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Priority claimed from 29/01/2014; Application No. : 012546404 ;European Union 

2735795    31/01/2014
[International Registration No. : 1200216]
CHIVAS HOLDINGS (IP) LIMITED

111-113 Renfrew Road Paisley, Renfrewshire PA3 4DY Scotland United Kingdom

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE SAINIK FARMS, N. DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; packaging materials; printed packaging materials of paper; adhesive labels.

Cl.33;Alcoholic beverages (except beer).
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Priority claimed from 10/03/2014; Application No. : TO2014C000788 ;Italy 

2780354    11/04/2014
[International Registration No. : 1209462]
MASERATI S.P.A.

Via Ciro Menotti, 322 I-41100 Modena Italy

Address for service in India/Agents address:
S.MAJUMDAR

5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 025.

Proposed to be Used
IR DIVISION
Cl.12;Land motor vehicles, automobiles, structural and replacement parts, components and accessories therefor.

Cl.28;Toys and playthings; scale model vehicles.
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3037149    19/12/2014
[International Registration No. : 1247511]
NIHC, INC.

701 Southwest Broadway, 4th Floor Portland OR 97205-3398 US

Address for service in India/Attorney address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, NES DELHI - 110 029

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses.

Cl.14;Jewelry; items made with gemstones and semi-precious stones, namely, earrings, necklaces, rings, bracelets.

Cl.18;Small leather goods, namely, handbags, shoulder bags, tote bags, purses.

Cl.35;Mail order and on-line retail services in the field of apparel, footwear, small leather goods and fashion 
accessories.
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3343861    16/11/2015
[International Registration No. : 1295331]
CENTEK HOLDINGS LIMITED

Station View, Forde Road Newton Abbot, Devon TQ12 4AE United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.6;Metal drill, pipe and casing protectors, metal control line and sucker rod protectors, metal compressible tubular 
products.

Cl.7;Oil-filled cementation equipment, centralizers, centralizers for casing and tubing, releasable coupling devices, 
connectors.
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3383051    20/04/2016
[International Registration No. : 1304475]
BAHLSEN GMBH & CO. KG

Podbielskistraße 11 30163 Hannover Germany

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Fruits [frozen]; preserved fruits; dried fruits; cooked fruits; frozen vegetables; preserved vegetables; vegetables 
[dried]; vegetables [cooked]; jellies; jams; compotes; eggs; milk; milk products; edible oils; edible fats; potato snack 
foods; raisins; dried nuts; roasted nuts; salted nuts; nuts [spiced]; dried fruit; fat-containing mixtures for bread slices.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; coffee substitutes; flour; preparations made from cereals; bread; 
pastry; confectionery; ices; honey; treacles; yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; spices; 
ice; cookies; aperitif biscuits; rolled wafers [biscuits]; cakes; chocolate; chocolate based products; chocolate bars; 
pralines; sugar confectionery; sweets; marzipan; extruded food products made of wheat; extruded food products made of 
rice; extruded food products made of maize; puffed corn snacks; waffles.

Cl.41;Entertainment; sporting activities; cultural activities.

7875



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 19/11/2015; Application No. : UK00003136926 ;United Kingdom 

3396096    11/12/2015
[International Registration No. : 1309173]
NEW ENGLAND BIOLABS, INC.

240 County Road Ipswich MA 01938-2723 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION AND USER DATE IS 
31/10/2012.

Cl.1;Biological activators; biological preparations for use in manufacture; biological preparations [other than for 
medical use]; biological substances [other than for medical or veterinary use]; biological preparations, other than for 
medical or veterinary purposes; reagents for use in scientific apparatus for chemical or biological analysis; reagents for 
use in biological processing [other than for medical or veterinary purposes]; biochemical catalysts; catalysts for chemical 
and biochemical processes; biochemical substances [other than for medical use]; biochemical preparations other than 
for medical use; reagents for scientific purposes; reagents used in science; reagents for medical research; reagents for 
research purposes; laboratory reagents for scientific use; testing reagents for scientific use; testing reagents for 
industrial use; chemical reagents for scientific purposes; diagnostic reagents for scientific use; test reagents [other than 
for medical use]; reagents for scientific or medical research use; diagnostic reagents for scientific or research use; 
diagnostic reagents and preparations, except for medical or veterinary use; reagents for microbiological analysis [other 
than for medical or veterinary purposes]; reagents for laboratory purposes [other than for medical or veterinary 
purposes]; diagnostic reagents, other than for medical use for sale in kit form; chemical reagents for use in science, other 
than for medical or veterinary use; chemical reagents for use in diagnostic tests, other than for medical or veterinary use; 
chemical reagents for use in analytical tests, other than for medical or veterinary use; diagnostic preparations for 
scientific purposes; diagnostic preparations used in science; diagnostic preparations for scientific use; diagnostic 
substances, other than for medical use; chemical diagnostic reagents for industrial use; diagnostic preparations for 
scientific or research use; diagnostic reagents, other than for medical laboratory use; diagnostic reagents, except for 
medical or veterinary use; diagnostic chemicals [other than for medical or veterinary use]; diagnostic preparations, other 
than for medical or veterinary purposes; diagnostic preparations other than for medical or veterinary purposes; clinical 
diagnostics, other than for medical or veterinary use; diagnostic reagents for in vitro use in biochemistry, clinical 
chemistry and microbiology; diagnostic preparations for scientific or research use other than for medical use; biological 
and biochemical reagents for scientific use;  diagnostic reagents for scientific use; biological preparations for sale in kit 
form; a set of reagents for use in cloning and synthetic biology; reagents for use in cloning and for use in synthetic 
biology; reagents for use in cloning and for use in synthetic biology for sale in kit form; molecular biology reagents for 
use in cloning and for use in synthetic biology; kits for biological substance and/or biological reagents; kits for use in 
cloning and for use in synthetic biology; molecular biology reagents for the manufacture of biological molecules for 
molecular biology purposes; molecular biology reagents for diagnostic use; biological  reagents including enzymes.

Cl.9;Computer software; computer programmes; computer software [programmes]; computer software programs; 
software; computers and computer hardware; application software; computer firmware; computer programmes 
[programs], recorded; computer programmes, recorded; computer programs [downloadable software]; computer software 
applications, downloadable; computer software for authorising access to data bases; downloadable software; firmware; 
interface software; firmware for computer peripherals.

Cl.42;Advisory services relating to scientific research; advisory services relating to molecular biology research; 
 advisory services relating to scientific research; advisory services relating to technological research; biological analysis; 
biological cloning services; biological development services; biological laboratory services; biological research; 
biological research services; consultancy relating to biotechnology; consultancy relating to laboratory testing; 
consultancy relating to computer software; information on the subject of scientific research in the field of biochemistry 
and biotechnology; laboratory analysis; laboratory research; laboratory services for molecular biology; laboratory 
testing; information technology services in relation to molecular biology; preparation of biological samples for research 
purposes; preparation of biological samples for testing and analysis in research laboratories; preparation of biological 
samples for analysis in research laboratories; preparation of scientific reports; providing information relating to scientific 
research in the fields of biochemistry and biotechnology; provision of information relating to scientific research; 
biological research; scientific research; scientific research relating to biology; scientific research relating to chemistry; 
providing on-line non-downloadable software tools for use in molecular biology or diagnostic experimental design.
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Priority claimed from 15/12/2015; Application No. : 014907513 ;European Union 

3396241    10/06/2016
[International Registration No. : 1308686]
GEBR. KEMPER GMBH + CO. KG METALLWERKE

Harkortstr. 5 57462 Olpe Germany

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; goods of common metal, included in this class, namely sheets and plates of 
metal, strips, bindings, cuttings, in particular of low alloy copper alloys for the electric and electronics industry.

Cl.40;Treatment of materials, namely services in connection with the rolling of metal and coating with metal.
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Priority claimed from 12/12/2014; Application No. : 30 2014 074 119 ;Germany 

3401869    14/09/2016
[International Registration No. : 1250283]
Mister Spex GmbH

Greifswalder Straße 156 10409 Berlin Germany

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Optical visual aids and individual parts therefor, namely spectacles, spectacle frames, spectacle lenses, 
sunglasses, protective goggles, sports goggles, reading glasses, contact lenses, optical lenses, eyeglasses; spectacles 
being unframed and framed monocles and being magnifying visual aids; accessories for the aforesaid goods, namely 
spectacle covers and cases, bands for goggles and spectacle chains, containers for contact lenses.

Cl.35;Retail store services for optical vision aids, namely spectacles, frames for glasses and contact lenses; 
presentation of goods on communications media for retail purposes; professional business consultancy and marketing 
for others; business management and organisation consultancy, in particular for franchisees.

Cl.44;Opticians' services.
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Priority claimed from 12/05/2016; Application No. : 302016000048646 ;Italy 

3426543    13/05/2016
[International Registration No. : 1315588]
MOROCOLOR ITALIA S.P.A.

Via Bassa Prima, 224 I-35011 CAMPODARSEGO (PADOVA) Italy

Address for service in India/Agents address:
D.P. AHUJA & CO.

53, SYED AMIR ALI AVENUE, CALCUTTA - 700 019.

Proposed to be Used
IR DIVISION
Cl.2;Poster paint; colour pigments; oil paint; water colour paints; acrylic paints, all for use in art.

Cl.16;Paper, stationery, bookbinding material; aquarelles; watercolor boards; color pencils; colouring books; coloured 
pens; crayons; oil pastels; pastels [crayons]; pencils; felt-tip markers; modelling paste; toy modelling dough; writing 
chalk; glue for stationery or household use; glues for office use; paintbrushes; drawing brushes; pens [office requisites]; 
nibs; canvas for painting; wallpaper stencils; palettes for painters; drawing sets; pencil boxes; sketch pads; drawing 
paper; text marker; painting sets for artists; painting sets for children; small blackboards; modelling materials and 
compounds for use by children; artists" materials; chalk holders; pencil holders; pen boxes; paint boxes (articles for use 
in school); pen and pencil boxes; drawing instruments; paint trays; protractors as drawing instruments; drafting 
instruments.

7879



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

 

Priority claimed from 05/04/2016; Application No. : 30 2016 103 068 ;Germany 

3515847    04/10/2016
[International Registration No. : 1329622]
SKF MARINE GMBH

Hermann-Blohm-Straße 5 20457 Hamburg Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Sterntube seal (parts of machines); shaft seals (parts of machines); bulkhead seals (parts of machines); shaft 
bearings (parts of machines), especially intershaft bearings; pumps and coolers as accessory parts for sterntube seals, 
shaft seals and shaft bearings.

Cl.12;Ships and parts therefor; shaft passages (parts of ships); sterntubes as shaft passages (parts of ships), 
deflectors as protection for propulsion components against (fishing) nets (parts of ships).

Cl.17;Seals, especially sterntube seals; shaft seals and bulkhead seals; rudder shaft seals.

Cl.37;Installation, maintenance and repair of machines; mechanical service support in the field of production, 
installation, maintenance, restoration and repair of machines.

Cl.42;Construction and technical planning; scientific and technological services as well as research.
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Priority claimed from 03/02/2016; Application No. : 015071442 ;European Union 

3531965    02/08/2016
[International Registration No. : 1332854]
WALTERWERK KIEL GMBH & CO. KG

Projensdorfer Straße 324 24106 Kiel Germany

Address for service in India/Attorney address:
JITIN TALWAR

413-P SECTOR 6 PANCHKULA HARYANA -134109

Proposed to be Used
IR DIVISION
Cl.7;Machines for making pasta; waffle making machines; snack making machines; winding machines for making waffle 
cones and waffle rolls; winding machines for making finger rolls; strip winders for making waffle rolls and finger rolls; 
cup presses for making waffle cups and hollow waffle moulds; batter making machines; paste working machines; batter 
mixers; batter mixing systems; batter portioning machines; batter metering machines; batter positioning machines; 
machines for removing waffles or removing sheets of waffles or transferring waffles or transferring sheets of waffles; 
machines for removing snacks or removing sheets of snacks or transferring snacks or transferring sheets of snacks; 
waffle conditioning apparatus; snack conditioning apparatus; waffle cutting machines; waffle sheet punches; snack 
cutting machines; snack sheet punches; waffle stacking systems; waffle sorting systems; control systems for waffle 
making machines; waffle making systems; waffle sticking systems; waffle crushing systems; snack stacking systems; 
snack sorting systems; monitoring and control systems for snack making machines; snack crushing systems; conveyors,
linking and distribution apparatus in connection with automatic waffle baking machines or waffle baking systems or 
automatic snack baking machines or snack baking systems.

Cl.11;Automatic waffle baking machines; automatic snack baking machines; waffle baking systems; snack baking 
systems.

Cl.42;Technological services and design relating thereto; technological consultancy; safety technological testing 
services; engineering services; all the aforesaid services in connection with batter making machines, dough making 
machines, waffle making machines, snack making machines, automatic waffle baking machines, automatic snack baking 
machines, waffle baking systems, snack baking systems, baking tongs, baking trays and moulds, winding machines for 
making waffle cones and waffle rolls, winding machines for making finger rolls, strip winders for making waffle rolls and 
finger rolls, cup presses for making waffle cups and hollow waffle moulds, batter making machines, batter processing 
machines, batter mixers, batter mixing systems, batter portioning machines, batter metering machines, batter positioning 
machines, machines for removing waffles or removing sheets of waffles or transferring waffles or transferring sheets of 
waffles, machines for removing snacks or removing sheets of snacks or transferring snacks or transferring sheets of 
snacks, waffle conditioning apparatus, snack conditioning apparatus, waffle cutting machines, waffle sheet punches, 
snack cutting machines, snack sheet punches, waffle stacking systems, waffle sorting systems, monitoring and control 
systems for waffle making machines, waffle making systems, waffle sticking systems, waffle crushing systems, snack 
stacking systems, snack sorting systems, monitoring and control systems for snack making machines, snack crushing 
systems, conveyors, linking and distribution apparatus in connection with automatic waffle baking machines or waffle 
baking systems or automatic snack baking machines or snack baking systems.
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3539814    20/01/2017
[International Registration No. : 1340586]
ZERRES & CO. GMBH

Am Kaffee-Quartier 3 28217 Bremen Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruits and vegetables; jellies, jams, compotes.

Cl.30;Coffee, tea, cocoa, sugar, artificial coffee.

Cl.31;Fresh fruits and vegetables.
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Priority claimed from 03/02/2016; Application No. : 015071483 ;European Union 

3539899    02/08/2016
[International Registration No. : 1340630]
WALTERWERK KIEL GMBH & CO. KG

Projensdorfer Straße 324 24106 Kiel Germany

Address for service in India/Attorney address:
JITIN TALWAR

413-P SECTOR 6 PANCHKULA HARYANA -134109

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machines for making pasta; waffle making machines; snack making machines; winding machines for making waffle 
cones and waffle rolls; winding machines for making finger rolls; strip winders for making waffle rolls and finger rolls; 
cup presses for making waffle cups and hollow waffle moulds; batter making machines; paste working machines; batter 
mixers; batter mixing systems; batter portioning machines; batter metering machines; batter positioning machines; 
machines for removing waffles or removing sheets of waffles or transferring waffles or transferring sheets of waffles; 
machines for removing snacks or removing sheets of snacks or transferring snacks or transferring sheets of snacks; 
waffle conditioning apparatus; snack conditioning apparatus; waffle cutting machines; waffle sheet punches; snack 
cutting machines; snack sheet punches; waffle stacking systems; waffle sorting systems; control systems for waffle 
making machines; waffle making systems; waffle sticking systems; waffle crushing systems; snack stacking systems; 
snack sorting systems; monitoring and control systems for snack making machines; snack crushing systems; conveyors,
linking and distribution apparatus in connection with automatic waffle baking machines or waffle baking systems or 
automatic snack baking machines or snack baking systems.

Cl.11;Automatic waffle baking machines; automatic snack baking machines; waffle baking systems; snack baking 
systems.

Cl.42;Technological services and design relating thereto; technological consultancy; safety technological testing 
services; engineering services; all the aforesaid services in connection with batter making machines, dough making 
machines, waffle making machines, snack making machines, automatic waffle baking machines, automatic snack baking 
machines, waffle baking systems, snack baking systems, baking tongs, baking trays and moulds, winding machines for 
making waffle cones and waffle rolls, winding machines for making finger rolls, strip winders for making waffle rolls and 
finger rolls, cup presses for making waffle cups and hollow waffle moulds, batter making machines, batter processing 
machines, batter mixers, batter mixing systems, batter portioning machines, batter metering machines, batter positioning 
machines, machines for removing waffles or removing sheets of waffles or transferring waffles or transferring sheets of 
waffles, machines for removing snacks or removing sheets of snacks or transferring snacks or transferring sheets of 
snacks, waffle conditioning apparatus, snack conditioning apparatus, waffle cutting machines, waffle sheet punches, 
snack cutting machines, snack sheet punches, waffle stacking systems, waffle sorting systems, monitoring and control 
systems for waffle making machines, waffle making systems, waffle sticking systems, waffle crushing systems, snack 
stacking systems, snack sorting systems, monitoring and control systems for snack making machines, snack crushing 
systems, conveyors, linking and distribution apparatus in connection with automatic waffle baking machines or waffle 
baking systems or automatic snack baking machines or snack baking systems.
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Priority claimed from 03/02/2016; Application No. : 015074123 ;European Union 

3539912    02/08/2016
[International Registration No. : 1340629]
WALTERWERK KIEL GMBH & CO. KG

Projensdorfer Straße 324 24106 Kiel Germany

Address for service in India/Attorney address:
JITIN TALWAR

413-P SECTOR 6 PANCHKULA HARYANA -134109

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machines for making pasta; waffle making machines; snack making machines; winding machines for making waffle 
cones and waffle rolls; winding machines for making finger rolls; strip winders for making waffle rolls and finger rolls; 
cup presses for making waffle cups and hollow waffle moulds; batter making machines; paste working machines; batter 
mixers; batter mixing systems; batter portioning machines; batter metering machines; batter positioning machines; 
machines for removing waffles or removing sheets of waffles or transferring waffles or transferring sheets of waffles; 
machines for removing snacks or removing sheets of snacks or transferring snacks or transferring sheets of snacks; 
waffle conditioning apparatus; snack conditioning apparatus; waffle cutting machines; waffle sheet punches; snack 
cutting machines; snack sheet punches; waffle stacking systems; waffle sorting systems; control systems for waffle 
making machines; waffle making systems; waffle sticking systems; waffle crushing systems; snack stacking systems; 
snack sorting systems; monitoring and control systems for snack making machines; snack crushing systems; conveyors,
linking and distribution apparatus in connection with automatic waffle baking machines or waffle baking systems or 
automatic snack baking machines or snack baking systems.

Cl.11;Automatic waffle baking machines; automatic snack baking machines; waffle baking systems; snack baking 
systems.

Cl.42;Technological services and design relating thereto; technological consultancy; safety technological testing 
services; engineering services; all the aforesaid services in connection with batter making machines, dough making 
machines, waffle making machines, snack making machines, automatic waffle baking machines, automatic snack baking 
machines, waffle baking systems, snack baking systems, baking tongs, baking trays and moulds, winding machines for 
making waffle cones and waffle rolls, winding machines for making finger rolls, strip winders for making waffle rolls and 
finger rolls, cup presses for making waffle cups and hollow waffle moulds, batter making machines, batter processing 
machines, batter mixers, batter mixing systems, batter portioning machines, batter metering machines, batter positioning 
machines, machines for removing waffles or removing sheets of waffles or transferring waffles or transferring sheets of 
waffles, machines for removing snacks or removing sheets of snacks or transferring snacks or transferring sheets of 
snacks, waffle conditioning apparatus, snack conditioning apparatus, waffle cutting machines, waffle sheet punches, 
snack cutting machines, snack sheet punches, waffle stacking systems, waffle sorting systems, monitoring and control 
systems for waffle making machines, waffle making systems, waffle sticking systems, waffle crushing systems, snack 
stacking systems, snack sorting systems, monitoring and control systems for snack making machines, snack crushing 
systems, conveyors, linking and distribution apparatus in connection with automatic waffle baking machines or waffle 
baking systems or automatic snack baking machines or snack baking systems.
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3540401    12/04/2017
[International Registration No. : 1331573]
THE GB FOODS, S.A.

Plaza Europa, 42 E-08902 L'Hospitalet de Llobregat Spain

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Meat extracts; eggs; coconut oil; flaxseed oil for culinary use; corn oil; palm kernel oil [food product]; palm oil 
[food product]; sesame oil; edible oils; canned olives; albumen for culinary use; alginates for culinary use; ground 
almonds; tuna fish; bacon; preparations for making bouillon; bouillon; animal marrow for food; meat; poultry; game; pork;
preserved meat; canned meat; meat extracts; white of eggs; desiccated coconut; isinglass for food; bouillon 
concentrates; whipped cream; croquettes; pickles; seaweed extracts for food; fish fillets; gelatine; meat jellies; edible 
sunflower oil; powdered eggs; ham; preserved lentils; cocoa butter; black pudding; fish mousse; cream; edible olive oil; 
tahini [sesame seed paste]; liver pâté; fish; preserved fish; salted fish; canned fish; fish-based dishes; charcuterie; salted 
meats; sausages; sausages in batter; salmon; sardines; suet for food; processed sunflower seeds; preparations for 
making soup; soups; tofu; tripe; preserved truffles; yolk of eggs.

Cl.30;Marinades; capers; weeds [condiment]; farinaceous foods; salad dressings; aromatic preparations for food; 
foods made from oats; crushed oats; husked oats; oat semolina; saffron [seasoning]; candy; baking soda [bicarbonate of 
soda for cooking purposes]; rusks; buns; puddings; crushed barley; husked barley; noodle-based prepared meals; oat 
flakes;&nbsp;corn flakes; stabilizers for whipped cream; custard; cream of tartar for culinary purposes;&nbsp;couscous 
[semolina]; pies; pâté [pastries]; essences for foodstuffs, except etheric essences and essential oils; spaghetti; 
thickening agents for cooking foodstuffs; malt extract for food; starch for food; leaven; ferments for pastes; vermicelli; 
noodles; wheat germ for human consumption; glucose for culinary purposes; gluten prepared as foodstuff; waffles; 
garden herbs, preserved [seasonings]; hominy; infusions, not medicinal; royal jelly; golden syrup;&nbsp;meat gravies; 
flaxseed for human consumption; macaroni; malt for human consumption; maltose; mayonnaise; marzipan; molasses for 
food; dessert mousses [confectionery]; muesli; nutmeg; potato flour for food; almond paste; soya bean paste 
[condiment]; pasta; meat pies;&nbsp;pastilles [confectionery]; allspice; pizzas; cake powder; pralines; cake frosting 
[icing]; pastry products; propolis; quiches; ravioli; relish [condiment]; spring rolls; flavorings, other than essential oils, 
for beverages; flavorings, other than essential oils; flavourings, other than essential oils; sandwiches; seasonings; 
semolina; hominy grits; soy flour; sushi; tabbouleh; tacos; tarts; tortillas; vanilla [flavoring] [flavouring]; vanillin [vanilla 
substitute].
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Priority claimed from 17/05/2016; Application No. : 015448137 ;European Union 

3545475    28/10/2016
[International Registration No. : 1342536]
SEBAPHARMA GMBH & CO. KG

Binger Strasse 80 56154 Boppard Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
TO BE ASSOCIATED WITH 1461253.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery; essential oils and aromatic extracts; cosmetics; hair lotions; dentifrices; toiletries; 
animal grooming preparations; cleaning and fragrancing preparations; body care preparations; body cleaning and beauty 
care preparations; skin care preparations; cosmetic skin cleansers; non-medicated lip care preparations; hair care 
preparations, not for medical purposes; nail care preparations, not for medical purposes; oils for cosmetic purposes; 
shampoos; cosmetic preparations for cleaning and care of skin, hair, lips; cosmetic preparations for the external 
application for skin impurities; tissues impregnated with cosmetic lotions; products for baby care and children care, 
namely cleansing bars, foam baths, care baths, skin creams, skin care oils, tissues impregnated with cosmetic oils, moist 
tissues, shampoos, powder and creams; tissues impregnated with cosmetic oils and moist tissues being cosmetics; 
preparations for cleansing and care of the body; facial tonics; facial cleansers and facial care products in liquid and solid 
form, in form of foams, lotions, creams and gels, aqueous and alcoholic solutions; bactericidal facial cleansers and facial 
care products for cosmetic purposes having an effect on spots; antiperspirants (toiletry preparations) and deodorants; 
bath preparations for cosmetic purposes; bath extracts on the basis of officinal plants and/or herbs for cosmetic 
purposes; shower gels; bath gels; shower foams; bath foams; shower creams; shower oils; foot care products; cosmetic 
preparations for slimming purposes; decorative cosmetics; cosmetic suntanning preparations; cosmetic sun-protecting 
preparations; compounds for skin care after exposure to the suns rays; after-sun creams for cosmetic purposes; sun-
tanning gels (cosmetics); after-sun oils (cosmetics); after-sun skin balms for cosmetic purposes; after-sun sprays for 
cosmetic purposes; self-tanning preparations (cosmetics).

Cl.5;Pharmaceuticals; pharmaceuticals and natural remedies; medicines; medical and veterinary preparations and 
articles; veterinary preparations; sanitary preparations for medical purposes; dietetic foods and dietetic preparations for 
medical or veterinary purposes; food for babies; infant formula; dietary supplements for humans and animals; plasters, 
materials for dressings; medical dressings; disinfectants; preparations for destroying vermin; fungicides, herbicides; 
dietary supplements and dietetic preparations; pest control preparations and pest control articles; medical and veterinary 
preparations and articles; diagnostic preparations; chemical preparations for sanitary purposes; drugs for medical 
purposes; chemical products for medical use; chemico-pharmaceutical preparations; dermatological pharmaceutical 
products; pharmaceutical preparations for treating skin disorders; pharmacological preparations for skin care; skin care 
preparations for medical use; medicated lip care preparations; hair care preparations for medical purposes; products and 
preparations for curative, health care and sanitary purposes; hygienic preparations and hygienic articles; nail care 
preparations for medical use; pharmaceutical preparations for skin disorders, in particular skin cleansers, being 
pharmaceutical preparations for skin disorders in the form of special preparations for seborrhoeic conditions and 
microbial dermatoses (in particular in solid and liquid form, being lotions, creams, shampoos, sprays, gels, foams); 
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antibacterial and anti-spot facial cleansing and facial care preparations for pharmaceutical purposes; medicinal creams 
for children; tissues impregnated with pharmaceutical lotions; bath preparations for medical purposes; bath extracts on 
the basis of officinal plants and/or herbs for pharmaceutical purposes; dietetic preparations adapted for medical use; 
nutraceuticals for use as a dietary supplement; food supplements for dietetic use and medical purposes; vitamin 
preparations; medicinal drinks; dietetic beverages adapted for medical purposes; tonics for medical use; slimming 
preparations for medical use; slimming tea for medical purposes; medicinal tea; glucose for medical purposes; medicinal 
oils; syrups for medical purposes; medicated candy; sun-protecting preparations for pharmaceutical purposes; sunburn 
preparations for pharmaceutical purposes; pharmaceutical preparations for application after exposure to the sun; 
deodorants, other than for human beings or for animals; transdermal patches for administering pharmaceuticals; 
haemostatic sprays; medical and surgical dressings; medical spray dressings; plasters and materials for dressings in the 
form of spray dressings; plasters and materials for dressings impregnated with pharmaceuticals, pharmaceutical agents 
or health care preparations; materials, impregnated with pharmaceuticals; materials, impregnated with pharmaceutical 
agents; materials, impregnated with health care preparations; medical products, namely for oral administration or 
application to the human body, included in this class; bracelets for medical purposes; chemical contraceptives; 
diagnostic agents for medical use; diagnostic agents for veterinary purposes; medical diagnostic reagents and assays for 
testing of body fluids; diagnostic preparations for medical or veterinary purposes; in vitro diagnostic preparations for 
medical use; reagents and media for medical and veterinary diagnostic purposes; reagents for use in diagnostic tests for 
medical purposes; medical diagnostic test strips; test strips for measuring blood glucose levels; chemical preparations 
for the diagnosis of diabetes; diagnostic agents, diagnostic preparations, reagents and media for medical purposes and 
diagnostic purposes, for measuring blood glucose level, for measuring cholesterol level or for measuring menopausal 
status; pregnancy testing preparations; early pregnancy testing preparations; pregnancy tests for private use; early 
pregnancy tests for private use; chemical preparations for the diagnosis of pregnancy; reagents for use in diagnostic 
pregnancy tests; in vitro preparations for predicting ovulation for private use; test strips for predicting ovulation; test 
strips for the diagnosis of ovulation; preparations for the diagnosis of ovulation.

Cl.10;Medical, surgical and veterinary apparatus, devices and instruments; diagnostic, measuring, analysis, 
examination and monitoring devices for medical purposes; diagnostic apparatus for pregnancy testing; blood testing 
apparatus; blood glucose meters; blood glucose testing apparatus; blood glucose monitoring apparatus; meters for 
measuring blood glucose; medical apparatus for testing the level of glucose in the blood; sphygmomanometers; 
condoms; non-chemical contraceptives; thermometers for medical purposes; feeding bottles; covers for baby feeding 
bottles; pacifiers for babies; dummies for babies; feeding bottle teats; teething rings; air pillows for infants (for medical 
purposes); air mattresses for infants (for medical purposes); electric and non-electric breast pumps; teats for medical 
purposes; inhalers; aerosol dispensers for medical purposes; acupuncture needles; elastic bandages, included in this 
class; physical therapy equipment; gloves for medical purposes; lancets.
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Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; painting machines; packing machines; coating machines, in particular working 
rotationally, for web-type and separate materials; digital printing and marking machines based on electrophotography, 
magnetography, xerography, ink jet; ink jet printing machines; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, encoding, imprinting and marking machines, in 
particular for the graphics sector, the packaging sector and data processing; thermal transfer machines; laser marking 
machines; laser printing machines; rotary die-cutters for punching of printed matter or paper or plastics; machines for the 
graphics industry; machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials, namely for cutting, punching, folding, gathering, clipping, packing, collecting, 
sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; printing plates; accessories, 
included in this class, for the aforesaid printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials, 
namely control apparatus, printer engines, inking apparatus, damping units, lacquering units, reel changers, folding 
apparatus; machines and mechanical apparatus for the storing of printed matter or paper or paper reels or plastics or 
plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels or 
plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or coating units 
and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, flexographic printing 
machines, painting machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or for lacquering 
units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; parts for inking 
apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in tempering 
machines, included in this class; machines and mechanical apparatus for the adjustment of cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
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packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the 
adjustment of registers and/or register marks in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for quality control in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the adjustment of web tension settings in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; palette changing and 
transferring machines; stacking machines; machines for handling sheets; machines and mechanical apparatus for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; machines and mechanical apparatus for applying product security means, identification features, 
security features, security labels and/or components therefor; machines and mechanical apparatus for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for quality control in machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; machines and
mechanical apparatus for quality control in machines for applying product security means, identification features, 
security features, security labels and/or components therefor; machines and mechanical apparatus for quality control in 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; machines and mechanical apparatus for quality control of product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; parts 
for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, gravure printing machines, for printing machines for use on sheet metal, marking machines, hot 
stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet 
printing apparatus, laser marking apparatus and for laser printing apparatus; electronic apparatus and electronic 
instruments, consultancy software (recorded), sales software (recorded), and software (included in this class) for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic apparatus and electronic instruments, consultancy software (recorded), sales software 
(recorded), and software (included in this class) for applying product security means, identification features, security 
features, security labels and/or components therefor; electronic apparatus and electronic instruments, consultancy 
software (recorded), sales software (recorded), and software (included in this class) for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) being and/or for product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, recorded consultancy software, recorded sales software and software being parts or fittings for printing 
machines, rotary offset printing machines, flexographic printing machines, painting machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular with one 
or more ink jets, single-colour or multi-colour inkjet printers, machines for the graphics industry and machines for the 
further processing of printed matter or paper, namely for transporting, cutting, punching, folding, gathering, clipping, 
packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-binding; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software 
being parts or accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and software being parts or 
accessories for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension 
controls, consultancy software (recorded), sales software (recorded), and software being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software being parts or accessories for machines for packaging product security means, 
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identification features, security features, security labels, securities, banknotes and/or components therefor; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
consultancy software (recorded), sales software (recorded), and software being parts or accessories of and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and machines for the graphics industry, and machines for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, and 
for engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of ink levers, ink rollers, damping rollers, register 
adjusting devices in printing machines, offset rotary printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet 
printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and of machines for the 
graphics industry, and machines for the further processing of printed matter or paper or plastics or metal or organic or 
inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or storage of printed 
matter or paper or paper reels, for printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulating of devices for the changing and/or transporting and/or storage of printing plates; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the storing and/or adjustment of rollers in inking apparatus or damping units and/or 
cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking 
apparatus and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of devices for tempering of inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of cutting equipment and/or cutting cylinders in 
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printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers and in machines for the graphics industry, and in 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation of registers and/or register marks in printing machines, offset printing machines, 
flexographic printing machines, coating machines and in machines and mechanical apparatus for the graphics industry, 
and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation for quality control purposes in printing machines, 
offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics industry and 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines and in engraving machines, inkjet printing apparatus, laser marking apparatus and 
laser printing apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation for quality control in machines for applying product security 
means, identification features, security features, security labels and/or components therefor; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation for quality control in machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
for quality control of and/or for product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for the remote control, remote operation, remote monitoring, control and/or regulation of web tension settings in 
printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one
or more inkjets, single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics 
industry and machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), software for data 
processing devices for pre-press, for the printing of printed matter, for the further processing of printed matter, for 
production control, production planning; consultancy software (recorded), sales software (recorded), software for data 
processing devices for printing machines, for the printing of printed matter, for the further processing of printed matter, 
for production control, production planning; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, for digital printing and marking machines, for inkjet 
printing machines, for inkjet printers, in particular having one or more inkjets, for single-colour or multi-colour inkjet 
printers, and for machines for the graphics industry, for machines for the further processing of printed matter or paper 
and for parts therefor; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, 
stacking machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces 
and/or data transfer, for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; software (recorded) for the remote control, remote operation, remote monitoring, 
control and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels or plastic 
or plastic reels for printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; software (recorded) for the transport, packaging 
and storage of remote controls, remote operation devices, remote monitoring apparatus, controls and/or regulating 
devices for devices for the transporting and/or storage of printed matter or paper or paper reels or plastic or plastic reels 
for printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for 
the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or
plastics or metal or organic or inorganic materials; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; rfid systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes and/or 

7891



coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or nfc devices, including in particular with return of change; automated teller machines [atm]; 
money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for the aforesaid apparatus, included in 
this class, in particular cartridges for collecting payment means, in particular bank notes and/or coins and/or tokens of 
value; electric apparatus, namely data processing equipment for communication with recording media, in particular for 
communication with recording media with integrated circuits and recording media with contactless interfaces, and in 
particular data processing equipment for writing data in or on recording media, for reading data from or on recording 
media and for displaying data from recording media on a display; data processing equipment for personalising recording 
media; machine-readable recording media, in particular recording media with integrated circuits for storing, encrypting 
and decrypting, processing and providing data and programs; cards having an integrated circuit (chip cards), in particular 
cards having microprocessors for communication with external data processing devices or with mobile radio terminals; 
coded telecommunication cards; coded and uncoded digital recording media with contactless interfaces; integrated 
circuits with characteristic physical properties for protection against forgery; memories for data processing installations, 
in particular non-volatile memories (digital storage media); digital recording media containing memories, in particular 
non-volatile memories (digital storage media); electric apparatus for processing, in particular encryption and decryption, 
data for both online and offline operation; software for computer network applications, in particular for internet, intranet 
and extranet applications; data processing software, in particular for telecommunications with chip card-activated mobile 
telephones and in particular for associated chip cards and mobile telephones, and computer programs for activating, 
modifying, testing and displaying data and software structures stored in these telecommunications cards; software for 
the encryption and decryption and the signing of data; operating system software and application software for digital 
recording media with integrated circuits, in particular for hardware tokens and chip cards, and for data processing 
equipment for communication with these digital recording media; computer programs for the development, management 
and maintenance of all the aforesaid types of software; digital recording media featuring the aforesaid software; 
electronically/optically stored advertising and communications material, included in this class, in particular films, videos; 
parts for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair of machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair (included in this class) of 
prepress data processing equipment, of parts or accessories of prepress data processing equipment, of data processing 
equipment for data processing, including continuous data processing, variable data printing, including from databases, 
for the further processing of printed matter, of production controls, of parts and accessories for interfaces and/or of parts 
or accessories for data transfer of devices for the transporting and/or storage of printed matter or paper or paper reels or 
plastics or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, machines and mechanical apparatus for the 
graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials; installation, maintenance and repair of electronic regulating apparatus,
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or fittings for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packing machines, coating machines, digital printing and marking 
machines, machines for the graphics industry and machines for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials, namely for transporting, cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-
binding; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer 
machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
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lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser 
printing apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, for devices for 
the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks, for web tension settings, 
being parts or accessories for printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or 
cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
for machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics 
or metal or organic or inorganic materials; installation, maintenance and repair of remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, packaging machines, 
coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, 
labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machinery installation, maintenance and repair; rebuilding machines; commissioning of machines within the 
framework of installation; commissioning of machines in the context of maintenance; cleaning of machines; cleaning of 
buildings; vehicle cleaning; installation and/or maintenance of apparatus for the payment of goods and/or services and/or 
bills, in particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes 
and/or coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or NFC devices, including in particular with return of change; installation and/or 
maintenance of money-dispensing apparatus; installation and/or maintenance of money-receiving apparatus; installation 
and/or maintenance of money-dispensing and -receiving apparatus; installation and/or maintenance of vending machines; 
installation and/or maintenance of accessories for the aforesaid apparatus, in particular boxes for receiving payment 
means, in particular banknotes and/or coins and/or vouchers.
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3551636    18/11/2016
[International Registration No. : 1344164]
WIDEX A/S

Nymoellevej 6 DK-3540 Lynge DK

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES

74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for measuring, signaling, regulating and control of hearing aids in connection with 
adjustment of hearing aids; computer software for fitting, adjusting and verifying hearing aids; wireless transmission and 
receiving devices for use in connection with hearing aids.

Cl.10;Medical apparatus and instruments; surgical and medical apparatus and instruments for use by or in connection 
with persons with defective hearing, including hearing aids, and parts and accessories (not included in other classes) for 
the above-mentioned goods.

Cl.35;Retail services, namely sales of hearing aids and other acoustic and sound technical apparatus and their parts 
and accessories; online retail stores relating to hearing aids and other acoustic and sound technical apparatus and their 
parts and accessories; import and export agencies.

Cl.44;Hospitals, medical clinics, medical assistance, health care, otologists" assistance, audition tests, medical 
services offered to persons with defective hearing, medical advice and information on hearing aids as well as adjustment 
thereof, and medical consultancy services to persons in relation to defective hearing; services in connection with 
audiology, including measuring of hearing loss, adjustment and readjustment of hearing aids, hearing clinics; ear 
specialist services; professional consultancy activities (medical) regarding hearing clinics and audiology.
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3554105    18/11/2016
[International Registration No. : 1343326]
WIDEX A/S

Nymoellevej 6 DK-3540 Lynge DK

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES

74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for measuring, signaling, regulating and control of hearing aids in connection with 
adjustment of hearing aids; computer software for fitting, adjusting and verifying hearing aids; wireless transmission and 
receiving devices for use in connection with hearing aids.

Cl.10;Medical apparatus and instruments; surgical and medical apparatus and instruments for use by or in connection 
with persons with defective hearing, including hearing aids, and parts and accessories (not included in other classes) for 
the above-mentioned goods.

Cl.35;Retail services, namely sales of hearing aids and other acoustic and sound technical apparatus and their parts 
and accessories; online retail stores relating to hearing aids and other acoustic and sound technical apparatus and their 
parts and accessories; import and export agencies.

Cl.44;Hospitals, medical clinics, medical assistance, health care, otologists" assistance, audition tests, services offered
to persons with defective hearing, advice and information on hearing aids as well as adjustment thereof, and consultancy 
services to persons in relation to defective hearing; services in connection with audiology, including measuring of 
hearing loss, adjustment and readjustment of hearing aids, hearing clinics; medical services for the treatment and aid of 
the hearing impaired; professional consultancy activities (not commercial) regarding hearing clinics and audiology.
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3556995    27/04/2017
[International Registration No. : 1338372]
TRIVAGO NV

Bennigsen-Platz 1 40474 Düsseldorf DE

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
to be associated with 2789539.

Cl.35;Business inquiries; providing airfare and hotel rate comparison information; provision, compilation and retrieval 
of business and commercial information; public relations services; publicity services; customer loyalty services and 
customer club services, for commercial, promotional and/or advertising purposes; conducting customer loyalty, reward, 
affinity and incentive programs for commercial promotion and for advertising purposes; compilation of statistics; 
commercial information and advice for consumers (consumer advice shop); commercial information agencies; 
compilation of statistical information; business information; information services relating to data processing; marketing 
research; marketing, including on digital networks; marketing studies; opinion polling; organization and operation of 
incentive schemes; price comparison services; news clipping services; systemization of information into computer 
databases; organization and operation of loyalty schemes; business consulting and management services in the field of 
travel and travel planning and the operation of travel-related businesses; commercial advice for consumers; 
dissemination of advertising matter; sales promotion (for others); distribution of advertising material (dissemination of -); 
direct mail advertising; distribution of samples; direct mail advertising (tracts, brochures, printed matter, samples); 
advertising services, namely, promoting and marketing the goods and services of others via electronic communication 
networks; advertising for hotels; compilation of information into computer databases; digital data processing; business 
research and survey in databases and on the internet, for others.

Cl.39;Travel agency services for booking travel; ticketing services for travel; advisory services relating to travel; 
providing electronic information concerning travel and travel destinations; providing information about tours and travel to 
events and attractions; providing of travel information on the internet; providing information about travel; booking of 
seats for travel; booking of tickets for travel; travel reservation agencies; tourist travel reservations; computerised 
information services relating to travel; computerised reservation services for travel; services related to travel and 
sightseeing; agency services for arranging travel; travel agency services for arranging travel; travel tour operating; 
services relating to the provision of travel arrangements; conducting of travel including assessments and ratings, and 
compiling of ratings in the field of travel; providing information relating to tourism and travel; providing of travel 
information; services consisting of information relating to journeys, tariffs, timetables and methods of transport; physical 
storage of electronically stored data and documents; organization of travel; organisation of and information about travel 
via computer databases or the internet; information relating to travel; travel agency services for arranging travel; travel 
information; travel tour organizing; planning travel; travel reservation; travel reservation and booking; travel tour 
operation services; reservation of travel tickets; travel reservation; ticket reservation for travel; travel arrangement and 
travel agencies for arranging travel; arranging travel tours; arrangement of travel to and from hotels.

Cl.43;Agency services for booking hotel accommodation; consultancy relating to hotel facilities; consultancy services 
relating to hotels; providing accommodation information, namely ratings of accommodations with the use of stars, under 
reviews and the like; providing temporary accommodation information services; providing of information and reviews 
relating to hotel accommodation; appraisal of hotel accommodation; booking of hotel accommodation; booking of 
accommodation for travelers; arranging reservations for hotel rooms; travel agency services for booking temporary 
accommodation; travel agencies, namely providing of information and reservations for accommodation by telephone, 
computer and via electronic communications networks; providing hotel and lodging services for others, namely, 
providing and relaying information including booking payment information, in connection with reservations and bookings 
for temporary lodging and providing reviews of hotels by means of a telephone, facsimile, the mails, courier or over 
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computer networks and global communication networks; providing temporary accommodation information relating to 
assessments, providing of ratings, analysis and compiling of assessments, analysis and providing of ratings in the field 
of accommodation; electronic information relating to hotel reservations; hotel-reservation services; information relating 
to hotels; travel agency services for booking accommodation; reservation of hotel accommodation; tourist 
accommodation reservation; arranging of hotel accommodation; hotel reservations.
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Priority claimed from 25/11/2016; Application No. : 302016000119887 ;Italy 

3563415    29/11/2016
[International Registration No. : 1346098]
ASK INDUSTRIES SOCIETA' PER AZIONI

Via dell'Industria, 12, 14, 16 I-60037 MONTE SAN VITO (AN) Italy

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Amplifiers; stereo amplifiers; electronic amplifiers; digital amplifiers; subwoofers; amplifier tuners; equalizers; 
automobile stereo adapters; loudspeakers; audio speakers for automobiles; portable speakers; loudspeaker systems; 
loudspeakers with built in amplifiers; cabinets for loudspeakers; loudspeakers; car radios; stereo sets for cars; car audio 
apparatus; audio players; video players; MP3 players; digital audio players; USB card readers; car cassette players; 
stereo headphones; stereophonic apparatus; stereo receivers; remote controls for stereos; car stereos; portable music 
players; apparatus for recording, transmission or reproduction of sound or images; racks for loudspeakers; speaker 
mounting brackets; antennas; car antennas; radio antennas; aerial sockets; antenna filters; antenna boosters; antenna 
transmission wire; satellite antennas; satellite dishes; digital antennas; power antennas; antennas for 
telecommunications networks; television antennas; global positioning system [GPS] apparatus; GPS transmitters; 
transducers; computer software for processing of sound, noise and vibration; jack cables; coaxial cables; audio cable; 
universal serial bus [USB] cables; electronic cables; cable connectors; connection cables; power cables; ducting for 
electric cables; cable junctions for electric cables; radio relay cables; electric cables for the transmission of sounds and 
images; sound recording carriers; mounting fittings for radios; transformers [electricity]; electronic transformers; 
acoustic transformers; power transformers for amplification; voltage converters; electric voltage transformers; 
condensers; condensers [capacitors]; electric capacitors [for telecommunication apparatus]; sound processors; signal 
processors for audio speakers; audio mixing apparatus; sound mixers with integrated amplifiers; digitisers; electronic 
sensors; microphones; CDs; DVDs; electronic data carriers; sound recording carriers; blank magnetic data carriers; 
computer software; computer software for controlling the operation of audio and video devices; software to control and 
improve audio equipment sound quality.

Cl.12;Anti-theft devices for vehicles; audible alarms (anti-theft -) for vehicles; electrical anti-theft installations for 
vehicles; alarms for vehicles; safety alarms for vehicles.
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Priority claimed from 30/06/2016; Application No. : 690510 ;Switzerland 

3564152    28/11/2016
[International Registration No. : 1346372]
PARK IN LAB SAGL

C/o Fiduciaria Fontana SA, Via Motta 24 CH-6830 Chiasso CH

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for remote monitoring and analysis; computer software for global positioning systems 
(GPS); software for satellite navigation systems; software for researching and extracting information across a computer 
network; data search software; software for video and audio message transmission; software for faxing, email, voice mail 
and Internet messaging; telecommunication apparatus and software for ensuring connection to databases and the 
Internet; free software; software and telecommunication apparatus, including modems, to enable connection to 
databases, computer networks, global computer networks and the Internet; virtual reality software; software for 
communication; communication software for connecting computer network users; software platforms; software 
packages; software applications; downloadable computer software applications; software.

Cl.25;Thermal protection clothing; sports clothing; headbands (clothing); clothing; clothing for men, women and 
children; motorists" clothing; sportswear; clothing, footwear, headgear; tee-shirts; boots and shoes.

Cl.35;Advertising announcement services via the Internet; advertising and publicity services provided via television, 
radio or mail; on-line advertising and marketing services; services provided by consultants relating to advertisements, 
advertising and marketing; advertising of commercial web sites; banner advertising; advertising; rental of advertising 
space on-line; rental of advertising space and material; referencing of web sites for commercial or advertising purposes; 
provision of space on web sites for advertising goods and services; dissemination of advertisements on the Internet for 
others; dissemination of ads; compilation of advertisements for use as Web pages on the Internet; rental of advertising 
time on all communication media.

Cl.36;Securities brokerage; brokerage; warranty insurance services; extended warranty insurance services; surety 
services; insurance agency and brokerage services; casualty insurance brokerage services; life insurance brokerage 
services; property insurance brokerage services.

Cl.38;Provision of access to portals on the Internet and on the mobile Internet; provision of access to platforms on the 
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Internet as well as on the mobile Internet; mobile communication services; provision of access to chat lines, chat rooms 
and forums on the Internet, including the mobile Internet.

Cl.39;Online information and reservation services in the field of tourist travel; provision of tourist travel information via 
the Internet; transport services for sightseeing tours; organization of routes for excursions, sightseeing tours, holidays 
and circuits; chauffeur-driven car rental services; rental car reservation services; organization of the rental of cars, boats 
and other vehicles; rental, reservation and provision of ships, rowboats, motor boats, sailing boats and canoes; rental of 
navigation systems; rental, booking and provision of motor vehicles, bicycles and horses; rental of motor racing cars; 
rental of automobile trailers; rental of parking spaces; rental of vehicle roof racks; rental of baby strollers; rental of 
motorcycles; Chartering of watercraft, yachts, ships, boats and water vehicles; rental of motor vehicles and bicycles; car 
rental; rental of electric cars; providing vehicles for locomotion by water, air and land and arranging the rental thereof; 
provision of information relating to the rental of cars via the Internet; provision of information relating to bicycle rental; 
rental of aircraft, vehicles and boats.

Cl.42;Maintenance and consultancy services relating to software used in the field of e-commerce; hosting of e-
commerce platforms on the Internet; consultancy in the field of programming and development of e-business portals; 
consultancy relating to the creation and design of web sites for e-commerce; programming of telecommunication 
software; programming of software for information platforms on the Internet; programming of software for e-commerce 
platforms; programming of website development software; development and testing of computing methods, algorithms 
and software for processing telecommunication and navigation signals; development of software application solutions; 
development of computer programs and game software; software as a service (SaaS); consultancy and information 
services relating to the design, programming and maintenance of software; design, development, maintenance and 
updating of word processing, data processing and process control software; design and development of computer 
software and hardware for processing and distribution of multimedia contents; design and development of electronic 
database software; design and development of computer hardware, software and databases; design and development of 
virtual reality software.
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3566165    19/12/2016
[International Registration No. : 1347560]
DR. KLAUS LANGE

Schlossstr. 20 84051 Essenbach Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer groupware; computer software, downloadable; computer software applications, downloadable; 
downloadable applications for use with mobile devices; computer game programs [software]; software; computer 
software for biometric systems for the identification and authentication of persons; software for computer games; 
software for computer telephony; computer video game software; software for commerce over a global communications 
network; software for internet access; electronic game software; software for mobile phones; software for tablet 
computers; software programs for video games; community software; software and applications for mobile devices; 
software for processing images, graphics and text; software for data processing; software for optical character 
recognition; software for searching and retrieving information across a computer network; downloadable software 
applications; games software.

Cl.42;Updating of computer software; updating and maintainance of computer software; updating of software for data 
processing; updating of software databases; updating of database software for computer systems; hosting services and 
software as a service (Saas) and rental of software; programming of software for information platforms on, the internet; 
programming of software for information platforms.

Cl.45;Licensing of computer software.
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3567007    28/09/2016
[International Registration No. : 1347024]
CERTIS CISCO SECURITY PTE LTD

20 JALAN AFIFI, CERTIS CISCO CENTRE Singapore 409179 SG

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers; printed matter for security purposes.
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Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; educational examination services; educational examination; 
provision of educational examinations; drafting, preparation, provision and administration of examinations and 
educational tests; provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; technical consultancy in the field of computer hardware; security 
consultancy in the field of global computer network security; computer systems integration services; computer network 
services; advisory and consultancy services relating to the security of computer network, monitoring of computer abuse 
and on-line protection of the computer network; advisory, consultancy, development, installation (software only) and 
technical support services relating to security infrastructures on a global communication network; computer services for 
the purpose of providing information back up, recovery of computer data, data security services [firewalls]; information 
on computer technology and programming and in the fields of global computer network and local area network security, 
computer software and hardware applications in security provided online from a computer database or from the global 
communication network; provision of computer service, namely, providing information in the field of network, internet 
security and electronic data storage; providing information in the fields of global computer network and local area 
network security, computer software and hardware applications in security; consultancy, development, installation, 
maintenance, updating computer software relating to the security of computer networks; provision information and 
research services relating to security on the global communication network, systems and technologies; application 
service provider services, namely, providing online, non-downloadable software for computer security testing in the fields 
of computer and Internet security; computer related services, namely, managed computer network and Internet security 
services, namely, public key infrastructure (PKI) verification, authentication, distribution and management, digital 
certificate issuance, verification and management, and enterprise software integration; computer consultation regarding 
computer networks and internal computer networks, security services for computer networks and internal computer 
networks, namely, installation, design and customization of Internet and network firewall software for others; computer 
consulting services in the field of security integration, network security, network architecture, encryption technology, and 
computer security; computer services namely, professional consultancy relating to computer security namely, analysing 
global computer information network and internal computer network vulnerability; software installations and maintenance 
services; computer services, namely providing search engines for the internet; data encryption services; data mining and 
data storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of software 
as a service (SaaS); server hosting; computer security engineering; computer security services (design and development 
of secure computer hardware, software and systems); computer security services (programming and software 
installation, repair and maintenance services); computer security services (testing and risk assessment of computer 
networks); information technology (IT) governance and compliance solutions being information technology consultancy; 
certification services [quality control]; analytical services relating to computers; scientific and technical analysis; 
computer programming; computer system design; computer systems analysis; computer software design; installation 
and maintenance of computer software; data security services [firewalls]; computer virus protection services; 
computerised communication network security; professional consultancy relating to computer security; installation and 
maintenance of computer software in relation to security systems; development of computerised security equipment; 
computerised analysis of technical data; provision of backup computer disaster recovery services; computerised data 
storage services; computerised business information storage; provision of information, advisory and consultancy 
services for all the aforesaid services.
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Priority claimed from 07/09/2016; Application No. : 015808091 ;European Union 

3567428    10/02/2017
[International Registration No. : 1347903]
SIMTEK AG

Christophstr. 18 72116 Mössingen Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.7;Sets of tools for machines and machine tools, in particular machining and cutting tools; cutters, cutting inserts, 
scissors and drills, milling cutters, reamers, planers, files and grinding tools for machines and machine tools, in particular
power-driven machine tools; holders and receptacles for these tools.

Cl.40;Metal treating, in particular recessing, circular milling, grooving; custom manufacture of machining and cutting 
tools, in particular of cutting knives, cutting inserts, chisels and drilling, millworking, planing [saw mill], grinding tools, 
reamers, files [machine tools] and custom manufacture of holders and receptacle for these tools.
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Priority claimed from 28/06/2016; Application No. : UK00003171786 ;United Kingdom 

3578959    02/06/2017
[International Registration No. : 1335870]
BLUE PRISM LIMITED

Centrix House, Crow Lane East Newton-Le-Willows WA12 9UY United Kingdom

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.35;Business management consultancy, none relating to toys, games or entertainment.

Cl.38;Providing an online forum for discussion of computer software, none relating to toys, games or entertainment.

Cl.41;Education and training services in connection with the use of computer software and computer systems, none 
relating to toys, games or entertainment.

Cl.42;Computer software consultancy; design and development of computer software and hardware; installation, 
maintenance and updating of computer software; computer system design and consultancy related thereto; computer 
software technical support services; information technology support services; hosting an online forum for discussion of 
computer software; none relating to toys, games or entertainment.
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Priority claimed from 05/08/2016; Application No. : 30 2016 022 983 ;Germany 

3584501    17/12/2016
[International Registration No. : 1351887]
MEDDROP TECHNOLOGY AG

Mühlebachstraße 72 CH-8008 Zürich Switzerland

Address for service in India/Attorney address:
H K ACHARYA & COMPANY

HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Washing and cleaning preparations, washing creams; toiletries, body care preparations; body cleaning 
preparations, preparations for baths and showers, shower and bath gel, shower and bath foam, bath creams, not for 
medical purposes, bath foam for babies; perfumery and fragrances; body sprays [non-medicated]; cleaning and 
fragrancing preparations; essential oils and aromatic extracts; deodorants and antiperspirants; oral hygiene preparations;
hair preparations and treatments; skin care preparations; soaps and gels; gel eye masks; serums for cosmetic purposes; 
tissues impregnated with make-up removing preparations; beauty preparations, not for medical purposes, cosmetics in 
the form of creams, beauty serums, beauty care cosmetics, beauty milk, beauty balm creams; cosmetics and cosmetic 
preparations; cosmetic kits; cosmetic preparations for body care; cosmetic preparations for nail drying; cosmetics, not 
for medical purposes, cosmetics in the form of oils, ointments for cosmetic purposes; scalp treatments (non-medicated); 
cosmetics for personal use.

Cl.5;Sanitary preparations and articles, sanitary preparations for veterinary purposes; medical and veterinary 
preparations and articles; pharmaceuticals and natural remedies; medicines for veterinary purposes; intravenous fluids 
used for rehydration, nutrition and the delivery of pharmaceutical preparations; injectable dermal filler; lotions for 
veterinary purposes; microbicides, antibiotics for veterinary use, anaesthetics, antiallergics, anti-bacterial preparations, 
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antibiotics, antifungal creams for medical purposes, antihistamines, antimicrobial preparations, antimicrobials for 
dermatologic use, antifungal preparations; anticoagulants, anticonvulsants; medicines for veterinary purposes; 
medicines for dental purposes; autonomic drugs for medical purposes; allergy relief medication; medicinal creams for the 
protection of the skin; pharmaceutical preparations acting on the central nervous system; eye lotions for medical use; 
balms for pharmaceutical purposes, balsamic preparations for medical purposes; creams for dermatological use, anti-itch 
creams; anti-inflammatory preparations, anti-inflammatory ointments; topical gels for medical and therapeutic use, gels 
for dermatological use; anti-infective products for veterinary use; injectable pharmaceuticals for treatment of anaphylactic
reactions; lotions for pharmaceutical purposes; medicated creams, medicated lotions, medicated ointments for 
application to the skin; nervines, pharmaceutical medicines; pharmaceutical creams, tissue-regenerative pharmaceutical 
preparations, pharmaceutical antiallergic preparations and substances; pharmaceuticals, pharmaceutical products and 
preparations to prevent swelling in the legs, pharmaceutical preparations for treating skin disorders, pharmaceutical 
products for the treatment of infectious diseases, pharmaceutical products for the treatment of bone diseases, 
pharmaceutical preparations for the treatment of musculo-skeletal disorders, pharmaceutical compositions; 
pharmaceutical preparations, pharmaceutical preparations for peripheral nervous system, pharmaceutical preparations 
for the treatment of viral diseases, pharmaceutical preparations for treating sports injuries; pain relief preparations; 
oxygen for medical purposes; ointments for pharmaceutical purposes.

Cl.10;Medical and veterinary apparatus and instruments; respiratory therapy instruments; apparatus for use in vein 
puncture; aerosol dispensers for medical purposes; apparatus for the treatment of breathing difficulties; applicators for 
medications; applicators for antibacterial preparations; applicators for pharmaceutical preparations; apparatus for the 
treatment of leg ulcers; apparatus for producing oxygen for medical use.

Cl.21;Aerosol dispensers, not for medical purposes.
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Priority claimed from 08/07/2016; Application No. : UK00003173781 ;United Kingdom 

3587331    06/01/2017
[International Registration No. : 1354592]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE

The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; computer software; downloadable computer software; computer software, 
recorded; software for mobile phones, tablets and portable computers; downloadable software for mobile devices; 
educational software; application software; computer programmes for interactive games or quizzes; computer software 
for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
downloadable books; downloadable booklets; downloadable pamphlets; downloadable image files; downloadable text 
files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; 
downloadable educational materials; downloadable periodical publications; downloadable journals; downloadable 
dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational worksheets; 
downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
software carrying computer data or computer software for the provision of training, education, examination and 
assessment; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed publications; prospectuses; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; exercise 
books; Bibles; printed awards; printed certificates; reference books; dictionaries; directories; reports; journals; exam 
papers; lecture notes; worksheets; quizzes; educational assessment criteria; flashcards; vocabulary lists; documents; 
forms; brochures; instructional and teaching materials included in this Class all relating to the training, testing, 
examination and assessment of candidates for educational achievement, and to the provision of training, testing, 
examination and assessment services, including computer assisted, computer mediated services and on-line services 
and to the provision of distance learning programmes; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; computer assisted 
education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
academic examination services; educational research; provision of educational examination facilities; setting of 
educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
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consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; bibliographic information; language interpreter services; translation; lending libraries; mobile library 
services; providing museum facilities; teaching, examination and assessment services including computer assisted and 
computer mediated services and on-line services; information. advisory and consultancy services relating to the 
aforesaid services.
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Priority claimed from 28/09/2016; Application No. : 015874191 ;European Union 

3593736    27/03/2017
[International Registration No. : 1355355]
ENERCON GMBH

Dreekamp 5 26605 Aurich Germany

Address for service in India/Attorney address:
ANAND AND ANAND

B-41,NIZAMUDDIN EAS,NEW DELHI-110013

Proposed to be Used
IR DIVISION
Cl.7;Equipment and apparatus for regenerative wind energy production, in particular wind power installations, wind 
energy converters, wind-mills, wind-diesel systems; parts for the aforesaid goods, in particular generators, rotor blades 
for wind energy installations, rotors for wind energy installations, not including drive equipment and systems for water 
vehicles, in particular ships, and individual parts and components for the aforesaid drive equipment.

Cl.9;Electric installations, apparatus and instruments for energy generation, included in this class; data processing 
equipment and computers for monitoring and controlling wind energy installations; parts for the aforesaid goods, 
included in this class, namely electric circuits, frequency converters, measuring, signalling and checking (supervision) 
instruments, not including shore connection devices for water vehicles (electricity), in particular ships, and individual 
parts and components for the aforesaid shore connection devices, and converter installations.

Cl.19;Towers for wind energy installations.
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Priority claimed from 12/04/2016; Application No. : 15329501 ;Italy 

3594615    18/07/2016
[International Registration No. : 1355483]
AMER S.P.A.

Via Maestri del Lavoro, 1 I-36078 VALDAGNO (VICENZA) Italy

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION..

Cl.6;Common metals, unwrought or semi-wrought; building materials of metal; buildings of metal; pipes of metal; 
window stops of metal; door stops of metal; sash fasteners of metal for windows; window closers, non-electric; door 
openers, non-electric; jalousies of metal.

Cl.7;Machine tools; motors, other than for land vehicles; starters for motors and engines; linear actuators; window 
openers, electric; door openers, electric; alternators; generators of electricity; machine wheels; machine couplings and 
transmission components, except for land vehicles; motors and engines [except for land vehicles]; machine coupling and 
transmission components [except for land vehicles]; gearmotors; pressure reducers [parts of machines]; electric 
engines; welders.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 

7911



transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; igniting apparatus, electric, for igniting at a distance; converters, 
electric; electronic circuit boards; computer software; electronic circuits; telescopes; computerised control system for 
home automation; telescopic columns.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; automobile engines; motorcycle engines; engines for 
land vehicles; motors, electric, for land vehicles; vehicle wheels; drive wheels; parts of land vehicles, namely, gear boxes, 
reducers, gear motors for land vehicle; traction control systems for automobiles.
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Priority claimed from 20/03/2017; Application No. : 87378290 ;United States of America 

3597910    24/03/2017
[International Registration No. : 1356409]
Logitech Europe S.A.

EPFL - Quartier de l'Innovation, Daniel Borel Innovation Center CH-1015 Lausanne CH

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Earphones, in-ear monitors, audio speakers, portable speakers, wireless speakers, internet radio receivers, audio 
cables and conduits, audio amplification and monitoring units, sound transmission apparatus, namely, in-ear monitors; 
audio mixers.

Cl.40;Custom manufacture of in-ear monitors, audio conduit, amplification and monitoring devices and acoustic 
separation devices.
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Priority claimed from 04/04/2017; Application No. : 87398279 ;United States of America 

3615073    12/07/2017
[International Registration No. : 1360267]
BLAZE PIZZA, LLC

Suite 710, 35 N. Lake Ave. Pasadena CA 91101 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.30;Pizza.

Cl.43;Restaurant services.
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Priority claimed from 06/12/2016; Application No. : UK00003200757 ;United Kingdom 

3615801    06/06/2017
[International Registration No. : 1360550]
THE VEGETARIAN SOCIETY OF THE UNITED KINGDOM LIMITED

Parkdale, Dunham Road Altrincham, Cheshire WA14 4QG United Kingdom

Address for service in India/Attorney address:
ANAND AND ANAND

B-41,NIZAMUDDIN EAS,NEW DELHI-110013

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Toiletries; non-medicated toilet preparations; preparations for the care, treatment and cleansing of skin and hair; 
preparations for the bath and shower; body gels; face gels; bath gels; shower gels; bubble bath; bath oils; bathing 
lotions; hair care preparations and substances; shampoos, conditioners; sprays, creams, mousses, lotions and balms, all 
for use on the hair; hair oils; cosmetics; make-up; foundations; blushers; facial powders; mascara; eyeliners; eye 
shadows; eye make-up; make-up remover; eye make-up remover; face and body cleansers; lip gloss; lipsticks; nail balm; 
nail polish; nail polish remover; moisturisers; body creams; face creams; hand creams; skin creams; beauty serums; hair 
serums; serums for cosmetic purposes; body oils; face oils; massage oils; baby oils and creams; beauty lotions; body 
lotions; facial lotions; eye lotions; skin lotions; non-medicated lotions; soaps; face wash; hand wash; facial cleansers; 
hand cleansers; skin cleansers; deodorants, body fragrances; body sprays; perfumes; colognes; toilet waters; talcum 
powders; suntan oils, creams and lotions (cosmetics); cosmetics for sun tanning; room fragrances; but not including any 
such goods containing extracts derived from meat, fish, shellfish, or fowl, or meat stock and / or bone stock, or animal 
and / or carcass fats, or any other products or ingredients resulting from the slaughter of animals.

Cl.9;Computer software; downloadable computer software; computer application software; downloadable application 
software, all for use on mobile telephones, computer tablets, mobile communications devices, wireless devices, personal 
computers and laptop computers; computer programs and computer software for use in the creation, conduct and 
management of online social and business networks; computer programs and computer software for use in the creation, 
conduct and management of online community networks; downloadable software enabling the online user to access, 
upload, download, edit, amend, post, show, display, view, create, edit, tag, publish, share, comment on, critique, rate, 
stream and transmit multimedia content, digital publications, electronic publications, online-journals, blogs, digital 
images, digital photographs, videos, films, photos, audio recordings, audio content, audio-visual recordings, video 
recordings, digital content, animation, pictures, images, messages, comments, text, information, pod-casts, data, digital 
information, or any other user-generated electronic content; computer programs and computer software for use in 
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searching data bases; computer software and computer programs for use in accessing, searching and managing data, or 
for data retrieval, or for uploading data, or for downloading data; data, documents, publications, information, video 
recordings, audio recordings, audio-visual recordings, digital content, text, and other media or multi-media, all being 
electronically recorded and downloadable from the Internet, intranets, extranets or any other communications networks; 
downloadable computer software applications for displaying and sharing a user"s location and personal preferences, and 
for finding, locating, and interacting with other users, places, institutions and businesses.

Cl.16;Printed matter; books, booklets, catalogues, magazines, newspapers, newsletters, leaflets, leaflet holders, 
directories, posters, pamphlets, periodical publications, calendars, diaries, photographs, pictures, stickers, car stickers, 
wrapping paper, cards, postcards, guides, gift cards, Xmas cards; stationery, pens, pencils; packaging made of paper, 
cardboard and plastic; carrier bags.

Cl.25;Clothing; footwear; headgear.

Cl.29;Meat substitutes; poultry substitutes; fish substitutes; preserved, processed, frozen, dried and cooked fruits and 
vegetables; processed, prepared, preserved and cooked nuts; vegetable preserves; fruit preserves; pickles; jellies, jams, 
compotes; marmalade; eggs; egg substitutes, milk and milk products; dairy products; yoghurts; dairy free yoghurts; 
butter substitutes; cheese substitutes; milk substitutes; dairy product substitutes; edible oils and fats; prepared, pre-
prepared and pre-packaged meals consisting primarily of meat substitutes, poultry substitutes, fish substitutes, 
vegetables, fruits, processed nuts, eggs, egg substitutes, dairy products, or dairy product substitutes; chilled meals made
from or predominantly made from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed 
nuts, eggs, egg substitutes, dairy products, or dairy product substitutes; food products prepared for human consumption 
made from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, eggs, egg 
substitutes, dairy products, or dairy product substitutes; prepared foodstuffs in the form of meals made from or 
predominantly made from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, eggs, 
egg substitutes, dairy products, or dairy product substitutes; nutritionally balanced low-calorie prepared meals made 
from or predominantly made from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed 
nuts, eggs, egg substitutes, dairy products, or dairy product substitutes; stir fry prepared meals made from or 
predominantly made from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, eggs, 
egg substitutes, dairy products, or dairy product substitutes, and also including pasta, rice or noodles; soups and 
preparations for making soups; snack foods made from meat substitutes, poultry substitutes, fish substitutes, 
vegetables, fruits, processed nuts, eggs, egg substitutes, dairy products, or dairy product substitutes; vegetable based 
snack foods; fruit based snack foods; nut based snack foods; but not including any such goods containing the flesh of 
meat, fish, shellfish, or fowl, or extracts derived from meat, fish, shellfish, or fowl, or meat and / or bone stock, or animal 
and / or carcass fats, or any other products or ingredients resulting from the slaughter of animals.

Cl.30;Coffee, tea, cocoa and artificial coffee; sugar, honey, treacle; flour and preparations made from cereals; 
preparations made from cereals for food for human consumption; bread; biscuits; cakes; pastries; non-medicated 
confectionery; edible ices; ice-cream; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); prepared 
foodstuffs in the form of sauces; chutneys; mayonnaise; imitation mayonnaise; salad cream; imitation salad cream; 
spices; dried, processed or culinary herbs; tapioca and sago; pies and pasties, containing meat substitutes, poultry 
substitutes, fish substitutes, vegetables, fruits, processed nuts, eggs, egg substitutes, dairy products, or dairy product 
substitutes or any combination thereof; pasta and pasta products; pasta sauces; prepared, pre-prepared or pre-packaged 
pasta meals; prepared, pre-prepared or pre-pack pizzas; pizza sauces; prepared, pre-prepared or pre-packaged pizza 
meals; prepared, pre-prepared or pre-packaged meals made from pastry, rice, pasta or noodles; prepared, pre-prepared or 
pre-packaged meals containing principally of pastry, pasta, rice or noodles; prepared, pre-prepared or pre-packaged 
meals consisting principally of pastry, pasta, rice or noodles, and also including meat substitutes, poultry substitutes, 
fish substitutes, vegetables, fruits, processed nuts, eggs, egg substitutes, dairy products, or dairy product substitutes or 
any combination thereof; foodstuffs prepared in the form of meals consisting principally of pastry, pasta, rice or noodles, 
and also including meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, eggs, egg 
substitutes, dairy products, or dairy product substitutes or any combination thereof; nutritionally balanced low-calorie 
prepared meals consisting principally of pastry, pasta, rice or noodles, and also including meat substitutes, poultry 
substitutes, fish substitutes, vegetables, fruits, processed nuts, eggs, egg substitutes, dairy products, or dairy product 
substitutes or any combination thereof; prepared stir fry meals, made from or predominantly made from pasta, rice or 
noodles pasta, rice or noodles, and also including meat substitutes, poultry substitutes, fish substitutes, vegetables, 
fruits, processed nuts, eggs, egg substitutes, dairy products, or dairy product substitutes or any combination thereof; 
cereal based snack foods; rice based snack foods; pasta based snack foods; noodle based snack foods; but not 
including any such goods containing the flesh of meat, fish, shellfish, or fowl, or extracts derived from meat, fish, 
shellfish, or fowl, or meat and / or bone stock, or animal and / or carcass fats, or any other products or ingredients 
resulting from the slaughter of animals.

Cl.32;Beer; lager; stout; shandy; mineral and aerated waters; non-alcoholic drinks; soft drinks; fruit juices; vegetable 
juices; cordials; syrups, concentrates and other preparations for making non-alcoholic beverages; non-alcoholic cocktail 
mixes; but not including any such goods containing extracts derived from meat, fish, shellfish, or fowl, or meat stock 
and / or bone stock, or animal and / or carcass fats, or any other products or ingredients resulting from the slaughter of 
animals.

Cl.33;Alcoholic beverages (other than beer); pre-mixed alcoholic beverages (other than beer); spirits, wines, 
vermouths, sherry, liqueurs; alcoholic cocktail mixes; alcoholic aperitif bitters; alcoholic bitters; but not including any 
such goods containing extracts derived from meat, fish, shellfish, or fowl, or meat stock and / or bone stock, or animal 
and / or carcass fats, or any other products or ingredients resulting from the slaughter of animals.

Cl.41;Cookery schools; cooking instruction; training related to cooking and nutrition; instruction in the preparation, 
cooking and servicing of food and drink; instruction in nutritional values of food and drink; instruction in the planning and
preparation of meals and menus; arranging cookery demonstrations (entertainment); arranging cookery demonstrations 
(entertainment); educational services; arranging of training courses; arranging workshops; arranging conferences, 
seminars and meetings; arranging conferences for educational, entertainment and recreational purposes; team building 
(education) services; team building (entertainment) services; party planning; organisation of parties; arrangement and 
organisation of roadshows (entertainment); arrangement and organisation of roadshows (training); arranging and 
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organising roadshows and exhibitions for cultural, entertainment or educational purposes; arranging of cultural activities 
and cultural events; arranging of events for educational and entertainment purposes; organisation of parties and events 
(entertainment) in connection with charitable fundraising; hosting, arranging, organising and conducting events for 
cultural, entertainment and educational purposes; event management services in relation to events for cultural, 
entertainment and educational purposes; entertainment services; interactive entertainment services; provision of non-
downloadable electronic publications, audio recordings and audio-visual recordings from the Internet, intranets or any 
other communications network; publishing services; electronic publishing services; production of audio recordings, 
audio-visual recordings; production of CDs and DVDs; production of radio programmes; production of television 
programmes.

Cl.42;Computer programing services; maintenance and updating of computer software and computer software 
applications; design and development of computer software for others; hosting on-line web facilities for others for 
organizing and conducting meetings, events and interactive discussions via the Internet or other communications 
networks; hosting virtual communities for registered users to organize groups, events, participate in discussions, 
aggregate information and resources, and engage in social, business and community networking; hosting of digital 
content online; providing temporary use of non-downloadable software enabling the user to access, upload, download, 
edit, amend, post, show, display, view, create, edit, tag, publish, share, comment on, critique, rate, stream and transmit 
multimedia content, digital publications, electronic publications, online-journals, blogs, digital images, digital 
photographs, videos, films, photos, audio recordings, audio content, audio-visual recordings, video recordings, digital 
content, animation, pictures, images, messages, comments, text, information, pod-casts, data, digital information, or any 
other user-generated electronic content; providing temporary use of non-downloadable software enabling the user to 
undertake social networking or business networking; providing temporary use of non-downloadable software enabling 
the user to undertake marketing, seek employment, recruit personnel, advertise, undertake marketing and promotion, and 
provide information in relation to foods, cooking and cuisines; providing temporary use of non downloadable software 
applications for use in the creation and management of online social networks; providing temporary use of non-
downloadable software enabling users to search, locate and communicate with others via electronic global 
communications networks for networking, conducting polls and surveys, tracking online references to businesses, 
researching organizations, career and job opportunities, discussing business topics; providing search engines for 
obtaining data from searchable indices and databases of information, namely, text, electronic documents, databases, 
graphics and audio visual information, by means of global computer information network or other global communications 
networks; computer services in the nature of customized web pages featuring user-defined information, personal profiles, 
audio, video and images; hosting websites containing personalized information; creating, hosting and maintaining 
websites that provide an on-line community for advertising and marketing; hosting an online website community for 
registered users to upload, download, post, show, display, tag, share and transmit messages, comments, multimedia 
content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and other user-
generated content and engage in communication and collaboration between and among themselves, to form groups and 
to engage in social networking; mapping services; provision of temporary use of non-downloadable computer software 
application for measuring, sharing, and storing information, goals, and activities; provision of temporary use of non-
downloadable computer software applications for displaying and sharing a user"s location and personal preferences, and 
for finding, locating, and interacting with other users, places, institutions and businesses.

Cl.43;Hotel services; provision of hotel facilities and accommodation; provision of boarding house and guest house 
accommodation and facilities; provision of camping and campground facilities; provision of holiday camp 
accommodation; rental of temporary accommodation; tourist hostels; restaurants, bars and cafes; catering services.
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Priority claimed from 08/09/2016; Application No. : 1338972 ;Benelux 

3620940    06/03/2017
[International Registration No. : 1361327]
PM-INTERNATIONAL AG

15, Wäistrooss L-5445 Schengen

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.3;Make-up and make-up removing products; cosmetic body-care products; beauty products; essential oils; 
deodorants; shower gel; cosmetic creams; hand creams; lotions for cosmetic use; make-up; toiletries; oils for toilet 
purposes; oils for cosmetic use; creams, gels and lotions for bodily hygiene and face care; cleansing milk; cosmetic 
products, including liquid cosmetic products for skin care; cosmetic preparations for cleansing the body and face; 
cleansing gels; eaux de toilette; beauty masks; moisturizing masks; soaps; shampoos; conditioners; hair lotions; hair-
rinsing products; hair lotions; sunscreen preparations; cosmetic skin-tanning preparations; skin tanning products; sun 
care products (cosmetic sun-tanning preparations); sunscreen products for ingestion in liquid form (cosmetic 
preparations); dentifrices; shaving creams; perfumery products; eyebrow pencils; bleaching preparations [decolorants] 
for cosmetic use; deodorants for personal use [perfumery]; hair dyes; hair sprays; lipstick; mouth care products not for 
medical use; nail polish (varnish); shaving products; shaving soap; after-shave lotions; cleansing milk for toilet purposes.

Cl.5;Food and nutritional supplements in the form of tablets, capsules, powders, pastes, granules, bars, gels or in liquid 
form; dietetic preparations; beverages used as dietary supplements; shakes used as dietary supplements; beverage 
mixes used as dietary supplements in the form of powders or concentrates; medicinal herbs; food supplements for 
human beings; sanitary products for medical purposes; dietetic substances and foodstuffs for medical use, food for 
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babies; food supplements containing vitamins and/or mineral nutrients and/or trace elements, not included in other 
classes; protein for human consumption; nutritional and food supplements for medical use; all the aforesaid goods in the 
form of tablets, capsules, pastes, granules, powders, bars, gels or in liquid form.
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Priority claimed from 03/01/2017; Application No. : 016216971 ;European Union 

3627420    28/06/2017
[International Registration No. : 1362628]
PRIEWASSER, THOMAS

Plainbergweg 3 A-5020 Salzburg Austria

MOSER, TIM

Annaberg 20 A-5524 Annaberg Austria

REIFENAUER, MANUEL

Einleitenweg 6 A-5300 Hallwang Austria

BARRACUDA HOLDING GMBH

Alser Straße 23/30 A-1080 Wien Austria

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.41;Recreation information; providing television programmes, not downloadable, via video-on-demand transmission 
services; providing films, not downloadable, via video-on-demand transmission services; providing on-line videos, not 
downloadable; providing on-line music, not downloadable; discotheque services; club services [entertainment or 
education]; recreation facilities (providing -); disc jockey services; museum facilities (providing -) [presentation, 
exhibitions]; night clubs; providing amusement arcade services; amusement park services; performances (presentation 
of live -); ticket agency services [entertainment]; photographic reporting; movie studios; film production, other than 
advertising films; photography; entertainment information; music composition services; videotape editing; orchestra 
services; production of music; providing on-line electronic publications, not downloadable; publication of electronic 
books and journals on-line; arranging and conducting of concerts; organisation of fashion shows for entertainment 
purposes; planning (party -) [entertainment]; booking of seats for shows; production of shows; radio entertainment; 
theater productions; entertainment; camp services (holiday -) [entertainment]; organization of exhibitions for cultural or 
educational purposes; organization of balls; organization of shows [impresario services]; organisation of competitions 
[education or entertainment]; screenplay writing; scriptwriting, other than for advertising purposes; writing of texts.

Cl.43;Tourist homes; holiday camp services [lodging]; bar services; providing campground facilities; catering for the 
provision of food and beverages; reception services for temporary accommodation [management of arrivals and 
departures]; hotel services; motels; boarding houses; food sculpting; rental of temporary accommodation; rental of 
portable buildings; rental of tents; cafés; cafés; canteens; restaurants; snack-bars; self-service restaurant services; 
washoku restaurant services; room reservation services; hotel reservations; boarding house bookings; accommodation 
bureaux [hotels, boarding houses].

7920



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

 

Priority claimed from 05/07/2017; Application No. : 87516702 ;United States of America 

3631898    11/07/2017
[International Registration No. : 1364145]
SKUID, INC.

605 Chestnut Street, Suite 700 Chattanooga TN 37450 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software application development tools, namely, computer software development tools, and computer software for 
application interface and experience design, development, deployment and management; cloud-based, multitenant user 
experience platform that allows users to build custom user interfaces, data connections, scripting, business processes, 
visualizations, and cloud applications without the use of code; computer software for application and database 
integration.

Cl.41;Educational services, namely, conducting online and in-person classes, seminars, and workshops in the field of 
software design and development.

Cl.42;Software consultancy; remote and on-site consulting services in the field of cloud computing; design, 
development, and consulting services related thereto in the field of software.
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Priority claimed from 29/11/2016; Application No. : 016113177 ;European Union 

3652489    29/05/2017
[International Registration No. : 1368104]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Robots, current generators, pumps [machines], compressors, machine tools; motors, other than for land vehicles; 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, other than doorbells and access systems; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; computer software; fire-extinguishing apparatus; none of the aforesaid goods 
being in the field of doorbells and access systems.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.

Cl.38;Telecommunication services; providing of access to content on the Internet and other digital networks, on 
websites and on Internet portals.

Cl.39;Transport; packaging and storage of goods; travel arrangement; in particular hiring and rental of vehicles.
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3652490    30/05/2017
[International Registration No. : 1368103]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.35;Advertising; business management; business administration; office functions; all of the aforesaid services other 
than in the field of jewellery, precious stones, clocks and watches, pocket watches/wristwatches, chronometric 
instruments.

Cl.38;Telecommunication services; providing of access to content on the internet and other digital networks, on 
websites and on internet portals.

Cl.39;Transport; packaging and storage of goods; travel arrangement; hiring and rental of vehicles; all of the aforesaid 
services other than in the field of jewellery, precious stones, clocks and watches, pocket watches/wristwatches, 
chronometric instruments.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services, and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; hygienic and beauty care for human beings or animals; agriculture, horticulture and forestry 
services.

Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
rendered by others to meet the needs of individuals.
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Priority claimed from 07/06/2017; Application No. : UK00003235905 ;United Kingdom 

3652945    09/08/2017
[International Registration No. : 1368280]
CASTROL LIMITED

Technology Centre, Whitchurch Hill, Pangbourne Reading RG8 7QR United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Used Since :09/05/2017

IR DIVISION
Cl.4;Lubricating grease; lubricating oil.

Cl.37;Maintenance, repair and cleaning of motor vehicles.
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Priority claimed from 03/07/2017; Application No. : UK00003241141 ;United Kingdom 

3659664    31/07/2017
[International Registration No. : 1369977]
SMART RESPIRATORY PRODUCTS LIMITED

33 Riding House Street London W1W 7DZ United Kingdom

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Software; computer software; application software; downloadable computer software applications; downloadable 
smartphone application software; computer software for application and database integration; computer software for the 
management of information.

Cl.10;Sensors, measuring equipment and apparatus for use for diagnostic purposes, in medical treatment and health 
procedures; sensors, testing equipment and apparatus for use for diagnostic purposes, in medical treatment and health 
procedures; parts and fittings for these goods.
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Priority claimed from 20/12/2016; Application No. : UK00003203213 ;United Kingdom 

3660928    02/06/2017
[International Registration No. : 1369861]
BLUE PRISM LIMITED

Centrix House,Crow Lane East Newton-Le-Willows WA12 9UY United Kingdom

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.35;Business management consultancy, none relating to toys, games or entertainment; business management 
consultancy relating to computerised automation of technical processes, administrative processes, industrial processes; 
business management consultancy in the field of office and workplace automation; business management consultancy 
relating to the implementation of the digital workforce.

Cl.42;Computer software consultancy, none relating to toys, games or entertainment; consultancy relating to the 
computerised automation of technical processes, administrative processes, industrial processes; consultancy in the field 
of office and workplace automation; workplace automation consultancy relating to the implementation of the digital 
workforce.
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3663441    07/08/2017
[International Registration No. : 1370114]
PAN-BIOTECH GMBH

Am Gewerbepark 13 94501 Aidenbach Germany

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Sera, namely animal sera and human sera for cell cultures; cell culture media in liquid and powder form, serum-free 
and protein-free media, insect media in liquid and powder form, all the aforesaid media for use in science; additional 
reagents, namely media additives in liquid and powder form, amino acids, vitamins, antibiotics, cell dissociating enzymes 
and separating solutions, all the aforesaid additional reagents for scientific purposes and for cell cultures; biochemicals, 
namely sera-replacement substances for cell cultures; buffer solutions.

Cl.5;Disinfectants for biotechnological research institutions; sera, namely animal sera and human sera, for cell cultures;
cell culture media in liquid and powder form, serum-free and protein-free media, insect media in liquid and powder form, 
all the aforesaid media medical purposes; additional reagents, namely media additives in liquid and powder form, 
including sera-replacements for cell cultures, amino acids, vitamins, cell dissociating enzymes, separating solutions, all 
the aforesaid additional reagents for cell cultures for medical purposes for use in molecular biology
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Priority claimed from 06/06/2017; Application No. : 30 2017 013 964 ;Germany 

3671488    28/08/2017
[International Registration No. : 1372932]
DR. CORDULA MAY

Taufkirchner Strasse 59 85662 Hohenbrunn Germany

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.5;Food supplements; mineral food supplements; vitamin preparations; dietetic food supplements; nutritional 
supplements in the nature of beverages; food for babies; food supplements for non-medical purposes.

Cl.29;Meat; fish; poultry; venison; meat extracts; preserved, dried and cooked fruit and vegetables; jellies; jams; 
compotes; eggs; milk; milk products; cooking oils; cooking fats; dietetic food, not for medicinal purposes based on 
proteins, fats, egg whites.

Cl.32;Non-alcoholic beverages based on probiotic components of processed fruits, nuts and/or vegetables, proteins, 
carbohydrates, vitamins, minerals, trace elements and/or dietary fibres; preparations for making non-alcoholic beverages.
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3671590    14/07/2017
[International Registration No. : 1372663]
L.B.W. S.R.L.

Piazza Garibaldi, 18 I-25027 Quinzano d'Oglio (BS) IT

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Soap; perfumery; essential oils; cosmetics.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 11/01/2017; Application No. : 87297398 ;United States of America 

3677129    10/07/2017
[International Registration No. : 1374385]
WATERS TECHNOLOGIES CORPORATION

1209 Orange Street Wilmington DE 19801 US

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.1;Analytical standard reagents and reagents for scientific and research use; analytical standard reagents and 
reagents for monitoring soil and sewage sludge; chromatography chemicals; sample preparation kits for scientific and 
research purposes, comprising biological standards, namely, monoclonal antibodies, chemical reagents for biological 
analysis; chemical reagents for preparing samples for chromatography and mass spectrometry for non-medical, 
laboratory use; chemicals, namely, buffers and standard solutions used in analytical chemistry; chemical buffer 
solutions; solutions for cleanup of biological samples; chemically-treated test strips and holders for test strips for the 
detection of mycotoxins by antibody affinity reactions in grain, feed, and food products; assay kits comprising an affinity 
column and chemical reagents for testing for mycotoxin contamination in grain, feed, and food products.

Cl.9;Analytical apparatus and instruments; liquid chromatography apparatus and instruments for laboratory use and 
parts and fittings therefor; gas chromatography apparatus for laboratory use and parts and fittings therefor; ion mobility 
chromatography apparatus for laboratory use and parts and fittings therefor; mass spectrometry apparatus and 
instruments for laboratory use and parts and fittings therefor; analytical apparatus and instruments, namely, detectors for 
indicating the presence or absence of toxins in the fields of agriculture and food processing and parts and fittings 
therefor; analytical apparatus and instruments for laboratory use, namely, magnetic suspension balances and parts and 
fittings therefor; analytical apparatus and instruments for laboratory use, namely, mechanical testing instruments, rubber 
testing instruments and parts and fittings therefor; analytical apparatus and instruments relating to gravimetric analysis, 
thermogravimetric analysis or sorption analysis and parts and fittings therefor; analytical apparatus and instruments for 
gas and vapor dosing, mixing, and pressure control and parts and fittings therefor; analytical apparatus and instruments 
for laboratory use, namely, electrosurgical instruments, electrosurgical smoke evaluation devices, devices for 
identification of chemicals in electrosurgical smoke for diagnostic and analytical purposes; fluorometers and parts and 
fittings therefor; lateral flow readers and parts and fittings therefor; rheometers and parts and fittings therefor; 
calorimeters and parts and fittings therefor; dilatometers and parts and fittings therefor; laboratory reactors; diagnostic 
apparatus for testing food; diagnostic apparatus for testing agricultural products; diagnostic apparatus for the detection 
and identification of microbes and pathogens for laboratory or research use; diagnostic apparatus for testing for illegal 
drugs, diagnostic apparatus for forensic toxicology; chromatography columns for laboratory use; laboratory 
consumables, namely, vials, containers, sample trays, sample plates, sample containers, tubing, cartridges, pipettes; 
solid phase extraction cartridges and plates for laboratory use; affinity columns, comprising monoclonal antibodies, for 
purifying samples for subsequent liquid-chromatography and mass-spectrometry testing for mycotoxin contamination in 
grain, feed, and food products; apparatus for calculating standards for testing and verifying the quality of soil and air, for 
environmental quality control purposes; operating software for analytical apparatus and instruments; computer operating 
software for analyzing materials by measuring changes in the physical or chemical properties of the materials; computer 
operating software for bioinformatics, laboratory data analysis, analysis and visualization of data from liquid 
chromatography and mass spectrometry instruments, discovery, identification, and analysis of chemical compounds; 
computer operating software for analyzing materials by measuring changes in the physical or chemical properties of the 
material as the material is subjected to controlled changes in its environment.

Cl.35;Online, catalog, and mail order services featuring analytical apparatus and instruments for scientific and research 
use; online, catalog, and mail order services featuring computer operating software for analytical apparatus and 
instruments, analyzing and manipulating data; online, catalog, and mail order services featuring computer operating 
software for data acquisition, processing, and reporting.

Cl.37;Maintenance and repair services analytical apparatus and instruments for laboratory use and parts and fittings 
therefor; maintenance and repair services of apparatus and instruments for liquid and gas chromatography, mass 
spectrometry, ion mobility spectrometry, gravimetric analysis, thermogravimetric analysis, detectors, magnetic 
suspension balances, mechanical testing instruments, rubber testing instruments, fluorometers, lateral flow readers, 
calorimeters, dilatometers, laboratory reactors, high pressure autoclaves, reactor tubes for autoclaves, diagnostic 
apparatus, electrosurgical instruments, electrosurgical smoke evaluation devices.

Cl.41;Education services, namely, conducting classes, seminars, conferences, workshops, training programs in the 
field of chemistry, biopharmaceutical analysis, pharmaceuticals, pharmaceutical chemistry, health sciences and 
diagnostics, health sciences research, testing of food for toxicity, forensic toxicology and testing for illegal drugs, testing 
of toxicity in soil, and air, chromatography, gas chromatography, liquid chromatography, mass spectrometry, ion mobility 
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chromatography, use and operation of analytical apparatus and instruments for laboratory use, use and application of 
computer software for laboratory and research use, data acquisition, data processing, data review, mycotoxin testing, 
mycotoxin regulations, mycotoxin testing technologies and applications.

Cl.42;Design and development of analytical apparatus and instruments and parts therefor for scientific and research 
use; design and development of chemistry consumables for laboratory use; design and development of software for 
analytical apparatus and instruments or scientific and research use; consulting services in the field of analytical 
chemistry; consulting services in the field of analytical chemistry in the nature of product qualification and validation, 
project management, laboratory analytics, and informatics; consulting services in the field of analytical chemistry, 
namely, development of applications for laboratory apparatus and instruments; cloud computing and software as a 
service featuring software for use with analytical apparatus and instruments, bioinformatics, laboratory data analysis, 
analysis and visualization of data from liquid chromatography and mass spectrometry instruments, discovery, 
identification, and analysis of chemical compounds, analyzing materials by measuring changes in the physical or 
chemical properties of the material as the material is subjected to controlled changes in its environment; maintenance 
and repair services for data systems and computer operating software.
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Priority claimed from 19/07/2017; Application No. : UK00003244686 ;United Kingdom 

3679408    27/10/2017
[International Registration No. : 1372649]
SISAF LTD

Northern Ireland Science Park, The Innovation Centre, Queen's Road, Queen's Island Belfast, Co. Antrim BT3 9DT United Kingdom

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical preparations for use in industry, science and research; biochemical substances and 
biochemical preparations for use in industry, science and research; biological substances and biological preparations for 
use in industry, science and research; nanoparticle substances and nanoparticles for use in industry, science and 
research; silicon for use in industry, science and research; silicon nanoparticle materials for use in industry, science and 
research; porous silicon nanoparticle materials for use in industry, science and research; chemical materials for carrying 
and delivery of chemical, biochemical and biological substances; nanoparticle materials for carrying and delivery of 
chemical, biochemical and biological substances for scientific and industrial use; silicon nanoparticle materials for 
carrying and delivery of chemical, biochemical and biological substances; porous silicon nanoparticle materials for 
carrying and delivery of chemical, biochemical and biological substances; nanoparticle materials for carrying and delivery
of chemical, biochemical and biological substances for use in the manufacture of cosmetics; silicon nanoparticle 
materials for carrying and delivery of chemical, biochemical and biological substances for use in the manufacture of 
cosmetics; porous silicon nanoparticle materials for carrying and delivery of chemical, biochemical and biological 
substances for use in the manufacture of cosmetics; nanoparticle materials for carrying and delivery of chemical, 
biochemical and biological substances for skin care preparations; silicon nanoparticle materials for carrying and delivery 
of chemical, biochemical and biological substances for skin care preparations; porous silicon nanoparticle materials for 
carrying and delivery of chemical, biochemical and biological substances for skin care preparations; chemical materials 
for industrial and scientific use for stabilising of chemical, biochemical and biological substances; nanoparticle materials 
for stabilising of chemical, biochemical and biological substances; silicon nanoparticle materials for stabilising of 
chemical, biochemical and biological substances; porous silicon nanoparticle materials for stabilising of chemical, 
biochemical and biological substances; silicon for medical, veterinary and pharmaceutical purposes; chemicals and 
chemical preparations for pharmaceutical research purposes; chemicals and chemical preparations for scientific research
in the field of medicine, veterinary and pharmaceutics; biochemical substances and biochemical preparations for 
pharmaceutical research purposes; biochemical substances and biochemical preparations for scientific research in the 
field of medicine, veterinary and pharmaceutics; biological substances and biological preparations for pharmaceutical 
research purposes; biological substances and biological preparations for scientific research in the field of medicine, 
veterinary and pharmaceutics; nanoparticle substances and nanoparticle preparations for pharmaceutical research 
purposes; nanoparticle substances and nanoparticle preparations for scientific research in the field of medicine, 
veterinary and pharmaceutics; excipient for use in the manufacture of pharmaceutical products, including for the 
manufacture of vaccines and veterinary preparations.

Cl.5;Chemicals and chemical preparations for medical, veterinary and pharmaceutical purposes; chemicals and 
chemical preparations for medical and veterinary diagnostic research purposes; chemicals and chemical preparations for 
medical, veterinary and pharmaceutical treatment purposes; biochemical substances and biochemical preparations for 
medical, veterinary and pharmaceutical purposes; biochemical substances and biochemical preparations for medical and 
veterinary diagnostic research purposes; biochemical substances and biochemical preparations for medical, veterinary 
and pharmaceutical treatment purposes; biological substances and biological preparations for medical, veterinary and 
pharmaceutical purposes; biological substances and biological preparations for medical and veterinary diagnostic 
research purposes; biological substances and biological preparations for medical, veterinary and pharmaceutical 
treatment purposes; nanoparticle substances and nanoparticle preparations for medical, veterinary and pharmaceutical 
purposes; nanoparticle substances and nanoparticle preparations for medical and veterinary diagnostic research 
purposes; nanoparticle substances and nanoparticle preparations for medical, veterinary and pharmaceutical treatment 
purposes; preparations of trace elements for human and animal use; silicon nanoparticle preparations for medicines, for 
medical, veterinary and pharmaceutical purposes; porous silicon nanoparticle preparations for medicines, for medical, 
veterinary and pharmaceutical purposes; preparations being drug delivery agents for carrying and delivery of chemical, 
biochemical, biological and pharmaceutical substances; nanoparticle materials for carrying and delivery of chemical, 
biochemical, biological and pharmaceutical substances; silicon nanoparticle materials for carrying and delivery of 
chemical, biochemical, biological and pharmaceutical substances; porous silicon nanoparticle materials for carrying and 
delivery of chemical, biochemical, biological and pharmaceutical substances; materials for carrying and delivery of 
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chemical, biochemical, biological and pharmaceutical substances for vaccines; nanoparticle materials for carrying and 
delivery of chemical, biochemical, biological and pharmaceutical substances for vaccines; silicon nanoparticle materials 
for carrying and delivery of chemical, biochemical, biological and pharmaceutical substances for vaccines; porous silicon 
nanoparticle materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical substances for 
vaccines; materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical substances for 
antiseptics; nanoparticle materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical 
substances for antiseptics; silicon nanoparticle materials for carrying and delivery of chemical, biochemical, biological 
and pharmaceutical substances for antiseptics; porous silicon nanoparticle materials for carrying and delivery of 
chemical, biochemical, biological and pharmaceutical substances for antiseptics; materials for carrying and delivery of 
chemical, biochemical, biological and pharmaceutical substances for antibiotics; nanoparticle materials for carrying and 
delivery of chemical, biochemical, biological and pharmaceutical substances for antibiotics; silicon nanoparticle materials
for carrying and delivery of chemical, biochemical, biological and pharmaceutical substances for antibiotics; porous 
silicon nanoparticle materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical 
substances for antibiotics; materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical 
substances for dermatological treatment preparations; nanoparticle materials for carrying and delivery of chemical, 
biochemical, biological and pharmaceutical substances for dermatological treatment preparations; silicon nanoparticle 
materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical substances for dermatological
treatment preparations; porous silicon nanoparticle materials for carrying and delivery of chemical, biochemical, 
biological and pharmaceutical substances for dermatological treatment preparations; materials for carrying and delivery 
of chemical, biochemical, biological and pharmaceutical substances for drug delivery devices; nanoparticle materials for 
carrying and delivery of chemical, biochemical, biological and pharmaceutical substances for drug delivery devices; 
silicon nanoparticle materials for carrying and delivery of chemical, biochemical, biological and pharmaceutical 
substances for drug delivery devices; porous silicon nanoparticle materials for carrying and delivery of chemical, 
biochemical, biological and pharmaceutical substances for drug delivery devices; preparations for medicines, for 
stabilising of chemical, biochemical, biological and pharmaceutical substances; nanoparticle preparations for medicines, 
for stabilising of chemical, biochemical, biological and pharmaceutical substances; silicon nanoparticle preparations for 
medicines, for stabilising of chemical, biochemical, biological and pharmaceutical substances; porous silicon 
nanoparticle preparations for medicines, for stabilising of chemical, biochemical, biological and pharmaceutical 
substances; drug delivery agents for controlled release and onset of chemical, biochemical, biological and 
pharmaceutical substances for pharmaceuticals; nanoparticle preparations in the nature of drug delivery agents for 
controlled release and onset of chemical, biochemical, biological and pharmaceutical substances for pharmaceuticals; 
silicon nanoparticle preparations in the nature of drug delivery agents for controlled release and onset of chemical, 
biochemical, biological and pharmaceutical substances for pharmaceuticals; porous silicon nanoparticle preparations in 
the nature of drug delivery agents for controlled release and onset of chemical, biochemical, biological and 
pharmaceutical substances for a wide variety of pharmaceuticals; pharmaceutical preparations; drug delivery agents; 
excipient for pharmaceutical purposes, including for use with vaccines and for use in veterinary products.
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Priority claimed from 01/09/2017; Application No. : 1870249 ;Australia 

3680351    07/09/2017
[International Registration No. : 1375108]
MONASH UNIVERSITY

Wellington Road Clayton VIC 3168 Australia

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.31;Live insects; mosquitos including mosquitos which contain bacteria for use as a means of controlling 
transmission of mosquito or other insect borne diseases.

Cl.42;Scientific research; medical research; biological research; research about public health issues; research about 
controlling and eradicating mosquito and other insect borne diseases; assessing the efficacy and safety of using insects 
containing bacteria as a means of controlling transmission of mosquito and other insect borne diseases; organising, 
conducting, providing, managing and providing information about research and development services, including pure 
and applied research and development and research and development relating to science, biology, medicine, public 
health; research and development regarding methods for eliminating or controlling transmission of insect borne 
diseases; devising, organising, conducting, managing, monitoring and providing information about clinical and scientific 
trials; preparation of scientific reports; organising, conducting, providing, managing and providing information about 
scientific advisory and consultancy services in relation to combatting insect borne diseases, including public health 
programs to combat insect borne diseases.

Cl.44;Insect breeding; insect treatment services including infecting, rearing and releasing insects with bacteria as a 
means of controlling transmission of mosquito or other insect borne diseases; organising, conducting, providing, 
managing and providing information about advisory and consultancy services in relation to insect treatment services 
including infecting, rearing and releasing insects with bacteria as a means of controlling transmission of mosquito or 
other insect borne diseases; organising, conducting, providing, managing and providing information about public health 
programs to control transmission of insect borne diseases.

Cl.45;Licensing services including licensing of intellectual property rights and know-how relating to infecting, rearing 
and releasing insects with bacteria for use as a means of controlling transmission of mosquito or other insect borne 
diseases; licensing of intellectual property rights and know-how relating to public health programs to control 
transmission of insect borne diseases.
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Priority claimed from 08/06/2017; Application No. : 87481048 ;United States of America 

3680787    12/06/2017
[International Registration No. : 1375155]
HYCOR BIOMEDICAL LLC

7272 Chapman Avenue Garden Grove CA 92841 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents and preparations for scientific, clinical laboratory, medical laboratory, reference laboratory, 
hospital laboratory, physician office laboratory, companion diagnostic or research use; control and calibrating fluids and 
reagents for medical diagnostic instruments; control and calibrating fluids and reagents for laboratory instruments used 
for in vitro diagnostic testing and/or analysis; diagnostic reagents for scientific or medical research use; diagnostic 
reagents for in vitro use in biochemistry, clinical chemistry and microbiology; reagents for use in scientific apparatus for 
chemical or biological analysis; laboratory chemicals, namely, an antibody reagent used for the detection of antigens for 
in vitro diagnostic use; diagnostic test kits comprised of monoclonal antibodies, antigens, buffers, assay components 
and reagents for scientific or medical laboratory use; assays for research purposes; assay kits comprised of assays, pre-
mixes and onboard mixes for scientific, clinical laboratory, reference laboratory, hospital laboratory, physician office 
laboratory, companion diagnostic or research purposes.

Cl.5;Medical diagnostic reagents; biological reagents and chemical preparations and reagents for medical purposes; 
reagents for medical use for use with a diagnostic instrument utilizing microparticle-based solid phase and 
chemiluminescent/fluorescent detection; medical diagnostic assays for testing of bodily fluids in the detection, 
monitoring, and/or prediction of disease or other conditions, disease states and/or clinical response; containers and kits 
containing medical diagnostic reagents for use in blood analyzers and analyzers for measuring, testing and analyzing 
body fluids; diagnostic preparations for medical purposes; diagnostic test kits comprised of medical diagnostic reagents 
and assays for testing in the field of medical diagnostics; diagnostic kits comprised of monoclonal antibodies, buffers, 
and reagents for use in disease testing; autoimmune diagnostic test kits comprised of reagents, buffer concentrates, 
calibrator reagents, controls, substrates, diluents, capture reagents, mixes of capture reagents, antibodies and 
conjugates for medical use for testing presence of autoimmune disease and allergic hypersensitivity; quantitative specific 
immunoglobulin E (IgE) test kits comprised of antibodies, capture reagents, mixes of capture reagents, calibrator 
reagents, calibration verification samples, controls and reagents for testing presence of allergic hypersensitivity and 
allergy disease; diagnostic reagents for medical use; assay kits comprised of assays for medical use for testing presence 
of allergic hypersensitivity and allergy disease.

Cl.9;Research and commercial laboratory analyzers for measuring, testing and analyzing bodily fluids; scientific 
instruments, namely, electronic analyzers for testing and analyzing chemical and biological substances for the presence, 
absence, or level of autoimmune disease or allergic hypersensitivity; laboratory instruments for in vitro diagnostic testing 
and/or analysis; laboratory equipment for use in the field of medical diagnostics, namely, laboratory test and collection 
kits used in connection with in vitro diagnostics; calibration devices for calibrating blood analyzers; analyzers for 
measuring, testing and analyzing body fluids; laboratory instruments for allergic hypersensitivity, allergy disease and 
autoimmune disease diagnostics and identification; laboratory apparatus, namely, a diagnostic instrument utilizing 
microparticle-based solid phase and chemiluminescent/fluorescent detection; computer software, firmware and hardware 
for medical diagnostic instruments; computer software, firmware and hardware for immunoassay analyzers for blood and 
other bodily fluid testing; computer software, firmware and hardware for configuring, supporting, monitoring and/or 
troubleshooting medical diagnostic instruments; computer software, firmware and hardware for configuring, supporting, 
monitoring and/or troubleshooting immunoassay analyzers for blood and/or bodily fluid testing; electronic data interface 
for medical diagnostic instruments; electronic data interface for immunoassay analyzers and blood and/or bodily fluid 
testing systems; computer software, firmware and hardware for managing interface between medical diagnostic 
instruments, laboratories and other systems; computer software, firmware and hardware for managing interface between 
laboratory instruments, laboratories and other systems; computer software, firmware and hardware for processing 
diagnostic laboratory data; computer software, firmware and hardware for use in medical diagnostic testing; computer 
software, firmware and hardware for analyzing allergic and autoimmune diseases; electronic publications, namely, 
instruction sheets and manuals for in vitro diagnostic instruments, laboratory automation systems recorded on computer-
readable media, and related software.

Cl.10;Immunoassay analyzers for medical diagnostic use; medical diagnostic instruments for in vitro diagnostic testing 
and/or analysis; medical diagnostic instruments for the analysis of body fluids; equipment for testing bodily fluids for 
medical diagnosis; medical diagnostic analyzers for measuring, testing and analyzing blood or other body fluids; 
diagnostic apparatus, namely, automated enzyme immunoassay analyzer for allergic hypersensitivity and allergy disease, 
autoimmune disease diagnostic testing and companion diagnostic testing; medical immunoassays, diagnostic tests and 
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kits used in blood or other body fluid testing for allergic hypersensitivity and allergy disease, autoimmune disease 
diagnostic testing and companion diagnostic testing; medical apparatus, namely, allergen kits for testing presence of 
allergic hypersensitivity and allergy disease; medical disposable cups, cuvettes, probe tips and tubes.

Cl.37;Maintenance and repair of medical diagnostic equipment; providing remote electronic troubleshooting services in 
the nature of maintenance and repair of medical diagnostic equipment for laboratories; providing installation, 
maintenance and repair services for medical diagnostic instruments; maintenance of computer hardware for body fluid 
testing instruments and system.

Cl.41;Providing educational information in relation to in vitro diagnostic laboratory instruments and related software, in 
the nature of instructions and operating manuals, through a website.

Cl.42;Providing technical support services for in vitro diagnostic laboratory instruments and systems, namely, 
troubleshooting and diagnosing problems with in vitro diagnostic laboratory instruments and associated software, 
firmware and hardware; providing monitoring services for in vitro diagnostic laboratory equipment to evaluate proper 
functioning; remote monitoring of medical diagnostic laboratory systems to evaluate proper functioning; providing 
temporary use of web-based software for management, tracking, reporting, sharing, monitoring and analysis of data 
pertaining to blood and other bodily fluid testing instruments and systems and pertaining to performance or errors 
associated with the instruments and systems and for managing data associated with the instruments and systems; 
hosting, managing, developing, and maintaining applications, software, and web sites related to medical diagnostics 
instruments and systems; hosting an on-line network environment for users to share data in the field of medical 
diagnostics; maintenance and updates of computer software and firmware for blood and other body fluid testing 
instruments and systems.

Cl.44;Medical diagnostics services; medical services for the diagnosis of autoimmune disease, allergy disease and 
allergic hypersensitivity; in vitro diagnostics services; medical testing for diagnostic purposes; medical diagnostic 
testing, monitoring and reporting services; providing information in the field of medical diagnostics; providing 
information relating to diagnosis and monitoring of autoimmune disease, allergy disease and allergic hypersensitivity; 
providing information in the field of medical diagnostics; consulting in the fields of medical diagnostics and in vitro 
diagnostics.
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3680835    01/11/2017
[International Registration No. : 1356053]
GOLD&GREEN FOODS OY

Hämeentie 157 FI-00560 HELSINKI FI

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
The mark to be used as a whole.

Cl.5;Proteins and protein supplements for human consumption.

Cl.29;Processed vegetables; processed lentils; processed beans; processed peas; processed legumes; processed 
pulses; ready-made goods mainly consisting of fruits, vegetables, nuts and/or legumes, enriched with protein; albumen 
for food; protein (meat and vegetable) based snack food; meat substitutes; vegetable-based meat substitutes; prepared 
vegetable products; vegetable-protein for food for human consumption; vegetable based nutritional bars.

Cl.30;Processed grains; food preparations based on grains; processed grains for food for human consumption; food 
products consisting primarily of grains; cereals; processed cereals; preparations made from cereals; grist; carbohydrate 
preparations for food; prepared meals and snack foods consisting principally of grain; prepared meals consisting 
primarily of grains for human consumption; cereal-based snack food; high-protein cereal bars; cereal based nutritional 
bars.
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Priority claimed from 01/02/2017; Application No. : VA 2017 00269 ;Denmark 

3686315    25/07/2017
[International Registration No. : 1376246]
LIZN APS

c/o Michael Løvbjerg, Stejlbjergparken 37 DK-7120 Vejle Øst Denmark

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Electric apparatus and instruments for transmission, reproduction, suppression and filtration of sound; headsets, 
headphones and earphones (not for hearing impaired); radio receivers and monitors for reproduction of sound and 
signals; software for recognition, suppression, compression and amplifying of voices, sounds and signals, such software 
also for mobile phones, tablets and other mobile devices; apparatus for adaptation and calibration of hearing aids; parts 
and fittings (not included in other classes) for the above mentioned goods.

Cl.10;Surgical and medical apparatus and instruments especially designed for persons with defective hearing; hearing 
aids; headsets and headphones for hearing impaired; hearing aids (not for hearing impaired); medical apparatus for 
adaptation and calibration of hearing aids; hearing and listening aids (ALS - assistive listening systems and PSA - 
personal sound amplifiers); hearing protectors; parts and fittings (not included in other classes) for the above mentioned 
goods.
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Priority claimed from 07/09/2016; Application No. : 2016-629 ;Leichtenstein 

3704203    18/01/2017
[International Registration No. : 1379185]
IVOCLAR VIVADENT AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; opaquer being dental lacquers.

Cl.7;3D printers for dental use, and parts thereof; accessories for 3D printers for dental use, included in class 7.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for 
dental use; tooth pins for medical use; dental applicators; accessories for 3D printers for dental use, included in class 10; 
polymerization apparatus; ultrasonic cleaning instruments for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 07/09/2016; Application No. : 2016-628 ;Leichtenstein 

3704206    18/01/2017
[International Registration No. : 1379184]
IVOCLAR VIVADENT AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth, opaquers being dental lacquers.

Cl.7;3D printers for dental use, and parts thereof; accessories for 3D printers for dental use, included in class 7.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use; impression devices for dental use; registration devices 
for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental use; dosing 
instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial teeth and 
veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; apparatus and 
instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (terms considered too 
vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for dental use; 
tooth pins for medical use; medical dressings, coverings and applicators; accessories for 3D printers for dental use, 
included in class 10; polymerization apparatus; ultrasonic cleaning instruments for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 07/09/2016; Application No. : 2016-630 ;Leichtenstein 

3704283    18/01/2017
[International Registration No. : 1379183]
IVOCLAR VIVADENT AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; opaquers being dental lacquers.

Cl.7;3D printers for dental use, and parts thereof; accessories for 3D printers for dental use, included in class 7.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for 
dental use; tooth pins for medical use; medical dressings, coverings and applicators; accessories for 3D printers for 
dental use, included in class 10; polymerization apparatus; ultrasonic cleaning instruments for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 28/09/2015; Application No. : 014612618 ;European Union 

3704895    23/11/2017
[International Registration No. : 1315060]
MC-BUILDING CHEMICALS MÜLLER & PARTNERS, LIMITED PARTNERSHIP

Killycard Industrial Estate Castleblayney, Co. Monaghan Ireland

Address for service in India/Attorney address:
K & S PARTNERS

4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE.

Cl.1;Chemicals used in industry, in particular for building; plasticisers, in particular for the plasticising of mortar, 
screed and concrete; additives and aggregates for mortar, screed and concrete; aggregates for cement, gypsum, lime, 
mortar, screed, concrete and stone; hardening agents; curing accelerators; size; chemical anti-freeze preparations for 
building purposes; waterproofing chemicals; preservatives for masonry, concrete, render, screed, stones, tiles and 
roofing tiles (except paints and oils); building cavity fillers; adhesive and sealing compounds for road building, roofing 
purposes, buildings and pipes; fillers for building; solvents for varnishes; dehydrating preparations for industrial 
purposes; adhesives for construction; adhesive compounds for road building, roofing, buildings and pipes; adhesive and 
sealing compounds with a plastic base for sealing buildings; tile adhesives and adhesives for bitumen webs; sealants and
blocking agents, namely for capillary negative blocking of mortar and concrete; adhesives used in industry; plastics in 
the form of dispersions; solvents for varnishes; glue and adhesive releasing solvent; oil-purifying chemicals; silicones; 
unprocessed synthetic resins; priming resins for floor coatings; injection preparations; duromer resins; elastomer resins; 
hydrostructure resins; mineral suspensions; chemicals for cleaning chimneys; polymer silicates; agglutinants for 
concrete; preservatives (concrete -), except paints and oils; glaziers" putty; cement (oil -) [putty]; wallpaper removing 
compositions.

Cl.2;Paints, varnishes, lacquers; colorants; primers; finishes; fillers for painters; thickeners for paints; thinners for 
colours; aftertreatment paints; preservatives against rust; rust preservatives; paint glazes; bactericidal, insecticidal, 
fungicidal and biocidal paints; paints for wood, masonry, concrete, render, screed and stone; tile lacquers; anti-corrosive 
bands; agglutinants for paint; thickeners for colours; enamels for painting; gum resins and lacquers; raw natural resins; 
wood and colour mordants; anti-corrosive preparations; protective preparations for metals; preservatives against rust; 
coatings (paints); wood preservatives.

Cl.17;Substances for insulating buildings, roofs and masonry against moisture; insulators for electricity, heat or sound;
reinforcing materials, not of metal for pipes; adhesive tapes and strips, except for medical, stationery or household 
purposes; waterproof packing, weatherstripping compositions, caulking material, water-tight rings, weatherstripping; 
insulating paints, varnishes and lacquers; plastic and glass fibres, fabrics and wool for insulation purposes; insulation 
(metal foil for -); plastic film other than for wrapping; sealants for joints; gap seals; joint-sealing compounds; chemical 
compositions for repairing leaks; compounds for sealing tiles; tile protection preparations; sealing materials for building; 
sealing slurries; tapes and bands for sealing; aftertreatment sealants; seals.

Cl.19;Cast screed and liquid screed; tile grouting preparations.
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Priority claimed from 07/09/2016; Application No. : 2016-623 ;Leichtenstein 

3705227    18/01/2017
[International Registration No. : 1378535]
IVOCLAR VIVADENT AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; opaquer being dental lacquers.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (term 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for 
dental use; tooth pins, for medical use; medical dressings, coverings and applicators; milling and grinding machines for 
dental use and parts thereof; milling machines and grinding machines for dental use for the treatment of ceramics, metal 
and plastic materials, and parts thereof; milling and grinding tools for dental use as machine tools, and parts thereof; 
holding devices for machine tools and piece holders for milling and grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 14/02/2017; Application No. : 87335213 ;United States of America 

3711252    07/08/2017
[International Registration No. : 1379778]
BODY HALO, LLC

1655 S. Enterprise, suite B4 Springfield MO 65804 United States of America

Address for service in India/Attorney address:
SELVAM & SELVAM

9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.3;Anti-blemish facial wash.

Cl.5;Acne spot treatment preparations.
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3713557    29/11/2017
[International Registration No. : 1292087]
IBSA INSTITUT BIOCHIMIQUE SA

Via al Ponte 13 CH-6900 Massagno Switzerland

Address for service in India/Agents address:
L.S. DAVAR & CO.

5\1, KALKAJI EXTENSION, NEW DELHI-110019.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery; essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical products excluding anti-malarial preparations.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles, suture materials.
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Priority claimed from 27/10/2016; Application No. : 30 2016 030 826 ;Germany 

3717127    13/04/2017
[International Registration No. : 1382268]
BOBBY&CARL GMBH

Kaistraße 6 40221 Düsseldorf Germany

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.35;Services in the field of advertising and marketing; services in the field of sales promotion; public relations; 
advertising services, in particular leasing of advertising time and advertising space; organization and conducting of 
promotional events; organization and conducting of exhibitions, trade fairs, and shows for commercial and advertising 
purposes; business management and research in business matters; market research; services of business administration 
and business consultancy; file management using computers; compilation, analysis of business statistics; production of 
advertisements for radio, video, movies, computer, internet websites, television, and mobile devices; all services 
mentioned above are also provided online via websites or wireless communications; mail order advertising; direct mail 
advertising; direct marketing; database marketing; telemarketing; statistical analyses and reporting; information services 
[business matters]; services of an advertising and marketing management agency, namely, the development and 
distribution of advertising and sales promotion materials via direct shipment, newspaper, radio, television, mobile 
devices, internet, and other interactive media; business investigation and information regarding all services mentioned 
above; design of advertisements and advertising materials; brand consultancy services, brand establishment of 
trademarks, slogans, labels, and logos; evaluation, positioning, and strategy for brand names; banner advertising; 
services of a marketing and advertising agency, namely, advertising of goods and services, business networking 
services, sales promotion of goods and services of third parties; production of visual advertising material; preparing 
audio-visual presentations for use in advertising; marketing of goods and services for third parties; brand strategy 
services, advertising, including promotion relating to the sale of goods and services of third parties; advertising for 
goods and services on websites [online]; conducting business studies regarding the image of companies.

Cl.41;Sound and image production services for the movie, video, radio, satellite, cable, and television industries; 
recording of music; consultancy with respect to the aforesaid services; entertainment; education, teaching, instruction 
and training; production, distribution and leasing of television and radio programs with interactive entertainment, movies, 
and sound and video recordings, interactive CD"s and CD-ROM"s; publishing services; provision of electronic online 
publications, digital music and video [not downloadable] for entertainment; organization and conducting of creative 
workshops; organization of cultural exhibitions; organization of exhibitions [teaching]; all services mentioned above 
provided online on a computer network or via the internet or extranet.

Cl.42;Research and design services; industrial design and industrial design services, computer-aided industrial design,
consultancy services with respect to industrial design; graphic illustration design services; services of an industrial 
designer and advertising graphic designer; design services for packaging; research and design of new products; 
services, namely development, creation, managing and updating of websites, design and creation of websites for third 
parties, consultancy services in the fields of planning and design of websites; computer aided design services relating to 
banner advertisements; computer-aided design of video graphics; provision of internet-based storage space; information 
and consultancy with respect to all services mentioned above.
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3717843    21/11/2017
[International Registration No. : 1199091]
VITRONIC DR.-ING. STEIN BILDVERARBEITUNGSSYSTEME GMBH

Hasengartenstr. 14 65189 Wiesbaden Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; electrotechnical apparatus and equipment; programmable and non-programmable electronic apparatus 
and equipment; electrical and electronic security apparatus, in particular signalling, calling, warning and monitoring 
apparatus; alarms; image recognition apparatus; electrotechnical and electronic apparatus and installations for two-
dimensional and three-dimensional surveying of materials, items and living objects; data processing equipment and 
computers; data processing programs and computer software, in particular for controlling measuring and reading 
apparatus and cameras, for recording images and for recognising images and for the evaluation and further processing of 
generated data; scanning and reading apparatus for codes, barcodes and typefaces; checking (supervision) apparatus for 
quality, dimension and surface control, for position and workpiece recognition; measuring apparatus for two-dimensional 
and three-dimensional surveying of materials, items and living objects and for the evaluation and further processing of 
measured data generated thereby; image processing apparatus for developing and using image processing software; 
apparatus for recording and evaluating speed, red light, lidar, radar and other signals and images from stationary and 
flowing traffic; optical apparatus for capturing traffic data; sensor, in particular optical, electrical and electronic sensors; 
cameras; semiconductor cameras; other than such goods relating to boilers and heating installations.

Cl.37;Installation, maintenance and repair of scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments and 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, 
apparatus for recording, transmission or reproduction of sound or images, electrotechnical and electronic apparatus and 
equipment, electrical and electronic security apparatus, in particular signalling, calling, warning and monitoring 
apparatus, alarm apparatus, image recognition apparatus, electrotechnical and electronic apparatus and installations for 
two-dimensional and three-dimensional surveying of materials, items and living objects, data processing equipment and 
computers, in particular for controlling measuring and reading apparatus and cameras, for recording images and for 
recognising images and for the evaluation and further processing of generated data, scanning and reading apparatus for 
codes, barcodes and typefaces, checking (supervision) apparatus for quality, dimension and surface control, for position 
and workpiece recognition, measuring apparatus for two-dimensional and three-dimensional surveying of materials, items
and living objects and for the evaluation and further processing of measured data generated thereby, image processing 
apparatus for developing and using image processing software, apparatus for recording and evaluating speed, red light, 
lidar, radar and other signals and images from stationary and flowing traffic, optical apparatus for capturing traffic data, 
sensors, in particular optical, electric and electronic sensors, cameras and semiconductor cameras; other than such 
services relating to boilers and heating installations.

Cl.42;Scientific and technological services and research and design relating thereto; computer software design; 
development of electrotechnical and electronic installations, apparatus and controllers, in particular measuring, scanning,
reading and image processing apparatus and cameras; research, development and consultancy for others in the field of 
optical image recognition and processing; technical project planning, all the aforesaid services relating in particular to 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), lifesaving and teaching apparatus and instruments and apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or 
reproduction of sound or images, electrotechnical and electronic apparatus and equipment, electrical and electronic 
security apparatus, in particular signalling, calling, warning and monitoring apparatus, alarm apparatus, image 
recognition apparatus, electrotechnical and electronic apparatus and installations for two-dimensional and three-
dimensional surveying of materials, items and living objects, data processing equipment and computers, data processing 
programs and computer software, installation, maintenance and repair of data processing programs and computer 
software, in particular for controlling measuring and reading apparatus and cameras, for recording images and for 
recognising images and for the evaluation and further processing of generated data, scanning and reading apparatus for 
codes, barcodes and typefaces, checking (supervision) apparatus for quality, dimension and surface control, for position 
and workpiece recognition, measuring apparatus for two-dimensional and three-dimensional surveying of materials, items
and living objects and for the evaluation and further processing of measured data generated thereby, image processing 
apparatus for developing and using image processing software, apparatus for recording and evaluating speed, red light, 
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lidar, radar and other signals and images from stationary and flowing traffic, optical apparatus for capturing traffic data, 
sensors, in particular optical, electric and electronic sensors, cameras and semiconductor cameras; other than such 
services relating to boilers and heating installations.
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Priority claimed from 16/05/2017; Application No. : UK00003231241 ;United Kingdom 

3725439    26/10/2017
[International Registration No. : 1382745]
OSLER DIAGNOSTICS LIMITED

23 Park End Street Oxford, Oxfordshire OX1 1HU United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Assays and reagents for scientific or medical research purposes.

Cl.5;Pharmaceuticals; medical preparations; chemical preparations and reagents for medical purposes; diagnostic 
preparations, substances, agents, reagents, assays and materials for medical purposes; diagnostic testing preparations, 
substances, agents, reagents, assays and materials for medical purposes.

Cl.9;Scientific apparatus and instruments; scientific research and laboratory apparatus and instruments; material 
testing apparatus and instruments; communications apparatus and instruments; monitoring, measuring, signalling and 
control apparatus and instruments; audio-visual apparatus and instruments; computer apparatus and instruments; 
software; application software (apps); data capture, collection, recording, processing, transmission, reproduction, 
storage and/or communications apparatus and instruments; electrical and electronic components; parts and fittings for 
all the aforementioned goods.

Cl.10;Medical apparatus and instruments; medical diagnostic apparatus and instruments; testing apparatus and 
instruments for medical and/or medical diagnostic purposes; diagnostic testing apparatus and instruments for the 
measurement of clinical bio markers; parts and fittings for all the aforementioned goods.

Cl.25;Clothing; footwear; headgear.

Cl.42;Research and development services; medical research and development services; scientific research and 
development services; pharmaceutical research and development services; design services; research, design and 
development of medical apparatus and instruments; research, design and development of medical diagnostic apparatus 
and instruments; research, design and development of diagnostic tests for the measurement of clinical bio markers; 
software research, design and development services; consultancy, advisory and/or information services relating to or 
connected with the aforementioned services.

Cl.44;Medical services; medical diagnostic services; medical testing, screening and analysis services relating to the 
diagnosis and/or treatment of disease; consultancy, advisory and/or information services relating to or connected with 
the aforementioned services.

Cl.45;Intellectual property licensing services; licensing of technology; licensing of manufacturing technology and/or 
manufacturing processes; licensing of intellectual property and/or intellectual property rights; licensing of industrial 
property and/or industrial property rights; licensing of patents, confidential information, technical information and/or 
know-how; consultancy, advisory and/or information services relating to or connected with the aforementioned services.
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Priority claimed from 24/08/2016; Application No. : 2016-603 ;Leichtenstein 

3742619    18/01/2017
[International Registration No. : 1385225]
IVOCLAR VIVADENT AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; dental filling materials.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class.
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3748423    26/01/2016
[International Registration No. : 1387244]
SZYMANSKI SEBASTIAN

ul. Lesna 5, Napachanie PL-62-090 Rokietnica Poland

Address for service in India/Attorney address:
H. K. ACHARYA & COMPANY

HK Avenue, 19 Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Industrial chemicals; chemicals for use in metal treatment and chemical additives for use in plastics; nano- and 
micro- silver used as filling materials of metals and plastic, used as filling materials the coatings on metals and plastic 
(terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations).

Cl.2;Corrosion inhibitants in the nature of coatings, anti-corrosive coatings, protective preparations for metals, primers; 
protective products for metals and plastics.

Cl.3;Cleaning preparations for machinery and maintenance equipment.

Cl.6;Metal products covered by a layer of an antibacterial material; metal products containing micro-particles of an 
antibacterial material.

Cl.12;Public seats, in particular vehicle seats, made of plastics containing micro-particles of an antibacterial material.

Cl.17;Semi-finished plastics products covered by a layer of an antibacterial material; semi-finished plastics products 
containing micro-particles of an antibacterial material.

Cl.37;Renovation of antibacterial surfaces.

Cl.40;Surface finishing of metal and plastic products with an antibacterial coating.
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Priority claimed from 07/03/2017; Application No. : 87361760 ;United States of America 

3748832    04/08/2017
[International Registration No. : 1387286]
JOHNSON CONTROLS TECHNOLOGY GMBH

Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall CH

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.7;Electronic pressure transducers for refrigerator and air conditioning units.

Cl.9;Thermostats; temperature controllers for refrigerators, freezers, walk-in coolers, HVAC systems, boilers, and 
cooling tower sump heaters; temperature sensors; humidity sensors; electric sensors; automatic pressure control 
instruments; pressure sensors; refrigerant leak detectors; electric relays; electrical transformers; automatic electric 
switches; solenoid valves; climate control systems consisting of a digital thermostat, pressure, and humidity controller 
for use with refrigeration systems, HVAC systems, and for industrial use; electronic controllers for refrigeration and 
HVAC systems; single-phase condenser electronic speed controllers for fans for refrigerator and air conditioning units; 
variable electronic speed drive controllers for HVAC and refrigerator units.
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Priority claimed from 27/12/2016; Application No. : 22408333 ;China 

3761814    27/06/2017
[International Registration No. : 1388680]
UISEE TECHNOLOGIES BEIJING CO., LTD

Suite 401, Building 2, No. 85 Hong An Road, Fangshan District Beijing China

Address for service in India/Attorney address:
ADITYA & ASSOCIATES

HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; bicycle assembling machines; earth-moving machines; loaders; handling apparatus for 
loading and unloading; conveyors [machines]; robots [machines] for the electronic industry; spectacle glasses 
processing machines; slide rests [parts of machines].

Cl.9;Data processing apparatus; computer memory devices; monitors [computer programs]; holograms; navigational 
instruments ; intercommunication apparatus; radar apparatus; navigation apparatus for vehicles [on-board computers]; 
monitoring apparatus, electric; cameras [photography]; speed measuring apparatus photography]; surveying instrument; 
steering apparatus, automatic, for vehicles; simulator control of vehicles; stereoscopes; optical apparatus and 
instruments; semi-conductors; sensor; heat regulating apparatus; fire engines.

Cl.12;Motor-buses; golf carts; waggons; electric vehicles; driverless vehicles (autonomous vehicle); automobile 
chassis; vehicles for locomotion by land, air, water or rail; vehicle seats; security harness for vehicle seats; 
undercarriages for vehicles.

Cl.35;On-line advertising on a computer network; business management assistance; organizing technical exhibition for 
commercial or advertising purposes; import-export agencies; personnel management consultancy; relocation services for
businesses; computerized file management; systemization of information into computer databases; reservation and 
arrangement services [office functions].

Cl.38;Television broadcasting; message sending; communications by computer terminals; computer aided 
transmission of messages and images; telecommunication routing and junction services; teleconferencing services; 
providing access to databases; providing online forums; video-on-demand transmission; providing Internet chatrooms.

Cl.39;Sightseeing, [tourism] transport services; transport; passenger transport; packaging of goods; piloting; car 
transport; car rental; vehicle rental; courier services [messages or merchandise]; arranging of travel tours.

Cl.41;Instruction services; education information; arranging and conducting of conferences; bookmobile services; 
providing on-line electronic publications, not downloadable; providing on-line music, not downloadable; providing on-line 
videos, not downloadable; providing recreation facilities; conducting guided tours; entertainment information.

Cl.42;Technical research; technology consultancy; vehicle roadworthiness testing; industrial design; computer 
programming; maintenance of computer software; off-site data backup; cloud computing; software as a service [SaaS]; 
cartography services.
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Cl.43;Accommodation bureaux [hotels, boarding houses]; cafeterias; rental of temporary accommodation; temporary 
accommodation reservations; bar services; holiday camp services [lodging]; motels; itinerant catering service; providing 
campground facilities; tourist homes.
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Priority claimed from 05/05/2017; Application No. : 016681736 ;European Union 

3773644    24/05/2017
[International Registration No. : 1390899]
SVENSKA CELLULOSA AKTIEBOLAGET SCA

SE-851 88 Sundsvall SE

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.1;Paper pulp; ground wood pulp; cellulose and chemical derivatives; wood vinegar [pyroligneous acid] and 
unprocessed cellulose acetate; viscose; alcohols, namely, ethyl alcohol and methyl alcohol; chemicals for use in 
agriculture, horticulture and forestry; chemical substances; chemical materials and chemical preparations, and natural 
elements (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.2;Thinners and thickeners for coatings, dyes and inks; turpentine; raw natural resins and additives (terms considered
too vague by the International Bureau - rule 13.2.b) of the Common Regulations) for or in relation to the aforesaid, 
included in this class.

Cl.4;Fuel; fuels derived from biological sources; wood heating pellets [fuel]; fuels derived from renewable sources; 
wood briquettes; wind electric power (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); electrical energy.

Cl.9;Computers, servers, data collection instruments, communication unit and software, apps for supplying, collecting, 
planning, analyzing and quality improvement of transportation, distribution and logistics related to sorting, orders, 
delivery, routes for and locating of vehicles, positioning and locating, maps, map support, position and status of roads, 
routes and delivery spots, downloadable computer software.

Cl.16;Paper; printed matter; print paper, fine paper, writing paper, newspaper, paper for books, newspapers, 
catalogues, magazines and other printed matters; cardboard, paper and plastic bags and sacks; covers made of paper, 
covers made of paper with plastic backing; packaging and packaging materials; plastic materials for packaging; boxes, 
tubes and containers made of aforesaid material; wrapping paper.

Cl.19;Building materials (non-metallic) including timber.

Cl.31;Agricultural, horticultural and forestry products; natural plants, trees, plants and flowers.

Cl.35;Business information services provided on-line from a computer database or the internet; distribution of product 
samples; systemization of information into computer databases; business management and customer loyalty services 
related to transport and logistics, controlling and optimizing of business, traffic data, consumption of and level of stock; 
business and cost efficiency consulting and counseling for rationalization of business; business information services 
provided through software, in apps and online from computer databases or the internet; systemizing of data in computer 
databases; information and advice regarding customs handling in respect of import and export of goods.

Cl.39;Transport; transport logistics, including stevedoring; arrangement of transportation, including freight-forwarding 
services; transport services; shipping services; packaging and storage of goods; warehouse storage; electricity 
distribution; fuel distribution services; delivery of fuel; arrangement of the storage of fuels; consultancy and information 
with regard to all the aforesaid services.

Cl.40;Energy production; electricity generating; recycling and waste treatment; preparing and processing of oil, gas 
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and natural resources and fuels for the production of energy and electricity.

Cl.41;Provision of hunting-grounds and fishing facilities; arranging events for hunting and fishing; education; 
education services relating to transportation, distribution and logistics; arranging and presenting at seminars related to 
transportation, distribution and logistics.

Cl.42;Industrial analyses and research services relating to the paper industry, including pulp and paper industry, forest 
industry and energy; provision of technical information relating to the manufacture of paper (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations); design of stationery; web hosting, cloud 
computing, hosting and providing of software (SaaS) and leasing of computer software; providing temporary use of non-
downloadable software applications accessible via the internet.

Cl.44;Forestry services in the field of the forest industry, including maintenance, managing, planning, fertilizing, 
preparing of the ground, planting, clearing and thinning.
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Priority claimed from 05/05/2017; Application No. : 016681652 ;European Union 

3779756    24/05/2017
[International Registration No. : 1392819]
SVENSKA CELLULOSA AKTIEBOLAGET SCA

SE-851 88 Sundsvall SE

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.1;Paper pulp; ground wood pulp; cellulose and chemical derivatives; wood vinegar [pyroligneous acid] and 
unprocessed cellulose acetate; viscose; alcohols, namely, ethyl alcohol and methyl alcohol; chemicals for use in 
agriculture, horticulture and forestry; chemical substances; chemical materials and chemical preparations, and natural 
elements (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.2;Thinners and thickeners for coatings, dyes and inks; turpentine; raw natural resins and additives (terms considered
too vague by the International Bureau - rule 13.2.b) of the Common Regulations) for or in relation to the aforesaid, 
included in this class.

Cl.4;Fuel; fuels derived from biological sources; wood heating pellets [fuel]; fuels derived from renewable sources; 
wood briquettes; wind electric power (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); electrical energy.

Cl.9;Computers, servers, data collection instruments, communication unit and software, apps for supplying, collecting, 
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planning, analyzing and quality improvement of transportation, distribution and logistics related to sorting, orders, 
delivery, routes for and locating of vehicles, positioning and locating, maps, map support, position and status of roads, 
routes and delivery spots, downloadable computer software.

Cl.16;Paper; printed matter; print paper, fine paper, writing paper, newspaper, paper for books, newspapers, 
catalogues, magazines and other printed matters; cardboard, paper and plastic bags and sacks; covers made of paper, 
covers made of paper with plastic backing; packaging and packaging materials; plastic materials for packaging; boxes, 
tubes and containers made of aforesaid material; wrapping paper.

Cl.19;Building materials (non-metallic) including timber.

Cl.31;Agricultural, horticultural and forestry products; natural plants, trees, plants and flowers.

Cl.35;Business information services provided on-line from a computer database or the internet; distribution of product 
samples; systemization of information into computer databases; business management and customer loyalty services 
related to transport and logistics, controlling and optimizing of business, traffic data, consumption of and level of stock; 
business and cost efficiency consulting and counseling for rationalization of business; business information services 
provided through software, in apps and online from computer databases or the internet; systemizing of data in computer 
databases; information and advice regarding customs handling in respect of import and export of goods.

Cl.39;Transport; transport logistics, including stevedoring; arrangement of transportation, including freight-forwarding 
services; transport services; shipping services; packaging and storage of goods; warehouse storage; electricity 
distribution; fuel distribution services; delivery of fuel; arrangement of the storage of fuels; consultancy and information 
with regard to all the aforesaid services.

Cl.40;Energy production; electricity generating; recycling and waste treatment; preparing and processing of oil, gas 
and natural resources and fuels for the production of energy and electricity.

Cl.41;Provision of hunting-grounds and fishing facilities; arranging events for hunting and fishing; education; 
education services relating to transportation, distribution and logistics; arranging and presenting at seminars related to 
transportation, distribution and logistics.

Cl.42;Industrial analyses and research services relating to the paper industry, including pulp and paper industry, forest 
industry and energy; provision of technical information relating to the manufacture of paper (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations); design of stationery; web hosting, cloud 
computing, hosting and providing of software (SaaS) and leasing of computer software; providing temporary use of non-
downloadable software applications accessible via the internet.

Cl.44;Forestry services in the field of the forest industry, including maintenance, managing, planning, fertilizing, 
preparing of the ground, planting, clearing and thinning.
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Priority claimed from 05/05/2017; Application No. : 016681711 ;European Union 

3779763    24/05/2017
[International Registration No. : 1392820]
SVENSKA CELLULOSA AKTIEBOLAGET SCA

SE-851 88 Sundsvall SE

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.1;Paper pulp; ground wood pulp; cellulose and chemical derivatives; wood vinegar [pyroligneous acid] and 
unprocessed cellulose acetate; viscose; alcohols, namely, ethyl alcohol and methyl alcohol; chemicals for use in 
agriculture, horticulture and forestry; chemical substances; chemical materials and chemical preparations, and natural 
elements (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.2;Thinners and thickeners for coatings, dyes and inks; turpentine; raw natural resins and additives (terms considered
too vague by the International Bureau - rule 13.2.b) of the Common Regulations) for or in relation to the aforesaid, 
included in this class.

Cl.4;Fuel; fuels derived from biological sources; wood heating pellets [fuel]; fuels derived from renewable sources; 
wood briquettes; wind electric power (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); electrical energy.

Cl.9;Computers, servers, data collection instruments, communication unit and software, apps for supplying, collecting, 
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planning, analyzing and quality improvement of transportation, distribution and logistics related to sorting, orders, 
delivery, routes for and locating of vehicles, positioning and locating, maps, map support, position and status of roads, 
routes and delivery spots, downloadable computer software.

Cl.16;Paper; printed matter; print paper, fine paper, writing paper, newspaper, paper for books, newspapers, 
catalogues, magazines and other printed matters; cardboard, paper and plastic bags and sacks; covers made of paper, 
covers made of paper with plastic backing; packaging and packaging materials; plastic materials for packaging; boxes, 
tubes and containers made of aforesaid material; wrapping paper.

Cl.19;Building materials (non-metallic) including timber.

Cl.31;Agricultural, horticultural and forestry products; natural plants, trees, plants and flowers.

Cl.35;Business information services provided on-line from a computer database or the internet; distribution of product 
samples; systemization of information into computer databases; business management and customer loyalty services 
related to transport and logistics, controlling and optimizing of business, traffic data, consumption of and level of stock; 
business and cost efficiency consulting and counseling for rationalization of business; business information services 
provided through software, in apps and online from computer databases or the internet; systemizing of data in computer 
databases; information and advice regarding customs handling in respect of import and export of goods.

Cl.39;Transport; transport logistics, including stevedoring; arrangement of transportation, including freight-forwarding 
services; transport services; shipping services; packaging and storage of goods; warehouse storage; electricity 
distribution; fuel distribution services; delivery of fuel; arrangement of the storage of fuels; consultancy and information 
with regard to all the aforesaid services.

Cl.40;Energy production; electricity generating; recycling and waste treatment; preparing and processing of oil, gas 
and natural resources and fuels for the production of energy and electricity.

Cl.41;Provision of hunting-grounds and fishing facilities; arranging events for hunting and fishing; education; 
education services relating to transportation, distribution and logistics; arranging and presenting at seminars related to 
transportation, distribution and logistics.

Cl.42;Industrial analyses and research services relating to the paper industry, including pulp and paper industry, forest 
industry and energy; provision of technical information relating to the manufacture of paper (terms considered too vague 
by the International Bureau - rule 13.2.b) of the Common Regulations); design of stationery; web hosting, cloud 
computing, hosting and providing of software (SaaS) and leasing of computer software; providing temporary use of non-
downloadable software applications accessible via the internet.

Cl.44;Forestry services in the field of the forest industry, including maintenance, managing, planning, fertilizing, 
preparing of the ground, planting, clearing and thinning.
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Priority claimed from 13/04/2017; Application No. : 016612673 ;European Union 

3782100    12/10/2017
[International Registration No. : 1392994]
FASTR PROPERTY LTD

114 Stanstead Road Caterham, Surrey CR3 6AB United Kingdom

Address for service in India/Attorney address:
VALSANGKAR & ASSOCIATES

8-Madhuvanti, Plot No.210, (Right) Bhusari Colony, Kothrud, Paud Road, Pune-411038, Maharashtra, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software; data processing equipment.

Cl.35;Data processing; provision of business information; advertising services.

Cl.36;Real estate agency services; provision of financial information.

Cl.38;Internet portal services [providing user access to a global computer network].
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Priority claimed from 08/12/2017; Application No. : 87713986 ;United States of America 

3784866    15/12/2017
[International Registration No. : 1393496]
MUSEUM OF SCIENCE

1 Science Park Boston MA 02114 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.16;Packaged kits comprising printed instructional, educational, and teaching materials for educational activities in 
the fields of academics and the applications of science, technology, engineering and math; printed material, namely, 
instructional, educational and training manuals, workbooks, teacher"s guides, posters, and workshop materials, in the 
fields of academics and the applications of science, technology, engineering and math.

Cl.41;Educational, exhibition and entertainment services, namely, providing courses of instruction, providing instructor 
training, conducting classes, workshops, mentoring, tutoring, guidance, educational demonstrations and educational 
exhibitions in the fields of fields of academics and the applications of science, technology, engineering and math, and 
distributing course materials in connection therewith.
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Priority claimed from 08/12/2016; Application No. : 016149304 ;European Union 

3805126    23/05/2017
[International Registration No. : 1395567]
HAMILTON GERMANY GMBH

Fraunhoferstraße 17 82152 Planegg Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Diagnostic preparations; pharmaceutical preparations; chemical preparations for medical or pharmaceutical 
purposes; diagnostic reagents for medical or veterinary purposes; adhesive bands for medical purposes; medical 
diagnostic test strips; medical diagnostic reagents and assays for testing of body fluids; reagents for in-vitro laboratory 
tests for medical and veterinary purposes; electrolyte solutions for medical use; sterile solutions for medical purposes.

Cl.7;Machine tools; machines, namely, machines for washing laboratory apparatus, machines for sealing containers, 
machines for filling containers, drain cocks, compressors for gases, air condensers [parts of machines], water-cooled 
condensers [parts of machines], evaporative condensers [parts of machines], separators, waste compactors, stacking 
apparatus, vaporisers [parts of machines], vibrating screen separators, blowing machines, hand-held filtering units; 
motor and engines except for land vehicles; machine coupling and transmission components (except for land vehicles); 
compressors; robots; robotic filling machines; pumps [machines]; valves operated by changes in pressure; valves 
operated automatically by hydraulic control; power operated valves; valves [mechanical] for regulating fluid flow; valves 
(clack -) [parts of machines]; valves operated automatically by pneumatic control; valves for pumps; blowing machines 
for the compression, exhaustion and transport of gases; self-regulating pumps (other than for dispensing fuels at filling 
stations); parts and accessories for all the aforesaid goods, included in this class.

Cl.9;Apparatus, instruments and cables for electricity; measuring, detecting and monitoring instruments, indicators and 
controllers; electric control apparatus; robotic electrical control apparatus; electronic control apparatus, control units and 
control systems; scientific, optical, analytical, measuring, dosage, diagnostic and checking (supervision) apparatus and 
instruments; scientific, optical, analytical, measuring, dispensing, diagnostic and checking (supervision) apparatus and 
instruments for use in laboratories; laboratory robots; apparatus for scientific research and laboratories for the storage, 
transport and management of biological, clinical, chemical, forensic and biopharmaceutical substances and samples; 
instruments for temperature control; temperature indicating apparatus; temperature controlling apparatus; temperature 
logging apparatus; temperature sensing apparatus for scientific use; temperature measuring apparatus for scientific use; 
temperature feedback units; digital cameras; wireless and wired transmitters; wireless and wired receivers; wired and 
wireless communication devices; wireless and wired two-way communications systems; wireless and wired 
communications apparatus for the transmission of data; interfaces for computers; apparatus and instruments for use in 
clinical, analytical and biopharmaceutical laboratories; life-saving apparatus, life-saving appliances; calculators, data 
recording and processing apparatus, printers; computers; tablet computers; portable computers; micropumps for 
laboratory purposes; analysers for liquids; bar code readers; electrodes; electrodes for sensors; cathodes; sensors and 
detectors; sensors for measuring instruments; touchscreen sensors; optical sensors; electro-optical sensors; optical 
fibre sensors; optical sensors for water level detection; water level detection apparatus; water level indicators, water level 
indicators; electronic sensors; housings for measuring equipment and sensors; holding devices for measuring 
equipment and sensors; protective sleeves and protective films for measuring devices and sensors; protective sleeves 
and protective films for touchpads (electric), electronic touchpads, computer touchpads, touchscreens for computers, 
visual display screens, displays, computer monitors, touchscreen monitors; diaphragms for scientific apparatus; 
software programs for medical use; data processing equipment for medical use; valves (electronic controls for 
automatically operating -); laboratory apparatus for collecting, dispensing, transporting and positioning objects and 
substances in solid, liquid or gas form; apparatus and instruments for checking (supervision) respirators for artificial 
respiration; analysis robots not for medical purposes; vacuum controllers; apparatus for recording, transmission or 
reproduction of sound, images or data; data carriers for recording images, sound and data; computer network apparatus, 
data communications apparatus, computer network equipment, data communications equipment; mobile and wired data 
communications apparatus; mobile and wired communications terminals; data communications receivers; data 
transmission networks; computer networking hardware; data communications hardware; wireless local area network 
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devices; handheld digital electronic devices for data processing, information processing, storing and displaying data, 
transmitting and receiving data, transmission of data between computers, and software related thereto; blank computer 
storage media; USB flash drives; USB cables; USB card readers; memory card readers; flash card adapters; flash card 
readers; optical cards; flash memory card; secure digital storage cards; recorded content; information technology and 
audiovisual equipment; electronic devices for processing data, processing information, storing and displaying data, 
transmitting and receiving data, and transmitting data between computers; electric control panels; electric power units; 
electricity mains apparatus; data synchronization cables; data transmission cables; cables for electrical signal 
transmission; connections for electric cables; data processing apparatus for the electronic recording, transforming, 
displaying, accumulating, transmitting and printing of medical data, in particular, customer data; computer software; 
software for monitoring and controlling respirators and respiratory support apparatus; computer software for wireless 
and wired network communications; computer software for wireless and wired content transmission; computer software 
and computer firmware, namely operating system programs and data synchronization programs; database 
synchronisation software; computer software for the synchronization of data between a remote station or device and a 
fixed or remote station or device; USB [universal serial bus] operating software; software and hardware for telephone-
based information queries; application software; application software for mobile phones; application software for wireless
and wired apparatus; downloadable software applications for use with mobile and wired apparatus; data processing 
equipment; peripherals adapted for use with computers; wired and wireless computer peripherals; touch pads [electric]; 
touch pads [electronic]; touchpads for computers; computer touchscreens; monitors; displays; computer screens; 
touchscreen monitors; parts and accessories for all the aforesaid goods, included in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; medical respiratory 
apparatus; anaesthetic apparatus; respirators for artificial respiration; patient ventilation instruments; respiratory 
apparatus for intensive care units; asphyxial neonates respirators; humidifiers for artificial respiration apparatus; 
humidification chambers for artificial respiration apparatus; connectors for humidifiers, humidification chambers and 
nebulisers being parts for medical apparatus; fasteners for humidifiers and nebulisers being part of medical apparatus; 
humidifiers for medical purposes and medical treatments; humidifiers for use with respiratory apparatus; humidifiers for 
use in medical treatment; humidifiers for use with respiratory therapy apparatus; water refill tubes for humidification 
chambers for medical purposes and medical treatments; water refill tubes for humidifiers for use with respiratory 
treatment apparatus; artificial noses for medical purposes; protective nose masks for medical use; nasal prongs, all being 
for medical purposes; nose masks for artificial respiration for medical purposes; respiratory masks for artificial 
respiration; respiratory masks for respiratory assistance for medical purposes; masks for non-invasive respiration; 
anaesthesia face masks; nasal prongs for newborns and adults; face masks for medical use; sets of respiratory tubes for 
respiratory apparatus; single-use sets of respiratory tubes for respiratory apparatus; autoclavable sets of respiratory 
tubes; breathing tubes, in particular tubes being accessories for respiration and anaesthesia; respiratory tubes; surface-
heated respiratory tubes; endotracheal tube cuffs for medical purposes; inflatable endotracheal tube cuffs for artificial 
respiration for medical purposes; cuff pressure monitors; apparatus and equipment for measuring, monitoring and 
adjustment of pressure in endotracheal tube cuffs for medical purposes; apparatus and devices for measuring and 
monitoring transpulmonary pressure; soda lime cartridges for medical use; heat and moisture filters for respiratory 
apparatus; valves for respiration apparatus; expiration valves being part of medical apparatus; expiration valves for 
medical respiratory apparatus; expiration valves for maintaining lung pressure; peep activators being parts of medical 
ventilators for maintaining pressure; pressure reducers for medical purposes; pressure reducers for medical respirators; 
measuring cuvettes for medical purposes for determining the carbon dioxide content of the air exhaled by a human, and 
for analysis of the air flow; sensors for medical purposes; sensors for measuring respiratory flow and breath pressure; 
sensors for measuring oxygen saturation in the blood; carbon dioxide (CO2) sensors for medical purposes; fraction of 
inspired oxygen (FiO2) sensors; pulse oximeter oxygen saturation (SpO2) sensors for medical purposes, flow sensors for 
medical purposes; neuromuscular transmission (NMT) sensors for medical purposes; sensors for respiratory 
mechanisms; sensors for measuring the pressure in inflatable endotracheal tube cuffs for artificial respiration for medical 
purposes; sensors for measuring transpulmonary pressure for medical purposes; temperature indicators for medical 
purposes; temperature measuring instruments for medical use; temperature scanners for medical use; temperature 
monitors for medical use; electronic temperature monitors for medical use; electronic temperature recorders for medical 
use; temperature regulation instruments for medical purposes; temperature sensors for medical use; medical skin 
sensors and disposable sensors for temperature measurement; sensors for measuring the temperature of breathing air 
for use in medical respiratory apparatus; temperature probes for medical purposes; sensors for measuring the humidity 
of breathing air for use in medical respiratory apparatus; optical temperature measuring instruments for medical 
inspection purposes; optical fibre temperature probes for medical diagnostic use; temperature-sensitive test instruments 
and test apparatus for medical purposes; optical scanners for medical inspection purposes; optical sensors for water 
level detection in humidification chambers for medical respiratory apparatus; electrodes for use with medical apparatus; 
electrodes for medical use; electrodes for picking up biological parameters for medical use; non-selective electrodes 
being chemically sensitive probes [for medical use]; electrocardiography (ECG) electrodes; disposable and reusable 
electrocardiography (ECG) cables for medical use; neuromuscular transmission (NMT) adapters for medical purposes; 
neuromuscular transmission (NMT) electrode cables for medical purposes; nasal cannula; sprayers for medical purposes; 
portable nebulisers for medical purposes; pumps for medical purposes; compresses for medical use; filters for medical 
purposes for purifying breathing air; membranes for filtration [medical]; bacteria filters; water traps being parts and/or 
accessories for medical apparatus; mechanical filters for respiration apparatus; airway adapters being parts of medical 
and surgical apparatus; filters for respiration systems; connectors for filters for respiration systems; tube extensions for 
breathing tubes; breathing bags; test lung; manual respiration bags; humidification chambers for breathing tube systems;
tube heaters being part of medical apparatus; adapters for tube heaters being part of medical apparatus; tube clips being 
part of medical apparatus; tube connections being part of medical apparatus; compressed air installations and systems 
for medical purposes, consisting of apparatus and fixed devices for preparing, checking and providing medical 
compressed air; gas supply installations and systems for medical purposes, consisting of apparatus and fixed devices for
preparing, checking and providing gases for medical purposes; vacuum regulators for medical purposes; spirometers for 
medical use; spirometry apparatus; medical tubing; compressed air tubes for medical purposes; tube systems, consisting
of tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and tubes for medical suction, tube 
adapters, valves, connections and accessories; surface-heated respiratory tube systems; filters for medical use; pipetting 
instruments for medical use; medical syringes; medical syringe needles; syringe pumps for medical purposes; septa for 
medical purposes; analysers for medical use; apparatus for use in medical analysis for conducting analyses on blood of 
human origin; spirometers; measuring devices for medical use; measuring instruments adapted for medical use; 
apparatus for measuring cardiac, circulatory, aspiratory and pulmonary functions; testing instruments for medical 
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purposes; sphygmomanometers; blood pressure monitors; heart rate monitors for medical purposes; heart rate counters 
for medical purposes; manual probe heads for medical purposes; medical apparatus and instruments for primary care 
and stabilisation of newborns; air temperature sensors for incubators for medical purposes; air inlet filters for incubators 
for medical purposes; oxygen (O2) distributors for incubators for medical purposes; dispensers for administering and 
selecting reagent instruments for medical use; apparatus for measuring body signals in connection with patient analysis; 
patient monitoring instruments, patient monitoring alarms and patient monitoring sensors; apparatus and instruments for 
monitoring patients, in particular patient monitoring apparatus, patient monitoring sensors and alarms; alarm 
management systems for patient monitoring, consisting of patient monitoring apparatus, patient monitoring alarms 
and/or software for patient monitoring apparatus and patient monitoring alarms; gas emergency signal monitors for 
monitoring medical gases and gas installations in hospitals; clinical information systems for monitoring patients, 
consisting of patient monitoring apparatus and patient monitoring alarms; systems for monitoring patient data, consisting
of patient monitoring apparatus and patient monitoring alarms; medical testing systems for medical use, consisting of 
testing apparatus for testing the function of medical apparatus and analysers or diagnostic apparatus for medical 
apparatus; medical analysis apparatus for use in laboratories; medical imaging apparatus; monitor holders being 
accessories for medical apparatus and medical furniture; precision instruments for medical purposes; analysis robots for 
medical purposes; containers especially made for medical waste; containers especially adapted for the disposal of 
medical instruments, syringes and other contaminated medical waste; heating plates for humidifiers for use with medical 
respiratory apparatus; probes for medical purposes; freezing installations for medical purposes; parts and accessories 
for all the aforesaid goods, included in this class

Cl.16;Printed matter; stationery; periodicals; books; calendars; writing tablets; notebooks; paper for writing; note pads; 
prospectuses; operating manuals and technical writing or drawing books; garbage bags of paper or of plastics.

Cl.20;Valves, non-metallic, other than parts of machines; containers, and closures and holders for containers, non-
metallic; containers (non-metallic -) for storage purposes [other than household or kitchen use]; flexible containers of 
plastic for storing and transporting liquids; stacking trays of plastic; pipe fasteners and holders, non-metallic; fittings, 
accessories and spare parts for the aforesaid goods included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; business 
management consulting; advice relating to the organisation and management of business; business consultancy services 
relating to manufacturing; business analysis, research and information services; display services for merchandise; 
organisation of exhibitions and trade fairs for business and promotional purposes; product demonstrations and 
presentations, including via the internet; commercial services and consumer information, namely organising business 
contacts, procurement services, for others, negotiation and conclusion of commercial transactions for third parties; 
compilation and systemisation of data and information into electronic databases; business project management; 
customer relationship management, namely receiving, recording and forwarding customer queries or customer 
complaints, electronically or by telephone; business organisation planning relating to the operational time and point of 
operation of medical products; retailing and wholesaling, and online and catalogue mail order, all of the aforesaid for the 
following goods: diagnostic preparations, pharmaceutical preparations, chemical preparations for medical or 
pharmaceutical purposes, reagents for providing diagnosis in medicine or veterinary medicine, adhesive tapes for 
medical purposes, medical diagnostic test strips, medical diagnostic reagents and tests for testing bodily fluids, reagents 
for in-vitro laboratory tests for medical and veterinary purposes, electrolyte solutions for medical use, sterile solutions for 
medical purposes, machines and machine tools, motors and engines (except for land vehicles), machine coupling and 
transmission components (except for land vehicles), compressors, robotic apparatus, robotic filling machines, vacuum 
controllers, pumps, pumps being machine parts, valves operated by changes in pressure, hydraulically controlled 
automatic valves, power-operated valves, mechanical valves for regulating fluid flow, motorised valves, pneumatically 
controlled automatic valves, valves for pumps, blowing machines for the compression, exhaustion and transport of 
gases, self-regulating pumps, other than for dispensing fuels at service stations, fittings and accessories for all the 
aforesaid goods, included in this class, apparatus, instruments and cables for electricity, measuring, detecting and 
monitoring instruments, devices and regulators, electric apparatus for controlling, electrical controllers for robots, 
electronic control apparatus, control units and timing systems, scientific, optical, analytical, measuring, dosing, 
diagnostic and checking (supervision) apparatus and instruments, scientific, optical, analytical, measuring, dispensing, 
diagnostic and checking (supervision) apparatus and instruments for use in laboratories, scientific research and 
laboratory apparatus for the purpose of storing, transporting and managing biological, clinical, chemical, forensic and 
biopharmaceutical substances and samples, temperature regulating and temperature monitoring instruments, 
temperature display apparatus, temperature regulating apparatus, temperature recording apparatus, temperature 
measuring apparatus for scientific purposes, temperature measuring apparatus for scientific use, temperature feedback 
units, digital cameras, wireless and wired transmitters, wireless and wired receivers, wired and wireless communication 
devices, wireless and wired two-way communications systems, wireless and wired communications apparatus for the 
transmission of data, interfaces for computers, apparatus and instruments for use in clinical, analytical and 
biopharmaceutical laboratories, life-saving apparatus, life-saving apparatus and equipment, calculating machines, data 
recording and processing apparatus, printers, computer, tablet computers, mobile computers, micro-pumps, analysers 
for liquids, barcode readers, electrodes, electrodes for sensors, cathodes, sensors and detectors, sensors for measuring 
instruments, sensors for touch screens, optical sensors, electro-optical sensors, optical fibre sensors, optical sensors for 
water level detection, water level detection apparatus, water gauges, water level indicators, electronic sensors, housings 
for measuring equipment and sensors, holding devices for measuring equipment and sensors, protective sleeves and 
protective films for measuring devices and sensors, protective cases and protective films for touchpads (electric), 
electronic touchpads, computer touchpads, computer touchscreens, screens, displays, monitors for computers, 
touchscreen monitors, diaphragms for scientific apparatus, programmes, software for medical purposes, data processing 
equipment for medical use, electronic controls for automatic valves, laboratory apparatus for collecting, dispensing, 
transporting and positioning objects and substances in solid, liquid or gas form, apparatus and instruments for checking 
(supervision) respirators for artificial respiration, analysis robots not for medical purposes, apparatus for recording, 
transmission and reproduction of sound, images and data, data carriers for recording images, sound and data, computer 
network apparatus, data communications apparatus, computer networking equipment, data communications equipment, 
mobile and wired data communications equipment, mobile and wired communications terminals, data communications 
receivers, data transmission networks, computer networking hardware, data communications hardware, WLAN apparatus, 
hand-held digital electronic devices for data processing, information processing, storing and displaying data, transmitting 
and receiving data, transmission of data between computers, and software related thereto, blank computer storage media, 
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USB keys, USB cables, USB card readers, readers for memory cards, adapter for memory card, memory card readers, 
optical memory cards, flash memory cards, secure digital storage cards, recorded data, audio-visual and information 
technology equipment, electronic devices for processing data, processing information, storing and displaying data, 
transmitting and receiving data, and transmitting data between computers, electric control panels, power supply 
aggregates, electric mains apparatus, cables for data synchronisation, cables for data transmission, cables for electric 
signal transmission, connections for electric cables, technical medical apparatus for the electronic recording, 
transforming, displaying, accumulating, transmitting and printing of data, in particular, customer data, software, software 
for monitoring and controlling respirators and respiratory support apparatus, computer software for wireless and wired 
network communications, computer software for wireless and wired content transmission, computer software and 
computer firmware, namely operating system programs and data synchronisation programs, database synchronisation 
software, computer software for the synchronization of data between a remote station or device and a fixed or remote 
station or device, USB operating software (universal serial bus), software and hardware for telephone-based information 
queries, application software, application software for mobile telephones, application software for wireless and wired 
apparatus, downloadable software applications for use with mobile and wired apparatus, data processing equipment, 
computer peripherals, wired and wireless computer peripherals, touchpads (electric), electronic touchpads, computer 
touchpads, computer touchscreens, screens, displays, monitors for computers, touchscreen monitors, medical, dental, 
veterinary, medical electric and surgical apparatus and instruments, medical respiratory apparatus, anaesthetic 
apparatus, respirators for artificial respiration, respiratory apparatus for patients, respiratory apparatus for intensive care 
units, respiratory apparatus for newborns for prevention of asphyxiation, humidifiers for respiration, humidification 
chambers for respiratory apparatus, connectors for humidifiers, humidification chambers and nebulisers being parts for 
medical apparatus, fasteners for humidifiers and nebulisers being parts of medical apparatus, humidifiers for medical 
purposes and medical treatments, humidifiers for use with respiratory apparatus, humidifiers for medical treatments, 
humidifiers for use with respiratory therapy apparatus, water refill tubes for humidification chambers for medical 
purposes and medical treatments, water refill tubes for humidifiers for use with respiratory treatment apparatus, artificial 
noses for medical purposes, protective nose masks for medical purposes, nasal cannulas for medical purposes, nose 
masks for artificial respiration for medical purposes, respiratory masks for artificial respiration, respiratory masks for 
respiratory assistance for medical purposes, masks for non-invasive respiration, anaesthesia face masks, nasal prongs 
for newborns and adults, face masks for medical purposes, sets of respiratory tubes for respiratory apparatus, single-use 
sets of respiratory tubes for respiratory apparatus, autoclavable sets of respiratory tubes, breathing tubes, in particular 
tubes being accessories for respiration and anaesthesia, respiratory tubes, surface-heated respiratory tubes, 
endotracheal tube cuffs for medical purposes, inflatable endotracheal tube cuffs for artificial respiration for medical 
purposes, cuff pressure monitors, apparatus and equipment for measuring, monitoring and adjustment of pressure in 
endotracheal tube cuffs for medical purposes, apparatus and devices for measuring and monitoring transpulmonary 
pressure, soda lime cartridges, heat and moisture filters for respiratory apparatus, valves for respiratory apparatus, 
expiration valves in the form of parts for medical apparatus, expiration valves for medical respiratory apparatus, 
expiration valves for maintaining lung pressure, PEEP activators in the form of parts for respiratory apparatus for 
maintaining pressure, pressure reducers for medical purposes, pressure reducers for medical respirators, measuring 
cuvettes for medical purposes for determining the carbon dioxide content of the air exhaled by a human, and for analysis 
of the air flow, sensors for medical purposes, sensors for measuring respiratory flow and breath pressure, sensors for 
measuring oxygen saturation in the blood, CO2 sensors for medical purposes, FiO2 sensors, SpO2 sensors for medical 
purposes, flow sensors for medical purposes, NMT sensors for medical purposes, sensors for respiratory mechanisms, 
sensors for measuring the pressure in inflatable endotracheal tube cuffs for artificial respiration for medical purposes, 
sensors for measuring transpulmonary pressure for medical purposes, temperature indicators for medical purposes, 
temperature measuring apparatus for medical purposes, temperature scanners for medical purposes, temperature 
monitors for medical purposes, electronic temperature monitors for medical purposes, electronic temperature recorders 
for medical purposes, temperature regulation instruments for medical purposes, temperature sensors for medical 
purposes, medical skin sensors and disposable sensors for temperature measurement, sensors for measuring the 
temperature of breathing air for use in medical respiratory apparatus, temperature probes for medical purposes, sensors 
for measuring the humidity of breathing air for use in medical respiratory apparatus, optical temperature measuring 
instruments for medical examination purposes, optical fibre temperature probes for medical diagnostic purposes, 
temperature-sensitive test instruments and test apparatus for medical purposes, optical scanners for medical 
examination purposes, optical sensors for water level detection in humidification chambers for medical respiratory 
apparatus, electrodes for medical apparatus, electrodes for medical use, electrodes for recording biological parameters, 
non-selective electrodes as chemically sensitive probes (for medical purposes), ECG electrodes, disposable and reusable 
ECG cables, NMT adapters for medical purposes, NMT electrode cables for medical purposes, nasal cannulae, sprayers 
for medical purposes, portable nebulisers for medical purposes, pumps for medical use, compressors for medical 
purposes, filters for medical purposes for purifying breathing air, medical filtering membranes, bacterial filters, water 
traps being parts and/or accessories for medical apparatus, mechanical filters for respiratory apparatus, airway adapters, 
filters for respiration systems, connectors for filters for respiratory systems, tube extensions for breathing tubes, 
breathing bags, test lungs, manual respiration bags, humidification chambers for breathing tube systems, tube heaters in 
the form of parts for medical apparatus, tube heater adapters in the form of parts for medical apparatus, tube clips in the 
form of parts for medical apparatus, tube connectors in the form of parts for medical apparatus, compressed air 
installations and systems for medical purposes, consisting of apparatus and fixed devices for processing, monitoring and 
providing medical compressed air, gas supply installations and systems for medical purposes, consisting of apparatus 
and fixed devices for preparing, checking and providing gases for medical purposes, vacuum regulators for medical 
purposes, spirometers for medical purposes, spirometry apparatus, tubing for medical purposes, medical compressed air 
tubes, tube systems consisting of tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and 
tubes for medical suction, tube adapters, valves, connectors and accessories, surface-heated respiratory tube systems, 
filters for medical purposes, pipettes for medical purposes, syringes for medical purposes, medical syringe needles, 
syringe pumps for medical purposes, septa for medical purposes, apparatus for use in medical analysis, apparatus for 
use in medical analysis for conducting analyses on blood of human origin, spirometers, measuring devices for medical 
purposes, measuring instruments adapted for medical use, devices for measuring cardiac, circulatory, respiratory and 
pulmonary functions, testing instruments for medical purposes, sphygmo-tensiometers, blood pressure monitoring 
devices, heart rate monitors for medical purposes, heart rate counters for medical purposes, manual probe heads for 
medical purposes, medical apparatus and instruments for primary care and stabilisation of newborns, air temperature 
sensors for incubators, air inlet filters for incubators, O2 distributors for incubators, dispensers for administering and 
selecting reagent instruments for medical use, apparatus for measuring body signals in connection with patient analysis, 
patient monitoring apparatus, patient monitoring alarms and patient monitoring sensors, apparatus and instruments for 
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monitoring patients, in particular patient monitoring apparatus, patient monitoring sensors and alarms, alarm 
management systems for patient monitoring, consisting of patient monitoring apparatus, patient monitoring alarms 
and/or software for patient monitoring apparatus and patient monitoring alarms, gas emergency signal monitors for 
monitoring medical gases and gas installations in hospitals, clinical information systems for monitoring patients, 
consisting of patient monitoring apparatus and patient monitoring alarms, systems for monitoring patient data, consisting 
of patient monitoring apparatus and patient monitoring alarms, test systems, consisting of testing apparatus for testing 
the function of medical apparatus and analysis or diagnostic apparatus for medical apparatus, medical analysis apparatus
for use in laboratories, medical imaging devices, monitor holders being accessories for medical apparatus and medical 
furniture, precision instruments for medical purposes, analysis robots for medical purposes, containers for medical 
waste, containers especially designed for disposing of medical instruments, syringes and other contaminated medical 
waste, heating plates for humidifiers for use with medical respiratory apparatus, probes for medical use, freezing 
installations for medical purposes, printed matter, writing supplies, sanitary pads, books, newsletters, magazines, 
pamphlets, and brochures, greeting cards, prospectuses, operating instructions and technical documentation, garbage 
bags of paper or of plastics, valves, not of metal, containers, and closures and holders therefor, not of metal, containers 
for storage purposes, other than for household or kitchen use, flexible containers of plastic for storing and transporting 
liquids, stackable filing boxes of plastic, drains of plastic, fixing materials, connectors and holders for tubes, not of metal, 
sharing, accessories and replacement parts for the aforesaid goods; rental of objects in connection with the providing of 
the aforesaid services, included in this class; collection of data; collection of data for use in scientific research.

Cl.37;Installation, maintenance and repair of surgical, medical, dental and veterinary and analytical apparatus and 
instruments; installation, maintenance and repair of respiratory apparatus; installation, maintenance and repair of 
apparatus for measuring body signals in connection with patient analysis.

Cl.41;Publication of texts, other than publicity texts; organization of meetings and conferences; publication of data, 
other than publicity texts, in the form of texts, graphic pictures, images and sound, which can be reproduced and 
retrieved via telematic networks; publication of printed documents and electronic data media therefor, including CD-
ROMs and DVDs, other than publicity texts; publishing books, magazines, operating instructions and technical 
documentation; publishing of software and computer programs, online or on data carriers; training and instruction; 
conducting of workshops and seminars for training purposes; production of films for educational purposes.

Cl.42;Research and development in the medical and pharmaceutical sector; industrial analysis and research services; 
scientific research for medical purposes in the field of pulmonary diseases; scientific research for medical purposes in 
the field of artificial respiration; engineering, for others, in relation to medical respiratory apparatus, and parts and fittings 
therefor; technical planning and consultancy in the field of engineering services in relation to medical respiratory 
apparatus, and parts and fittings therefor; engineering project management services; engineering project management 
services in relation to the installation, use and maintenance of medical respiratory apparatus, and parts and fittings 
therefor; engineering consultancy relating to data-processing; studies (technical project-); computer software technical 
support services; IT services, including development, programming services, installation, implementation, updating, 
maintenance and repair of software; development and implementation of computer hardware; hosting of computer sites 
(websites); software as a service [SaaS]; rental of software; rental of computer hardware and facilities; information 
technology [IT] consultancy, information, IT security services in the nature of protection and recovery of computer data; 
data duplication and conversion services; data coding services; computer analysis and diagnostics; research and 
development, and implementation of software for computers and computer systems; computer programming; computer 
project management; data mining; computer design and development services; technological services relating to 
computers; computer network services; development, updating and maintenance of software and database systems; data 
migration services; technological consultancy in relation to medical respiratory apparatus, and parts and fittings therefor; 
monitoring of computer systems by remote access; development of new products and technologies, for others; 
surveying; chemistry services in relation to medical respiratory apparatus, and parts and fittings therefor; physics 
(research) in relation to medical respiratory apparatus, and parts and fittings therefor; product development for medicine 
goods; technical consultancy in relation to product development for medical products; medical laboratory services.

Cl.44;Medical services; medical consultations; medical services for the diagnosis of conditions of the human body; 
medical testing services relating to the diagnosis and treatment of disease; medical services in the field of treatment of 
chronic pain; provision of pharmaceutical information; pharmacy advice; consultancy and information services relating to 
biopharmaceutical products; medical diagnostics, namely conducting of tests and analysis; rental of medical equipment, 
machines and apparatus.

Cl.45;Licensing authority services; licensing of computer software [legal services]; licensing of technology; licensing 
industrial property rights; industrial property consultancy; legal services in the form of exploitation of intellectual 
property rights and copyright though licensing.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 15/12/2016; Application No. : 30 2016 035 936 ;Germany 

3808169    14/06/2017
[International Registration No. : 1396186]
BSH HAUSGERÄTE GMBH

Carl-Wery-Str. 34 81739 München Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in this class, in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electrical apparatus for 
sealing plastics (packaging); electric waste disposal devices, including waste disposers and waste presses; dishwashers; 
electric machines and apparatus for treating laundry and clothing (included in this class), including washing machines, 
spin dryers; ironing presses, ironing machines, included in this class; electric household cleaning equipment, including 
electric window cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for household chores; parts for all the aforesaid goods, included in this class; hoses, 
tubes, dust filters and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular ovens, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), 
egg cookers, deep fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heated cushions, not for medical purposes; blankets, electric, not for medical purposes; apparatus for ventilating, in 
particular fans; extractor hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and 
devices for improving air quality, air humidifiers, air deodorising apparatus, fragrance dispensing apparatus (not for 
personal use); air purifying apparatus, apparatus for water supply and sanitary purposes, in particular including fittings 
for steam generating, ventilating and water supply installations; water heaters, storage water heaters and instantaneous 
water heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in this class; mechanical taps 
(dispensers) for dispensing chilled beverages for use in combination with apparatus for chilling beverages (other than 
vending machines).
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3809681    23/01/2018
[International Registration No. : 1396633]
GREATCELL SOLAR LIMITED

3 Dominion Pl QUEANBEYAN EAST NSW 2620 Australia

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemicals and chemical products used in science and industry including those used in the manufacture of 
photovoltaic devices, perovskite solar cells and dye solar cells.

Cl.7;Apparatus for manufacture in the fields of nano-technology, photoelectrochemistry and solar power including dye 
solar cell and perovskite solar cell technology.

Cl.9;Electric and electronic equipment and apparatus; photovoltaic equipment and devices; equipment in this class for 
harnessing and distributing solar power; apparatus for research and development and for teaching in the fields of nano-
technology, photoelectrochemistry and solar power including dye solar cell and perovskite solar cell technology; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
photoelectric cells; photovoltaic cells and arrays thereof; solar devices for photocatalysis; inverters and other 
components for use in solar cell systems; solar electric installations for use in providing power to commercial, residential 
and industrial premises; photovoltaic apparatus and installations for generating solar electricity; parts, fittings and 
accessories for all of the aforementioned goods.

Cl.37;Installation, maintenance and repair services in relation to solar energy systems including solar panels and 
related equipment, photovoltaic cells, photovoltaic panels, photovoltaic boards, solar energy collectors.

Cl.42;Scientific research; research and development in the field of solar energy and photovoltaic technology; industrial 
design of equipment for manufacturing and scientific purposes including design and manufacture of solar energy 
equipment, photovoltaic devices, perovskite solar cells and dye solar cells; technical consulting, technical design and 
technical planning of photovoltaic installations and solar energy systems; design services including design services 
relating to solar energy systems including solar panels and related equipment; engineering services; computer and 
software design and development; material testing.
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3815987    27/11/2017
[International Registration No. : 1397751]
FUJI YUSOKI KOGYO CO., LTD.

2327-1, Aza Ichinoyokomichi, Oaza Higashitakadomari, Sanyoonoda-shi 756-0080 Yamaguchi Japan

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Loading-unloading machines and apparatus.

Cl.37;Repair or maintenance of loading-unloading machines and apparatus.
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Priority claimed from 24/07/2017; Application No. : 87540284 ;United States of America 

3818170    12/01/2018
[International Registration No. : 1398173]
FIDELITY NATIONAL INFORMATION SERVICES,INC.

601 Riverside Avenue Jacksonville FL 32204 United States of America

EQUIFAX INC.

1550 Peachtree Street, N.W. Atlanta, GA 30309 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for source verification and authentication for online 
access and transactions.

Cl.42;Providing temporary use of non-downloadable software in connection with source verification and authentication 
for online access and transactions.

Cl.45;Providing source verification and authentication services for online access and transactions; fraud detection and 
security services in connection with online access and transactions.
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Priority claimed from 07/06/2017; Application No. : 30 2017 105 712 ;Germany 

3821520    21/07/2017
[International Registration No. : 1398756]
GFM GMBH TRADEMARKS

An der Ach 3 82402 Seeshaupt Germany

Address for service in India/Agents address:
AJAY SAHNI.

14/55, PUNJABI BAGH ( WEST ) NEW DELHI - 110 026.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Shoe cleaning and shoe polishing preparations; soap, boot cream and polish; creams for leather, leather polish; 
footwear polishes; restorers, namely textile upper cleaning preparations; leather cleaning preparations.

Cl.18;Leather, unworked or semi-worked; imitations of leather; leather board; moleskin (imitation of leather); bags; 
purses; pocket wallets; wallets; key cases; card cases; trunks (luggage) and suitcases; schoolbags; school satchels; 
satchels; pouches; rucksacks; haversacks; shopping bags; sport bags; containers, namely travelling sets (leatherware); 
travelling bags; umbrellas; parasols and walking sticks; briefcases; handbags; totes; tote bags; whips, harness and 
saddlery; leather laces; non-leather luggage.

Cl.25;Clothing; sports jerseys; knitwear (clothing); layettes (clothing); coats; top coats; shirts; T-shirts; polo shirts; 
knitwear; jackets; jeans; tops; trousers; ready-made clothing; leggings; tights; underwear; headgear; caps; hats; 
sweatbands; hoods; skull caps; scarves; neck scarves (mufflers); neckerchiefs, shawls; gloves (clothing); stockings; 
stockings (sweat-absorbent); socks; belts; leather belts (clothing); footwear; boots; sandals; shoes; boot uppers; insoles;  
metal fittings for footwear; soles for footwear; insoles for footwear.
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Priority claimed from 19/06/2017; Application No. : 87495123 ;United States of America 

3823516    19/12/2017
[International Registration No. : 1398746]
QUANTERIX CORPORATION

113 Hartwell Avenue Lexington MA 02421-3125 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.5;Diagnostic kits consisting of monoclonal antibodies, buffers, and chemical reagents for use in disease testing for 
medical and veterinary purposes.

Cl.10;Analyte detection devices comprising numerous individual reaction vessels that can be filled with a chemical or 
biological reagent for the purpose of detecting or quantifying the presence of analytes in samples for medical use.
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Priority claimed from 10/01/2017; Application No. : 016238371 ;European Union 

3828218    29/06/2017
[International Registration No. : 1399789]
SYNTHOPOL CHEMIE DR. RER. POL. KOCH GMBH & CO. KG

Alter Postweg 35 21614 Buxtehude Germany

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical compounds for the manufacture of artificial resins; emulsifiers for resins; 
synthetic resins, unprocessed; plastics in the form of dispersions; unprocessed plastics for industrial use; polymers 
being coating preparations for paper, wood, plastics or metal; thermoplastic elastomers; plasticizers; synthetic resins as 
raw materials for paints.

Cl.2;Preparations for drying paints; thinning and thickening preparations for paints and colorants.

7974



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3836542    20/10/2017
[International Registration No. : 1400732]
FUZZY BRUSH (INTERNATIONAL) LIMITED

Davenport Villa, Les Vaurioufs St Martin, GUERNSEY, GY4 6TE

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091

Proposed to be Used
IR DIVISION
Cl.3;Toothpaste; tooth gel; tooth polish; tooth powders; breath fresheners; mouth washes; dentifrices; denture 
polishes; body care preparations; after-shave lotions; antiperspirants; bath salts; cosmetics; deodorants for personal 
use; essential oils; hair care products; hair lotions and sprays; hand, face and body washing preparations; moisturisers; 
shampoos; shaving preparations; shower gels; soaps; sun-tanning preparations; talcum powder.

Cl.21;Brushes; combs; sponges; toothbrushes; toothbrush cases and containers; toothbrushes containing toothpaste; 
dispensers for cleaning materials; dispensers for dentifrices; toothpicks; toilet utensils; toothbrush holders.

7975



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3840938    22/12/2017
[International Registration No. : 1402602]
YOU MAP INC.

55 W. 25th Street, Suite 26M New York NY 10010 US

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer application software enabling users to share and view information describing the 
geographic location of various interests of the user, and interact with other users; downloadable computer application 
software for providing geographic information in the nature of geospatial maps incorporating various interests of the 
user.

Cl.42;Providing non-downloadable software for developing customized mapping of locations; providing non-
downloadable software and hosting a web site both featuring technology enabling users to share and view information 
describing the geographic location of various interests of the user, and interact with other users; hosting a web site for 
providing geographic information in the nature of non-downloadable geospatial maps incorporating various interests of 
the user.
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3842877    12/03/2018
[International Registration No. : 1403729]
D.FENSTEC S.R.L.

Viale Verona, 74 ALTAVILLA VICENTINA (VI) Italy

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.5;Adhesive plasters; medical plasters; sticking plasters for medical purposes; self-adhesive dressings; adhesive 
bandages; corn pads; corn plasters; bandages for skin wounds; burn dressings.

Cl.10;Bandages, elastic; supportive bandages; plaster bandages for orthopaedic purposes; arch supports for footwear; 
supports for flat feet; orthopaedic soles; orthopaedic supports; orthotic inserts for footwear; patches, bandages and 
thermal bandages to breathe pain and cramps; patches, bandages and thermal bandages to breathe pain and cramps.
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Priority claimed from 30/08/2017; Application No. : 2017-115056 ;Japan 

3848953    13/10/2017
[International Registration No. : 1401577]
IWATA LABEL CO., LTD.

5-15-18, Mitsui, Ichinomiya-shi 491-0827 Aichi Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Labellers [machines]; packaging machines; wrapping machines; packing machines; sealing machines for industrial
purposes; packing or wrapping machines and apparatus; industrial printing machines; printing or bookbinding machines 
and apparatus; machines for printing labels; adhesive tape dispensers [machines]; machines for processing plastics; 
machines and apparatus for manufacturing pharmaceutical products; chemical processing machines and apparatus; 
electromechanical machines for chemical industry; vulcanisation apparatus; machines and apparatus for manufacturing 
rubber goods.

Cl.16;Paper labels; adhesive labels of paper; seals [stationery]; stickers [stationery]; adhesive-coated plastic film seals; 
plastic stickers [stationery]; stationery; hand labelling appliances; containers of paper, for packaging; bags [pouches] of 
plastics, for packaging; food wrapping plastic film for household purposes; printed matter.

Cl.20;Labels of plastic; industrial packaging containers of plastics [not including "plastic stoppers, lids, covers and 
bottles"]; cork, plastic and wooden stoppers for industrial packaging containers; plastic and wooden lid and covers for 
industrial packaging containers.
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Priority claimed from 22/02/2018; Application No. : 017852195 ;European Union 

3857038    09/03/2018
[International Registration No. : 1405641]
VWR INTERNATIONAL S.R.L.

Via San Giusto, 85 I-20153 Milano (MI) Italy

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Air analysis apparatus; precision measuring apparatus; central processing units [processors]; computer software, 
recorded; aerometers; air-gas generators for scientific experiments in laboratories; anaerobic chambers for laboratory or 
scientific use; apparatus and instruments for microscopy; apparatus and instruments for scanning ion conductance 
microscopy; apparatus and instruments for scanning ion microscopy; apparatus for analysing gases; apparatus for 
automatic chromatography; apparatus for fermentation [laboratory apparatus]; artificial limbs for medical instruction 
purposes [teaching apparatus]; audiovisual teaching apparatus; automatic chromatography apparatus for laboratory use; 
automatic ion-exchange chromatography apparatus for laboratory use; beakers [laboratory glassware]; biological 
microscopes; biometric identification apparatus; biomicroscopes; bioreactor for cell culturing; laboratory filters; 
laboratory instrument for the detection of pathogens and toxins in a biological sample for research use; laboratory 
instruments [other than for medical use]; laboratory mixers; incubation plates for scientific or laboratory use; incubators 
for bacteria culture; incubators for laboratory use; ionization apparatus for scientific or laboratory use; laboratory 
apparatus and instruments; laboratory beakers; laboratory centrifuges; laboratory countertops; controllers (regulators); 
measuring, counting, alignment and calibrating instruments; monitoring instruments; sensors and detectors; testing and 
quality control devices; acidity analysers; air current measuring apparatus; air current testing apparatus; air pollution 
measuring devices; automatic dosage apparatus; borescopes; borescopes for inspecting work; checking (supervision) 
apparatus and instruments; apparatus for analyzing gases; aerosol and gas sampling and monitoring equipment, namely 
air and gas samplers for particle collection for monitoring and collecting particulate or biological samples in air and/or 
gas, including source air/gas sampling machines and portable air/gas samplers for monitoring the quality of air samples 
and/or collection of particle and/or biological samples in air and/or gas for analysis; instruments for gathering, measuring,
analyzing and checking air samples for use in monitoring applications for clean chambers and environments in the 
pharmaceutical, biotechnological, medical, hospital, cosmetic and food sectors, and software relating thereto.

Cl.42;Chemical analysis; computer system design; computer software design; data conversion of computer programs 
and data [not physical conversion]; research in the field of environmental protection; quality control; technical research.
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Priority claimed from 04/10/2017; Application No. : 017297896 ;European Union 

3860359    31/01/2018
[International Registration No. : 1404433]
PANASONIC CORPORATION

1006, Oaza Kadoma Kadoma-shi 571-8501 Osaka JP

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Used Since :04/06/2014

IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Photographic apparatus; photographic printing apparatus; photographic equipment; photographic instruments; 
stands for photographic apparatus; cameras; digital cameras; digital still cameras; compact digital cameras.

Cl.16;Photographs; apparatus for mounting photographs; photograph stands; paper for printing photographs; printing 
paper; digital printing paper.

Cl.40;Photographic film development; printing; photographic printing; lithographic printing; framing of works of art; 
processing of photographic and cinematographic films; photographic image processing; rental of photographic printing 
apparatus; providing information relating to photographic printing services.

Cl.41;Entertainment; cultural activities; videotaping; rental of video tapes; videotape production; video production; 
video editing; videotape editing; arranging of contests; arranging of cultural events; arranging of educational events; 
conducting of entertainment events; production of cinematographic films; rental of video cameras; rental of cameras; 
organisation of exhibitions for cultural and educational purposes; photography; photography services; photography 
instruction; photographic reporting; demonstration of photographic equipment [for training purposes]; training in the use 
of photographic equipment; education services relating to photographic printing; education services relating to 
photographic developing.
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Priority claimed from 09/06/2017; Application No. : 016827909 ;European Union 

3860876    06/12/2017
[International Registration No. : 1404048]
LIDL STIFTUNG & CO. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.7;Electric apparatus for kitchen and household purposes, included in this class, namely electric food processors; 
food processors; mixers [kitchen machines]; electric food choppers; kitchen machines (electric -) for food preparation 
[other than cooking]; food processors (electric -) for domestic use; electric food choppers; food processors, electric; 
electric baby food processors; electric kitchen appliances for chopping, mixing, pressing; kneading machines; beaters, 
electric; agitators; juice extracting machines; machines for grinding [electric]; machines and apparatus for preparing 
beverages and/or foods; sewing machines; packing machines; packaging machines for food; foil-sealing devices; 
dishwashers; washing apparatus; brushes, electrically operated [parts of machines]; blowing machines; pumps 
[machines]; electric sharpeners; electric brooms; sweeping and cleaning machines; electric cleaning apparatus for 
household use; steam cleaning machines; vacuum cleaners; ultrasonic cleaners; vacuum packaging machines; coffee 
grinders, other than hand-operated; electric milk frothers; automatic vending machines.

Cl.8;Hand tools and implements (hand-operated); razors; electric shavers; non-electric razors; hair clippers for personal 
use, electric and non-electric; non-electric hair clippers; hair trimmers; hand-operated clippers (machines); depilation 
appliances; electric hair straighteners; electric hair straightening irons; electric hair curling irons; manicure sets; 
manicure and pedicure tools; nail files; nail scissors; nail nippers; nail clippers; nail files, electric; flat irons; electric 
steam irons; knife sharpeners.

Cl.9;Surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision) and 
life-saving apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic 
data media; mechanisms for coin-operated or counter-operated apparatus; calculators; pocket calculators; data 
processing apparatus; computers; laptop computers; tablet computers; data processing equipment; computer 
accessories; keyboards; keyboards; computer mouses; memory media; store cards, pre-recorded and blank CDs and 
DVDs; audio apparatus; digital audio players; digital audio recorders; high fidelity audio apparatus; parts and fittings for 
audio apparatus; couplers (acoustic –); repeaters; amplifiers; radios; car radios; horns for loudspeakers; loudspeakers; 
loudspeaker systems; loudspeakers integrated into clothing; microphones; MP3 players; MP4 players; playing devices for 
sound and image carriers; portable media players; digital players; stereo tuners; headphones; wireless headphones; in-
ear headphones; telephone headsets; headsets for mobile telephones; wireless headsets; virtual reality headsets; 
audiovisual apparatus; information technology and audiovisual equipment; audiovisual apparatus; television apparatus; 
television apparatus; digital televisions; LCD monitors; plasma televisions; television receivers; readers (data processing 
equipment); beamers; cinematographic apparatus; camcorders; camcorders; video devices; digital video recorders; 
digital recording media; digital telecommunications apparatus; digital video players; DVD players; DVD recorders; video 
players; video recorders; combined video, audio and/or data reproduction and/or recording apparatus; digital set-top 
boxes; digital transmitters; satellite broadcasting instruments; satellite receiving apparatus; satellite communication 
apparatus; satellite transmitters; receiving antennas for satellite broadcast; cameras; digital cameras; camera casings; 
photocopiers; electrical cabling; cables for the transmission of sounds and images; data transmission cables; cables for 
optical signal transmission; USB cables; condensers (capacitors), circuit breakers; bar code readers; electric energy 
cost-measuring apparatus; USB gadgets; USB storage media; USB chargers; USB card readers; USB adapters; 
telephones; telephones; cordless telephones; digital phones; internet phones; cell phones; telephone receivers; 
teletypewriters; facsimile machines; image scanning apparatus; multifunctional printers with printing, scanning and fax 
functions; transmitters; scales; covers for smartphones; cases for smartphones; frames for smartphones; holders 
adapted for mobile phones; smartphone mounts; protective films adapted for smartphones; wireless local area network 
devices; remote controls; covers for tablet computers; cases adapted for computers; wall mountings adapted for 
television monitors; selfie sticks [hand-held monopods]; antennas; plugs, sockets and other contacts [electric 
connections]; apparatus and instruments for controlling electric devices; global positioning system [GPS] apparatus; 
spectacles [optics]; spectacles with integrated camcorders; virtual reality glasses; holders for virtual reality spectacles; 
stands for photographic apparatus; camera tripods; instrumentation simulators; smartwatches; network management 
control apparatus; network controlling apparatus; electronic pens; chargers; hands free kits for phones; hands-free kits 
for cell phones; plug adaptors; electrical adapters; objectives (optics); temperature controlling apparatus; time switches, 
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automatic; thermometers, not for medical purposes; digital thermometers, other than for medical purposes; motion 
sensor; digitisers; electrical distributors; shutter releases [photography]; electric door bells; karaoke equipment; radio 
alarm clocks; radios incorporating clocks; radio apparatus and instruments; radio operated door lock controls; card 
reading equipment; adapters for connection between media devices; parts and fittings for communications apparatus; 
baby monitors; power banks.

Cl.10;Medical apparatus and instruments; sphygmomanometers; pulse oximeters; massage apparatus; foot 
massagers; esthetic massage apparatus; all the aforesaid goods not including those for sexual activities, sexual health or 
sexual wellbeing.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply; steam 
generating apparatus; food steamers, electric; steaming apparatus (electric -) for cooking; hair driers [dryers]; electric 
blankets; pads [cushions] (heating -), electric, not for medical purposes; microwave ovens; deep fat fryers; electric 
sandwich makers; roasting apparatus; cooking appliances; electric broiling pans; electric kitchen utensils for cooking, 
roasting and/or baking; electric toasters; waffle irons; electric coffee brewers; heating apparatus for dispensing hot 
beverages; clothes dryers; apparatus for ventilating; ventilating fans; portable foot baths; apparatus for heating; electric 
fires; domestic heating utensils; water conditioning units; apparatus for filtering drinking water; lighting installations; 
luminaires; desk lamps; computer controlled lighting apparatus; computer controlled lighting apparatus; electric yoghurt 
makers; popcorn makers; chocolate fountains, electric; machines for making cotton candy; sauna apparatus; infrared 
lamps; hotplates; baby bottle warmers; water heaters; hot water bottles; electric hot-water bottles; electric hotplates; 
dishdrying machines; kitchen tools [electric utensils].

Cl.12;Pumps for inflating vehicle tyres and boats; pumps for bicycles, cycles.

Cl.16;Paper shredders for office use; plastic film for household purposes, plastic film for cooking.

Cl.21;Household or kitchen utensils and containers; kitchen utensils; household utensils: coffee grinders; non-electric 
milk frothers; corkscrews, electric and non-electric; soap dispensers; combs; brushes (except paintbrushes); brushes for 
personal hygiene; hairbrushes; skin cleansing brushes; sonic oscillating brushes for skincare; electrically heated hair 
brushes; cosmetic brushes; electric make-up removing appliances; electric apparatus for applying make-up; cosmetic 
utensils; perfume vaporizers; mugs; plates.

Cl.25;Headgear; headgear with integrated loudspeakers.

Cl.26;Electric hair rollers.

Cl.28;Toys; electronic toys; toy household apparatus.

7982



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 08/09/2017; Application No. : 4387023 ;France 

3864617    23/01/2018
[International Registration No. : 1407395]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely, computer 
communication servers; carrying cases for computers; interface cards for computers; computer cables and computer 
cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, 
electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer 
control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing information 
on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; 
readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors 
(projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply 
devices; point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion services (for others); business management and consultancy; business 
information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; 
accounting; document reproduction; systematization of data in a central file; organization of exhibitions for commercial 
or advertising purposes.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; software design, updating and maintenance; design of computer hardware and software 
for others, technical assistance services, namely computer hardware problem resolution provided by computer 
technicians, computing services, namely, website design, creation and maintenance for others; analysis of computer 
systems, integration of computer networks and databases, computer programming services for others, all relating to 
commercial interactions on global computer networks; technical support services, namely, repair of operating systems 
and computer programs by computer technicians; design of computer and software interconnection systems, namely: 
electronic interconnection of computers and software; testing of computer programs (software) and hardware (quality 
control and technical control); technical project studies in the field of computer hardware and software; computer 
consulting in connection with computer hardware, namely consulting in computer research and development; computer 
system analysis; computer advice and assistance concerning Internet use; rental of computers and software; scientific 
and industrial research, namely research and development of new products, biological research, bacteriological research, 
chemical research, cosmetic research, mechanical research, geological research, technical research, pharmaceutical 
research, scientific research for medical purposes.
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Cl.6;Metal valves; fittings for valves; manifolds and junctions of metals for pipes; nuts of metal; screws of metal.

Cl.11;Heating installations; taps; valves for heating units; valves for hot water and heating installations; air bleed 
valves; thermostatic valves (parts of heating installations); filters; fitting for valves; components for floor heating 
installations; radiant heaters; heat pumps; dehumidifiers; valves for zone heating installations; valves for zone heating 
installations.

7984



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 28/09/2017; Application No. : 1876610 ;Australia 

3864935    11/05/2018
[International Registration No. : 1376324]
KORA ORGANICS BY MIRANDA KERR PTY LTD

9/7 Jubilee Avenue Warriewood NSW 2102 Australia

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Soaps and cosmetics, including skin care, hair care, body care, and make-up products; essential oils; hair lotions.

Cl.5;Pharmaceutical preparations; medicinal preparations; dietary supplements; nutritional supplements; plant and 
herb extracts (dietary supplements); antioxidants (dietary supplements); vitamins; vitamin preparations and vitamin 
supplements; mineral preparations and mineral supplements; dietetic foods and beverages adapted for medical 
purposes; vitamin and mineral drinks; natural pharmaceutical products; medicinal healthcare products; herbal remedies; 
medicinal and pharmaceutical body care preparations including cleansers, creams, gels, lotions, sprays, oils, powders, 
balms and elixirs; medicinal and pharmaceutical preparations for care of the body, nails, skin, mouth and hair.
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THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemicals for use in industry and science; reagents for chemical analyses; laboratory chemicals for scientific use; 
chemical solutions for process analytics; electrolyte solutions, other than for medical use; buffers [chemicals]; acids; 
alkaline metals; proteins for use in science; genetic identity tests comprised of reagents; media for cell culture for use in 
non-medical research laboratories; media for cell culture for use in the biotechnological industry; culture media for 
microbiology; diagnostic reagents for in vitro use in biochemistry, clinical chemistry and microbiology; biochemicals for 
in vitro and in vivo scientific use; biochemicals namely, precursors for in vitro genetic engineering use; chemicals for use 
in the purification of proteins for in vitro use; reagents for in-vitro laboratory use [other than for medical or veterinary 
purposes]; chemical solutions for conducting nucleic acid tests; chemical solutions for purification of nucleic acids, not 
for medical purposes; nucleic acid amplification reagents [other than for medical use]; chemicals for use in performing 
nucleic acid polymerase chain reactions, not for medical purposes; nucleic acids for scientific purposes; chemical 
solutions for conducting ELISA tests, not for medical purposes; chemical solutions for conducting analyses of blood and 
urine of human or animal origin, not for medical purposes; chemical solutions for DNA and RNA preparation and isolation,
not for medical purposes; chemical solutions for isolation of nucleic acids, not for medical purposes; chemical solutions 
for cell screening, not for medical purposes; chemical solutions for biomarker and protein analysis, analysis of protein 
sequences and glycan structures, not for medical purposes; chemical solutions for immunoassays, not for medical 
purposes; chemical compounds for the manufacture of artificial resins; eluting solvents for use in analytical and organic 
chemistry, in chromatography and manufacturing processes; unprocessed resins; polymer resins, unprocessed; 
chemical digestion solutions used in industry and science; water treatment preparations; chemical compositions for 
water treatment; chemical products for the treatment of sewage; ion exchangers; ion exchange resins; laboratory gases 
for scientific use; chemically treated test strips, other than for medical purposes; filtering media of chemical and non-
chemical substances included in the class; pharmaceutical grade water, in particular with purity degrees WFI, PW, HPW 
and UPW, for scientific research and laboratories; ultra-pure water; distilled water.

Cl.5;Diagnostic preparations; pharmaceutical preparations; chemical preparations for medical or pharmaceutical 
purposes; diagnostic reagents for medical or veterinary purposes; medical diagnostic test strips; genetic identity tests, 
consisting of reagents for medical purposes; medical diagnostic reagents and assays for testing of body fluids; reagents 
for in-vitro laboratory tests for medical and veterinary purposes; in vitro diagnostic preparations for medical use; in vitro 
gender prediction test kit; electrolyte solutions for medical use; sterile solutions for medical purposes.

Cl.6;Metal hardware; metallic mountings; pipes and tubes of metal; couplings of metal for tubing; tanks of metal; 
closures of metal for containers; containers of metal for storage, transport and stockpiling of biological, clinical, 
chemical, forensic and biopharmaceutical substances; armor-plating of metal for measuring equipment and sensors; 
valves of metal; manually operated metal valves; valves of metal for regulating fluid flow; compression fittings for pipes 
of metal; parts and accessories for all the aforesaid goods, included in this class.

Cl.7;Machine tools; machines, namely, machines for washing laboratory apparatus, die-cutting machines, machines for 
sealing containers, machines for filling containers, drain cocks, compressors for gases, air condensers [parts of 
machines], water-cooled condensers [parts of machines], evaporative condensers [parts of machines], separators, waste 
compactors, stacking apparatus, vaporisers [parts of machines], vibrating screen separators, blowing machines, hand-
held filtering units; motor and engines except for land vehicles; machine coupling and transmission components (except 
for land vehicles); die-cutting machines; compressors; robots; robotic filling machines; pumps [machines]; pumps being 
parts of motors and engines; machines, namely automatic distribution machines; valves operated by changes in 
pressure; valves operated automatically by hydraulic control; power operated valves; valves [mechanical] for regulating 
fluid flow; valves (clack -) [parts of machines]; valves operated automatically by pneumatic control; valves for pumps; 
valve positioners [parts of machines]; valve position adjusters [parts of machines]; valve manifolds [parts of machines]; 
clamp connectors for piping [parts of machines]; blowing machines for the compression, exhaustion and transport of 
gases; self-regulating pumps (other than for dispensing fuels at filling stations); cleaning-in-place (CIP) and sterilisation-
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in-place cleaning installations for in-situ and automated cleaning and sterilisation of process engineering installations 
and production installations; parts and accessories for all the aforesaid goods, included in this class.

Cl.9;Apparatus, instruments and cables for electricity; analysis and diagnostic apparatus, not for medical purposes; 
measuring, detecting and monitoring instruments, indicators and controllers; electric control apparatus; robotic electrical 
control apparatus; electronic control apparatus, control units and control systems; apparatus for scientific research and 
laboratories; valve positioners for laboratory use; valve position adjusters for laboratory use; valve manifolds for 
scientific research and laboratories; scientific, optical, analytical, measuring, dosage, diagnostic and checking 
(supervision) apparatus and instruments; scientific, optical, analytical, measuring, dispensing, diagnostic and checking 
(supervision) apparatus and instruments for use in laboratories; dispensers, of metal, for laboratory use; conduits, pipes, 
tubes, fittings, bushings, flanges, connectors, couplings and adapters for laboratory apparatus and laboratory 
instruments; ventilators for laboratory apparatus and laboratory instruments; spouts for air supply for laboratory 
apparatus and laboratory instruments; automatic pipetting work stations; liquid handling workstations for scientific 
research and laboratories; laboratory robots; laboratory equipment systems consisting of automatic pipetting 
workstations connected to one another and scientific laboratory apparatus for storage and management of biological, 
clinical, chemical, forensic and biopharmaceutical substances and samples; laboratory apparatus and instruments, 
namely sensors for measuring pH values, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and 
conductivity, at the same time being provided with an integrated device for enhancing and wired and wireless 
transmission of sensor signals, for monitoring sensor functions and for controlling and setting sensor calibration; 
laboratory apparatus and instruments for removal of biological, clinical, chemical, forensic and biopharmaceutical 
substances and samples using excess pressure; decappers, cappers and cap removers for sample containers for 
laboratory use; automated decappers, cappers and cap removers for sample containers for laboratory use; cappers and 
decappers for capping and uncapping of sample receptacles with push-in stoppers and screwing and unscrewing of 
screw caps for sample receptacles for scientific research and laboratories; vacuum controllers; cappers and decappers 
for automated capping and uncapping of sample receptacles with push-in stoppers and automated screwing and 
unscrewing of screw caps for sample receptacles for scientific research and laboratories; laboratory apparatus and 
instruments for process analytics, not for medical purposes; laboratory apparatus and instruments for biopharmaceutical 
process applications, not for medical purposes; laboratory apparatus and instruments for biopharmaceutical process 
installations, not for medical purposes; storage and distribution installations (for laboratory purposes) for pharmaceutical 
grade water, in particular with purity degrees WFI, PW, HPW and UPW, not for medical purposes; laboratory apparatus 
and instruments for media and buffer preparation, not for medical purposes; laboratory apparatus, namely apparatus for 
fermentation; fermentation tanks for scientific research and laboratories; collection tanks for scientific research and 
laboratories; laboratory apparatus and instruments for analysis of feed water for steam generators; capacitors; laboratory 
apparatus and instruments for clinical chemistry, not for medical purposes; laboratory apparatus and instruments for 
sample preparation and processing in analytical laboratories; laboratory apparatus and instruments, namely sample 
cutters for processing of biological, clinical, chemical, forensic and biopharmaceutical substances and samples for 
scientific research; diluters for sample preparation and processing in analytical laboratories; dispensers for sample 
preparation and processing in analytical laboratories; diluter and dispenser systems for sample preparation in analytical 
laboratories; laboratory apparatus and instruments for blood separation, not for medical use; apparatus for scientific 
research and laboratories for the storage, transport and management of biological, clinical, chemical, forensic and 
biopharmaceutical substances and samples; chromatographic apparatus for scientific or laboratory purposes; automatic 
ion-exchange chromatography apparatus for laboratory use; automated ion-exclusion chromatography apparatus for 
laboratory use; automated reversed-phase chromatography apparatus for laboratory use; separation cartridges for 
chromatography for scientific or laboratory use; separation columns for ion exclusion, ion exchange and reversed phase 
chromatography for scientific or laboratory purposes; bioreactor for cell culturing; cell culture apparatus for laboratory 
use; incubators for laboratory use; cell banks for laboratory use; laboratory apparatus and instruments for processing, 
reproduction, purification and isolation of nucleic acids, not for medical purposes; laboratory apparatus and instruments 
for conducting of nucleic acid polymerase chain reactions, not for medical purposes; devices for analyzing genome 
information; laboratory apparatus and instruments for DNA and RNA preparations and isolation, not for medical 
purposes; laboratory apparatus and instruments for genome sequencing, not for medical purposes; laboratory apparatus 
and instruments for transfection, not for medical purposes; laboratory apparatus and instruments for transformation, 
namely for non-viral transmission of free DNA into competent bacterial cells, fungi, yeast and plants, not for medical 
purposes; laboratory apparatus and instruments for cell screening, not for medical purposes; equilibrium dialysers for 
determining the binding effect of molecules and ions on proteins, not for medical purposes; laboratory apparatus and 
instruments for examining and determining of ADMET parameters, not for medical purposes; laboratory apparatus and 
instruments for examining the absorption, reabsorption and distribution of pharmaceutical active ingredients in an 
organism, not for medical purposes; laboratory apparatus and instruments for protein crystallography, not for medical 
purposes; laboratory apparatus and instruments for examining and analysing the crystallisation process of chemical 
substances and pharmaceutical active ingredients, not for medical purposes; laboratory apparatus and instruments for X-
ray structural analysis, not for medical purposes; laboratory apparatus and instruments for X-ray diffraction analysis, not 
for medical purposes; differential scanning calorimeters for scientific research and laboratories; laboratory apparatus and 
instruments for conducting of polymorphism screenings of chemical substances and pharmaceutical active ingredients, 
not for medical purposes; laboratory apparatus and instruments for verifying the storage stability of chemical substances 
and pharmaceutical active ingredients, not for medical purposes; laboratory apparatus and instruments for verification 
and analysis of the compatibility of mixtures and combinations of different chemical substances and pharmaceutical 
active ingredients, not for medical purposes; laboratory apparatus and instruments for verification and analysis of the 
suspensibility of solid or lyophilised chemical substances and pharmaceutical active ingredients, not for medical 
purposes; laboratory apparatus and instruments for magnetic separation of cells, not for medical purposes; laboratory 
apparatus and instruments for fluorescence-activated cell sorting, not for medical purposes; laboratory apparatus and 
instruments for cryopreservation services, not for medical purposes; laboratory apparatus and instruments for cultivation 
and fermentation of microorganisms, not for medical purposes; laboratory apparatus and instruments for generating of 
cell lines, not for medical purposes; laboratory apparatus and instruments for cloning of cells, not for medical purposes; 
laboratory apparatus and instruments for determination and analysis of the alcohol, drug, heavy metal and toxin content 
in human and animal blood or urine, not for medical purposes; laboratory apparatus and instruments for determination 
and analysis of the arsenic content and arsenic speciation in water and in human and animal foodstuffs, not for medical 
purposes; laboratory apparatus and instruments for determination and analysis of the chromium content and chromium 
speciation in water and in human and animal foodstuffs, not for medical purposes; laboratory apparatus and instruments 
for determination and analysis of pesticide, herbicide, petroleum, toxin, pathogen and heavy metal content in soil and 
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water samples, not for medical purposes; laboratory apparatus and instruments for determination and analysis of the 
proportion of fat, sugar, glucose, fructose, sucrose and water-soluble vitamins in human and animal foodstuffs, not for 
medical purposes; laboratory apparatus and instruments for conducting of paternity tests, not for medical purposes; 
laboratory apparatus and instruments for development and determination of composition of active ingredients in 
pharmaceuticals, not for medical purposes; laboratory apparatus and instruments for in-vitro diagnostics, not for medical 
purposes; laboratory apparatus and instruments for conducting of allergy tests, not for medical purposes; laboratory 
apparatus and instruments for biomarker and protein analysis, not for medical purposes; laboratory apparatus and 
instruments for analysis of protein sequences, not for medical purposes; laboratory apparatus and instruments for 
analysis of glycan structures, not for medical purposes; laboratory apparatus and instruments for conducting analyses of 
blood and urine of human or animal origin, not for medical purposes; laboratory apparatus and instruments for 
conducting nucleic acid tests, not for medical purposes; laboratory apparatus and instruments for conducting ELISA 
tests, not for medical purposes; laboratory apparatus and instruments for immunoassays, not for medical purposes; 
laboratory apparatus and instruments for determination and analysis of the precious metal content in soil and stone 
samples, not for medical purposes; laboratory apparatus and instruments for determination and analysis of anions and 
inorganic ions in groundwater and drinking water, not for medical purposes; laboratory apparatus and instruments for 
extraction and analysis of oil samples, not for medical purposes; scientific apparatus for determining the water content in 
petroleum products; laboratory apparatus and instruments for purification of oligonucleotides, not for medical purposes; 
laboratory apparatus and instruments for purification of pharmaceutical active ingredients, not for medical purposes; 
laboratory apparatus and instruments for proteomics, not for medical purposes; laboratory apparatus and instruments for 
atomic absorption spectrometry, not for medical purposes; laboratory apparatus and instruments for inductively coupled 
plasma spectroscopy, not for medical purposes; laboratory apparatus and instruments for electrophoresis, not for 
medical purposes; laboratory apparatus and instruments for conducting of water solubility tests, not for medical 
purposes; laboratory apparatus and instruments for quantitative analysis of xenobiotic and biotic substances in 
biological systems, not for medical purposes; laboratory apparatus and instruments for determination of the undissolved 
proportion of pharmaceutical active ingredients in chemical solutions, not for medical purposes; laboratory apparatus 
and instruments for wet and dry grinding of particles of pharmaceutical substances, not for medical purposes; laboratory 
apparatus and instruments for measuring of particle size, pharmaceutical substances, not for medical purposes; 
apparatus for taking oil samples for scientific research and laboratories; apparatus and installations for disposal and 
removal of biomedical and biohazardous waste by means of conversion into non-infectious solid waste, for scientific and 
laboratory purposes; receiving tanks for scientific and laboratory purposes; collection containers for scientific and 
laboratory purposes; degassers for scientific and laboratory purposes; instruments for temperature control; temperature 
indicating apparatus; temperature controlling apparatus; temperature logging apparatus; temperature sensing apparatus 
for scientific use; temperature measuring apparatus for scientific use; temperature feedback units; digital cameras; 
wireless and wired transmitters; wireless and wired receivers; wired and wireless communication devices; wireless and 
wired two-way communications systems; wireless and wired communications apparatus for the transmission of data; 
interfaces for computers; electric interface cables; interfaces for sensors for measuring pH, dissolved oxygen, oxidation 
reduction potential, ozone, organic carbon and conductivity; apparatus and instruments for use in clinical, analytical and 
biopharmaceutical laboratories; mass spectrometers; cytometers; laboratory shakers; heated laboratory shakers; 
incubators for laboratory use; incubation plates for scientific or laboratory use; incubator shakers for laboratory use; 
heated incubator shakers for laboratory use; laboratory stirrers; laboratory mixers; apparatus for heating and 
refrigerating for laboratory use; evaporators for laboratory use; heat exchange crucibles for scientific use; sampling 
devices for laboratory use and scientific purposes; automated sampling devices for laboratory use and scientific 
purposes; manual probe heads for laboratory use and scientific purposes; tactile switches for laboratory use and 
scientific purposes; foot switches for laboratory use and scientific purposes; high-performance liquid chromatography 
(HPLC) columns for laboratory use and scientific purposes; septa for laboratory use and scientific purposes; high-
temperature resistant septa for laboratory use and scientific purposes; petri dishes; petri dishes used in laboratory 
research; life-saving apparatus, life-saving appliances; calculators, data recording and processing apparatus, printers; 
computers; tablet computers; portable computers; automated pipettes; pipettes; pipette tips; pipettors; pipetting 
channels; pipetting heads; pipetting arms; pipette modules; pipette end cutters; feeders for pipettes; thermo cyclers; 
vacuum apparatus for laboratory use; vacuum pumps for laboratory use; vacuum probes for laboratory use; vacuum 
stations for laboratory use; laboratory apparatus and instruments for automated refilling of reagents; reagent containers 
for laboratory use; laboratory centrifuges; filtering units for laboratory use; filters for pipettes or pipette tips; probes and 
pipettes for scientific purposes; micropumps for laboratory purposes; analysers for liquids; scientific dispensers 
included in the class; scientific apparatus and instruments, namely dispensing apparatus attached to bottles, scientific 
syringes and syringes for use in chemistry, syringes with threaded plungers for use in chemistry; multi-channel syringes 
with interchangeable needles for gel loading for laboratory purposes; syringe needles for laboratory use; syringe needles 
of glass for laboratory use; syringe guides for laboratory use; wire for cleaning syringe needles for laboratory use; 
tungsten wire for cleaning syringe needles for laboratory use; syringe racks for laboratory use; pipette accessories, 
namely pipette holders, pipette carriers and pipette racks; pipette racks for laboratory use; holders for pipette carriers for 
laboratory use; reusable dispenser syringes for laboratory use; disposable dispenser syringes for laboratory use; syringe 
pumps for laboratory use; sample carrier plates for laboratory use; bar code readers; vessels for liquids for use in 
laboratories, replenishment stands for pipettes, reagent containers, plates equipped with micro strips; laboratory 
installations, equipment and holders for storage of biological, clinical, chemical, forensic and biopharmaceutical 
substances and samples; electrodes; electrodes for sensors; cathodes; sensors and detectors; sensors for measuring 
instruments; touchscreen sensors; optical sensors; electro-optical sensors; optical fibre sensors; optical sensors for 
water level detection; water level detection apparatus; water level indicators; electronic sensors; sensors for monitoring 
of CIP and SIP purification installations and processes; sensors for analysis of feed water for steam generators; sensors 
for monitoring of ion exchangers; sensor controllers; housings for measuring equipment and sensors; holding devices 
for measuring equipment and sensors; protective sleeves and protective films for measuring devices and sensors; 
protective sleeves and protective films for electric wires; protective sleeves and protective films for touchpads (electric), 
electronic touchpads, computer touchpads, touchscreens for computers, visual display screens, displays, computer 
monitors, touchscreen monitors; diaphragms for scientific apparatus; glassware for use in a laboratory; hollow glass 
containers for measuring; glassware for scientific use [specifically adapted]; sealing machines for laboratory purposes; 
washing apparatus for needles of precious metals for laboratory use; software programs for medical use; data processing 
equipment for medical use; valves (electronic controls for automatically operating -); laboratory apparatus for collecting, 
dispensing, transporting and positioning objects and substances in solid, liquid or gas form; apparatus and instruments 
for checking (supervision) respirators for artificial respiration; analysis robots not for medical purposes; apparatus for 
recording, transmission or reproduction of sound, images or data; data carriers for recording images, sound and data; 
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computer network apparatus, data communications apparatus, computer network equipment, data communications 
equipment; mobile and wired data communications apparatus; mobile and wired communications terminals; data 
communications receivers; data transmission networks; computer networking hardware; data communications hardware; 
wireless local area network devices; handheld digital electronic devices for data processing, information processing, 
storing and displaying data, transmitting and receiving data, transmission of data between computers, and software 
related thereto; blank computer storage media; USB flash drives; USB cables; USB card readers; memory card readers; 
flash card adapters; flash card readers; optical cards; flash memory card; secure digital storage cards; recorded content; 
information technology and audiovisual equipment; electronic apparatus for data processing, processing of information, 
storage and display of data, transmitting and receiving data, and for transmission of data between computers; electronic 
interactive apparatus for monitoring sensor functions and for controlling and adjusting sensor calibration of sensors 
used for measuring pH, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and conductivity; electric 
control panels; electric power units; electricity mains apparatus; data synchronization cables; data transmission cables; 
cables for electrical signal transmission; threaded cable connectors of metal; connections for electric cables; data 
processing apparatus for the electronic recording, transforming, displaying, accumulating, transmitting and printing of 
medical data, in particular, customer data; computer software; software for monitoring and controlling respirators and 
respiratory support apparatus; computer software for determination of the undissolved proportion of pharmaceutical 
active ingredients in chemical solutions; computer software for conducting, analysis and representation of X-ray 
structural examinations and X-ray diffraction examinations; computer software for conducting, analysis and 
representation of differential scanning calorimetry; computer software for conducting, analysis and representation of 
polymorphism screenings of chemical substances and pharmaceutical active ingredients; computer software for analysis 
and representation of the storage stability of chemical substances and pharmaceutical active ingredients; computer 
software for analysis and representation of the compatibility of mixtures and combinations of different chemical 
substances and pharmaceutical active ingredients; computer software for development and determination of the 
composition of active ingredients in pharmaceuticals, not for medical purposes; computer software for analysis and 
representation of suspensibility of solid or lyophilised chemical substances and pharmaceutical active ingredients; 
computer software for mass spectrometry; computer software for atomic absorption spectrometry; computer software for 
inductively coupled plasma spectrometry; computer software for wireless and wired network communications; computer 
software for wireless and wired content transmission; computer software and computer firmware, namely operating 
system programs and data synchronization programs; database synchronisation software; computer software for the 
synchronization of data between a remote station or device and a fixed or remote station or device; USB [universal serial 
bus] operating software; software and hardware for telephone-based information queries; application software; 
application software for mobile phones; application software for wireless and wired apparatus; downloadable software 
applications for use with mobile and wired apparatus; data processing equipment; peripherals adapted for use with 
computers; wired and wireless computer peripherals; touch pads [electric]; touch pads [electronic]; touchpads for 
computers; computer touchscreens; monitors; displays; computer screens; touchscreen monitors; parts and accessories 
for all the aforesaid goods, included in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; medical respiratory 
apparatus; anaesthetic apparatus; respirators for artificial respiration; patient ventilation instruments; respiratory 
apparatus for intensive care units; asphyxial neonates respirators; humidifiers for artificial respiration apparatus; 
humidification chambers for artificial respiration apparatus; connectors for humidifiers, humidification chambers and 
nebulisers being parts for medical apparatus; fasteners for humidifiers and nebulisers being part of medical apparatus; 
humidifiers for medical purposes and medical treatments; humidifiers for use with respiratory apparatus; humidifiers for 
use in medical treatment; humidifiers for use with respiratory therapy apparatus; water refill tubes for humidification 
chambers for medical purposes and medical treatments; water refill tubes for humidifiers for use with respiratory 
treatment apparatus; artificial noses for medical purposes; protective nose masks for medical use; nose masks for 
artificial respiration for medical purposes; respiratory masks for artificial respiration; respiratory masks for respiratory 
assistance for medical purposes; masks for non-invasive respiration; anaesthesia face masks; nasal prongs for newborns
and adults; face masks for medical use; sets of respiratory tubes for respiratory apparatus; single-use sets of respiratory 
tubes for respiratory apparatus; autoclavable sets of respiratory tubes; breathing tubes, in particular tubes being 
accessories for respiration and anaesthesia; respiratory tubes; surface-heated respiratory tubes; endotracheal tube cuffs 
for medical purposes; inflatable endotracheal tube cuffs for artificial respiration for medical purposes; cuff pressure 
monitors; apparatus and equipment for measuring, monitoring and adjustment of pressure in endotracheal tube cuffs for 
medical purposes; soda lime cartridges for medical use; heat and moisture filters for respiratory apparatus; valves for 
respiration apparatus; expiration valves being part of medical apparatus; expiration valves for maintaining lung pressure; 
PEEP activators being parts of medical ventilators for maintaining pressure; pressure reducers for medical purposes; 
pressure reducers for medical respirators; measuring cuvettes for medical purposes for determining the carbon dioxide 
content of the air exhaled by a human, and for analysis of the air flow; sensors for medical purposes; sensors for 
measuring respiratory flow and breath pressure; sensors for measuring oxygen saturation in the blood; carbon dioxide 
(CO2) sensors for medical purposes; fraction of inspired oxygen (FiO2) sensors; pulse oximeter oxygen saturation (SpO2) 
for medical purposes; flow sensors for medical purposes; neuromuscular transmission (NMT) sensors for medical 
purposes; chromatographs for medical use; separation cartridges for chromatography for clinical laboratory purposes; 
sensors for respiratory mechanisms; sensors for measuring the pressure in inflatable endotracheal tube cuffs for artificial 
respiration for medical purposes; temperature indicators for medical purposes; temperature measuring instruments for 
medical use; temperature scanners for medical use; temperature monitors for medical use; electronic temperature 
monitors for medical use; electronic temperature recorders for medical use; temperature regulation instruments for 
medical purposes; temperature sensors for medical use; medical skin sensors and disposable sensors for temperature 
measurement; sensors for measuring the temperature of breathing air for use in medical respiratory apparatus; 
temperature probes for medical purposes; sensors for measuring the humidity of breathing air for use in medical 
respiratory apparatus; optical temperature measuring instruments for medical inspection purposes; optical fibre 
temperature probes for medical diagnostic use; temperaturesensitive test instruments and test apparatus for medical 
purposes; optical scanners for medical inspection purposes; optical sensors for water level detection in humidification 
chambers for medical respiratory apparatus; electrodes for use with medical apparatus; electrodes for medical use; 
electrodes for picking up biological parameters for medical use; non-selective electrodes being chemically sensitive 
probes [for medical use]; electrocardiography (ECG) electrodes; disposable and reusable electrocardiography (ECG) 
cables for medical use; neuromuscular transmission (NMT) adapters for medical purposes; neuromuscular transmission 
(NMT) electrode cables for medical purposes; nasal cannula; sprayers for medical purposes; portable nebulisers for 
medical purposes; pumps for medical purposes; compresses for medical use; filters for medical purposes for purifying 
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breathing air; membranes for filtration [medical]; bacteria filters; water traps being parts and/or accessories for medical 
apparatus; mechanical filters for respiration apparatus; airway adapters being parts of medical and surgical apparatus; 
filters for respiration systems; connectors for filters for respiration systems; tube extensions for breathing tubes; 
breathing bags; test lung; manual respiration bags; humidification chambers for breathing tube systems; tube heaters 
being part of medical apparatus; adapters for tube heaters being part of medical apparatus; tube clips being part of 
medical apparatus; tube connections being part of medical apparatus; compressed air installations and systems for 
medical purposes, consisting of apparatus and fixed devices for preparing, checking and providing medical compressed 
air; gas supply installations and systems for medical purposes, consisting of apparatus and fixed devices for preparing, 
checking and providing gases for medical purposes; vacuum regulators for medical purposes; spirometers (medical 
apparatus); spirometry apparatus; medical tubing; compressed air tubes for medical purposes; tube systems, consisting 
of tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and tubes for medical suction, tube 
adapters, valves, connections and accessories; surface-heated respiratory tube systems; filters for medical use; pipetting 
instruments for medical use; medical syringes; medical syringe needles; syringe pumps for medical purposes; septa for 
medical purposes; high-temperature resistant septa for medical purposes; analysers for medical use; apparatus for use in 
medical or veterinary analysis for conducting analyses of blood and urine of human or animal origin; analysis apparatus 
for conducting of immunoassays for medical purposes; spirometers; measuring devices for medical use; measuring 
instruments adapted for medical use; apparatus for measuring cardiac, circulatory, aspiratory and pulmonary functions; 
testing instruments for medical purposes; manual probe heads for medical purposes; automated apparatus and 
instruments for blood separation; medical apparatus and instruments for primary care and stabilisation of newborns; air 
temperature sensors for incubators for medical purposes; air inlet filters for incubators for medical purposes; oxygen 
(O2) distributors for incubators for medical purposes; dispensers for administering and selecting reagent instruments for 
medical use; apparatus for measuring body signals in connection with patient analysis; patient monitoring instruments, 
patient monitoring alarms and patient monitoring sensors; apparatus and instruments for monitoring patients, in 
particular patient monitoring apparatus, patient monitoring sensors and alarms; alarm management systems for patient 
monitoring, consisting of patient monitoring apparatus, patient monitoring alarms and/or software for patient monitoring 
apparatus and patient monitoring alarms; gas emergency signal monitors for monitoring medical gases and gas 
installations in hospitals; clinical information systems for monitoring patients, consisting of patient monitoring apparatus 
and patient monitoring alarms; systems for monitoring patient data, consisting of patient monitoring apparatus and 
patient monitoring alarms; medical testing systems for medical use, consisting of testing apparatus for testing the 
function of medical apparatus, and analysers or diagnostic apparatus for medical apparatus; medical analysis apparatus 
for use in laboratories; medical imaging apparatus; monitor holders being accessories for medical apparatus and medical 
furniture; precision instruments for medical purposes; medical instruments for drug abuse testing; cell culture 
instruments for medical use; analysis robots for medical purposes; containers especially made for medical waste; 
containers especially adapted for the disposal of medical instruments, syringes and other contaminated medical waste; 
heating plates for humidifiers for use with medical respiratory apparatus; probes for medical purposes; freezing 
installations for medical purposes; parts and accessories for all the aforesaid goods, included in this class.

Cl.11;Cooling apparatus; freezers; deep freezing apparatus; air conditioning installations; installations for the cooling 
of air; cryorefrigerators; heaters for laboratory containers; water conditioning installations; water conditioning units; 
water treatment filters; water recycling apparatus, namely ultraviolet sterilisation apparatus; reverse osmosis water 
purification units; sewage purification apparatus; air filters; air filtering installations; air purifiers; sterilizers for laboratory 
use; steam sterilizers for laboratory use; sterilizers for industrial use; sterilizers for medical use; parts and accessories 
for all the aforesaid goods, included in this class.

Cl.16;Printed matter; stationery; periodicals; books; calendars; writing tablets; notebooks; paper for writing; note pads; 
prospectuses; operating manuals and technical writing or drawing books; garbage bags of paper or of plastics.

Cl.17;Flexible ducting, tubes, hoses and fittings, including valves, all not of metal; seals, sealants and fillers; insulating 
materials and articles; o-rings; pipe connectors, non-metallic; fittings for measuring equipment and sensors (not of 
metal), namely, insulators and padding and stuffing materials of rubber or plastic for measuring equipment and sensors; 
adhesive tapes, strips, bands and films; semi-worked polymer resins; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.20;Valves, non-metallic, other than parts of machines; storage racks; containers, specimen containers for storage 
and transport, storage containers for goods, all not of metal; containers and boxes for storage; containers and boxes, not 
of metal, for preservation purposes, included in this class; containers, not of metal, for purposes of storage, transport and
stockpiling of biological, clinical, chemical, forensic and biopharmaceutical substances and samples; container closures 
of plastic; pipe fasteners and holders, non-metallic; fittings, accessories and spare parts for the aforesaid goods included 
in this class.

Cl.21;Glassware, porcelain and earthenware not included in other classes; parts and accessories for all the aforesaid 
goods, included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; business 
management consulting; advice relating to the organisation and management of business; business consultancy services 
relating to manufacturing; business analysis, research and information services; display services for merchandise; 
organisation of exhibitions and trade fairs for business and promotional purposes; product demonstrations and 
presentations, including via the internet; commercial services and consumer information, namely organising business 
contacts, procurement services, for others, negotiation and conclusion of commercial transactions for third parties; 
compilation and systemisation of data and information into electronic databases; business project management; 
customer relationship management, namely receiving, recording and forwarding customer queries or customer 
complaints, electronically or by telephone; business organisation planning relating to operating times and locations for 
goods in the field of laboratory automation, cryopreservation services, process analytics and computerised warehouse 
management; retailing and wholesaling and online and catalogue mail order sale, all in relation to the following goods: 
chemicals used in industry and science, active ingredients for chemical analyses, laboratory chemicals for scientific 
purposes, chemical solutions for process analytics, electrolyte solutions, not for medical purposes, buffers (chemicals), 
acids, bases, proteins for scientific purposes, genetic identity tests, consisting of reagents, media for cell cultures for 
non-medical research laboratories, media for cell cultures for the biotechnological industry, culture media for 
microbiology, diagnostic reagents for invitro applications in biochemistry, clinical chemistry and microbiology, 
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biochemicals for scientific in-vitro and invivo applications, biochemical substances, namely base materials for in-vitro 
gene technology, chemicals for use in the purification of proteins for in-vitro applications, reagents for use in an in-vitro 
laboratory, not for medical or veterinary purposes, chemical solutions for conducting nucleic acid tests, chemical 
solutions for purification of nucleic acids, not for medical purposes, reagents for reproduction of nucleic acids, not for 
medical purposes, chemicals for use in performing nucleic acid polymerase chain reactions, not for medical purposes, 
nucleic acids for scientific purposes, chemical solutions for conducting of ELISA tests, not for medical purposes, 
chemical solutions for conducting analyses of blood and urine of human or animal origin, not for medical purposes, 
chemical solutions for DNA and RNA preparation and isolation, not for medical purposes, chemical solutions for isolation 
of nucleic acids, not for medical purposes, chemical solutions for cell screening, not for medical purposes, chemical 
solutions for biomarker analysis and protein analysis, the analysis of protein sequences and glycan structures, not for 
medical purposes, chemical solutions for immunoassays, not for medical purposes, chemical compounds for production 
of synthetic resins, eluents, not for medical purposes, unprocessed resins, unprocessed polymer resins, chemical 
digestion solutions used in industry and science, chemical water treatment preparations, chemical water purification 
preparations, chemicals for waste water treatment, ion exchangers, ion exchange resins, laboratory gases, chemically 
treated test strips, other than for medical purposes, filter materials of chemicals and non-chemical substances, 
pharmaceutical grade water, ultra-pure water, distilled water, diagnostics, pharmaceutical preparations, chemical 
preparations for medical or pharmaceutical purposes, reagents for providing diagnosis in medicine or veterinary 
medicine, medical diagnostic test strips, genetic identity tests, consisting of reagents, for medical purposes, medical 
diagnostic reagents and tests for examining bodily fluids, active ingredients for in-vitro diagnosis in biochemistry, clinical 
chemistry and microbiology, reagents for in-vitro laboratory tests for medical and veterinary purposes, invitro diagnostic 
preparations for medical purposes, in-vitro gender prediction test kits, electrolyte solutions for medical purposes, sterile 
solutions for medical purposes, goods of metal, fasteners of metal, pipes and tubes of metal, connectors of metal for 
pipes, containers of metal, closures of metal for containers, containers of metal for storage, transport and management of 
biological, clinical, chemical, forensic and biopharmaceutical substances, fittings of metal for measuring devices and 
sensors, valves of metal, handoperated valves of metal, valves of metal for regulating fluid flow, dispensers of metal, 
machines and machine tools, motors and engines, other than for land vehicles, machine coupling and transmission 
components (except for land vehicles), machines for punching, compressors, robotic apparatus, robotic filling machines, 
vacuum controllers, pumps, pumps being machine parts, pumps being engine parts, machines, namely automatic 
distribution machines, valves operated by changes in pressure, hydraulically controlled automatic valves, power-operated
valves, mechanical valves for regulating fluid flow, motorised valves, pneumatically controlled automatic valves, valves 
for pumps, valve positioners, valve position adjusters, valve manifolds, parts of machines, namely flange connectors for 
pipes, compression fittings for pipes of metal, blowing machines for the compression, exhaustion and transport of gases, 
self-regulating pumps, other than for dispensing of fuel at petrol stations, CIP and SIP cleaning installations for in-situ 
and automated cleaning and sterilisation of process engineering installations and production installations, apparatus, 
instruments and cables for electricity, analysis and diagnosis apparatus, not for medical purposes, measuring, detection 
and surveillance instruments, devices and regulators, electrical controllers, electrical controllers for robots, electronic 
controllers, control units and control systems, apparatus for scientific research and laboratories, valve positioners for 
laboratory use, valve position adjusters for laboratory use, valve manifolds for scientific research and laboratories, 
scientific, optical, analysis apparatus, measuring apparatus, dosage dispensing apparatus, diagnostic apparatus and 
checking apparatus and analysis instruments, measuring instruments, dosage dispensing instruments, diagnostic 
instruments and checking instruments, scientific, optical, analysis apparatus, measuring apparatus, dosage dispensing 
apparatus, diagnostic apparatus and checking apparatus and analysis instruments, measuring instruments, dosage 
dispensing instruments, diagnostic instruments and checking instruments for use in laboratories, cables, pipe, tubes, 
fittings, bushings, flanges, connectors, fittings and adapters for laboratory apparatus and laboratory instruments, fans for 
laboratory apparatus and laboratory instruments, spouts for air supply for laboratory apparatus and laboratory 
instruments, automatic pipetting work stations, liquid handling workstations for scientific research and laboratories, 
laboratory equipment systems consisting of automatic pipetting workstations connected to one another and scientific 
laboratory apparatus for storage and management of biological, clinical, chemical, forensic and biopharmaceutical 
substances and samples, laboratory apparatus and laboratory instruments, namely sensors for measuring pH, dissolved 
oxygen, oxidation reduction potential, ozone, organic carbon and conductivity, at the same time being provided with an 
integrated device for enhancing and wired and wireless transmission of sensor signals, for monitoring sensor functions 
and for controlling and setting sensor calibration, laboratory apparatus and instruments for removal of biological, clinical, 
chemical, forensic and biopharmaceutical substances and samples using excess pressure, decappers, cappers and cap 
removers for sample containers, automated decappers, cappers and cap removers for sample containers, cappers and 
decappers for capping and uncapping of sample receptacles with push-in stoppers and screwing and unscrewing of 
screw caps for sample receptacles for scientific research and laboratories, cappers and decappers for automated capping 
and uncapping of sample receptacles with push-in stoppers and automated screwing and unscrewing of screw caps for 
sample receptacles for scientific research and laboratories, laboratory apparatus and laboratory instruments for process 
analytics, not for medical purposes, laboratory apparatus and laboratory instruments for biopharmaceutical process 
applications, not for medical purposes, laboratory apparatus and laboratory instruments for biopharmaceutical process 
installations, not for medical purposes, storage installations and distribution installations for pharmaceutical grade water, 
in particular with purity degrees WFI, PW, HPW and UPW, not for medical purposes, laboratory apparatus and laboratory 
instruments for media preparation and buffer preparation, not for medical purposes, laboratory apparatus, namely 
apparatus for fermentation, fermentation tanks for scientific research and laboratories, collection tanks for scientific 
research and laboratories, laboratory apparatus and instruments for analysis of feed water for steam generators, 
condensers, laboratory apparatus and instruments for clinical chemistry, not for medical purposes, laboratory apparatus 
and laboratory instruments for sample preparation and processing in analytical laboratories, laboratory apparatus and 
laboratory instruments, namely sample cutters for processing of biological, clinical, chemical, forensic and 
biopharmaceutical substances and samples for scientific research, diluters for sample preparation and sample 
processing in analytical laboratories, dispensers for sample preparation and sample processing in analytical laboratories, 
diluter and dispenser systems for sample preparation in analytical laboratories, laboratory apparatus and laboratory 
instruments for blood separation, not for medical purposes, apparatus for scientific research and laboratories for the 
storage, transport and management of biological, clinical, chemical, forensic and biopharmaceutical substances and 
samples, chromatographic apparatus for scientific or laboratory purposes, automated ion-exchange chromatography 
apparatus for laboratory use, automated ion-exclusion chromatography apparatus for laboratory use, automated 
reversed-phase chromatography apparatus for laboratory use, separation cartridges for chromatography for scientific or 
laboratory use, separation columns for ion exclusion, ion exchange and reversed phase chromatography for scientific or 
laboratory purposes, bioreactors for cell cultures, cell culture apparatus for laboratory use, incubators for laboratory use, 
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cell banks, laboratory apparatus and instruments for processing, reproduction, purification and isolation of nucleic acids, 
not for medical purposes, laboratory apparatus and laboratory instruments for conducting of nucleic acid polymerase 
chain reactions, not for medical purposes, laboratory apparatus for analysis of genetic material, laboratory apparatus and 
laboratory instruments for DNA preparation, RNA preparation, DNA isolation and RNA isolation, not for medical purposes, 
laboratory apparatus and laboratory instruments for genome sequencing, not for medical purposes, laboratory apparatus 
and laboratory instruments for transfection, not for medical purposes, laboratory apparatus and laboratory instruments 
for transformation, namely for non-viral transmission of free DNA into competent bacterial cells, fungi, algae, yeast and 
plants, not for medical purposes, laboratory apparatus and laboratory instruments for cell screening, not for medical 
purposes, equilibrium dialysers for determining the binding effect of molecules and ions on proteins, not for medical 
purposes, laboratory apparatus and instruments for examining and determining of ADMET parameters, not for medical 
purposes, laboratory apparatus and laboratory instruments for examining the absorption, reabsorption and distribution of 
pharmaceutical active ingredients in an organism, not for medical purposes, laboratory apparatus and instruments for 
protein crystallography, not for medical purposes, laboratory apparatus and laboratory instruments for examining and 
analysing the crystallisation process of chemical substances and pharmaceutical active ingredients, not for medical 
purposes, laboratory apparatus and instruments for X-ray structural analysis, not for medical purposes, laboratory 
apparatus and instruments for X-ray diffraction analysis, not for medical purposes, differential scanning calorimeters for 
scientific research and laboratories, laboratory apparatus and laboratory instruments for conducting of polymorphism 
screenings of chemical substances and pharmaceutical active ingredients, not for medical purposes, laboratory 
apparatus and instruments for verifying the storage stability of chemical substances and pharmaceutical active 
ingredients, not for medical purposes, laboratory apparatus and laboratory instruments for verification and analysis of the
compatibility of mixtures and combinations of different chemical substances and pharmaceutical active ingredients, not 
for medical purposes, laboratory apparatus and laboratory instruments for verification and analysis of the suspensibility 
of solid or lyophilised chemical substances and pharmaceutical active ingredients, not for medical purposes, laboratory 
apparatus and instruments for magnetic separation of cells, not for medical purposes, laboratory apparatus and 
laboratory instruments for fluorescence-activated cell sorting, not for medical purposes, laboratory apparatus and 
laboratory instruments for cryopreservation services, not for medical purposes, laboratory apparatus and laboratory 
instruments for cultivation and fermentation of microorganisms, not for medical purposes, laboratory apparatus and 
laboratory instruments for generating of cell lines, not for medical purposes, laboratory apparatus and laboratory 
instruments for cloning of cells, not for medical purposes, laboratory apparatus and laboratory instruments for 
determination and analysis of the alcohol, drug, heavy metal and toxin content in human and animal blood or urine, not 
for medical purposes, laboratory apparatus and laboratory instruments for determination and analysis of the arsenic 
content and arsenic speciation in water and in human and animal foodstuffs, not for medical purposes, laboratory 
apparatus and laboratory instruments for determination and analysis of the chromium content and chromium speciation 
in water and in human and animal foodstuffs, not for medical purposes, laboratory apparatus and laboratory instruments 
for determination and analysis of pesticide, herbicide, petroleum, toxin, pathogen and heavy metal content in soil and 
water samples, not for medical purposes, laboratory apparatus and laboratory instruments for determination and analysis 
of the proportion of fat, sugar, glucose, fructose, sucrose and water-soluble vitamins in human and animal foodstuffs, not 
for medical purposes, laboratory apparatus and laboratory instruments for conducting of paternity tests, not for medical 
purposes, laboratory apparatus and laboratory instruments for development and determination of composition of active 
ingredients in pharmaceuticals, not for medical purposes, laboratory apparatus and laboratory instruments for in-vitro 
diagnostics, not for medical purposes, laboratory apparatus and instruments for conducting of allergy tests, not for 
medical purposes, laboratory apparatus and laboratory instruments for biomarker analysis and protein analysis, not for 
medical purposes, laboratory apparatus and laboratory instruments for analysis of protein sequences, not for medical 
purposes, laboratory apparatus and laboratory instruments for analysis of glycan structures, not for medical purposes, 
laboratory apparatus and laboratory instruments for conducting analyses of blood and urine of human or animal origin, 
not for medical purposes, laboratory apparatus and laboratory instruments for conducting nucleic acid tests, not for 
medical purposes, laboratory apparatus and laboratory instruments for conducting ELISA tests, not for medical purposes,
laboratory apparatus and laboratory instruments for immunoassays, not for medical purposes, laboratory apparatus and 
instruments for determination and analysis of the precious metal content in soil and stone samples, not for medical 
purposes, laboratory apparatus and instruments for determination and analysis of anions and inorganic ions in 
groundwater and drinking water, not for medical purposes, laboratory apparatus and instruments for extraction and 
analysis of oil samples, not for medical purposes, scientific apparatus for determining the water content in oil products, 
laboratory apparatus and instruments for purification of oligonucleotides, not for medical purposes, laboratory apparatus 
and instruments for purification of pharmaceutical active ingredients, not for medical purposes, laboratory apparatus and 
instruments for proteomics, not for medical purposes, laboratory apparatus and instruments for atomic absorption 
spectrometry, not for medical purposes, laboratory apparatus and instruments for inductively coupled plasma 
spectroscopy, not for medical purposes, laboratory apparatus and instruments for electrophoresis, not for medical 
purposes, laboratory apparatus and instruments for conducting of water solubility tests, not for medical purposes, 
laboratory apparatus and instruments for quantitative analysis of xenobiotic and biotic substances in biological systems, 
not for medical purposes, laboratory apparatus and instruments for determination of the undissolved proportion of 
pharmaceutical active ingredients in chemical solutions, not for medical purposes, laboratory apparatus and instruments 
for wet and dry grinding of particles of pharmaceutical substances, not for medical purposes, laboratory apparatus and 
instruments for measuring of particle size, pharmaceutical substances, not for medical purposes, apparatus for taking oil 
samples for scientific research and laboratories, apparatus and installations for disposal and removal of biomedical and 
biohazardous waste by means of conversion into non-infectious solid waste, for scientific and laboratory purposes, 
receiving tanks for scientific and laboratory purposes, collection containers for scientific and laboratory purposes, 
degassers for scientific and laboratory purposes, instruments for regulating and monitoring temperature, temperature 
display apparatus, temperature regulating apparatus, temperature recording apparatus, temperature measuring apparatus 
for scientific purposes, temperature feedback units, digital cameras, wireless and wired transmitters, wireless and wired 
receivers, wireless and wired communications apparatus, wireless and wired two-way communications systems, wireless 
and wired communications apparatus for transmission of data, interfaces, electrical interface cables, interfaces for 
sensors for measuring pH, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and conductivity, 
laboratory apparatus and instruments for clinical, analytical and biopharmaceutical applications, mass spectrometers, 
cytometers, laboratory shakers, heated laboratory shakers, incubators for laboratory purposes, incubation plates for 
scientific or laboratory purposes, incubator shakers for laboratory use, heated incubator shakers for laboratory use, 
laboratory stirrers, laboratory mixers, apparatus for heating and refrigerating for laboratory use, evaporators for 
laboratory use, heat exchange crucibles for scientific purposes, sampling devices for laboratory use and scientific 
purposes, automated sampling devices for laboratory use and scientific purposes, manual probe heads for laboratory use 
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and scientific purposes, tactile switches for laboratory use and scientific purposes, foot switches for laboratory use and 
scientific purposes, HPLC columns for laboratory use and scientific purposes, septa for laboratory use and scientific 
purposes, high-temperature resistant septa for laboratory use and scientific purposes, petri dishes, petri dishes for use in 
laboratory research, life-saving apparatus, life-saving devices, calculating machines, data recording and data processing 
equipment, printers, computers, tablet computers, mobile computers, automated pipettes, pipettes, pipette tips, pipetting 
devices, pipetting channels, pipetting heads, pipetting arms, pipette modules, pipette end cutters, feeders for pipettes, 
thermal cyclers, vacuum apparatus for laboratory use, vacuum pumps for laboratory use, vacuum probes for laboratory 
use, vacuum stations for laboratory use, laboratory apparatus and instruments for automated refilling of reagents, 
reagent containers, centrifuges for laboratory purposes, filter systems for laboratory purposes, filters for pipettes and for 
pipette tips, probes and pipettes for scientific purposes, micropumps, analysis apparatus for liquids, scientific dispensing 
apparatus, scientific apparatus and instruments, namely dispensing apparatus attached to bottles, scientific syringes and 
syringes for laboratory use, syringes with threaded plungers for laboratory use, multi-channel syringes with 
interchangeable needles for gel loading for laboratory purposes, syringe needles for laboratory use, syringe needles of 
glass for laboratory use, syringe guides for laboratory use, wire for cleaning syringe needles for laboratory use, tungsten 
wire for cleaning syringe needles for laboratory use, syringe racks for laboratory use, pipette accessories, namely pipette 
holders, pipette carriers and pipette stands, pipette racks for laboratory use, holders for pipette carriers for laboratory 
use, reusable dispensing syringes for laboratory use, disposable dispensing syringes for laboratory use, syringe pumps 
for laboratory use, sample carrier plates for laboratory use, bar code readers, liquid containers for use in laboratories, 
holders for filling pipettes, containers for active ingredients, microplates fitted with microstrips, laboratory installations, 
equipment and holders for storage of biological, clinical, chemical, forensic and biopharmaceutical substances and 
samples, electrodes, electrodes for sensors, cathodes, sensors and detectors, sensors for measuring instruments, 
sensors for touchscreens, optical sensors, electro-optical sensors, fibre optic sensors, optical sensors for water level 
detection, water level detectors, devices for measuring water level, water level indicators, electronic sensors, sensors for 
monitoring of CIP and SIP purification installations and processes, sensors for analysis of feed water for steam 
generators, sensors for monitoring of ion exchangers, controllers for sensors, housings for measuring devices and 
sensors, holders for measuring devices and sensors, protective sleeves and protective films for measuring devices and 
sensors, protective sleeves and protective films for electric wires, protective sleeves and protective films for touchpads 
(electric), electronic touchpads, computer touchpads, touchscreens for computers, visual display screens, displays, 
computer monitors, touchscreen monitors, diaphragms for scientific apparatus, glassware for laboratory purposes, 
hollow glass containers for measuring, glassware for scientific use (specifically adapted), sealing machines for laboratory 
purposes, washing apparatus for needles of precious metals for laboratory use, programs, computer software for medical 
purposes, data processing hardware for medical purposes, electronic controls for automatic valves, laboratory apparatus 
for collecting, distributing, transporting, positioning of objects and of solid, liquid and gaseous substances, checking 
apparatus and instruments for breathing apparatus for artificial respiration, analysis robots, not for medical purposes, 
apparatus for recording, transmission or reproduction of sounds, images and data, data carriers for recording images, 
sound and data, computer network equipment, data communications apparatus, computer network equipment, data 
communications equipment, mobile and wired data communications apparatus, mobile and wired communications 
terminals, data communications receivers, data transmission networks, computer networking hardware, data 
communications hardware, WLAN apparatus, digital electronic pocket devices for data processing, information 
processing, storage and displaying of data, transmission and receiving of data, transmission of data between computers 
and related software, blank computer storage media, USB sticks, USB cables, USB card readers, readers for memory 
cards, adapters for memory cards, memory card readers, optical memory cards, flash memory cards, secure digital 
memory cards, recorded data, it and audiovisual apparatus, electronic devices for data processing, information 
processing, for storage and displaying of data, for transmission and receiving of data and transmission of data between 
computers, electronic interactive apparatus for monitoring sensor functions and for controlling and adjusting sensor 
calibration of sensors used for measuring pH, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and 
conductivity, electric control panels, power supply units, electricity mains equipment, cables for data synchronisation, 
cables for data transmission, cables for electrical signal transmission, threaded cable connectors of metal, connecting 
parts for electric cables, medical technology apparatus for electronic recording, electronic conversion, electronic 
representation, electronic storage, electronic processing and for electronic printing of data, in particular customer data, 
computer software, software for monitoring and controlling respiratory apparatus and respiratory support apparatus, 
computer software for determination of the undissolved proportion of pharmaceutical active ingredients in chemical 
solutions, computer software for conducting, analysis and representation of X-ray structural and X-ray diffraction 
examinations, computer software for conducting, analysis and representation of differential scanning calorimetry, 
computer software for conducting, analysis and representation of polymorphism screenings of chemical substances and 
pharmaceutical active ingredients, computer software for analysis and representation of the storage stability of chemical 
substances and pharmaceutical active ingredients, computer software for analysis and representation of the compatibility 
of mixtures and combinations of different chemical substances and pharmaceutical active ingredients, computer software 
for development and determination of the composition of active ingredients in pharmaceuticals, not for medical purposes, 
computer software for analysis and representation of suspensibility of solid or lyophilised chemical substances and 
pharmaceutical active ingredients, computer software for mass spectrometry, computer software for atomic absorption 
spectrometry, computer software for inductively coupled plasma spectrometry, computer software for wireless and wired 
network communications, computer software for wireless and wired content transmission, computer software and 
computer firmware, namely operating system programs and data synchronisation programs, computer software for 
synchronisation of databases, computer software for the synchronisation of data between a remote station and a remote 
unit and a fixed or remote data station or such a device, USB operating software (universal serial bus), computer software 
and hardware for telephone-based information queries, application software, application software for mobile telephones, 
application software for wired and wireless apparatus, downloadable software applications for use with mobile and wired 
apparatus, data processing equipment, computer peripherals, wired and wireless computer peripherals, touchpads 
(electric), electronic touchpads, computer touchpads, touchscreens for computers, visual display screens, displays, 
computer monitors, touchscreen monitors, medical, dental, veterinary, electromedical and surgical apparatus and 
instruments, medical respiratory apparatus, anaesthetic apparatus, respirators for artificial respiration, respiratory 
apparatus for patients, respiratory apparatus for intensive care units, respiratory apparatus for newborns for prevention 
of asphyxiation, humidifiers for respiration, humidification chambers for respiratory apparatus, connectors for 
humidifiers, humidification chambers and nebulisers, being parts of medical apparatus, fasteners for humidifiers and 
nebulisers being part of medical apparatus, humidifiers for medical purposes and medical treatments, humidifiers for use 
with respiratory apparatus, humidifiers for medical treatments, humidifiers for use with respiratory treatment apparatus, 
water refill tubes for humidification chambers for medical purposes and medical treatments, water refill tubes for 
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humidifiers for use with respiratory treatment apparatus, artificial noses for medical purposes, protective nose masks for 
medical purposes, nose masks for artificial respiration for medical purposes, respiratory masks for artificial respiration, 
respiratory masks for respiratory assistance for medical purposes, masks for non-invasive respiration, anaesthesia face 
masks, nasal prongs for newborns and adults, face masks for medical purposes, sets of respiratory tubes for respiratory 
apparatus, single-use sets of respiratory tubes for respiratory apparatus, autoclavable sets of respiratory tubes, breathing 
tubes, in particular tubes being accessories for respiration and anaesthesia, respiratory tubes, surfaceheated respiratory 
tubes, endotracheal tube cuffs for medical purposes, inflatable endotracheal tube cuffs for artificial respiration for 
medical purposes, cuff pressure monitors, apparatus and equipment for measuring, monitoring and adjustment of 
pressure in endotracheal tube cuffs for medical purposes, soda lime cartridges, heat and moisture filters for respiratory 
apparatus, valves for respiratory apparatus, expiration valves being parts of medical apparatus, expiration valves for 
maintaining lung pressure, PEEP activators, being parts for respiratory apparatus for maintaining pressure, pressure 
reducers for medical purposes, pressure reducers for medical respirators, measuring cuvettes for medical purposes for 
determining the carbon dioxide content of the air exhaled by a human, and for analysis of the air flow, sensors for medical 
purposes, sensors for measuring respiratory flow and breath pressure, sensors for measuring oxygen saturation in the 
blood, CO2 sensors for medical purposes, FiO2 sensors, SpO2 sensors for medical purposes, flow sensors for medical 
purposes, NMT sensors for medical purposes, chromatographic apparatus for medical purposes, separation cartridges 
for chromatography for clinical laboratory purposes, sensors for respiratory mechanisms, sensors for measuring the 
pressure in inflatable endotracheal tube cuffs for artificial respiration for medical purposes, temperature display 
apparatus for medical purposes, temperature measuring apparatus for medical purposes, temperature scanners for 
medical purposes, temperature monitors for medical purposes, electronic temperature monitors for medical purposes, 
electronic temperature recorders for medical purposes, temperature regulation instruments for medical purposes, 
temperature sensors for medical purposes, medical skin sensors and disposable sensors for temperature measurement, 
sensors for measuring the temperature of breathing air for use in medical respiratory apparatus, temperature probes for 
medical purposes, sensors for measuring the humidity of breathing air for use in medical respiratory apparatus, optical 
temperature measuring instruments for medical inspection purposes, fibre optic temperature probes for medical-
diagnostic use, temperature-sensitive test instruments and test apparatus for medical purposes, optical scanners for 
medical inspection purposes, optical sensors for water level detection in humidification chambers for medical respiratory 
apparatus, electrodes for medical apparatus, electrodes for medical purposes, electrodes for recording biological 
parameters, non-selective electrodes in the form of chemically sensitive probes (for medical purposes), ECG electrodes, 
disposable and reusable ECG cables, NMT adapters for medical purposes, NMT electrode cables for medical purposes, 
nasal cannulae, nebulisers for medical purposes, portable nebulisers for medical purposes, pumps for medical purposes, 
compressors for medical purposes, filters for medical purposes for purifying breathing air, membranes for filtration 
(medical), bacteria strains, water traps being parts and/or fittings for medical apparatus, mechanical filters for respiratory 
apparatus, airway adapters, filters for respiration systems, connectors for filters for respiration systems, tube extensions 
for breathing tubes, breathing bags, test lungs, manual respiration bags, humidification chambers for breathing tube 
systems, tube heaters being part of medical apparatus, adapters for tube heaters being parts of medical apparatus, tube 
clips being parts of medical apparatus, tube connectors being parts of medical apparatus, compressed air installations 
and systems for medical purposes, consisting of apparatus and fixed devices for preparing, checking and providing 
medical compressed air, gas supply installations and systems for medical purposes, consisting of apparatus and fixed 
devices for preparing, checking and providing of gases for medical purposes, vacuum regulators for medical purposes, 
spirometers (medical apparatus), spirometry apparatus, tubes for medical purposes, compressed air tubes (medical), tube 
systems, consisting of tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and tubes for 
medical suction, tube adapters, valves, connections and accessories, surface-heated respiratory tube systems, filters for 
medical purposes, pipettes for medical purposes, syringes for medical purposes, medical syringe needles, syringe pumps
for medical purposes, septa for medical purposes, high-temperature resistant septa for medical purposes, apparatus for 
use in medical analysis, apparatus for use in medical or veterinary analysis for conducting analyses of blood and urine of 
human or animal origin, analysis apparatus for conducting of immunoassays for medical purposes, spirometers, 
measuring devices for medical purposes, measuring instruments for medical purposes, devices for measuring heart, 
circulation, respiration and lung function, testing instruments for medical purposes, manual probe heads for medical 
purposes, automated apparatus and instruments for blood separation, medical apparatus and instruments for primary 
care and stabilisation of newborns, air temperature sensors for incubators, air inlet filters for incubators, O2 distributors 
for incubators, dispensing apparatus for recording and selecting active substance carriers for medical purposes, 
apparatus for measuring of body signals in connection with patient analytics, patient monitoring apparatus, patient 
monitoring alarms and patient monitoring sensors, apparatus and instruments for patient monitoring, in particular patient 
monitoring apparatus, patient monitoring sensors and alarms, alarm management systems for patient monitoring, 
consisting of patient monitoring apparatus, patient monitoring alarms and/or software for patient monitoring apparatus 
and patient monitoring alarms, gas emergency signal monitors for monitoring medical gases and gas installations in 
hospitals, clinical information systems for patient monitoring, consisting of patient monitoring apparatus and patient 
monitoring alarms, systems for patient data monitoring, consisting of patient monitoring apparatus and patient 
monitoring alarms, test systems, consisting of test equipment for testing the function of medical apparatus and analysis 
or diagnosis apparatus for medical apparatus, medical analysis apparatus for laboratories, apparatus for medical 
imaging, monitor holders being accessories for medical apparatus and medical furniture, precision instruments for 
medical purposes, medical instruments for testing for drug abuse, cell culture apparatus for medical purposes, analysis 
robots for medical purposes, containers for medical waste, specially adapted containers for disposal of medical 
instruments, syringes and other contaminated medical waste, heating plates for humidifiers for use with medical 
respiratory apparatus, probes for medical purposes, freezing installations for medical purposes, installations for 
refrigerating, freezing installations, freezing apparatus, installations for air conditioning, installations for cooling air, 
cryorefrigerators, apparatus for heating laboratory containers, water treatment installations, water treatment apparatus, 
water treatment filters, apparatus for water treatment, namely ultraviolet sterilisation apparatus, reverse osmosis water 
purification units, apparatus for wastewater purification, air filters, air filter installations, air filter apparatus, sterilisers for 
laboratory purposes, steam sterilisers for laboratory purposes, sterilisers for industrial purposes, sterilisers for medical 
purposes, printed matter, stationery, magazines, books, calendars, pads (stationery), note books, writing paper, note 
pads, prospectuses, operating manuals and technical documentation, garbage bags of paper or of plastics, flexible 
ducting, pipes, tubes and connectors, including valves, all not of metal, gaskets, caulking materials and filling 
compounds, insulating, damping and barrier materials, o-rings, fittings for measuring devices and sensors, not of metal, 
adhesive tapes, strips and films, semi-worked polymer resins, valves, not of metal, storage racks, containers, specimen 
containers, storage containers for goods, containers and boxes for storage, containers and boxes, not of metal, for 
preservation purposes, containers, not of metal, for storage, transport and management of biological, clinical, chemical, 

7994



forensic and biopharmaceutical substances and samples, plastic closures for containers, drains of plastic, fasteners, 
connectors and holders for pipes, not of metal, glassware, porcelain and earthenware, parts, spare parts and accessories 
for all of the aforesaid goods; rental and leasing of objects in connection with the providing of the aforesaid services, 
included in this class; collection of data; collection of data for use in scientific research; computerised warehouse 
management.

Cl.37;Assembling of storage systems; installation, maintenance and repair of surgical, medical, dental and veterinary 
and analytical apparatus and instruments; installation, maintenance and repair of respiratory apparatus; installation, 
maintenance and repair of apparatus for measuring body signals in connection with patient analysis; installation, 
maintenance and repair of scientific, optical, analysis, measuring, dosage dispensing, diagnostic and checking apparatus 
and instruments for use in laboratories; installation, maintenance and repair of scientific, optical, analysis, measuring, 
dosage dispensing, diagnostic and checking apparatus and instruments for use in the field of laboratory automation, 
cryopreservation services, process analytics, biopharmaceutical process installations and computerised warehouse 
management; cleaning of storage tanks, storage containers, water supply ducts.

Cl.38;Telecommunication services; communications services for the exchange of data in electronic form; 
communications by means of radio, computer, the internet, satellite, telematics, cables and digital transmission; 
telematics services, included in this class; providing of access to electronic databases and communications networks; 
rental of access time to electronic databases and communications networks; rental of access times for enabling the use 
of non-downloadable online software; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.39;Transport; transportation, packaging and storage of goods; packaging and storage of biological, clinical, 
chemical, forensic and biopharmaceutical substances and samples; storage of human cells; storage of liquids; hazardous 
materials warehousing; refrigerated storage; refrigerated warehousing; refrigerated storage of biological, clinical, 
chemical, forensic and biopharmaceutical substances and samples; temperaturecontrolled storage of chemical, forensic 
and biopharmaceutical substances and samples; low-temperature storage of chemical, forensic and biopharmaceutical 
substances and samples; lowtemperature storage of human cells; provision of frozen storage facilities; rental of 
refrigerated storage; delivery, shipping and distribution of printed matter and of electronic data media, including CD-
ROMs and DVDs.

Cl.40;Cryopreservation services; water treatment and purification; purification of gases; disposal [treatment] and 
removal [treatment] of biomedical and biohazardous waste by means of sterilisation apparatus for conversion into non-
infectious solid waste,; customised manufacture of medicine goods, parts and fittings therefor; waste water treatment; 
treatment of waste water from generating operations; treatment of waste water from industrial processes; customised 
manufacture of apparatus and instruments for scientific research and laboratories, and parts and fittings therefor.

Cl.41;Publication of texts, other than publicity texts; organization of meetings and conferences; publication of data, 
other than publicity texts, in the form of texts, graphic pictures, images and sound, which can be reproduced and 
retrieved via telematic networks; publication of printed documents and electronic data media therefor, including CD-
ROMs and DVDs, other than publicity texts; publishing books, magazines, operating instructions and technical 
documentation; publishing of software and computer programs, online or on data carriers; training and instruction; 
conducting of workshops and seminars for training purposes; production of films for educational purposes.

Cl.42;Research and development in the field of chemistry, physics, engineering, medicine, biology, biochemistry, 
pharmacy, biotechnology, chemical and/or biological laboratory services; chemical and/or biological research 
laboratories; scientific and technological services and research and design relating thereto; industrial analysis and 
research services; hosting of databases for the collection, electronic storage and analysis of biological, clinical, chemical, 
forensic and biopharmaceutical substances and samples with associated data, for scientific research and medical 
research purposes; scientific research for medical purposes in the area of cancerous diseases; scientific services relating
to the isolation and cultivation of human tissues and cells; analysis in the field of molecular biology; research relating to 
molecular sciences; analytical services relating to determining the chemical ingredients of liquids; blood analysis 
services for scientific research purposes; development of scientific testing procedures for determining human genetic 
identity; DNA screening for scientific research purposes; structural and functional analysis of genomes; biological 
cloning services; advisory services relating to biochemistry; technical testing services; conducting industrial tests; 
engineering testing; engineering for others in relation to laboratory apparatus and instruments, laboratory automation, 
cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma spectrometry, proteomics, 
immunoassays, process analytics, biopharmaceutical process installations and computerised warehouse management; 
technical planning and consultancy in the field of engineering services relating to laboratory apparatus and instruments, 
laboratory automation, cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma 
spectrometry, proteomics, immunoassays, process analytics, biopharmaceutical process installations and computerised 
warehouse management; engineering project management services; technical project management for the development 
of laboratory apparatus and instruments, laboratory automation, cryopreservation services, mass spectrometry, atomic 
absorption spectrometry, plasma spectrometry, proteomics, process analytics, biopharmaceutical process installations 
and computerised warehouse management; engineering consultancy relating to data-processing; studies (technical 
project-); computer software technical support services; IT services, including development, programming services, 
installation, implementation, updating, maintenance and repair of software; development and implementation of computer 
hardware; hosting of computer sites (websites); software as a service [SaaS]; rental of software; rental of computer 
hardware and facilities; information technology [IT] consultancy and information, IT security services in the nature of 
protection and recovery of computer data; data coding services; computer analysis and diagnostics; research and 
development, and implementation of software for computers and computer systems; computer programming; computer 
project management; data mining; computer design and development services; technological services relating to 
computers; computer network services; development, updating and maintenance of software and database systems; data 
migration services; technological consultancy in relation to laboratory apparatus and instruments, laboratory automation, 
cryopreservation services, process analytics, biopharmaceutical process installations and computerised warehouse 
management; monitoring of computer systems by remote access; development of new products and technologies, for 
others; surveying; chemistry services in relation to laboratory apparatus and instruments, laboratory automation, 
cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma spectrometry, proteomics, 
immunoassays, process analytics, biopharmaceutical process installations and computerised warehouse management; 
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physics (research) in relation to laboratory apparatus and instruments, laboratory automation, cryopreservation services, 
mass spectrometry, atomic absorption spectrometry, plasma spectrometry, immunoassays, process analytics, 
biopharmaceutical process installations and computerised warehouse management; product development; technical 
consultancy relating to product development; product development for medicine goods; product development for 
apparatus and instruments for scientific research and laboratories; medical laboratory services.

Cl.44;Medical services; medical consultations; medical services for the diagnosis of conditions of the human body; 
medical services relating to DNA, genetics and genetic tests; medical services relating to the removal, treatment and 
processing of human cells; medical services relating to the removal, treatment and processing of stem cells; medical 
analysis services for the diagnosis of cancer; medical analysis services for cancer diagnosis and prognosis; medical 
services relating to the removal, treatment and processing of human blood; medical laboratory services for the analysis 
of blood samples taken from patients; drug, alcohol and DNA screening for medical purposes; drug testing for substance 
abuse; drug screening for medical purposes; medical testing services relating to the diagnosis and treatment of disease; 
conducting of immunoassays for medical purposes; medical services in the field of treatment of chronic pain; provision 
of pharmaceutical information; pharmacy advice; consultancy and information services relating to biopharmaceutical 
products; DNA screening for medical purposes; medical diagnostics, namely conducting of tests and analysis; rental of 
medical equipment, machines and apparatus.

Cl.45;Licensing authority services; licensing of computer software [legal services]; licensing of technology; licensing 
industrial property rights; industrial property consultancy; legal services in the form of exploitation of intellectual 
property rights and copyright though licensing.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3877964    27/03/2018
[International Registration No. : 1408901]
JEWELULTRA LIMITED

Diamondbrite House, Ewell Lane, West Farleigh Maidstone, Kent ME15 0NG United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for the protection of chrome, rubber, leather, plastic vinyl, fabric, carpet, metallic and 
painted surfaces in and/or on vehicles, aircraft and marine craft.

Cl.2;Varnishes, lacquers, glazes; preparations used for the protection of vehicles against corrosion and rust.

Cl.3;Cleaning, polishing, scouring, waxing, shampooing and abrasive preparations.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3878039    08/03/2018
[International Registration No. : 1409581]
STURMKIND GMBH

St-Guido-Stifts-Platz 5 67346 Speyer Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer game software downloadable from a global computer network and via wireless devices; computer game 
programs [software]; computer game software for use on mobile and cellular phones.

Cl.28;Battery-powered remote-controlled toy vehicles; battery-powered toys; kits for building toy models; electronic 
remote-controlled toy motor vehicles; electronic remote-controlled toys; toy vehicle tracks; remote-controlled vehicles 
[toys]; remote-controlled scale model vehicles; remote-controlled toy model vehicles; remote-controlled toy vehicles; 
remote-controlled toy flying objects; remote control toys; radio-controlled toys; radio-controlled toy model vehicles.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 13/03/2018; Application No. : 87832764 ;United States of America 

3878050    29/03/2018
[International Registration No. : 1409701]
AMERICAN GILSONITE COMPANY

16200 Park Row Drive, Suite 250 Houston TX 77084 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Uintaite hydrocarbon resin for use in the printing ink, textile, building and construction, oil drilling and foundry 
industries.

Cl.19;Asphalt; bitumen asphalt; cement.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3879989    29/12/2017
[International Registration No. : 1409749]
STEVANATO GROUP S.P.A.

Via Molinella, 17 I-35017 Piombino Dese (PD) Italy

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Augmented reality software; magnetically encoded cards for carrying data (including two dimensional codes), data 
code readers and data code scanners; 3D scanners; computer software; bar code readers; image scanners; recorded 
content; information technology and audiovisual equipment; audio visual equipment; magnetic data carries; storage 
mediums of every kind provided with programs; computer software for database management; electronic publications 
(downloadable) from databases or the internet; databases (electronic); computer software and telecommunications 
apparatus to enable connection to databases and the internet; discs (compact -) [audio-video]; DVDs (sound, images); 
audio- and video-receivers; data processing devices and computers; computer hardware; computer memories [computer 
hardware]; memory card in the form of chips (integrated circuits); scientific research and laboratory apparatus, 
educational apparatus and simulators; magnetic data media; media software; devices for streaming media content over 
local wireless networks; optical data carriers; magnetic data carriers; data storage media; digital recording media; optical 
recording media; two-dimensional code readers; two-dimensional code scanners; electronic databases containing three-
dimensional codes recorded on computer media that can be read by readers and scanners; computer programs for 
designing two-dimensional and three-dimensional codes; computer programs for designing bar codes; computer 
programs for two-dimensional and three-dimensional codes; dosage dispensers; laboratory supplies; laboratory 
equipment and supplies, in particular test tubes; vials for laboratory use; vials for scientific purposes; reusable syringes 
for laboratory use; optical apparatus and instruments.

Cl.35;Advertising, marketing and promotional services; advertising services provided via a data base; advertising in 
relation to databases; computerised file management; compilation and systemisation of data in a computer database; 
systemization of information into computer databases; compiling and input of information in databases; organising of 
business contacts; commercial evaluation services; business administration and management; import-export agency 
services; procurement services; arranging subscriptions to telecommunication services for others; import services; price 
comparison; assistance in business operations; commercial management and administration; business analysis, 
research and information services; consultancy and information in relation to the aforesaid services, included in this 
class; provision of advertising space, time and media; advertising via electronic media and specifically the internet; 
presentation of companies on the internet and other media; preparation and realization of media and advertising plans 
and concepts; presentation of goods on communication media, for retail purposes; organisation of promotions using 
audiovisual media; subscription to an information media package; providing business information in the field of social 
media; provision of information relating to marketing.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 23/10/2017; Application No. : 1881913 ;Australia 

3881706    10/04/2018
[International Registration No. : 1410774]
COHORT SOLUTIONS PTY LTD

PO BOX 1288 FORTITUDE VALLEY QLD 4006 Australia

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.36;Broking of insurance; insurance intermediary services; provision of advice relating to the supply of insurance 
and insurance products; electronic payment processing services for international payments; financial services, namely 
tracking of international payments; clearing and reconciling transactions via global communications networks.

Cl.43;Finding, arrangement of and booking services for temporary accommodation.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 11/09/2017; Application No. : 710700 ;Switzerland 

3888395    09/03/2018
[International Registration No. : 1412530]
CHANEL SARL

Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, stationery, instructional and teaching material (except apparatus); publications, books, 
magazines; promotional and advertising signs, brochures and leaflets.

Cl.35;Advertising; commercial business management; bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, enabling customers to conveniently view and purchase those goods; outdoor 
advertising; shop window dressing; organization of fashion shows for promotional purposes; demonstration of goods; 
dissemination of advertisements; distribution of samples; business management of performing artists; distribution of 
advertising material [leaflets, prospectuses, printed matter, samples] / dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples]; provision of on-line sales areas for sellers and buyers of goods and services; 
production of advertising films; organization of trade fairs for commercial or advertising purposes; commercial 
information agency services; advertising agency services; design of advertising materials; commercial information via 
websites; modeling services for advertising or sales promotion purposes; marketing services; rental of advertising 
material; advertising, layout services for advertising purposes; organization of exhibitions for commercial or advertising 
purposes; rental of advertising panels; presentation of goods on all communication media, for retail sale; publication of 
advertising texts; advertising, advertising by mail order, television advertising, online advertising on a computer network; 
writing of advertising texts; document reproduction; rental of sales stands; advice and consultancy relating to company 
management; company organization and management; advice and consultancy relating to business organization, 
professional business consultancy, consulting services for business management, services provided by experts relating 
to business efficiency.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainer services; organization of balls; 
ticket agency services [entertainment]; night club services; club services [entertainment or education], health club 
services [health and fitness training]; organization and conducting of concerts; organization of competitions [education 
or entertainment], arranging of beauty contests; organization and conducting of conferences; organization of fashion 
shows for entertainment purposes; disc jockey services, discotheque services; radio entertainment, television 
entertainment, videotaping; production of films, practical training [demonstration]; entertainment information, recreation 
information; modeling for artists, production of radio and television programs, videotape editing; providing museum 
facilities [presentation, exhibitions]; production of music; organization of exhibitions for cultural or educational purposes; 
organization and conducting of training workshops; photography services; party planning [entertainment]; 
cinematographic film projection; publication of texts other than advertising texts, publication of books, publication of 
electronic books and journals online, providing online electronic publications not downloadable; photographic reporting; 
presentation of live performances, theater performances, show production, organization of shows [impresario services]; 
motion picture studios, recording studio services; education services, namely, training and further training in the nature 
of courses, seminars, workshops; provision of on-line publications (not downloadable); publication of educational 
teaching articles and documents.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 26/10/2017; Application No. : 87661190 ;United States of America 

3888420    16/04/2018
[International Registration No. : 1411693]
OMNIOME, INC.

10575 Roselle Street San Diego CA 92121 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Reagents for analysis of biological analytes.

Cl.9;Research laboratory analyzers for analysis of biological analytes for non-medical purposes.

Cl.10;Devices for analysis of biological analytes for medical purposes.

Cl.42;Analysis of biological analytes; development of new technology for others for analysis of biological analytes.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 14/11/2017; Application No. : 716007 ;Switzerland 

3888464    08/05/2018
[International Registration No. : 1412620]
ARCHROMA IP GMBH

Neuhofstrasse 11 CH-4153 Reinach CH

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations as well as natural elements; chemical 
products for the manufacture of inks and textiles; chemicals for the textile industry; chemical products for print; chemical 
reagents; all the aforesaid goods for industrial use.

Cl.2;Colors, dyes, pigments and inks; reagent colorants (dyestuff).
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 17/10/2017; Application No. : 4020170130938 ;Republic of Korea 

3894941    06/04/2018
[International Registration No. : 1413876]
SK HOLDINGS CO., LTD.

26, Jong-ro, Jongno-gu Seoul Republic of Korea

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.5;Bacteriological preparations for medical and veterinary use; medicines for human purposes and veterinary 
preparations; dietetic foods and substances for medical or veterinary purposes; sanitary preparations for medical 
purposes; biological preparations for medical purposes; biochemical preparations for medical purposes; chemical 
preparations for pharmaceutical purposes; preparations of trace elements for human and animal use; ferments for 
pharmaceutical purposes; biotechnological preparations for medical purposes; blood solvent; chemical preparations for 
medicinal purposes; chemical preparations for medical or veterinary purposes; chemical preparations for sanitary use; 
pharmaceutical preparations for immunity adjustment; vitamin preparations; vaccines; dietary supplements; therapeutic 
drugs and agents; chemico-pharmaceutical preparations.

Cl.42;Conducting technical project studies; research and development of new products for others; testing, inspection, 
or research of pharmaceuticals, cosmetics or foodstuff; research relating to pharmaceuticals; medical research services; 
research and development of technology for medicinal chemical manufacturing; research for medical products; providing 
information on the test, inspection, or research of medical products; research and development in the pharmaceutical and 
biotechnology fields; pharmaceutical product evaluation; medical product testing; research relating to biotechnology; 
development of biotechnology; biotechnology services; biochemistry research services; biochemical analysis; 
development and test of chemical production methods; chemistry services; chemical research.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 13/03/2018; Application No. : 87832759 ;United States of America 

3895184    29/03/2018
[International Registration No. : 1412770]
AMERICAN GILSONITE COMPANY

16200 Park Row Drive, Suite 250 Houston TX 77084 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Uintaite hydrocarbon resin for use in the printing ink, textile, building and construction, oil drilling and foundry 
industries.

Cl.19;Asphalt; bitumen asphalt; cement.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

 

3897293    13/04/2018
[International Registration No. : 1412701]
TEA LIVING, INC.

Suite B, 1 Arkansas Street San Francisco CA 94107 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.25;Baby bodysuits; baby bottoms; baby tops; blouses; camisoles; caps; children"s and infants" apparel, namely, 
jumpers, overall sleepwear, pajamas, rompers and one-piece garments; children"s and infants" cloth bibs; coats; 
dresses; hats for infants, babies, toddlers and children; hooded pullovers; infant and toddler one piece clothing; infant 
wear; jackets; jeans; leggings; mittens; overalls; pants; polo shirts; robes; shirts; shirts for infants, babies, toddlers and 
children; shorts; skirts; slacks; sports shirts; sweat shirts; sweaters; T-shirts; tops; vests.

Cl.35;Electronic catalog services featuring clothing and accessories, shoes and baby blankets
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3904968    19/04/2018
[International Registration No. : 1414762]
PLATINUM GMBH & CO. KG

Am Ockenheimer Graben 23 55411 Bingen Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic animal grooming preparations; perfumes for animals; cosmetics for animals; essential oils, soaps, 
dentifrices and non-medicated dental care products for animals; dental care products for animals, not for medical 
purpose; shampoos for pets.

Cl.5;Drugs, pharmaceutical and sanitary preparations, dietary foods for medical use, nutritional additives for medical 
purposes, plasters, materials for dressings, dietetic substancesfor medical purposes; the aforesaid goods for use with 
animals; chemical preparations for veterinary purposes.

Cl.31;Foodstuffs for animals and pets, in particular for dogs and cats, and horses.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3917360    26/07/2018
[International Registration No. : 1313649]
TOTAL SA, SOCIETE ANONYME

2 PLACE JEAN MILLIER, LA DEFENSE 6 F-92400 COURBEVOIE France

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cleaning, degreasing, polishing and abrasive preparations; cleaning products for motor vehicles; motor vehicle 
shining and polishing products; shampoos for motor vehicles.

Cl.37;Service stations; vehicle washing, maintenance and repair services.
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3918305    29/05/2018
[International Registration No. : 1416847]
DKFM. SIVAKUMAR KARUTURI

Peilsteinerstraße 3/25 A-5020 Salzburg Austria

DORIS GRUBER

Nocksteinstraße 68 A-5321 Koppl Austria

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.39;Passenger transport; transport of travellers; transport services for sightseeing tours; providing driving directions 
for travel purposes; booking of seats for travel; chauffeur services; escorting of travellers; motor coach rental; travel 
reservation; arranging of transportation for travel tours; consultancy and information relating to aforementioned services.

Cl.41;Providing recreation facilities; arranging and conducting of conferences and congresses; entertainment 
information; booking of seats for shows; consultancy and information relating to aforementioned services.

Cl.43;Tourist home services; services for providing food and drink; temporary accommodation reservations; 
accommodation bureau services [hotels, boarding houses]; reception services for temporary accommodation 
[management of arrivals and departures]; consultancy and information relating to aforementioned services.
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Priority claimed from 13/07/2017; Application No. : UK00003243564 ;United Kingdom 

3927300    12/01/2018
[International Registration No. : 1419479]
MIDLAND SOFTWARE LTD

Peterbridge House,The Lakes, Northampton, Northamptonshire NN4 7HB United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and firmware; computer software; computer programs; software downloadable from the 
internet; CDs; DVDs; electronic publications; downloadable publications; electronic training manuals namely electronic 
publications and software and training materials; electronic databases.

Cl.35;Business administration; office functions; data processing; provision of business information; payroll advisory 
services; payroll preparation; payroll processing services; information, advice and consultancy in relation to all the 
aforesaid services.

Cl.42;Design and development of computer hardware and software; computer programming; installation, maintenance 
and repair of computer software; technical advice in relation to computer software; leasing of data processing systems; 
information, advice and consultancy in relation to all the aforesaid services; electronic data storage.
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3929100    19/07/2018
[International Registration No. : 1294831]
ADDO PLAY LIMITED

The Three Pines, Church Road, Penn High Wycombe, Buckinghamshire HP10 8EG United Kingdom

Address for service in India/Attorney address:
VISHESH AND ASSOCIATES

301/302, A-WING, 3RD FLOOR, SHAHEEN CHAMBERS, DAWOOD BAUG, OPP. PEARL HERITAGE, ANDHERI (WEST), 
MUMBAI - 400 058.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer games software; video games software; tablet computers; apparatus and 
instruments for recording, transmission, reproduction, storage, encoding, decoding, conversion and processing of sound 
or images; scientific apparatus and instruments; optical apparatus and instruments; telescopes; microscopes; batteries.

Cl.16;Paper; wrapping paper; writing paper; pads of paper; stationery; envelopes; printed matter; greetings cards; 
trading cards; books; stickers; office requisites; adhesive tapes for stationery or household purposes; holders for 
adhesive tapes; glue for stationery or household purposes; glitter glue for stationery purposes; marking stamps; erasers; 
pens; pencils; crayons; chalks; paintbrushes; pencil sharpeners; artists" modelling materials; modelling clay; moulds for 
modelling clays.

Cl.28;Toys; games; playthings; toys for infants; stuffed and plush toys; articles of clothing for toys and accessories 
therefor; carrying cases for toys and toy clothing; dolls; dolls" clothing; dolls" clothing accessories; dolls" houses; toy 
vehicles; sit-in toy vehicles; ride-on toys; construction toys; toy building block sets; kits of parts [sold complete] for 
constructing models; toy models; puzzles; electronic learning toys; electronic games; electronic educational teaching 
games; toy action figures; play sets for action figures; role play games; models for use with role play games; water 
pistols; water guns; craft toys sold in kit form; trading cards [card game]; gymnastic and sporting articles not included in 
other classes; parts and accessories for all the aforesaid goods.

8012



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

 

Priority claimed from 09/08/2017; Application No. : 87562496 ;United States of America 

3930183    07/02/2018
[International Registration No. : 1419674]
SDNCENTRAL, LLC

910 16th Street, Suite 525 Denver CO 80202 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable webinars, webcasts, podcasts, videos, newsletters, business reports and reviews, product designs 
and guides, and market research and reports in the field of software-defined infrastructure, software-defined data centers, 
software-defined security, software-defined storage, software-defined networking, computer infrastructure, network 
virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
downloadable computer software in the nature of a mobile application for accessing downloadable and non-downloadable
publications, business reports and reviews, product designs and guides, webinars, webcasts, podcasts, videos, market 
research and reports, and providing news and technology information, in the fields of software-defined infrastructure, 
software-defined data centers, software-defined security, software-defined storage, software-defined networking, 
computer infrastructure, network virtualization and operations, wireless networking, and interconnection of computing 
devices via the internet; downloadable electronic newsletters, business reports and reviews, product designs and guides, 
and market research and reports delivered by email in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet.

Cl.35;Providing business reports and reviews in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via an Internet 
website; market research and market intelligence services in the field of software-defined infrastructure, software-defined 
data centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
collection and provision of market research and reports in the fields of software-defined infrastructure, software-defined 
data centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
analysis of market research data and statistics in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
providing information featuring market data and sales leads in the fields of software-defined infrastructure, software-
defined data centers, software-defined security, software-defined storage, software-defined networking, computer 
infrastructure, network virtualization and operations, wireless networking, and interconnection of computing devices via 
an online searchable database.

Cl.41;Publication of online non-downloadable newsletters and news reporting services in the fields of business reports 
and reviews, product designs and guides, and market research relating to software-defined infrastructure, software-
defined data centers, software-defined security, software-defined storage, software-defined networking, computer 
infrastructure, network virtualization and operations, wireless networking, and interconnection of computing devices via 
an email; educational services, namely, arranging and conducting seminars, workshops, conferences, symposiums, and 
discussion groups in the fields of software-defined infrastructure, software-defined data centers, software-defined 
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security, software-defined storage, software-defined networking, computer infrastructure, network virtualization and 
operations, wireless networking, and interconnection of computing devices via the internet; educational services in the 
fields of software-defined infrastructure, software-defined data centers, software-defined security, software-defined 
storage, software-defined networking, computer infrastructure, network virtualization and operations, wireless 
networking, and interconnection of computing devices via non-downloadable webinars, webcasts, videos, and podcasts 
on the Internet.

Cl.42;Creation, hosting, and maintenance of a website featuring information on the topics of software-defined 
infrastructure, software-defined data centers, software-defined security, software-defined storage, software-defined 
networking, computer infrastructure, network virtualization and operations, wireless networking, and interconnection of 
computing devices via the internet; creating an online community for registered users to discuss software-defined 
infrastructure, software-defined data centers, software-defined security, software-defined storage, software-defined 
networking, computer infrastructure, network virtualization and operations, wireless networking, and interconnection of 
computing devices via the internet; computer consultation services, namely, consulting services in the fields of software-
defined infrastructure, software-defined data centers, software-defined security, software-defined storage, software-
defined networking, computer infrastructure, network virtualization and operations, wireless networking, and 
interconnection of computing devices via the internet; computer services, namely, providing search engines and hosting 
web sites for information technology professionals for obtaining data in the fields of software-defined infrastructure, 
software-defined data centers, software-defined security, software-defined storage, software-defined networking, 
computer infrastructure, network virtualization and operations, wireless networking, and interconnection of computing 
devices via the internet.
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Priority claimed from 09/08/2017; Application No. : 87562543 ;United States of America 

3931455    07/02/2018
[International Registration No. : 1420148]
SDNCENTRAL, LLC

910 16th Street, Suite 525 Denver CO 80202 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable webinars, webcasts, podcasts, videos, newsletters, business reports and reviews, product designs 
and guides, and market research and reports in the field of software-defined infrastructure, software-defined data centers, 
software-defined security, software-defined storage, software-defined networking, computer infrastructure, network 
virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
downloadable computer software in the nature of a mobile application for accessing downloadable and non-downloadable
publications, business reports and reviews, product designs and guides, webinars, webcasts, podcasts, videos, market 
research and reports, and providing news and technology information, in the fields of software-defined infrastructure, 
software-defined data centers, software-defined security, software-defined storage, software-defined networking, 
computer infrastructure, network virtualization and operations, wireless networking, and interconnection of computing 
devices via the internet; downloadable electronic newsletters, business reports and reviews, product designs and guides, 
and market research and reports delivered by email in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet.

Cl.35;Providing business reports and reviews in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via an Internet 
website; market research and market intelligence services in the field of software-defined infrastructure, software-defined 
data centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
collection and provision of market research and reports in the fields of software-defined infrastructure, software-defined 
data centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
analysis of market research data and statistics in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
providing information featuring market data and sales leads in the fields of software-defined infrastructure, software-
defined data centers, software-defined security, software-defined storage, software-defined networking, computer 
infrastructure, network virtualization and operations, wireless networking, and interconnection of computing devices via 
an online searchable database.

Cl.41;Publication of online non-downloadable newsletters and news reporting services in the fields of business reports 
and reviews, product designs and guides, and market research relating to software-defined infrastructure, software-
defined data centers, software-defined security, software-defined storage, software-defined networking, computer 
infrastructure, network virtualization and operations, wireless networking, and interconnection of computing devices via 
an email; educational services, namely, arranging and conducting seminars, workshops, conferences, symposiums, and 
discussion groups in the fields of software-defined infrastructure, software-defined data centers, software-defined 
security, software-defined storage, software-defined networking, computer infrastructure, network virtualization and 
operations, wireless networking, and interconnection of computing devices via the internet; educational services in the 
fields of software-defined infrastructure, software-defined data centers, software-defined security, software-defined 
storage, software-defined networking, computer infrastructure, network virtualization and operations, wireless 
networking, and interconnection of computing devices via non-downloadable webinars, webcasts, videos, and podcasts 
on the internet.

Cl.42;Creation, hosting, and maintenance of a website featuring information on the topics of software-defined 
infrastructure, software-defined data centers, software-defined security, software-defined storage, software-defined 
networking, computer infrastructure, network virtualization and operations, wireless networking, and interconnection of 

8015



computing devices via the internet; creating an online community for registered users to discuss software-defined 
infrastructure, software-defined data centers, software-defined security, software-defined storage, software-defined 
networking, computer infrastructure, network virtualization and operations, wireless networking, and interconnection of 
computing devices via the internet; computer consultation services, namely, consulting services in the fields of software-
defined infrastructure, software-defined data centers, software-defined security, software-defined storage, software-
defined networking, computer infrastructure, network virtualization and operations, wireless networking, and 
interconnection of computing devices via the internet; computer services, namely, providing search engines and hosting 
web sites for information technology professionals for obtaining data in the fields of software-defined infrastructure, 
software-defined data centers, software-defined security, software-defined storage, software-defined networking, 
computer infrastructure, network virtualization and operations, wireless networking, and interconnection of computing 
devices via the internet.
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Priority claimed from 09/08/2017; Application No. : 87562678 ;United States of America 

3938429    07/02/2018
[International Registration No. : 1421335]
SDNCENTRAL, LLC

910 16th Street, Suite 525 Denver CO 80202 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable webinars, webcasts, podcasts, videos, newsletters, business reports and reviews, product designs 
and guides, and market research and reports in the field of software-defined infrastructure, software-defined data centers, 
software-defined security, software-defined storage, software-defined networking, computer infrastructure, network 
virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
downloadable computer software in the nature of a mobile application for accessing downloadable and non-downloadable
publications, business reports and reviews, product designs and guides, webinars, webcasts, podcasts, videos, market 
research and reports, and providing news and technology information, in the fields of software-defined infrastructure, 
software-defined data centers, software-defined security, software-defined storage, software-defined networking, 
computer infrastructure, network virtualization and operations, wireless networking, and interconnection of computing 
devices via the internet; downloadable electronic newsletters, business reports and reviews, product designs and guides, 
and market research and reports delivered by email in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet.

Cl.35;Providing business reports and reviews in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via an Internet 
website; market research and market intelligence services in the field of software-defined infrastructure, software-defined 
data centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
collection and provision of market research and reports in the fields of software-defined infrastructure, software-defined 
data centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
analysis of market research data and statistics in the fields of software-defined infrastructure, software-defined data 
centers, software-defined security, software-defined storage, software-defined networking, computer infrastructure, 
network virtualization and operations, wireless networking, and interconnection of computing devices via the internet; 
providing information featuring market data and sales leads in the fields of software-defined infrastructure, software-
defined data centers, software-defined security, software-defined storage, software-defined networking, computer 
infrastructure, network virtualization and operations, wireless networking, and interconnection of computing devices via 
an online searchable database.

Cl.41;Publication of online non-downloadable newsletters and news reporting services in the fields of business reports 
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and reviews, product designs and guides, and market research relating to software-defined infrastructure, software-
defined data centers, software-defined security, software-defined storage, software-defined networking, computer 
infrastructure, network virtualization and operations, wireless networking, and interconnection of computing devices via 
an email; educational services, namely, arranging and conducting seminars, workshops, conferences, symposiums, and 
discussion groups in the fields of software-defined infrastructure, software-defined data centers, software-defined 
security, software-defined storage, software-defined networking, computer infrastructure, network virtualization and 
operations, wireless networking, and interconnection of computing devices via the internet; educational services in the 
fields of software-defined infrastructure, software-defined data centers, software-defined security, software-defined 
storage, software-defined networking, computer infrastructure, network virtualization and operations, wireless 
networking, and interconnection of computing devices via non-downloadable webinars, webcasts, videos, and podcasts 
on the Internet.

Cl.42;Creation, hosting, and maintenance of a website featuring information on the topics of software-defined 
infrastructure, software-defined data centers, software-defined security, software-defined storage, software-defined 
networking, computer infrastructure, network virtualization and operations, wireless networking, and interconnection of 
computing devices via the internet; creating an online community for registered users to discuss software-defined 
infrastructure, software-defined data centers, software-defined security, software-defined storage, software-defined 
networking, computer infrastructure, network virtualization and operations, wireless networking, and interconnection of 
computing devices via the internet; computer consultation services, namely, consulting services in the fields of software-
defined infrastructure, software-defined data centers, software-defined security, software-defined storage, software-
defined networking, computer infrastructure, network virtualization and operations, wireless networking, and 
interconnection of computing devices via the internet; computer services, namely, providing search engines and hosting 
web sites for information technology professionals for obtaining data in the fields of software-defined infrastructure, 
software-defined data centers, software-defined security, software-defined storage, software-defined networking, 
computer infrastructure, network virtualization and operations, wireless networking, and interconnection of computing 
devices via the internet.
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3940077    02/04/2018
[International Registration No. : 1421713]
EARTHTV NETWORK GMBH

Schönhauser Allee 6/7 10119 Berlin Germany

Address for service in India/Agents address:
JEHANGIR GULABBHAI & BILIMORIA & DARUWALLA.

RAJABAHADUR MANSION, 20, AMBALAL DOSHI MARG, (HAMAM STREET), FORT, MUMBAI - 400 023.

Used Since :06/04/2005

IR DIVISION
Cl.35;Advertising.

Cl.38;Telecommunications; transmission of messages and images; computer aided transmission of messages and 
images; satellite transmission of sounds and images; delivery of digital audio and/or video by telecommunications.

Cl.41;Providing of training; entertainment; sporting and cultural activities; production of audiovisual recordings; image 
processing, namely, film, photo and video editing services as well as editing of television programs and audiovisual 
recordings; photographic reporting; presentation of sound and image recordings.
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3940168    05/07/2018
[International Registration No. : 1421669]
AUTODESK, INC.

111 McInnis Parkway San Rafael CA 94903 US

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.41;Computer education training; training in the use of computer software; training services in the field of software 
for project management, civil engineering, graphics, multimedia and computer aided design.

Cl.42;Design, development and providing temporary use of on-line non-downloadable operating software for a cloud 
computing network for use by architects, interior designers, civil engineers, construction managers, computer aided 
designers and graphics professionals; computer aided graphic design; providing a website featuring on-line non-
downloadable software tools for image editing; providing an Internet website portal offering information in the field of 
computer aided design; providing on-line non-downloadable software for operating a computer system used for 
construction projects, home design, object design and computer graphics.
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Priority claimed from 29/03/2018; Application No. : M-18-545 ;Latvia 

3946732    31/07/2018
[International Registration No. : 1416134]
PRINTFUL LATVIA, AS

Ojara Vacieša iela 6B LV-1004 Riga Latvia

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; business management of 
wholesale and retail outlets; online advertising; online ordering services; promotion, advertising and marketing of on-line 
websites; advertising; advertising services relating to clothing; tax filing services; tax preparation; marketing assistance; 
customer relationship management; outsource service provider in the field of customer relationship management; 
outsourced administrative management for companies; data processing for businesses; computerised business 
information processing services.

Cl.39;Warehouse storage; storage of goods in warehouses; packaging services; packaging of goods; packaging and 
storage of goods.

Cl.40;Dressmaking; applying finishes to clothing; custom imprinting of clothing with decorative designs; framing of 
works of art; digital printing; photographic printing; printing of books; pattern printing; printing of photographic images 
from digital media; printing of digitally stored pictures and photographs; picture-framing; printing of images on objects; 
T-shirt printing.

Cl.41;Photography; audio and video production, and photography; audio and video editing services; audio and video 
recording services.

Cl.42;Graphic arts design; clothing design services; on-line computer software updating, design and maintenance 
services; design services; product design; graphic design; design of clothing, footwear and headgear; design for others 
in the field of clothing; designing and developing webpages on the Internet; design, drawing and commissioned writing of 
computer software; advisory services relating to computer software used for printing; computer design; computer design 
and programming services; programming of software for e-commerce platforms; computer programming; creating of 
computer programs; computer programming and maintenance of computer programs; maintenance of websites; website 
development for others; maintenance of software used in the field of e-commerce; hosting of e-commerce platforms on 
the Internet; constructing an Internet platform for electronic commerce; consultancy relating to the creation and design of 
websites for e-commerce.
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Priority claimed from 12/10/2017; Application No. : 87643900 ;United States of America 

3947091    27/03/2018
[International Registration No. : 1423364]
WEWORK COMPANIES INC.

115 West 18th Street New York NY 10011 United States of America

Address for service in India/Attorney address:
INVENTURE IP

G-13, LOWER GROUND FLOOR, NIZAMUDDIN WEST, NEW DELHI-110013

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software; downloadable computer software.

Cl.35;Incubation services, namely, providing shared office space facilities equipped with office equipment, receptionist 
services, meeting rooms, printing center, kitchen space and kitchen equipment, telecommunications equipment, and 
mailroom facilities; incubation services, namely, business development services for others; incubation services, namely, 
providing start-up support for businesses of others; incubation services, namely, providing business networking events; 
business operation of offices and office space; conducting and administering a program that enables program 
participants to obtain access to a variety of goods, services and benefits offered within the community by affiliated 
providers exclusively as a benefit to those that are part of the membership program community; wellness services, 
namely, promoting awareness of the benefits of making health, wellness and nutritional changes in daily living to enable 
businesses to increase productivity and lower health care costs.

Cl.36;Real estate services; real estate services, namely, leasing of real property and apartments; leasing of office 
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space; leasing or renting of buildings; rental of office space; charitable fundraising services; rental of offices for co-
working equipped with office equipment; rental of offices for co-working; rental of temporary and shared office spaces 
and offices; charitable fundraising services; charitable services, namely, granting funds to not-for-profit entities and 
individuals.

Cl.41;Entertainment services; educational services; entertainment and educational services, namely, organizing, 
conducting and arranging training, classes, seminars, workshops, conferences and exhibitions in the fields of business, 
technology and entrepreneurship; electronic publication of blogs, brochures, magazines, and newsletters on a wide 
variety of topics; arranging, organizing, conducting and hosting social entertainment events; health club services, 
namely, providing instruction and equipment in the field of physical exercise; providing fitness and exercise facilities; 
conducting fitness classes; providing swimming pools; sporting and cultural activities, namely, organizing community 
sporting and cultural events; educational and entertainment services, namely, providing motivational and educational 
speakers; educational services, namely, conducting seminars, workshops, lectures and classes in the fields of media, 
science, engineering, mathematics, entrepreneurship, popular culture, civics and public advocacy, publishing, 
psychology, exercise, fitness, and professional advancement; educational services, namely, providing kindergarten 
through 12th grade classroom instruction.

Cl.43;Providing temporary accommodations; providing temporary housing accommodations; hotel services; online 
booking and reservation services for temporary lodging; providing conference, exhibition and meeting facilities; cafe, bar 
and restaurant services; coffee bar services; providing facilities for business meetings.

Cl.44;Health care services, namely, wellness programs; providing information in the fields of health and wellness; 
providing information regarding healthy living and lifestyle wellness via a website; wellness and health-related consulting 
service; health spa services for health and wellness of the body and spirit offered at a health club facility.

Cl.45;Online social networking services.
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Priority claimed from 21/09/2017; Application No. : 30 2017 024 373 ;Germany 

3947227    19/03/2018
[International Registration No. : 1423144]
DHL INTEMATIONAL GMBH

Charles-de-Gaulle-Str. 20 53113 Bonn Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Robots [machines]; robotic mechanisms; robotic mechanisms used for transporting and delivering goods.

Cl.35;Retail services in relation to robots [machines], in particular robots used for transporting and delivering goods 
and transmitting digital content; retail services in relation to robot-controlled transportation and delivery machines as well
as robot-controlled machines for transmitting digital content; retail services in relation to robotic mechanisms used for 
transporting and delivering goods and transmitting digital content; business data collection and data analysis, in 
particular of geo-related data for third parties; marketing of geo related data; market research; market analysis; 
advertising; marketing; advertising for sales promotion; computerized file management; systematic ordering, collating, 
updating and maintenance of data in computer databases; arranging of commercial transactions, including within the 
framework of e-commerce; arranging of contracts, for others, for the buying and selling of goods; arranging of contracts, 
for others, for the providing of services; commercial consultancy services; negotiation and conclusion of commercial 
transactions for third parties; provision of information and advisory services relating to e-commerce.

Cl.37;Rental and leasing of robots for installation [machines] to be deployed in crisis and disaster areas; building, 
construction and demolition; varnishing; painting; masonry; plumbing; paper hanging; carpentry services; riveting; 
maintenance and repair of buildings; maintenance, installation, repair and cleaning of tools, toys, furniture, fences, 
scaffolding, vehicle parts, shop and home furnishings, interior and exterior fittings and devices of homes and buildings, 
doors and windows, heating installations, electrical apparatus, computers, computer hardware, computer peripheral 
devices, telecommunications equipment, mechanical equipment, office equipment, machines; Installation, in particular of 
furniture, fences, scaffolding, vehicle parts, shop and home furnishings, interior and exterior fittings and devices of 
homes and buildings, doors and windows, heating installations, electrical apparatus, computers, computer hardware, 
computer peripheral devices, telecommunications equipment, mechanical equipment, electrical equipment, office 
equipment, machines.

Cl.39;Transport; arranging of transport services, in particular arranging transportation of goods; transport services, in 
particular transport of goods by motor vehicle, lorry, rail, ship and aeroplane; packaging and storage of goods; transport 
of goods; transportation information; freight brokerage; transport brokerage; transportation logistics; courier services 
[messages or merchandise]; storage information; tracking and tracing services for letters and parcels; rental and leasing 
of industrial robots, namely robots for transportation of goods; rental of transportation robots.
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Priority claimed from 05/02/2018; Application No. : 87784843 ;United States of America 

3947898    13/07/2018
[International Registration No. : 1422996]
ULTHERA, INC.

1840 South Stapley Drive, Suite 200 Mesa AZ 85204 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical appliances, instruments and accessories of ultrasound machines, namely, dermatological 
ultrasound apparatus for delivering ultrasound energy to cosmetically improve the appearance of skin; ultrasound 
imaging and therapy equipment, namely, handheld ultrasound-based probes for imaging and treating the skin for 
cosmetic purposes; medical devices for cosmetic and dermatological treatments.

Cl.44;Cosmetic and plastic surgery, namely, cosmetic treatment with acoustic or ultrasound energy for the depiction of 
tissue and creation of thermal damage and the healing of such tissue; non-invasive cosmetic medical procedures, 
namely, cosmetic treatment with acoustic or ultrasound energy for the depiction of tissue and creation of thermal damage 
and the healing of such tissue; cosmetic and plastic surgery; dermatology services; medical services, namely, depiction 
of tissue and creation of thermal damage and the healing of such tissue.
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Priority claimed from 26/02/2018; Application No. : 017865435 ;European Union 

3947981    10/08/2018
[International Registration No. : 1422721]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do KR

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used
IR DIVISION
Cl.9;Application software for smart phones; computer software, recorded; televisions; smartphones; tablet computers; 
computers; computer peripherals.

Cl.35;Advertising; online advertising via a computer communications network; provision of space on websites for 
advertising goods and services; advertising through all public communication means; marketing services; providing 
marketing consulting in the field of social media; marketing the goods and services of others.
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3948326    20/07/2018
[International Registration No. : 1423229]
PROLOGIS

1800 Wazee Street, Suite 500 Denver CO 80239 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.36;Real estate services, namely, property management services of commercial and industrial buildings; 
management of capital investment funds in the areas of commercial storage, warehousing services, and transportation 
logistics; investment services, namely, asset acquisition, consultation, development and management services.

Cl.39;Providing industrial and commercial storage and warehouse facilities on or near airports, seaports, train stations, 
and other transportation hubs.
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3949181    17/05/2018
[International Registration No. : 1422289]
GAF AG

Arnulfstr. 199 80634 München Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software recorded on data carriers, computer programs recorded on data carriers; computer programs 
for data transmission via the Internet, recorded on data carriers.

Cl.35;Information and consultancy with regard to the selection of data processing equipment to be purchased.

Cl.38;Arranging access to online databases.

Cl.42;Information and consultancy in the field of agricultural research, including in particular via a website and/or a 
hotline; information and consultancy in the field of agricultural research via electronic means, including via computer 
networks and global communications networks, in particular via the Internet; development, design and testing of 
computer software for processing of screen data, vector data, geodata and databases; updating of computer software, 
development, maintenance and rental of computer software; development, maintenance and rental of computer programs 
for data transmission via the Internet; hiring out data processing equipment.

Cl.44;Information and consultancy in the field of agriculture, including in particular via a website and/or a hotline; 
information and consultancy in the field of agriculture via electronic means, including via computer networks and global 
communications networks, in particular via the Internet.
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3949190    07/02/2018
[International Registration No. : 1422041]
LIMITED LIABILITY COMPANY "SCIENTIFIC RESEARCH INSTITUTE OF PIPELINE TRANSPORT"

Sevastopolsky Ave, 47a RU-117186 Moscow Russian Federation

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.2;Preservatives against rust.

Cl.4;Industrial oils and greases; lubricants; alcohol [fuel]; benzene fuel; diesel oil; lighting fuel; mineral fuel; carburants;
petrol; non-chemical additives for fuels, lubricants and greases; non-chemical additives for oils and fuels; non-chemical 
additives for fuels.

Cl.6;Building materials of metal; buildings, transportable, of metal; buildings of metal; steel buildings; swimming pools 
[structures] of metal; canopies [building structures] of metal; vats of metal; beams of metal; balustrades of metal; bolts of 
metal; branching tubes of metal for pipelines; pipework of metal; manifolds of metal for pipelines; branching pipes of 
metal; penstock pipes of metal; heating ducts of metal; pipes of metal; metal expansion joints for piping and ducting; 
fittings of metal for building; fittings of metal for compressed air lines; framework of metal for building; pillars of metal for 
building; brackets of metal for building; scaffolding of metal; reinforcing materials of metal for building; materials of metal 
for scaffolds; refractory construction materials of metal; buckles of common metal [hardware]; hardware of metal, small; 
metal molds for forming cement products.

Cl.7;Machines and machine tools; drills for the mining industry; vibrators [machines] for industrial use; shredders 
[machines] for industrial use; sealing machines for industrial purposes; industrial machines for cleaning sand; sorting 
machines for industry; electromechanical machines for chemical industry; presses [machines for industrial purposes]; 
industrial machine presses; electric welding apparatus; valves [parts of pumps]; pumps [parts of machines, engines or 
motors]; pumps being parts of machines, motors and engines; pumps and compressors being parts of machines, motors 
and engines; ore treating machines; canning machines; slide rests [parts of machines]; drill chucks [parts of machines]; 
saw blades [parts of machines]; marine engines and parts and fittings therefor; expansion tanks [parts of machines]; 
drums [parts of machines]; reels [parts of machines]; valves [parts of machines]; bearings [parts of machines]; bellows 
[parts of machines]; bushings [parts of machines]; drilling heads [parts of machines]; drilling bits [parts of machines]; 
sieves [machines or parts of machines]; tympans [parts of printing presses]; tools [parts of machines]; pressure valves 
[parts of machines]; grease rings [parts of machines]; air suction machines; mechanical elevating apparatus; hydraulic 
engines and motors; compressed air engines; engines for boats; current generators; generators of electricity; emergency 
power generators; high-voltage generators; fittings for engine boilers; pressure regulators [parts of machines]; speed 
governors for motors and engines; speed governors for machines; speed governors for machines, engines and motors; 
regulators [parts of machines]; fuel and air mixture regulators being parts of internal combustion engines.

Cl.9;Fire extinguishing apparatus; software; surveying apparatus and instruments; scientific apparatus and 
instruments; measuring and control apparatus and instruments; boiler control instruments; metering apparatus for 
dispensing perfumes in measured quantities; traffic-light apparatus [signalling devices]; signalling buoys; signal bells; 
signalling whistles; signal lanterns; signalling panels, luminous or mechanical; naval signalling apparatus; signalling 
apparatus and instruments; whistle alarms; measuring instruments; measuring apparatus; T-squares for measuring; 
gauges; measuring devices, electric; astrometric measuring apparatus and instruments; measuring apparatus and 
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instruments; pressure indicators; temperature indicators; temperature indicator labels, not for medical purposes; 
computer software programs; computer software products; distillation apparatus for scientific purposes; probes for 
scientific purposes; prisms for scientific purposes; glass tubes for scientific purposes; diaphragms for scientific 
apparatus; gas chromatography apparatus for laboratory use; furnaces for laboratory use; laboratory trays; flasks for 
laboratory use; incubators for laboratory use; gasifiers for laboratory use; bioreactors for laboratory use; crucibles 
[laboratory]; laboratory centrifuges; levelling staffs [surveying instruments]; plane tables [surveying instruments]; 
levelling rods for surveying; weighing apparatus and instruments; life saving apparatus and equipment; life buoys; life 
jackets; survival suits; life-saving rafts; life belts; safety nets; protection devices for personal use against accidents; 
protective helmets; protective masks; safety tarpaulins; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; wireless controllers to monitor and control the functioning of 
electronic devices, other than controllers for gaming apparatus; teaching apparatus; audiovisual teaching apparatus; 
teaching and instructional apparatus and instruments.

Cl.16;Newspapers; magazines [periodicals]; printed publications; catalogues; books; graphic prints; geographical 
maps; printed matter; instructional and teaching materials; advertising pamphlets; printed advertising boards of paper or 
cardboard; study guides; manuals [handbooks].

Cl.17;Flexible pipes, tubes and hoses, not of metal; stopping and insulating materials; building insulation materials; 
glass fiber insulation materials for use in construction; waterproof packings; floating anti-pollution barriers; insulating 
materials; insulating materials for building; insulation materials for air conditioners; insulating blankets for hot water 
heaters; insulating covers for industrial machinery; insulating paper; insulating felt; insulating paints; insulating varnish; 
insulating tapes; insulating oils; flexible pipes, not of metal; hose fittings, not of metal; junctions, not of metal, for flexible 
pipes; flexible hoses, not of metal; flexible plastic conduits for plumbing purposes.

Cl.19;Building materials, not of metal; rigid pipes, not of metal, for building; buildings, transportable, not of metal; 
buildings, not of metal; brackets, not of metal, for building; branching pipes, not of metal; penstock pipes, not of metal; 
plastic conduits for drainage; plastic conduits for drainage and irrigation; plastic conduits for irrigation; framework, not of 
metal, for building; trestles for use in construction, not of metal; non-metallic minerals for building or construction; 
reinforcing materials, not of metal, for building; refractory construction materials, not of metal; water-resistant boards and 
panels, not of metal, for construction; fire-resistant boards and panels, not of metal, for building; materials for making and
coating roads; rock materials for use in the construction of fireplaces; rock materials for use in the construction of 
roofing; tar; rock materials for use in the construction of walls; moldings, not of metal, for building; moldings, not of 
metal, for cornices; tarred strips for building; wall tiles, not of metal, for building; binding agents for making briquettes; 
binding material for road repair.

Cl.35;Market studies; business investigations; news clipping services; business management assistance; providing 
business information via a web site; commercial information and advice for consumers [consumer advice shop]; updating 
and maintenance of data in computer databases; sales promotions at point of purchase or sale, for others; promoting the 
goods and services of others on the Internet; promoting the goods and services of others through discount card 
programs; procurement services for others [purchasing goods and services for other businesses]; press advertising 
services; advertising planning services; dissemination of advertisements; distribution and dissemination of advertising 
matter; handbill distribution for advertising purposes; dissemination of advertising and promotional materials; 
organization of exhibitions for commercial or advertising purposes; organizing and conducting trade fairs, events and 
exhibitions for commercial or advertising purposes; opinion polling; consultancy services relating to the management of 
telephone call centers.

Cl.37;Construction; repair; installation services; pipeline construction and maintenance; underwater building and 
construction; masonry; construction, repair and maintenance of buildings; installation of insulating materials; roofing 
services; painting, interior and exterior; carpentry services; machinery installation, maintenance and repair; installation, 
repair and maintenance of heating equipment; installation, maintenance and repair of hydraulic equipment; consultancy 
and information services relating to construction; information and consultancy services relating to vehicle repair; 
consultancy, information and advisory services relating to the construction of public works; installation, maintenance and 
repair of computer network and information technology equipment.

Cl.39;Transport by pipeline; transport; arranging of transport; transport by coach; storage of goods; transportation and 
storage of oil; storage of waste oil; storage of oil.

Cl.40;Treatment of materials; metal treating; heat treatment of metals; providing information relating to printing 
services; providing information relating to the engraving of sealing stamps.

Cl.41;Teaching; organization of art exhibitions for cultural or educational purposes; organization of sports events and 
competitions; organization of sporting and cultural events; organization of sporting events; arranging and conducting of 
art exhibitions for cultural or educational purposes; educational and instruction services; education and entertainment 
services; vocational education and training services; higher education, academic, linguistic and vocational education and 
training services; career counselling relating to education and training; production and distribution of sound, movie and 
video recordings; publication of newsletters; publication of scientific information journals.

Cl.42;Industrial analysis and research services; design and development of computer hardware and software; scientific 
laboratory services; scientific research; energy auditing; technological consultancy; exploration services to locate oil and 
gas; scientific and technological services and research and design relating thereto; research into the reduction of carbon 
emissions; technical research in the field of carbon offsetting; technical research in the field of carbon offsetting and 
consultancy relating thereto; oil assaying; agrochemical research; chemistry services; research in the field of ecology; 
engineering services in the field of building technology; computer technology consultancy; IT programming services; 
installation, maintenance and repair of software for computer systems; configuration of computer systems and networks; 
consultancy and information services relating to computer system integration; design and development of systems for 
data input, output, processing, display and storage; recovery of computer data; computer services in connection with 
electronic data storage; research and development services in the field of antibodies.

Cl.45;Intellectual property consultancy; monitoring intellectual property rights for legal advisory purposes; licensing of 
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intellectual property; litigation services; legal services; licensing services; licensing of technology [legal services]; 
licensing of intellectual property and copyright; consultancy relating to the management of intellectual property and 
copyright; advisory services relating to intellectual property rights; information, advisory and consultancy services 
relating to legal matters.
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Priority claimed from 26/12/2017; Application No. : 4415614 ;France 

3949213    22/06/2018
[International Registration No. : 1422579]
OFFICE DU TOURISME ET DES CONGRES DE PARIS

144 Boulevard Macdonald F-75019 Paris FR

Address for service in India/Attorney address:
DODD & CO.

113, UDAY PARK NEW DELHI- 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.39;Information services relating to sightseeing tours; Transport; travel organization; transport logistics services; 
delivery of newspapers; rental of garage spaces for parking; taxi transport; booking of seats for travel; physical storage 
of electronically-stored data or documents.

Cl.41;Education; training; entertainment; sporting and cultural activities; provision of recreational facilities; book 
lending; provision of non-downloadable films via video-on-demand services; motion picture production; rental of show 
scenery; photography services; organization of competitions (education or entertainment); organization and conducting 
of colloquiums; organization and conducting of conferences; organization and conducting of congresses; organization of 
exhibitions for cultural or educational purposes; booking of seats for shows; on-line publication of non-downloadable 
guide books, travel maps, city directories and listings for travelers; online publication of guide books, travel maps, city 
directories and listings for travelers, accessible via social networks, information relating to entertainment, cultural 
activities.
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Priority claimed from 16/11/2017; Application No. : 2017-151102 ;Japan 

3955809    14/05/2018
[International Registration No. : 1423690]
BAROQUE JAPAN LIMITED

4-7-7 Aobadai, Meguro-ku Tokyo 153-0042 Japan

Address for service in India/Attorney address:
R PARTHASARTHY

B 6/10, Safdarjung Enclave, New Delhi - 110029

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Parts and accessories for cell phones; telecommunication machines and apparatus; personal digital assistants in 
the shape of a watch; smartphones; covers for smartphones; cases for smartphones; protective films adapted for 
smartphones; parts and accessories for smartphones; covers for tablet computers; eyewear; phonograph records; 
downloadable music files; exposed cinematographic films; exposed slide films; slide film mounts; downloadable image 
files; recorded video discs and video tapes; video recordings; electronic publications.

Cl.14;Keyrings; jewelry boxes; jewelry ornaments; jewels; unwrought and semi-wrought precious stones and their 
imitations; shoe ornaments of precious metal; clocks and watches.

Cl.18;Handbag frames; purse frames; bags; gladstone bags; all purpose sports bags; athletic bags; beach bags; 
Boston bags; carry-on bags; garment bags for travel; handbags; shopping bags; shoulder bags; tote bags; wheeled 
shopping bags; backpacks; briefcases; purses; school satchels; valises; pouches; Japanese utility pouches (Shingen-
bukuro); drawstring pouches; felt pouches; vanity cases sold empty; umbrellas; walking sticks; canes; metal parts of 
canes and walking sticks; cane handles.

Cl.25;Clothing; headgear; socks; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; 
footwear [other than special footwear for sports]; masquerade costumes; clothes for sports; special footwear for sports.
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3957553    07/02/2018
[International Registration No. : 1422369]
LIMITED LIABILITY COMPANY "SCIENTIFIC RESEARCH INSTITUTE OF PIPELINE TRANSPORT"

Sevastopolsky Ave, 47a RU-117186 Moscow Russian Federation

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Newspapers; magazines [periodicals]; printed publications; catalogues; books; graphic prints; geographical 
maps; printed matter; instructional and teaching materials; advertising pamphlets; study guides; manuals [handbooks].

Cl.35;Market studies; business investigations; news clipping services; business management assistance; providing 
business information via a web site; updating and maintenance of data in computer databases; organization of 
exhibitions for commercial or advertising purposes; sales promotions at point of purchase or sale, for others; 
procurement services for others [purchasing goods and services for other businesses]; dissemination of advertisements; 
organization of exhibitions and events for commercial or advertising purposes; opinion polling; business information and 
appraisal services.

Cl.41;Teaching; organization of sporting and cultural events; education services; vocational education and training 
services; higher education, academic, linguistic and vocational education and training services; organization of 
educational and entertainment events for professionals and executives; production of sound, movie and video 
recordings; publication of newsletters.

Cl.42;Industrial analysis and research services; design and development of computer hardware and software; scientific 
laboratory services; scientific research; energy auditing; technological consultancy; exploration services to locate oil and 
gas; scientific and technological services and research and design relating thereto; oil assaying; research in the field of 
ecology; engineering services in the field of building technology; vehicle roadworthiness testing; computer technology 
consultancy; IT programming services; installation, maintenance and repair of software for computer systems; computer 
virus protection services; research and development services in the field of antibodies; chemistry services; research and 
development services in the field of immunohistology; research and development services relating to automobile tires; 
blood analysis services for scientific research purposes.
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Priority claimed from 28/11/2016; Application No. : 30 2016 033 650 ;Germany 

3958584    22/05/2017
[International Registration No. : 1424634]
LIDL STIFTUNG & CO. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemical preparations for use in industry; chemical preparations for use as solvents; solvents for paints; solvents 
for varnishes; solvents for removing adhesives; commercial adhesives [other than for stationery or household use]; 
adhesives for the building industry; adhesives for floor coverings; cements for affixing tiles; chemical preparations for 
use in the repair of tyres; tyre sealing compounds; compositions for repairing tires [tyres]; coating compositions [not 
paint] for protection against the effects of water; silicones.

Cl.2;Paints; lacquers; varnishes; anti-rust preparations; dyestuffs; dyes; mordants; hard-wax oils; thinners and 
thickeners for paints, lacquers and coatings; solvents for thinning paints; coatings [paints]; coatings for use on walls; 
metallic inks; coatings used for furniture finishing; coating preparations for protection against water; wood preservatives; 
oils for the preservation of wood; liquified plastics in the nature of paints for use as surface coatings; silicone varnishes; 
acrylic protective coatings [in the nature of paint].

Cl.3;Laundry preparations and bleaching preparations; furbishing preparations, polishing preparations, grease 
removing preparations and grinding preparations; abrasive paper; cleaning preparations; lacquer-removing preparations; 
colour-removing preparations; solvents being cleaning preparations for removing paints and varnishes.

Cl.4;Industrial oil; industrial grease; chain oil; lubricants for linkages; oils for paints; firelighters.

Cl.6;Tool walls, trestles, all of metal; scaffolding and ladders, of metal; building materials of metal; non-electric cables 
and wires of common metal; ferrules and ropes of metal; pipes and tubes of metal; tanks of metal; tool boxes of metal, 
empty; closures of metal for containers; metal padlocks; ironmongery; small items of metal hardware; dowels, nails, 
rivets, pins, screws, nuts, sleeves, hooks, springs, tension links, binding screws for cables, all of metal; bindings of 
metal; fittings of metal for furniture; metal casters; doors with integrated metallic insect screens; louvres made of metal; 
windows of metal; windows of metal with integrated insect screens; insect screens of metal; rails of metal; shaft covers of 
metal; metal lattices for doors; tool chests of metal, empty; empty reels of metal; magnetic metal bowls or dishes for 
storing small items of metal hardware.

Cl.7;Machine tools; grinding machines; machines for scouring; drilling machines; drilling tools [machines or parts of 
machines]; saws [machines]; welding machines; planing machines; planing tools [machines]; planing tools [machines or 
parts of machines]; cutters [machines]; cutting tools [machines]; high pressure washers and steam cleaning machines; 
letterpresses [printing machines]; compressed air machines; soldering apparatus, electric; soldering implements, 
electric; soldering irons and torches; soldering irons, gas-operated; machines for working or processing wood, stone, 
metal, glass or plastic; hand-held tools, other than hand-operated; machines for comminuting; packaging tools 
[machines]; nippers [machines]; spray paint machines; glue guns, electric; implements [machines] for spraying, pressing 
machines; binding machines; compressors [machines]; current generators; transporting machines; horticultural 
implements [machines]; paint stripping apparatus [machines]; pumps [machines]; compressed air pumps; tighteners 
[machines]; mixers [machines]; jacks [machines]; machines for lifting vehicles; thermic torches [machines]; knife-
sharpening machines; precision parting tools [machines]; precision turning tools [machines]; tackers [machines]; 
grinding tools [parts of machines]; regulators [parts of machines]; pressure valves [parts of machines]; machine holders; 
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stands for machines; hangers [parts of machines]; machine tool holders; magnetic holders for machine tools; polishing 
discs [parts of machines]; brushes [parts of machines]; knives [parts of machines]; linking devices [parts of machines]; 
valves [parts of machines]; hammers [parts of machines]; cutting inserts [parts of machines]; drill bits for machines; 
socket spanners [machines]; saw blades [parts of machines]; tool bits for machines; tools for machines; striking tool bits 
for machines; filters being parts of machines; impact core cutters; electrodes for welding machines; gas-actuated rams; 
metal cutters (gas-operated -); gas-operated blow torches; gas welding machines; accessories for machines or machine-
operated tools and implements included in this class.

Cl.8;Hand-operated tools and implements; knives; cutlery; scissors; pipe expanders; drain cleaning pumps [hand-
operated]; hand-operated tools and implements for working or processing wood, stone, metal or plastic; cutting tools 
[hand tools]; bolting equipment and tools [hand-operated]; tighteners [hand-operated tools]; nippers [hand-operated 
tools]; cutting dies [hand operated tools]; gripping devices [hand-operated tools]; abrading implements [hand 
instruments]; abrading instruments [hand instruments]; nut-tapping tools [hand operated]; saws [hand tools]; hammers 
[hand tools]; putty knives [hand tools]; files [tools]; milling cutters; gimlets [hand tools]; chisels [hand tools]; planing 
tools [hand-operated]; guns [hand tools]; sprays [hand operated tools]; stirrers [hand tools]; scrapers [hand tools]; 
scraping tools [hand tools]; squares [hand tools]; welding angle magnets [hand tools]; clamps for carpenters or coopers; 
tap ratchets (hand operated -); bench vices [hand implements]; perforating tools [hand tools]; caulking irons [hand tools]; 
claws [hand tools]; riveters [hand tools]; thread formers (screw -) [hand operated tools]; brushes (steel -) [hand operated 
tools]; wire brushes [hand-operated tools]; lawn rakes [hand-operated tools]; manually operated sharpeners; knife 
sharpeners [hand operated tools]; shovels [hand tools]; hatchets; ditchers [hand tools]; hand-operated tools for repair of 
bicycles, motorcycles or vehicles; manually operated motorcycle or bicycle lifts; air pumps, hand operated; agricultural 
hand tools; garden tools, hand-operated; hand-operated plumbing tools; hand-operated plumbing implements; tool belts 
[holders]; tool holders; tool holders; magnetic holders for hand-operated hand tools; extensions for hand tools; tool bags 
[filled]; accessories for hand-operated tools and instruments included in this class; borers; hand drills, hand-operated 
and accessories thereof; cutting inserts for use with hand tools; screw bits for hand tools; cutting discs for use with hand 
operated tools; polishing discs [hand operated tools]; grindstones [hand tools]; saw blades; accessories for jointing 
knife; hand tools, hand-operated, in the form of a pen for grouting.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling and checking 
apparatus and instruments; fire extinguishing apparatus; enlarging apparatus [photography]; vehicle breakdown warning 
triangles; time switches, automatic; spirit levels; safety vests; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, including plugs, adapters, safety fuses, controllers, 
power supply cables, power cords, wiring accessories, control panels, transformers, extension cables with power outlets, 
extension cables, coils, lines, junction boxes, terminals, terminal blocks, built-in boxes, sockets, flush sockets, outlet 
covers, switches, wet room switches, safety plugs for power outlets, power strips, cable drums; protective work and 
safety shoes; protective knee cushions for workers; measuring tapes; magnets; magnetic strips; demagnetisers; 
protective goggles; protective work clothing [for protection against accident or injury].

Cl.10;Hearing protection devices.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary installations; lighting equipment and lighting apparatus; lamps; luminaires; illumination lights; safety lamps; 
pocket search lights; LED luminaires; plumbing fittings; shower heads; gas cookers.

Cl.12;Vehicles; two-wheeled trolleys; human-powered trolleys and carts; handling carts; scooters for transporting 
loads; bicycle kickstands; bicycle carriers; suspension systems for bicycles; adhesive rubber patches for repairing inner 
tubes; patching materials for inner tubes for tyres; tyre inflators; tyre repair outfits; inner tubes for pneumatic tires [tyres];
valves for vehicle tires [tyres]; wheels for handling carts or scooters for transporting loads.

Cl.16;Artists" materials; paint brushes; paper and plastic materials for packaging; cardboard and plastic packing 
boxes; painters" brushes; canvas for painting; palettes for painters; house painters" rollers; painting stencils; paint 
brushes; painters" easels; telescopic rods for paint rollers; wood correction pens; plastic cover sheets for packaging 
purposes; adhesive tapes; self-adhesive tapes; shielding paper; writing instruments; sharpeners for writing instruments; 
books; adhesives for household purposes; adhesives for stationery.

Cl.17;Sealant compounds for joints; joint filling compounds; flexible tubes, not of metal; sealing and insulating 
materials; weatherstripping compositions; caulking materials; silicone sealants; weatherstripping sealants in the nature 
of caulk; grommets made of rubber; articles made of rubber for use in vibration suppression; articles made of rubber for 
use in shock absorbing; rubber materials for tyre restoration and repair; water-tight rings and seals, not of metal; viscose 
sheets [other than for wrapping or packaging]; acrylic resins (insulating -); masking tape.

Cl.18;Tool bags, empty.

Cl.19;Spackling compounds; non-metal windows; non-metal windows, with integrated insect screens; insect screens, 
not of metal; doors with integrated insect screens [not of metal]; bitumen tape; louvres [not of metal]; lattices, not of 
metal, for doors; mosaics for building; mosaic tiles [building materials]; scaffolding, not of metal; shaft covers of plastic.

Cl.20;Furniture; furniture parts; stools; working tables; chucking tables; cupboards; wall-mounted tool racks; support 
stands, all not of metal; furniture of metal; working tables, chucking tables, cupboards, all of metal; ladders [not of metal]; 
containers and tool boxes [not of metal]; dowels, screws, cable clamps, cable ties, all not of metal; curtain hooks; indoor 
window blinds [shades] [furniture]; indoor jalousies for windows and doors; Venetian blinds; spacers for tile; headrests, 
not for vehicles; key cabinets; cable drums, non-mechanical and of non-metallic materials; tool boxes, not of metal; 
plastic inserts [trays] for tool boxes.

Cl.21;Household or kitchen utensils and containers; articles for cleaning purposes; material for brush-making; wire 
brushes, except part of machines; sponges; steel wool; buckets; storage boxes for food [not of metal]; gardening gloves.

Cl.22;Ropes; tarpaulins; sacks; cables, not of metal; bindings, not of metal; carrying straps [not of metal]; tie-down 
straps, also with ratchets [not of metal].

Cl.24;Textiles and textile goods included in this class; felt; felt pads; shielding fleece; textiles for protection against 
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insects; fly and mosquito netting.

Cl.25;Clothing; footwear; headgear; work clothing; work overalls; work jackets; work pants; work shoes; work gloves.

Cl.26;Elastic ribbons; needles; binding needles.
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Priority claimed from 28/06/2018; Application No. : 40201812531Q ;Singapore 

3961139    02/07/2018
[International Registration No. : 1425422]
NG CHOON CHOON

396 River Valley Road, 06-15 RV Suites Singapore 248289 Singapore

Address for service in India/Attorney address:
LE INTELLIGENSIA

NO.38/13, DESIGAR STREET, VADAPALANI, CHENNAI

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Industrial food mixers [machines]; machines for mixing foodstuffs; ice cream packing machines; electric food 
mixers; food preparation machines, electromechanical.

Cl.11;Machines for making ice cream; ice-cream making machines; electric domestic machines for making pancakes; 
pasteurizers; waffle irons, electric; waffle makers, electric; kitchen ranges [ovens]; apparatus for cooking; apparatus for 
heating; apparatus for steam generating; apparatus for refrigerating; apparatus for roasting; apparatus for the heating of 
foodstuffs using a steam-air mixture; electric apparatus for cooking foods; electric cooling apparatus; electrical 
apparatus for the preparation of foodstuffs by refrigerating.

Cl.30;Ice cream; sugar; sorbets [ices]; sorbets [water ices]; waffles; mixtures for making ice cream; preparations for 
making ice cream; ice cream products; ready-made baking mixtures; chocolate waffles; batter for making crepes; crepe 
mixes; cakes; chocolate cake; iced sponge cakes; pastries; ice cream cones; sauces; instant powder [flavourings, other 
than essential oils] for making flavoured drinks; food flavourings made from fruits; chocolate flavourings; flavourings in 
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the form of concentrated sauces; flavourings, other than essential oils, for beverages; vanilla flavourings for culinary 
purposes; coffee; tea; iced tea; cocoa; rice; tapioca; sago; flour and preparations made from cereals; bread, pastries and 
confectionery; ices; honey; treacle; yeast, baking-powder; salt; mustard; vinegar; spices.
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3961375    25/06/2018
[International Registration No. : 1425373]
URO VEHICULOS ESPECIALES, S.A

Vía Édison, 17, Polígono Industrial Del Tambre E-15890 SANTIAGO DE COMPOSTELA, LA CORUÑA Spain

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Agricultural and forestry machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; forklift trucks with platform.

Cl.40;Manufacturing of vehicles for third parties; custom manufacturing and assembling services.
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Priority claimed from 16/01/2018; Application No. : 017688301 ;European Union 

3962317    04/06/2018
[International Registration No. : 1425116]
SIEMENS AKTIENGESELLSCHAFT

Werner-von-Siemens-Str. 1 80333 München Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer hardware and software for simulating and operating commercial and industrial installations, in particular 
for process, product and service optimisation of drive units.

Cl.35;Compilation and analysis of business data for planning and operating commercial and industrial installations, in 
particular for drive units.

Cl.42;Analysis of data for planning and operating commercial and industrial installations, design, development and 
rental of computer hardware and computer software for compiling and analyzing data for planning and operating 
commercial and industrial installations; cloud computing and technical consultancy relating to commercial and industrial 
installations; technological services for optimising the operation of commercial and industrial installations.
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3962367    14/03/2018
[International Registration No. : 1424770]
VINYLPLUS AISBL

Avenue de Cortenbergh, 71 B-1000 Bruxelles

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business operation, business administration, office functions; economic studies for business purposes.

Cl.36;Financing of projects; financial sponsorship.

Cl.41;Training in communication techniques, not for entertainment purposes; organization of meetings and 
conferences, not for entertainment purposes.

Cl.42;Technical research; services provided by a technical engineering and design office.
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Priority claimed from 07/02/2018; Application No. : 30 2018 101 475 ;Germany 

3966771    25/07/2018
[International Registration No. : 1426860]
BAYERISCHE MOTOREN WERKE AKTIENGESELLSCHAFT

Petuelring 130 80809 München Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; powertrains, including engines and motors, for land vehicles; parts and fittings for 
vehicles as well as wheels and tyres, and continuous tracks for vehicles.

Cl.41;Publishing and reporting; education; entertainment; cultural activities; sports camp; driver training; arranging 
and conducting of events and competitions for cultural, entertainment and sporting purposes; automobile club services; 
arranging and conducting of events in relation to automobile club services; translation and interpretation; rental of items 
in relation to the provision of the aforesaid services included in this class; advisory services and information relating to 
the aforementioned services, included in this class.
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3966895    30/05/2018
[International Registration No. : 1427006]
PROVASI S.R.L.

Via Padulli, 98 I-22060 Cabiate (CO) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.20;Furniture; mirrors; furniture frames; bedroom furniture; beds; bed frames; bed cabinets (furniture); nightstands; 
wardrobes; armoires; chest of drawers; living room furniture, namely, chairs; armchairs; chaise longues; deck chairs; 
shelves; credenzas; divans; sofas; ottomans; sleeper sofas; desks; tables (furniture); dining room tables; mirrors 
(furniture); book stands; bookcases; buffets; cushions.

Cl.21;Utensils for household purposes; household containers; glassware for household purposes; porcelain not 
included in other classes; cruets; napkin rings; bottle openers, electric and non-electric; pipettes [wine-tasters]; basins 
[receptacles]; drinking glasses; tankards; candy boxes; bottles; stemware, butter-dish covers; candelabra [candlesticks]; 
decanters; dish covers; fruit cups; crystal [glassware]; majolica; toilet cases; works of art of porcelain, ceramic, 
earthenware or glass; cruet sets for oil and vinegar; scoops for household purposes; table plates; soap holders; table 
napkin holders; ceramics for household purposes; trivets [table utensils]; figurines [statuettes] of porcelain, ceramic, 
earthenware or glass; cups; teapots; perfume vaporizers; holloware; cabarets [trays]; sugar bowls; soup bowls.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; mattress covers; towels of textile; 
bath linen, except clothing; linens; bed clothes and blankets; table linen, not of paper; diapered linen; pillowcases; 
cushion covers; shams; sheets [textile]; sleeping bag liners; table linen; place mats, not of paper; table napkins of textile; 
quilts.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3966989    14/09/2018
[International Registration No. : 1406236]
HUMOTION GMBH

Heerdestraße 23 48149 Münster Germany

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Sensors and detectors; body movement sensors; mobile data apparatus; mobile radio transmitting apparatus; 
measuring, counting, aligning and calibrating instruments; measuring, detecting and monitoring instruments, devices and
regulators; optical measuring components; measuring apparatus; time measuring instruments (not including clocks and 
watches); measuring instruments; measuring sensors; digital measuring apparatus; optical measurement apparatus; 
electronic meters; electromagnetic measuring detectors; mobile apps, other than in connection with the administration 
and management of software licences; software, other than in connection with the administration and management of 
software licences; application software for mobile telephones, other than in connection with the administration and 
management of software licences; sensor technology software, other than in connection with the administration and 
management of software licences; data storage devices, data collection apparatus, apparatus for the transmission of 
data, data loggers and recorders, recorded content, databases (electronic), data processing apparatus, peripherals 
adapted for use with computers; data processing equipment; telecommunications apparatus, telecommunications 
software, other than in connection with the administration and management of software licences; none of the aforesaid 
goods in this class being in the field of RFID technology and transponders, and all of the aforesaid goods in this class 
being exclusively in relation to service diagnostics and monitoring training in the field of sports, and in relation to 
rehabilitation and therapy.

Cl.27;Artificial turf; imitation turf for use in covering surfaces for sports purposes; floor coverings [mats] for use in 
sporting activities; floor coverings [mats] being sheet materials for use in sporting activities; carpets, rugs, mats and 
matting, linoleum and other materials for covering existing floors.

Cl.41;Physical-education services, exercise [fitness] training services, exercise [fitness] advisory services, tuition in 
physical fitness; continuous training; providing of training.

Cl.44;Medical testing services, namely, fitness evaluation, evaluation of data relating to athletes" fitness, medical 
information services, fitness testing, medical services for the diagnosis of conditions of the human body, medical 
services, medical counseling, services for the provision of medical facilities; none of the aforesaid services in this class 
being in the field of RFID technology and transponders, and all of the aforesaid services in this class being exclusively in 
relation to service diagnostics and monitoring training in the field of sports, and in relation to rehabilitation and therapy.
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3967170    06/08/2018
[International Registration No. : 1425591]
MYPROFILE PTY LTD

PO Box 1497 DOUBLE BAY NSW 2028 Australia

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.35;Career advisory services (other than education and training advice); career counselling (employment advice and 
information); career information and advisory services (other than educational and training advice).

Cl.41;Career advisory services (education or training advice); career counselling (education or training advice); career 
information and advisory services (educational and training advice).
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Priority claimed from 13/10/2017; Application No. : 4396309 ;France 

3967201    11/04/2018
[International Registration No. : 1425848]
V.I.M.S. VIDEO INTERVENTIONNELLE MEDICALE SCIENTIFIQUE

10 avenue de Fontréal, Eurocentre F-31620 VILLENEUVE-LÈS-BOULOC FR

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.

B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; imaging apparatus for scientific use; 
video recording apparatus; video cameras; video screens; computers; data processing apparatus; software; data 
processing software; computer software for recording endoscopic procedures; computer hardware and software for the 
analysis and management of endoscopic images.

Cl.10;Videoscopy system (medical apparatus); endoscopic cameras; endoscopic equipment and apparatus for medical 
use; endoscopes for medical use; corsets for medical use; surgical materials and instrumentation; surgical sutures; 
suture anchor; surgical screws; surgical pins; surgical implants comprised of artificial materials; orthopedic implants; 
orthopedic fixation devices; ligament and tendinous fixation system; trocars; insufflators; irrigation pump for 
arthroscopy, for medical use.

Cl.42;Scientific and technological services as well as research and design services relating thereto; scientific research 
for medical purposes; industrial research and analysis services; software development, design, development and 
maintenance; research in the field of computer programs and software; design and development of software for use in the 
framework of medical technology; software development for digital image processing; software programming services; 
development of computer hardware; design and development of new products; design of medical apparatus and 
instruments; research and development service of medical apparatus and instruments.
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Priority claimed from 11/01/2018; Application No. : 717762 ;Switzerland 

3970141    15/06/2018
[International Registration No. : 1426712]
THOMMEN AIRCRAFT EQUIPMENT AG

Hofackerstrasse 48 CH-4132 Muttenz Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Physical, chemical, optical, surveying, nautical, weighing, signaling and checking apparatus and instruments, 
measuring and checking instruments, measuring instruments and devices; on-board instruments for airplanes, namely 
altimeters, variometers, speed measuring apparatus, flight data computer, pitot static calibrators, instruments for 
monitoring temperature, atmospheric pressure and humidity in the cabin, engine monitoring instruments; real-time clocks 
(RTC); projected capacitive touch sensors; navigation apparatus for airplanes; multi-function displays; checking 
(supervision) apparatus and instruments; signaling apparatus and instruments; electronic navigation instruments; 
electronic navigational and positioning apparatus and instruments; electronic navigational, tracking and positioning 
apparatus and instruments; electronic apparatus and instruments for communication; digital panel meters; data 
communication apparatus and instruments; remote control apparatus and instruments for electronic apparatus.

Cl.14;Airplane and helicopter cockpit clocks; airplane and helicopter cockpit chronographs; on-board clocks and on-
board chronographs.
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Priority claimed from 11/04/2018; Application No. : 1302018000013226 ;Italy 

3970309    18/04/2018
[International Registration No. : 1426985]
VIMAR S.P.A.

Viale Vicenza, 14 I-36063 MAROSTICA (Vicenza) Italy

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Load adapters and electronic power supplies; adapters for data connectors; adapters for DIN rail; power supplies; 
electrical and/or electronic apparatuses for the automatic control of cleaning, heating and cooling water apparatuses and 
for cleaning, disinfecting, dehumidifying, humidifying, heating and cooling air apparatuses; electronic control devices; 
control and home automation devices; protection apparatuses for electronic equipment; actuators; rechargeable and non-
rechargeable batteries; transponder keys; intercoms and video intercoms; controls; key bipolar controls; switches for 
fan-coil regulation; access controls; blank modules and cable outlets; electronic timer-thermostats; switches; speakers; 
dimmers; displays; alarm devices; anti-theft devices; radiofrequency devices; fuses; badge switches; circuit breakers; 
residual current breakers with overcurrent protection; switches for industrial and civil applications; infrared switches and 
receivers; inverters; smart card readers and programmers; transporter keys readers; emergency lighting devices; power 
meters; timer-switches; cover plates, coaxial socket outlets; sockets for fibre optic cables; data ports; interlocked socket 
outlets with or without current breakers and/or residual-current circuit breaker with overcurrent protection; shaver supply 
units; phone jacks; socket outlets for industrial and civil applications; buttons with or without indicators; regulation 
devices; relays; detectors, notably smoke detectors, wind detectors, rain detectors, temperature detectors, light 
detectors, movement detectors and gas detectors; buzzers; wall and table boxes; sensors; smart cards; software for the 
visualization, the control, the automation and the operation of systems, equipments and devices; electronic and 
electromechanical bells; supports for flush boxes and for cover plates and covers for the same; interchangeable buttons; 
electronic thermostats; electronic transformers; USB supply units; video touch screens; surveillance cameras; remote 
controls; transmitters, receivers and cables for transmitting data, images and sounds.

Cl.11;Safety lighting devices.

Cl.42;Technical consultancy services, notably for the design and the control of electrical systems and devices, of home 
automation systems and devices, of lighting systems and devices, of alarm systems and devices, of automation systems 
and devices, of access control systems and devices, of detection and signaling systems and devices in buildings for 
industrial and civil use; development, maintenance, management and adaptation of software for the aforesaid services; 
services for the automation of buildings for civil and industrial use; installation, maintenance, repair and revision of 
software; computer network services for building automation and domotic applications; consulting services in the energy 
and electrical sectors; testing and quality control services for electrical and electronic apparatuses and instruments; 
monitoring of systems and devices via remote access.
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Priority claimed from 09/02/2018; Application No. : UK00003289001 ;United Kingdom 

3970313    08/08/2018
[International Registration No. : 1426450]
ONE PRO GROUP LIMITED

27 High Street, Godstone Surrey RH9 8LS United Kingdom

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances adapted for medical use.

Cl.12;Apparatus for locomotion by land; bicycles; parts and fittings for the aforementioned.

Cl.21;Household utensils and containers; water bottles.

Cl.25;Clothing; footwear; headgear.

Cl.28;Sports and gymnastic equipment and apparatus.

Cl.29;Preserved, dried and cooked fruits and vegetables; edible oils and fats.

Cl.30;Sugar; flour; preparations made from cereals, bread, pastry and confectionery; condiments; spices; ice; biscuits.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and juices; syrups and other preparations 
in making beverages.

Cl.36;Insurance services.

Cl.41;Sporting and cultural activities.
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Priority claimed from 20/02/2018; Application No. : 87804178 ;United States of America 

3976307    08/08/2018
[International Registration No. : 1428169]
MENLO THERAPEUTICS INC.

200 Cardinal Way, 2nd Floor Redwood City CA 94063 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparation for the treatment or prevention of dermatological conditions; diagnostic preparations 
for medical purposes; medical diagnostic reagents.

Cl.10;Medical devices for the treatment, prevention, or monitoring of dermatological conditions; medical devices for 
diagnosing dermatological conditions.
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3977051    29/03/2018
[International Registration No. : 1427137]
BEIJING DABEINONG BIOTECHNOLOGY CO., LTD.

No. 49 Building, Institute for Application of Atomic Energy, Institute of Plant Protection, No. 2 Yuanmingyuan West Road Haidian 
District, Beijing China

Address for service in India/Attorney address:
KIPG

K-2/5 (OPP. CENTRAL ARCADE), DLF PHASE-II, GURGAON, NATIONAL CAPITAL REGION, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Soil conditioning preparations; nitrogenous fertilizers; calcium cyanamide [fertilizer]; fertilizers; fertilizing 
preparations; plant growth regulating preparations; chemical fertilizer; vegetable fertilizer; animal fertilizer; soil 
amendments for agricultural purposes.

Cl.5;Preparations for destroying noxious animals; insecticides; insect repellents; herbicides; preparations for 
destroying noxious plants; weedkillers; soil-sterilising preparations; vermin destroying preparations; pesticides; 
fungicides for agricultural purposes.

Cl.29;Edible fats; oils for food; fat-containing mixtures for bread slices; corn oil for food; seeds, prepared; albumen for 
culinary purposes; tofu; bean curd goods.

Cl.30;Cereal preparations; corn flour; soya flour; groats for human food; corn, milled; corn, roasted; chips [cereal 
products]; hominy; corn steep liquor; popcorn; starch for food; gluten prepared as foodstuff.

Cl.31;Maize; bean (raw); fresh bean; cereal seeds, unprocessed; seed germ for botanical purposes; seeds for planting; 
seeds for sowing; crop seeds; seeds for agricultural purposes; animal foodstuffs; oil cake; grains for animal 
consumption; maize cake for cattle; algarovilla for animal consumption.

Cl.42;Technical research; conducting technical project studies; scientific laboratory services; scientific research; 
technical writing; scientific research and development; biological research.

Cl.44;Vermin exterminating for agriculture, aquaculture, horticulture and forestry; pest control services for agriculture, 
aquaculture, horticulture and forestry.
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Priority claimed from 25/07/2017; Application No. : 87542029 ;United States of America 

3977062    24/01/2018
[International Registration No. : 1427533]
ALIGN TECHNOLOGY, INC.

2820 Orchard Parkway San Jose CA 95134 US

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software, namely, digital imaging software used to depict tooth movement and 
proposed treatment plans; computer software used in restorative dentistry; computer workstations for processing and 
displaying captured medical and dental images; computer hardware; computer programs; data processing equipment.

Cl.10;Surgical, medical and dental apparatus and instruments for use in the dental and orthodontic field; dental 
equipment; dental apparatus and instruments; dental apparatus, namely, orthodontic appliances; apparatus and 
instruments for use in the dental field related to orthodontic treatment and for use in restorative dentistry; scanners for 
medical and dental diagnosis; intra-oral scanning cameras for use in the dental and orthodontic field; intra-oral scanning 
cameras used for medical and dental digital image capture, storage, retrieval and transmission over telecommunication 
media for use in the dental and orthodontic field; scanning cameras for capturing medical and dental images for use in 
the dental and orthodontic field; ultrasonic diagnostic instruments for use in the dental and orthodontic field.

Cl.40;Custom manufacture of orthodontic appliances, equipment and instruments; custom manufacture of intra-oral 
scanning cameras; custom manufacture of dental appliances and dental prostheses; dental technician services; all the 
aforementioned services being in relation to the dental and orthodontic field.

Cl.41;Educational and training services, namely, training orthodontists and dental practitioners in the use of digital 
imaging software and intra-oral scanning cameras; arranging and conducting training, seminars, conferences, courses of 
instruction, workshops, lectures and symposia, all relating to surgical, medical, dental and orthodontic techniques, 
appliances, apparatus and equipment.

Cl.42;Providing temporary use of non-downloadable computer software used in creation of individually customized 
courses of dental and orthodontic treatment.

Cl.44;Dentistry, consultation services in the field of dentistry and orthodontia; advisory and consultancy services 
relating to orthodontics, endodontics, pedodontics, periodontics, and restorative dental treatments, including the 
provision of such service online via the Internet or extranets.
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Priority claimed from 22/11/2017; Application No. : 87694740 ;United States of America 

3978454    07/03/2018
[International Registration No. : 1428284]
DEROYAL INDUSTRIES, INC.

200 DeBusk Lane Powell TN 37849 United States of America

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS

RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.9;Container for receiving product packaging and wirelessly reading product identification information of the 
packaging (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.35;Inventory management services provided to hospitals, namely, managing use of specially packaged medical 
goods and computer monitored storage containers for tracking use of product and for accomplishing billing of the 
product to a patient and reordering of the used product.
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Priority claimed from 12/04/2017; Application No. : 30 2017 009 313 ;Germany 

3978509    31/05/2017
[International Registration No. : 1428213]
THYSSENKRUPP AG

ThyssenKrupp Allee 1 45143 Essen Germany

PSL A.S.

Robotnicka ul. SK-017 01 Povazská Bystrica Slovakia

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.6;Balls, rollers, and rings made from metal (raw/machined); rolling elements, guide wires, profile wires and sprockets 
made from metal; seamless rolled rings and rims made from metal (raw/machined).

Cl.7;Annular machinery components made from metal; rolling bearings, large diameter rolling bearings, swivel 
bearings, large-scale swivel bearings, slewing rings, swivel joints; ball bearing slewing rings made from metal, namely 
ball bearings for machinery, ball bearings for motors, slide bearings, profile bearings, live rings, turntables and steering 
rings, ball bearing turntables, thrust ball bearings, separable ball bearings, self-aligning bearings, double four-point 
contact bearings, four-point contact bearings, double-row ball bearing slewing rings; roller slewing rings made from 
metal, namely roller bearings, combined ball roller bearings, rolling bearings; rolling bearings made from metal designed 
as radial bearings, namely deep- groove ball bearings, angular-contact ball bearings, four-point contact bearings, cross 
roller bearings, single-row and multi-row tapered roller bearings, spherical roller bearings, single-row and multi-row 
cylindrical roller bearings, radial roller bearings, toroidal roller bearings, needle bearings, tapered roller bearings; rolling 
bearings made from metal designed as axial bearings, namely thrust bearings, axial thrust bearings and pivot bearings, 
axial cylindrical roller bearings, axial tapered roller bearings, axial ball bearings, single and double direction axial 
bearings, axial-radial roller bearings; wire race ball bearings made from metal, namely wire rod bearings, single-row and 
multi-row wire race ball bearings and wire race angular-contact roller bearings; components and parts for the 
aforementioned bearings made from metal, namely rollers, cones, ball rings, bushes for interlinking roller bearings 
[machine parts], bearing bridges for roller bearings; ball bearing rings, ball bearing inserts, annular parts of bearings; 
annular parts and bearings as parts of machinery; slide bearings for machinery; cages for rolling bearings and large-
diameter rolling bearings, rolling bearing housings, separators for rolling bearings and slewing rings, sprockets, steering 
rings; all aforementioned goods as parts of machinery; transmissions, transmission couplings, transmission housings 
made from metal for machinery, ball screws made from metal for machinery.

Cl.12;Couplings [connections] for land vehicles, joint shafts, transmissions, joint transmissions, transmission 
couplings and transmission housings for land vehicles, articulated vehicles, rail vehicles, aircraft, spacecraft, and water 
vessels; torque converters for land vehicles, rail vehicles, aircraft, spacecraft, and water vessels.

Cl.37;Installation, maintenance and repair services in conjunction with: annular machine components made from metal, 
rolling bearings, large-diameter rolling bearings, swivel bearings, large-scale swivel bearings, slewing rings, swivel joints, 
ball bearing slewing rings made from metal, namely ball bearings for machinery, ball bearings for motors, slide bearings, 
profile bearings, live rings, turntables and steering rings, ball bearing turntables, thrust ball bearings, separable ball 
bearings, self-aligning bearings, double four-point contact bearings, four-point contact bearings, double-row ball bearing 
slewing rings, roller slewing rings made from metal, namely roller bearings, combined ball roller bearings, rolling 
bearings, rolling bearings made from metal designed as radial bearings, namely deep-groove ball bearings, angular-
contact ball bearings, four-point contact bearings, cross roller bearings, single-row and multi-row tapered roller bearings, 
spherical roller bearings, single-row and multi-row cylindrical roller bearings, radial roller bearings, toroidal roller 
bearings, needle bearings, tapered roller bearings, rolling bearings made from metal designed as axial bearings, namely 
thrust bearings, axial thrust bearings and pivot bearings, axial cylindrical roller bearings, axial tapered roller bearings, 
axial ball bearings, single and double direction axial bearings, axial-radial roller bearings, wire race ball bearings made 
from metal, namely wire rod bearings, single-row and multi-row wire race ball bearings and wire race angular-contact 
roller bearings, components and parts for the aforementioned bearings made from metal, namely rollers, cones, ball 
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rings, bushes for interlinking roller bearings [machine parts], bearing bridges for roller bearings, ball bearing rings, ball 
bearing inserts, annular parts of bearings, annular parts and bearings as parts of machinery, slide bearings for 
machinery, cages for rolling bearings and large-diameter rolling bearings, rolling bearing housings, separators for rolling 
bearings and slewing rings, sprockets, steering rings; all aforementioned goods as parts of machinery, transmissions, 
transmission couplings, and transmission housings made from metal for machinery, ball screws made from metal for 
machinery.

Cl.42;Research and development of new products (for third parties).
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 22/02/2018; Application No. : 87806949 ;United States of America 

3978694    22/08/2018
[International Registration No. : 1427678]
CAROL COLE COMPANY

1325 Sycamore Ave, Suite A Vista CA 92081 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.3;Beauty gels; beauty serums; beauty balm creams; moisturizing creams; exfoliant creams, sunscreen creams; facial 
cleansers; skin cleansers; skin toners; facial masks; skin masks; tinted skin moisturizers; make-up remover.

Cl.10;Skin toning machines for cosmetic use.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

 

Priority claimed from 22/06/2017; Application No. : 016898231 ;European Union 

3981195    21/12/2017
[International Registration No. : 1429252]
AMRA MEDICAL AB

Badhusgatan 5 SE-582 22 Linköping SE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, optical, weighing, measuring, signaling apparatus and instruments; balancing apparatus, 
weighing scales for medical use; apparatus for recording, transmission or reproduction of images; data processing 
equipment, computers; computer programs; computer software; downloadable software; downloadable applications for 
mobile telephones and mobile devices; medical software; computer programs for patient data management; computer 
programs and computer operating systems for medical image processing, image management, archiving and 
communication of medical images; computer programs and computer hardware for visualisation of images; computer 
programs for pre-operative planning; electronic publications in the field of medicine; electronic communications 
equipment; computer software for use in medical decision support systems; computer software relating to the medical 
field; computer software relating to the pharmaceutical field; application software for cloud computing services; software 
application (app) for transmitting, storing, manipulating, organizing, recording, and reviewing text, images, video and 
data, including via global computer networks, wireless networks, and electronic communications networks; all 
aforementioned goods not in relation to film and TV apparatus and instruments.

Cl.10;Medical and surgical apparatus and instruments; diagnostic, examination, and monitoring equipment, for medical 
purposes; medical imaging apparatus; medical image processing apparatus; image management systems for medical 
purposes; magnetic resonance imaging instruments for medical purposes; body composition profile measuring devices 
for medical use.

Cl.35;Input, processing, analysis and retrieval of business data in computer databases; processing and management of 
computerized data; data, database, file and records management; retailing in the fields of image processing, computers, 
computer programs, pharmacology and medicine; compilation of statistical data relating to medical research.

Cl.40;Digital image processing for medical purposes.

Cl.42;Science and technology services and thereto related research, development and design; scientific services within 
the pharmaceutical and medical field; industrial analysis and research services; medical and pharmacological research 
services; research on the subject of pharmaceuticals; providing medical and scientific research information in the field of 
pharmaceuticals and clinical trials; provision of information and data relating to pharmaceutical and medical research and 
development; design and development of computer hardware and computer programs; writing of computer programs for 
pharmaceutical and medical applications; hosting services and software as a service and rental of software; cloud 
computing (software as a service SaaS); platform as a service (PaaS); software as a service (SaaS) in the field of 
recording, transmission, reproduction, storing and processing of files, data, documents, text, videos and images within 
the pharmaceutical and medical field; application service provider services [asp]; providing temporary use of non-
downloadable software applications accessible via a web site; providing temporary use of online non-downloadable 
computer software for managing of pharmaceutical and medical files, data, documents, text, videos and images; software 
consultation and design; mobile computer and mobile communications device software design for others; cloud 
computing featuring software for use in database management; cloud hosting of electronic databases; application service 
provider (ASP) featuring software for use in database management; platform as a service (PaaS) featuring computer 
software platforms for use in database management; electronic data storage; electronic storage of electronic media, 
namely files, data, documents, text, videos and images; cloud computing services for medical, surgical and 
pharmaceutical services; storage of computer data; creating indexes of information, websites and other resources 
available on global computer networks and other electronic communications networks for others.

Cl.44;Medical services; online medical services; medical services provided by analysis and examination of medical 
images; medical imaging services, provided online; medical services provided online by examination of medical images; 
health care consultancy services [medical]; X-ray services; X-ray technician services; medical screening; health 
screening; consulting services relating to health care; health clinic services [medical]; medical testing services for fitness 
evaluation; medical health assessment services; medical testing and profiling for diagnostic or treatment purposes; 
medical services provided by analysis and examination of medical files, data, documents, text, videos, sound and images;  
medical services provided online by analysis and examination of medical files, data, documents, text, videos, sound and 
images; body composition profiling services for medical use; medical information (provision of -).
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 24/10/2017; Application No. : UK00003265776 ;United Kingdom 

3981290    13/04/2018
[International Registration No. : 1428432]
EDRADOUR DISTILLERY COMPANY LIMITED

Edradour Distillery, Pitlochry Perth & Kinross PH16 5JP United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.29;Marmalade; marmalade containing and/or flavoured with Scotch whisky; jams; jam containing and/or flavoured 
with Scotch whisky; jellies; jelly containing and/or flavoured with Scotch whisky; preserves included in this class; 
preserves included in this class containing and/or flavoured with Scotch whisky; compotes; compotes containing and/or 
flavoured with Scotch whisky; preserved, frozen, dried and cooked fruits and vegetables; dairy products; cheese; cheese 
containing and/or flavoured with Scotch whisky; meat, fish, poultry and game flavoured with Scotch whisky; meat 
products; meat products containing and/or flavoured with Scotch whisky; haggis containing and/or flavoured with Scotch 
whisky; smoked meat and fish containing and/or flavoured with Scotch whisky; edible oils and fats; oils containing and/or 
flavoured with Scotch whisky.

Cl.30;Coffee; flavoured coffee; tea; flavoured tea; cocoa; artificial coffee; flavoured artificial coffee; bread; baked 
goods; baked goods containing and/or flavoured with Scotch whisky; pastries; cakes, pies and tarts; cakes, pies and tarts 
containing and/or flavoured with Scotch whisky; biscuits; shortbread; shortbread containing and/or flavoured with Scotch 
whisky; confectionery; flavoured confectionery; flavoured sugar confectionery; confectionery containing and/or flavoured 
with Scotch whisky; fudge, toffee and tablet; fudge, toffee and tablet containing and/or flavoured with Scotch whisky; 
chocolates; chocolates containing and/or flavoured with Scotch whisky; liqueur chocolates; edible ices; flavoured edible 
ices; honey; honey containing and/or flavoured with Scotch whisky; sauces [condiments]; sauces containing and/or 
flavoured with Scotch whisky; cooking sauces; food dressings; savoury sauces, chutneys and pastes; savoury sauces, 
chutneys and pastes containing and/or flavoured with Scotch whisky; mustard; mustard containing and/or flavoured with 
Scotch whisky.

Cl.33;Alcoholic beverages (except beer); spirits; whisky; gin; vodka; rum; liqueurs; but in so far as whisky and whisky 
based liqueurs are concerned, only Scotch whisky and Scotch whisky based liqueurs produced in Scotland.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 24/01/2018; Application No. : 87768388 ;United States of America 

3981450    05/06/2018
[International Registration No. : 1428499]
SILVER PEAK SYSTEMS, INC.

2860 De La Cruz Blvd. Santa Clara CA 95050 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Data management services.

Cl.42;Data replication; scientific and technological services and research and design relating thereto; industrial 
analysis and research services; design and development of computer hardware and software; computer programming; 
installation, maintenance and repair of computer software; computer consultancy services; graphic design for the 
compilation of web pages on the internet; creating, maintaining and hosting the web sites of others; design services of 
software, network design, network architecture, and connections between network elements; computer services, namely, 
cloud hosting provider services; software as a service (SaaS) optimization and support services; network virtualization 
services; software as a service (SaaS) services, namely, hosting global management software for use by others in 
connection with securing and controlling WAN (wide area network) traffic, real-time monitoring of application, location 
and networking statistics, and historical reporting of application, location and networking statistics; testing, analysis, and 
evaluation of software, network design, network architecture, and connections between network elements to determine 
conformity with certification standards.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 16/01/2018; Application No. : AM 50113/2018 ;Austria 

3981804    18/04/2018
[International Registration No. : 1429299]
AUSTRIALPIN GMBH

Industriezone C 2a A-6166 FULPMES Austria

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware and small items of metal hardware; buckles and fasteners of metal, precious metals or aluminium.

Cl.9;Life saving harnesses, safety restraints other than for vehicle seats or sports equipments; support belts for 
workers; fall protection belts other than for sports equipment; belt systems for use as safety harnesses and restraint 
devices other than for vehicle seats or sports equipments.

Cl.22;Slings and bindings not of metal; braces, not of metal, for handling loads; non-metallic webbing straps for 
handling loads; straps for securing bundles; belt systems for securing freight (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.25;Belts.

Cl.26;Buckles and fastenings for garments; webbing tapes.

Cl.28;Climbers&quot; harness (sport articles).
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 23/01/2018; Application No. : UK00003284680 ;United Kingdom 

3981807    13/06/2018
[International Registration No. : 1428502]
COX POWERTRAIN LIMITED

30a Cecil Pashley Way, Shoreham Airport SHOREHAM-BY-SEA, West Sussex BN435FF United Kingdom

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; dust absorbing, wetting and binding compositions; fuels; illuminants; non-chemical 
additives for oils and fuels; lubricants and lubricating greases; lubricating products for use in metal working; engine oils, 
gear oils, automotive final drive oils; waxes; petroleum jelly for industrial purposes; cutting and grinding fuels and oils.

Cl.7;Engines; compressors; air condensers; condensing installations; generators; filters; parts and fittings for the 
aforesaid goods.

Cl.12;Vehicles; apparatus for locomotion by land, sea and air; parts and fittings for the aforesaid goods.

Cl.37;Installation of engines; anti-rust treatment for vehicles, aircrafts, land vehicles; installation, maintenance, repair 
and servicing of vehicles; machinery installation, maintenance and repair; information and advisory services for the 
aforesaid services.

Cl.42;Design and development of engines; design and development of vehicles; professional advisory services relating 
to design and development of new products, namely, engines and machinery and vehicles; technological consultancy and
advice, surveying, technical and scientific research and design services all relating to industry, engineering, vehicles, 
engines.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 16/11/2017; Application No. : 715850 ;Switzerland 

3981958    02/05/2018
[International Registration No. : 1429657]
DAVOS DESTINATIONS-ORGANISATION (GENOSSENSCHAFT)

Talstrasse 41 CH-7270 Davos Platz Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.39;Transport; packaging and storage of merchandise; travel organization; transport of travelers and merchandise; 
transportation of luggage; reservation services (travel, transport); services consisting of information related to travel and 
transport of goods by brokers and tourist agencies; information relating to prices, timetables and transport methods; 
escorting of travelers; delivery of newspapers; transport information; information connected with traffic disruption; 
lending and rental of vehicles, railway cars, carriages (railway), trucks, vans, motor cars, motorcycles and bicycles; 
chauffeur services; taxi services; organization of excursions and travel; freight forwarding services; freight forwarding; 
rescue services; parking services; advisory services relating to the aforesaid services; provision of information relating to
the aforesaid services.

Cl.41;Education; training; entertainment services; sporting and cultural activities; preparation and hosting of 
entertainment, training, cultural, sports, educational and scientific events; preparation and hosting of conferences, 
conventions, congresses, seminars, symposiums, workshops (training), lectures, exhibition courses, exhibitions, 
concerts, shows, sports competitions, lessons or training courses for entertainment, educational, scientific, cultural, 
sporting or training purposes; sports camp services; ski and mountaineering school services, mountain guide service; 
organization of contests and competitions (education, training, entertainment, sports, culture); timing of sports events; 
provision of information on entertainment, education, training, sports, culture; recreation information; awarding of prizes; 
reservation services regarding all types of tickets for cultural, scientific, sports and entertainment events; provision of 
cultural, training, educational and sporting facilities, museums, amusement facilities; provision of sports facilities; rental 
of stadium facilities; amusement arcade services; gambling; casino services (gambling); club services (entertainment or 
education); health and recreational club services; academies (education); rental of sports equipment; provision of non-
downloadable electronic publications; editing and publishing services; publication of printed matter, books and texts, 
catalogs, brochures, guides; dissemination of educational, scientific, cultural, sporting, educational or entertainment 
material; editing of radio and television programs; production and distribution of films, video and sound recordings; 
holiday camp (entertainment) and advanced sports training services; leisure and recreational services; advisory services 
relating to the aforesaid services; provision of information relating to the aforesaid services.

Cl.43;Services for providing food and beverages; temporary accommodation; hospitality and reception services, 
namely providing of food and drink for sporting or entertainment events; services provided by bars and snack bars, 
whether stationary or mobile; fast-food restaurant services; self-service restaurant services; catering services; 
organization of banquets and cocktail parties; hotel services; rental of camps, apartments and holiday homes; rental of 
temporary accommodation; organization of temporary housing accommodation; provision of campground facilities; 
holiday camp services (lodging); accommodation agencies (hotels, boarding houses); rental of rooms for holding 
receptions, conferences, conventions, exhibitions, seminars and meetings; provision of facilities for conferences, 
conventions, congresses, seminars, symposiums, workshops, lectures, exhibition courses, exhibitions, concerts, shows, 
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lessons or training courses; travel agency services for booking temporary accommodation and restaurants; reservation 
services relating to the aforesaid services; advisory services relating to the aforesaid services; provision of information 
relating to the aforesaid services.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

3982584    09/01/2018
[International Registration No. : 1428992]
NITORI HOLDINGS CO., LTD.

1-2-39, Shinkotoni 7-jo, Kita-ku, Sapporo-shi Hokkaido 001-0907 Japan

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.16;Containers of paper, for packaging; bags [pouches] of plastics, for packaging; hygienic hand towels of paper; 
towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; stationery; printed matter; 
paintings and calligraphic works; photographs; photograph stands.

Cl.20;Cushions [furniture]; Japanese floor cushions [Zabuton]; pillows; mattresses; hat hooks, not of metal; furniture; 
indoor window blinds [shade] [furniture]; blinds of reed, rattan or bamboo [Sudare]; bead curtains for decoration; window 
shades; oriental single panel standing partition [Tsuitate]; oriental folding partition screens [Byoubu]; benches; picture 
frames; kitchen worktops with integrated sinks; bathroom stools.

Cl.21;Kitchen utensils and containers, not including gas water heaters for household use, non-electric cooking heaters 
for household purposes, kitchen worktops and kitchen sinks; sugar tongs; nutcrackers; cleaning tools and washing 
utensils; polishing cloths; ironing boards; water sprayers [sold empty] for tailors; ironing boards [Kotedai]; marking 
boards for use with an impress blades [hera-dai] (terms too vague in the opinion of the International Bureau – Rule 13 (2) 
(b) of the Common Regulations); bathroom pails; boxes of metal for dispensing paper towels; soap dispensers; flower 
vases; flower bowls; portable cooking kits for outdoor use; stirring rods for hot bathtub water (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); cages for collecting insects.

Cl.24;Woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; quilt covers for futon; futon ticks 
[unstuffed futon]; pillowcases [pillow slips]; blankets; table napkins of textile; dish towels for drying; shower curtains; 
toilet seat covers of textile; seat covers of textile; wall hangings of textile; curtains; table cloths, not of paper; draperies 
[thick drop curtains].

Cl.27;Bath mats for wash places; Tatami mats; floor coverings; wall hangings, not of textile; artificial turf; gymnastic 
mats; wallpaper.
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Priority claimed from 19/12/2017; Application No. : 017614421 ;European Union 

3986951    15/06/2018
[International Registration No. : 1430887]
FERGAS HOLDING AB

BOX 1084 SE-581 10 LINKÖPING Sweden

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); electric motors; pumps; compressors; power operated blowers; fans and fan wheels for 
machines, motors and electric engines; blowers, fans and fan wheels (parts of machinery); pieces, parts and components 
of these products.

Cl.11;Apparatus for heating, cooling, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; electrically powered air blowers for air-conditioning purposes; fans and fan wheels; electric fans; fan 
ventilation systems for vehicles (air conditioning); heating and ventilation systems and apparatus (air conditioning); 
heating and ventilation systems and apparatus for chairs, seats, beds and mattresses, pieces, parts and components of 
these products.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 25/04/2018; Application No. : 87892551 ;United States of America 

3993173    09/05/2018
[International Registration No. : 1431747]
AFL TELECOMMUNICATIONS LLC

170 Ridgeview Center Drive Duncan SC 29334 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.6;Metal cable trays and metal cable management bars for network solutions; cables of metal, non-electric; cable 
boxes of metal; metal cable joints, namely, connectors for network solutions; metal hinges for network solutions; cable 
clamps of metal; for network solutions; metal frames for organizing and securing cables; metal splice connectors for 
pipes for network solutions; replacement parts for all the aforesaid goods.

Cl.9;Fiber optic cables; fiber optical cable pre-terminated assemblies; telecommunications frames and assemblies, 
namely, fiber optic cross connect modules for transmitting and receiving data, and replacement parts therefor; splice 
connectors; splicing elements, namely, splicers for optical fiber cables for use in connection with field installation of 
optical fibers; fiber optic connector inspection apparatus; electronic testing equipment, namely, telecommunication line 
integrity testing apparatus; software for testing and characterizing optical fibers and networks sold as an integral 
component of instruments for testing and characterizing optical fibers and networks; software for use in testing 
telecommunication lines and systems; optical and data cable test and measurement kits comprised of instrumentation 
used to test and certify new and existing data and optical communication cables, namely, optical power meters, optical 
light sources, optical return loss and insertion loss testers; protective sheaths for use with optical fibers and electrical 
wires; cable connectors.
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Priority claimed from 20/03/2018; Application No. : 87841964 ;United States of America 

3993434    27/08/2018
[International Registration No. : 1431621]
ROCKWELL AUTOMATION, INC.

1201 S. 2nd St. Milwaukee WI 53219 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.37;Technical support services, namely, troubleshooting operation, control, and repair of industrial automation 
process machinery and equipment and other remote support services.

Cl.41;Consultation relating to training in the use and operation of industrial automation machinery and equipment.

Cl.42;Consulting services in the field of design, selection, implementation and use of computer hardware and software 
systems for others; technology consultation in the field of industrial automation machinery and equipment; design 
services for others in the field of industrial automation machinery and equipment; computer software design, computer 
programming, and maintenance of computer software; diagnostic services in the field of computer hardware, computer 
software and industrial automation machinery and equipment; consulting and evaluation services in the field of industrial 
automation, machinery and equipment, namely, materials testing and evaluation, and design for others in the field of 
control programs for industrial processes and creation of control programs for industrial processes; developing 
computerized software systems for industrial automation systems including asset management, creation of control 
programs for automated measurement, assembly, adjustment, and related visualization, and creation of control programs 
for electric operation control and drive modules; data automation and collection service using proprietary software to 
evaluate, analyze and collect service data; industrial engineering services, namely, designing of systems incorporating 
control applications of equipment, machinery, processes and systems for use in industrial automation.
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Priority claimed from 22/12/2017; Application No. : 017635954 ;European Union 

3994295    21/06/2018
[International Registration No. : 1431869]
FRIGOTEC KÄLTE- UND VERFAHRENSTECHNIK GMBH

Zörbigerstraße 5 06188 Landsberg Germany

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.11;Drying installations; air conditioning apparatus; temperature-controlled cabinets; environmental chambers; 
climate controlled units; cold storage rooms; air heating apparatus; air cooling apparatus; driers (air -); humidifiers; 
apparatus for ventilating; stoves [heating apparatus]; room air conditioners; air conditioning fans; storage rooms with 
temperature and air humidity controllers; cold storage rooms; air conditioning installations.

Cl.31;Agricultural, horticultural, forestry products; unprocessed fruit and vegetables; fresh fruits and vegetables; fresh 
avocados; fresh mangos; fresh bananas; fresh tomatoes.
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3994394    03/07/2018
[International Registration No. : 1431932]
BLUE ZONES, LLC

60 South 6th Street, Suite 2800 MINNEAPOLIS MN 55402 United States of America

Address for service in India/Attorney address:
DODD & CO.

113, UDAY PARK NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.35;Promotional, marketing and advertising services to increase public awareness of practices to improve health and 
longevity of communities through the organization of public health projects; all of the foregoing services are based on 
research involving cultures of longevity and wellness.

Cl.44;Public health services, namely, creating, providing and managing wellness programs to improve the health and 
longevity of communities; all of the foregoing services are based on research involving cultures of longevity and 
wellness.
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Priority claimed from 23/03/2018; Application No. : 1915645 ;Australia 

3994437    24/09/2018
[International Registration No. : 1432157]
BELLAMY'S ORGANIC PTY LTD

115 Cimitiere St LAUNCESTON TAS 7250 Australia

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.5;Infant formula; food for infants; powdered milk for babies; beverages for infants; dietary supplements for infants; 
dietetic foods adapted for infants; dietetic substances for infants; nutriments; nutriments for babies; milk calcium 
concentrate (nutritional supplement); nutritional meal replacement powders; nutritional meal replacements; nutritional 
supplements; cereals for babies; vitamins; preparations of minerals; medicated skin care preparations; medicated skin 
creams; medicated skin lotions; breast-nursing pads; babies" creams (medicated); babies" diapers; washes for teats (of 
babies bottles); sanitary products for babies; pregnancy supplements; pregnancy formula.

Cl.29;Fruit, preserved; cooked fruits; dried fruit products; mixtures of fruit and nuts; vegetables, preserved; cooked 
vegetables; dried vegetables; prepared meals, predominantly of meat or vegetables; snack foods made from pre-cooked 
vegetables; prepared snacks made from dried vegetables; fruit-based snack foods; prepared meals made from fruit (fruit 
predominating); yoghurt desserts (except frozen yoghurt); yoghurt; yoghurt based drinks; yoghurt beverages; yoghurt 
products; yoghurts containing pulped fruits; milk products; milk; dried milk powder; jellies; jams; food products made 
from cooked fruits; food products made from dried fruits; fruit based dairy products; fruit desserts; nut-based snack bars;
seed-based snack bars; cooked meals consisting principally of meat; cooked meals consisting principally of meat and 
vegetables; prepared meals consisting principally of fish; prepared meals consisting principally of chicken.

Cl.30;Snack bars containing a mixture of grains, nuts and dried fruit (confectionery); snack bars containing dried fruits 
(confectionery); snack bars containing grains (confectionery); snack foods made of wheat; snack foods prepared from 
cereals; snack foods prepared from grains; rice; instant rice; noodle-based prepared meals; prepared meals containing 
(principally) pasta; prepared meals containing (principally) rice; custard; pasta; macaroni; sauces for pasta; savoury 
sauces; sauces for rice; fruit coulis (sauces); breakfast cereals; rice pudding; porridge oats; frozen yogurt (confectionery 
ices); snack foods consisting principally of grain; muesli bars; cereal bars; rusks; prepared oats for culinary purposes.
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Priority claimed from 31/10/2017; Application No. : 87666370 ;United States of America 

3995307    19/04/2018
[International Registration No. : 1432121]
THE SIMPLE TOKEN COMPANY LIMITED

13/F Gloucester Tower, The Landmark, 15 Queen's Road Central, Central HONG KONG China

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE.WORD TOKEN.

Cl.9;Computer application software for blockchain-based platforms, namely, software for distributed applications for 
accepting, effecting, enabling, facilitating, processing, operating, managing and recording financial transactions; 
computer software platforms for distributed computing platforms for accepting, effecting, enabling, facilitating, 
processing, operating, managing and recording financial transactions; computer software platforms for operating 
blockchains technology; computer software, namely, electronic financial platform that processes multiple types of 
payment and debt transactions in an integrated mobile phone, PDA, and web based environment; computer software, 
namely, electronic financial platform that processes crypto currencies, support side-chain transactions, currency 
conversion, split transactions, tokenization, price stabilization, scalability, digital wallets, multiple consumer marketplace 
uses, valuation of digital content, online messaging, digital information; payment software for joining private digital 
channels and viewing private digital content; computer software platform for use in the development of open source 
computer technologies; computer software platforms for executing application software; software to facilitate the use of a 
blockchain or distributed ledger to execute and record financial transactions, including trades, in connection with the use 
of a cryptocurrency; software for making and processing payments, cash for cryptocurrency and cryptocurrency for cash 
transactions with credit cards, debit cards, gift cards, cash, pre-paid and reloadable cards, cryptocurrency, and other 
mobile payment forms; financial software for accepting, effecting, enabling, facilitating, processing, operating and 
managing virtual financial services including digital wallets and enabling exchanges for fiat currency on mobile devices; 
computer software for providing access to an online platform for virtual, digital, and cryptocurrencies and application 
tokens; computer software for providing access to an online platform for sales and fundraising through the use of virtual, 
digital, and cryptocurrencies, protocol tokens, and application tokens; downloadable software in the nature of a mobile 
application for accepting, effecting, enabling, facilitating, processing, operating and managing financial transactions; 
computer e-commerce software to allow users to perform electronic business transactions via a global computer 
network; digital currency transaction software for accepting, effecting, enabling, facilitating, processing, operating and 
managing transactions involving bitcoin currency or other cryptocurrency; computer software to facilitate secure 
transactions via computer and communication networks, in the fields of banking, bitcoin or digital currency transactions; 
computer software for use in trading, storing, receiving, tracking, transferring, clearing, confirmation, and financial 
trading risk management for exchange market transactions in the field of digitized assets, namely, bitcoins, 
cryptocurrency, collateral for derivatives, derivative contracts, virtual currency, and digital currency; computer 
application software for mobile devices and computers, namely, software for sending, receiving, buying, selling and 
storing virtual currency or bitcoin; software to facilitate the use of cryptocurrency smart contracts computer protocol.

Cl.36;Management of token supply in the nature of virtual currency financial management; financial services, namely, 
providing a virtual currency for use by members of an on-line community via a global computer network; currency 
exchange services; currency trading; currency transfer services; distribution of tokens, namely, issuance of tokens of 
value; allocation and distribution of financial resources in the nature of currency exchange services; providing pricing 
and market capitalization information for digital and cryptocurrencies and application tokens; digital currency wallet and 
storage services, namely, financial services in the nature of providing online stored value accounts in an electronic 
environment; clearing and reconciling financial transactions via electronic communications networks; electronic financial 
trading services; crowdfunding services in the nature of providing financing from money collected from individuals; 
providing financial information on investment opportunities for investment purposes; providing information and analytics 
in the field of finance and financial valuations; financial exchange services, namely, providing a financial exchange for 
trading bitcoins or other cryptocurrency; facilitation of virtual currency transactions; financial services, namely, 
securitization services; virtual currency exchange transaction services for transferrable electronic cash equivalent units 
having a specified cash value; financial exchange services, namely, a financial exchange for trading derivatives, digital 
currencies, commodities, cryptocurrencies, bitcoins, and/or other financial assets and other real assets, including assets 
whose ownership interests are represented and exchanged using blockchain technology; payment processing services in 
the fields of financial transactions and an electronic clearing and settlement network using blockchain technology for 
purposes of exchanging, trading, updating, clearing, settlement, netting, compression, custody, investment and 
processing of securities, derivatives, digital currencies and bitcoins; financial, and advisory services in connection with 
the exchanging, trading, updating, clearing, settlement, custody, investment and processing of digital currencies, 
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cryptocurrencies and bitcoins.

Cl.42;Design, development, and implementation of software for distributed computing platforms; design, development, 
and implementation of software for blockchains; research and development of computer software; software development 
and product development consulting in the field of distributed computing platforms; design and development of open 
source software for providing virtual currency for use by members of an online community via a global computer 
network; implementation of application programming interface (API) software; software as a service (SAAS) services 
featuring software for facilitating cryptocurrency and virtual currency transactions, managing cryptocurrency portfolios, 
providing company financial information and investment opportunities for investment purposes, currency exchange 
services, facilitation of virtual currency transactions, electronic financial trading services, and financial, banking and 
advisory services; software as a service (SAAS) services featuring software for facilitating the use of a blockchain or 
distributed ledger to execute and record financial transactions, including trades, in connection with the use of a 
cryptocurrency; software as a service (SAAS) services featuring software for facilitating the making and processing of 
payments, cash for cryptocurrency and cryptocurrency for cash transactions with credit cards, debit cards, gift cards, 
cash, pre-paid and reloadable cards, cryptocurrency, and other mobile payment forms; software as a service (SAAS) 
services featuring software for facilitating accepting, effecting, enabling, processing, operating and managing virtual 
financial services including digital wallets and enabling exchanges for fiat currency on mobile devices; software as a 
service (SAAS) services featuring software for facilitating access to an online platform for virtual, digital, and 
cryptocurrencies and application tokens; software as a service (SAAS) services featuring software for facilitating 
computer e-commerce software to allow users to perform electronic business transactions via a global computer 
network; software as a service (SAAS) services featuring software for facilitating digital currency transaction software for 
transactions involving bitcoin currency or other cryptocurrency; software as a service (SAAS) services featuring software 
for facilitating secure transactions via computer and communication networks, in the fields of banking, bitcoin or digital 
currency transactions; software as a service (SAAS) services featuring software for facilitating secure transactions via 
computer and communication networks, in the fields of real estate transactions; software as a service (SAAS) services 
featuring software for facilitating use in trading, storing, receiving, tracking, transferring, clearing, confirmation, and 
financial trading risk management for exchange market transactions in the field of digitized assets, namely, bitcoins, 
cryptocurrency, collateral for derivatives, derivative contracts, virtual currency, and digital currency; software as a service
(SAAS) services featuring software for sending, receiving, buying, selling and storing virtual currency; software as a 
service (SAAS) services featuring digital currency transaction software for transactions involving bitcoin currency or 
other cryptocurrency; platform as a service (PAAS) featuring computer software platforms for facilitating cryptocurrency 
and virtual currency transactions, managing cryptocurrency portfolios, providing company financial information and 
investment opportunities for investment purposes, currency exchange services, facilitation of virtual currency 
transactions, electronic financial trading services, and financial, banking and advisory service; application service 
provider featuring application programming interface (API) software for facilitating cryptocurrency and virtual currency 
transactions, managing cryptocurrency portfolios, providing company financial information and investment opportunities 
for investment purposes, currency exchange services, facilitation of virtual currency transactions, electronic financial 
trading services, and financial, banking and advisory service; computer services, namely, providing an interactive web 
site featuring technology that allows users to consolidate and manage social networks, accounts, and connections to 
existing and emerging application programming interfaces (APIs); platform as a service (PAAS) featuring computer 
software platforms for facilitating cryptocurrency and virtual currency transactions, managing cryptocurrency portfolios, 
providing company financial information and investment opportunities for investment purposes, currency exchange 
services, facilitation of virtual currency transactions, electronic financial trading services, and financial, banking and 
advisory service; software as a service (SAAS) services featuring software for creating unique purpose based protocol 
token, currency, and reputation coins to assist individuals to enter the cryptocurrency space.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 06/02/2018; Application No. : 017781841 ;European Union 

3995593    06/08/2018
[International Registration No. : 1433142]
LANE GMBH

Friedrich-Barnewitz-Str. 6 18119 Rostock-Warnemünde Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electronic visual display units; video display units; LED [light-emitting diode] displays; OLED (organic light 
emitting diode) display panels; advertising display signs [mechanical or luminous]; image processing equipment; 
electronic circuit boards; interface cards for data processing equipment in the form of printed circuits; broadcasting 
equipment; video cameras; computer programmes; telecommunications software; computer programmes for image 
processing; application software; smartphone software; mobile apps.

Cl.35;Preparation and presentation of audio visual displays for advertising purposes; audio-visual displays for 
advertising purposes (preparation or presentation of -); displaying advertisements for others; advertisement for others on 
the Internet; dissemination of advertisements via the Internet; electronic billboard advertising; television advertising.

Cl.42;Software design and development; design and development of computer hardware; development of software for 
processing and distribution of multimedia contents; design and development of image processing software; design and 
development of systems for data input, output, processing, display and storage; design and development of data display 
systems.
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Priority claimed from 23/04/2018; Application No. : 30 2018 104 536 ;Germany 

3996312    23/10/2018
[International Registration No. : 1413939]
METABOWERKE GMBH

Metabo-Allee 1 72622 Nürtingen Germany

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.7;Electric power tools and parts therefor, included in class 7; Hand held power tools; Battery and accumulator 
operated hand tools; Electrical tools for lawns and gardening; Tool cases and tool boxes configured for the aforesaid 
goods.

Cl.9;Devices for storing electricity; Accumulator batteries; Chargers; Batteries; Batteries for hand held power tools.

Cl.11;Electric lamps; Hand-held lights.
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Priority claimed from 15/03/2018; Application No. : 302018000010197 ;Italy 

3996714    11/04/2018
[International Registration No. : 1433529]
ELT FLUID S.R.L.

Via Montefiorino, 10/1 I-42123 REGGIO NELL'EMILIA (Reggio Emilia) Italy

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Building materials of metal; non-electric cables and wires of common metal; small items of metal hardware; 
manually operated metal valves; metal valves for controlling the flow of fluids in pipelines; metal valves for controlling the 
flow of gases in pipelines; valves of metal, other than parts of machines; regulators [valves] of metal other than parts of 
machines.

Cl.7;Machine and machine tools; motors, other than for land vehicles; machine coupling and transmission components, 
except for land vehicles; agricultural implements other than hand operated hand tools; valves; valves [parts of machines]; 
regulators [parts of machines]; clack valves [parts of machines]; hydraulic valves; valves for pumps; power operated 
valves; hydraulic control valves for machines; pneumatic control valves for machines; hydraulic pumps.

Cl.9;Scientific, weighing, measuring, signaling, checking (inspection) apparatus and instruments; solenoid valves 
[electromagnetic switches]; electric control valves; thermionic valves; electric valves [thermionic]; controllers 
(regulators).

Cl.12;Hydraulic control systems for vehicles; vehicle control unit; valves for vehicles; hydraulic servo valves being 
parts of vehicle braking systems; hydraulic brake pressure regulators for vehicles.
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3998701    14/09/2018
[International Registration No. : 1432989]
POLYTECH A/S

Industrivej 37 DK-6740 Bramming Denmark

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.7;Wind turbines, and parts and fittings, not included in other classes.

Cl.9;Surge arresters, installations for lightning protection; power lines and power line conditioners.

Cl.20;Leading edges made from elastomeric polyurethane for protecting the edges of wind turbine blades against rain 
and particle erosion.

Cl.42;Scientific and technological services and research work and respective designer services; design and 
development of computer hardware and software.
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4002730    09/08/2018
[International Registration No. : 1433701]
BLUELAB DESIGN LIMITED

250 Chadwick Rd Tauranga New Zealand

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; fire extinguishing and fire prevention compositions; tempering and 
soldering preparations; substances for tanning animal skins and hides; adhesives for use in industry; putties and other 
paste fillers; compost, manures, fertilizers; biological preparations for use in industry and science.

Cl.9;Electrical conductivity measuring devices for use with water and aqueous solutions, as well as parts and 
accessories therefor within this class; pH measuring devices for use with water and aqueous solutions, as well as parts 
and accessories therefor within this class; devices within this class for measuring, monitoring, or logging the physical 
parameters of water or aqueous solutions; control devices for monitoring water and aqueous solutions, and for 
controlling the dosing of additives thereto; control devices monitoring water and aqueous solutions, and for controlling 
equipment maintaining monitored characteristics of the water or aqueous solution within defined limits; electronic 
controllers for water heating elements; solenoid valves within this class.

Cl.11;Water conditioning apparatus, as well as parts and accessories therefor within this class; apparatus within this 
class for treating water, as well as parts and accessories therefor; apparatus within this class for dosing water with 
additives, as well as parts and accessories therefor; peristaltic pumps within this class for use in water supply and 
treatment; metering and dosing apparatus for dosing water to maintain the quality of the water within defined limits; 
automatic and semi-automatic dosing systems for introducing additives to water in pools and spas; automatic and semi-
automatic dosing systems for introducing additives to water supplies for horticultural or agricultural use; valves within 
this class for controlling fluid flow; controllers for water heating devices, within this class.

Cl.35;Retail and wholesale services; retail and wholesale of chemicals for use in industry, science and photography, as 
well as in agriculture, horticulture and forestry, unprocessed artificial resins, unprocessed plastics, fire extinguishing and 
fire prevention compositions, tempering and soldering preparations, substances for tanning animal skins and hides, 
adhesives for use in industry, putties and other paste fillers, compost, manures, fertilizers, biological preparations for use 
in industry and science, electrical conductivity measuring devices for use with water and aqueous solutions, as well as 
parts and accessories therefor, pH measuring devices for use with water and aqueous solutions, as well as parts and 
accessories therefor, devices for measuring, monitoring, or logging the physical parameters of water or aqueous 
solutions, control devices for monitoring water and aqueous solutions, and for controlling the dosing of additives thereto, 
control devices monitoring water and aqueous solutions, and for controlling equipment maintaining monitored 
characteristics of the water or aqueous solution within defined limits, electronic controllers for water heating elements, 
solenoid valves, water conditioning apparatus, as well as parts and accessories therefor, apparatus for treating water, as 
well as parts and accessories therefor, apparatus for dosing water with additives, as well as parts and accessories 
therefor, peristaltic pumps for use in water supply and treatment, metering and dosing apparatus for dosing water to 
maintain the quality of the water within defined limits, automatic and semi-automatic dosing systems for introducing 
additives to water in pools and spas, automatic and semi-automatic dosing systems for introducing additives to water 
supplies for horticultural or agricultural use, valves for controlling fluid flow, controllers for water heating devices.
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Priority claimed from 27/03/2018; Application No. : 87/852,071 ;United States of America 

4004468    09/08/2018
[International Registration No. : 1434554]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road, Armonk, NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and computer software; computers; computer servers; computer storage devices, namely 
high-speed storage subsystems for storage and backup of electronic data either locally or via a telecommunications 
network; computer software for use in controlling the operation and execution of computer systems, programs and 
networks; software for securing and protecting data in the field of computer, network, Internet, information system 
security; computer software for encryption; computer software for use in connecting disparate computer networks and 
systems, computer servers and storage devices; computer operating system software; computer software for linking 
together computers and for enabling computing across a global computer network; computer software for managing 
hardware, software and processes that exist within an information technology environment, computer systems combining 
hardware and software for use in management and analysis of data and instructional manuals in electronic form sold as a 
unit therewith; cloud computing system, namely network integrating computer hardware and software for dynamic 
provisioning, virtualization, and consumption metering of computer resources; downloadable cloud-computing software 
for deploying and managing virtual machines to a cloud computing platform; computer systems, namely computer 
hardware and computer software for integrating Natural Language Processing (NLP), Computational Linguistics (CL), 
Information Retrieval (IR) and Machine Learning (ML) and capable of understanding general human queries and 
formulating responses; electronic publications.

Cl.35;Business management consulting services and business consulting services; business development services; 
analysis of market research data and statistics; arranging and conducting trade show exhibitions in the field of 
computers, information technology and electronic business transactions via a global computer network; analyzing and 
compiling business data; systematization of data in computer databases; consultation in the field of the company sector 
and industry data.

Cl.42;Information technology consulting services; computer systems integration services; computer consultation 
services; consulting services in the field of design, selection, implementation and use of computer hardware and software 
systems for others; technical support services, namely troubleshooting in the nature of diagnosing computer hardware 
and computer software problems; computer systems design services for others; computer systems analysis; 
interconnection of computer hardware and software, namely, integration of computer systems and networks; computer 
software and hardware testing services, namely, testing of computer software, computers and servers to ensure proper 
functioning; installation, updating and maintenance of computer software; computer programming for others; cloud 
computing services, namely network integrated computer hardware and software services for dynamic provisioning, 
virtualization and consumption metering of computer resources; consulting services in the field of cloud computing; 
providing virtual computer systems and virtual computer environments through cloud computing; design and 
development of computer software for cloud storage of data; computer services, namely cloud hosting provider services; 
computer services, namely electronic data storage and data recovery services; computer security consultancy in the field 
of computer, network and Internet and information system security; computer security threat analysis for protecting data; 
updating and maintenance of computer software relating to computer security and prevention of computer risks; 
computer security consultancy in the field of scanning and penetration testing of computers and networks to assess 
information security vulnerability; computer security services in the nature of providing authentication, issuance, 
validation and revocation of digital certificates; computer security services, namely, restricting unauthorized network 
access by users without credentials; data encryption services; data processing services; business consulting services 
for computer systems that integrate Natural Language Processing (NLP), Computational Linguistics (CL), Information 
Retrieval (IR) and Machine Learning (ML) and capable of understanding general human queries and formulating 
responses.
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Priority claimed from 29/08/2018; Application No. : 88098139 ;United States of America 

4004571    19/09/2018
[International Registration No. : 1433998]
Amyris, Inc.

5885 Hollis Street, Suite 100 Emeryville CA 94608 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Renewable chemicals for use in scientific research; renewable chemicals for use in industry; and renewable 
chemicals for use in commerce, namely, cosmetics and personal care products, fragrances, pharmaceutical products, 
nutraceuticals, food and beverage products, flavors, household products, cleansers, detergents, lubricants, construction 
materials, fuel and lubricant additives, metal working fluids, plasticizers, resins, polyurethanes, emulsifiers, filler 
dispersion aids, pigment dispersion aids, thermoplastic elastomers, plastic impact modifiers, rubber, tires, adhesives, 
sealants, electronic devices, polymers, base oils, paints, coatings, automotive products, fuel products, drilling fluids, 
agricultural products, animal feed and care and pesticides.

Cl.42;Scientific research services relating to synthetic biology, excluding drug discovery and development for human 
therapeutics.
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4010920    15/10/2018
[International Registration No. : 1435443]
MUDITA SP. Z O.O.

Jana Czeczota 9 PL-02-607 Warszawa Poland

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Phonograph records; pre-recorded compact discs; prerecorded cd-roms; telephones; cordless telephones; cell 
phones; telephone apparatus; headphones; telephone receivers; cases for telephones; cases adapted for mobile phones; 
phone covers [specifically adapted]; cell phone covers; cases for tablet computers; cases for smartphones; protective 
and safety equipment; batteries for phones; mobile telephone batteries; computer telephony equipment; software for 
mobile phones; computer telephony software; computer software; telephone headsets; headsets for mobile telephones; 
solar powered telephones; in-car telephone handset cradles; displays for mobile phones; displays for smartphones; 
display screens; cell phone straps; chargers for mobile phones; telephone ring tones [downloadable]; leather cases for 
mobile phones; telephones incorporating intercommunication systems; cases adapted for mobile phones; holders 
adapted for mobile phones; devices for hands-free use of mobile phones; hands-free kits for cell phones; mobile 
telephone cases made of leather or imitations of leather; computer software for mobile phones; headsets; wireless 
headsets for smartphones; wireless headsets for use with mobile telephones; auxiliary batteries for mobile phones; 
docking stations for smartphones; laptop docking stations; mobile phone docking stations; utility software for wireless 
devices; utility software for mobile phones; downloadable mobile applications for the management of data; downloadable 
mobile applications for the transmission of data; downloadable mobile applications for the management of information; 
display screen protectors in the nature of films for mobile phones; downloadable applications for use with mobile 
devices; covers adapted for laptops; covers for tablet computers; mobile telephone covers made of cloth or textile 
materials; parts and fittings for communications apparatus; parts and fittings for audio apparatus; radio alarm clocks; 
monitors; computer screens; touchscreen monitors; mobile apps; downloadable application software for smart phones; 
computer software applications, downloadable; computer utility software; computer graphics software; programs for 
computers; computer programs [downloadable software]; radiation sensing apparatus; electronic meters; frequency 
meters; voltmeters.

Cl.14;Alarm clocks; electric alarm clocks; electronic alarm clocks; cases [fitted] for clocks; watches; clocks and 
watches, electric; pocket watches.

Cl.18;Keycases; key cases made of leather; holders in the nature of cases for keys; credit-card holders; wallets; leather 
wallets; card wallets [leatherware]; handbags, purses and wallets.

Cl.41;Recording of music.

Cl.42;Engineering surveying; environmental surveys; design of telephones; design of mobile telephones; creating and 
maintaining websites for cellular phones; data security services; provision of security services for computer networks, 
computer access and computerised transactions; design and development of Internet security programs; computer 
programming; computer programming for others; programming of web pages; design, creation and programming of web 
pages; programming of telecommunications software; programming of multimedia applications; programming of 
multimedia equipment; programming of customized web pages; computer programming for the Internet; programming of 
software for Internet platforms; programming of software for importing and managing data; programming of software for 
information platforms on the Internet; programming of software for website development; programming of software for 
database management; programming of software for e-commerce platforms; designing and developing webpages on the 
Internet; software design and development; consultancy relating to the design and development of computer software 
programs; computer programming for processing and transmission of data; programming of software for Internet portals, 
chatrooms, chat lines and Internet forums; advisory services relating to computer programming; professional 
consultancy services relating to computer programming; consultancy and information services relating to computer 
programming; consultancy and information services relating to the design, programming and maintenance of computer 
software.
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Priority claimed from 05/09/2018; Application No. : 017950717 ;European Union 

4018702    06/09/2018
[International Registration No. : 1437175]
Omnetric GmbH

Otto-Hahn-Ring 6 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for use in smart grid applications; software for use in the field of smart grid data management.

Cl.35;Business consulting services for smart grid applications; business consulting services provided with respect to 
smart grid applications; strategic business consulting services in the field of conservation and usage efficiency of smart 
grid technologies.

Cl.42;Systems integration services in the nature of designing, developing, implementing, and maintaining smart grid 
computer software applications; computer consulting and computer systems analysis regarding smart grid applications; 
technological consulting services in the field of conservation and usage efficiency of smart grid technologies; cloud 
computing services, namely, providing a cloud-based software platform in the field of smart grid data management; cloud 
computing services, namely, providing a cloud-based software platform that allows utilities to remotely manage and 
monitor networks and infrastructure.
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Priority claimed from 17/01/2018; Application No. : 017697591 ;European Union 

4028542    17/07/2018
[International Registration No. : 1439386]
Quintessenz Verlags-GmbH

Ifenpfad 2-4 12107 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; reviews (magazines); newspapers; books; manuals [handbooks]; newsletters; in particular all of 
the aforesaid services in this class in the field of medicine, health, dentistry, dental technology.

Cl.42;Design and development of computer software, in particular application software (Apps) for smartphones and 
other mobile terminals, in particular for the field of medicine, health, dentistry, dental technology; providing of application 
software (Apps) for smartphones and other mobile terminals; electronic data storage and data archiving; inquiries and 
research in databases and on the Internet for science and research, in particular for the field of medicine, health, 
dentistry, dental technology; design, development, consultancy, creation, installation, monitoring, maintenance, updating 
of computer programs, in particular application software (Apps) for smartphones and other mobile terminals for the field 
of medicine, health, dentistry, dental technology; conversion of texts to digital format; operation of search engines for the 
Internet and Intranets; development of data bases; maintenance of database software; providing search engines on the 
Internet and Intranets; hosting of databases; in particular all of the aforesaid services in this class in the field of medicine, 
health, dentistry, dental technology.
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4035642    17/05/2018
[International Registration No. : 1439762]
RILIS CO., LTD.

5-13-7 Niitaka, Yodogawa-ku, Osaka-shi Osaka 532-0033 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; antimicrobe agent for industrial purposes; deodorant for industrial purposes; glue and adhesives for 
industrial purposes; plant growth regulating preparations; nonferrous metals; artificial sweeteners; flour and starch for 
industrial purposes; pulp.

Cl.3;Anti-static preparations for household purposes; de-greasing preparations for household purposes; rust removing 
preparations; stain removing benzene; fabric softeners for laundry use; laundry bleach; breath freshening preparations; 
deodorants for animals; shoe and boot cream; shoe black [shoe polish]; soaps and detergents; dentifrices; cosmetics 
and toiletries; deodorants for human beings; perfume and flavour materials.

Cl.5;Pharmaceutical preparations [other than for agricultural purposes]; deodorants for household purposes; fumigants 
[only for agricultural purposes]; fungicides [only for agricultural purposes]; rodenticides [only for agricultural purposes]; 
insecticides [only for agricultural purposes]; herbicides [weedkillers]; insect- repellents [only for agricultural purposes]; 
antiseptics [only for agricultural purposes]; oiled paper for medical purposes; wrapping wafers for dose of medicine; 
gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation 
bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for 
dressings; liquid dressings; breast-nursing pads; diapers; diaper covers; mothproofing paper; dietary supplements for 
humans; dietetic beverages adapted for medical purposes; dietetic food adapted for medical purposes.
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Priority claimed from 18/05/2018; Application No. : 017902210 ;European Union 

4038415    23/10/2018
[International Registration No. : 1439560]
KSB SE & Co. KGaA

Johann-Klein-Str. 9 67227 Frankenthal Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps; motors, not for land vehicles; pressure regulators (parts of machines); valves (parts of machines); control 
mechanisms for machines; sewage lifting plants; replacement parts for pumps and motors.

Cl.9;Electric and electronic switching, measuring, controlling, regulating, testing, checking (supervision), alarm and 
monitoring apparatus including associated software and bus systems; electric and electronic apparatus and installations 
for remote control, remote operation, data storage and data exchange; electric cables and leads; electric and electronic 
sensors; apparatus and installations for data and signal transmission; software for monitoring; fire-extinguishing and 
sprinkler installations.

Cl.11;Water supply installations; sanitary installations; sewage purification installations; taps for water supply; 
regulating accessories for water pipes.
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4041613    22/06/2018
[International Registration No. : 1440363]
CeramTec GmbH

CeramTec-Platz 1-9 73207 Plochingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical compounds for the production of technical ceramics.

Cl.7;Mechanical equipment for gas extraction; fans for motors and engines; robots; lifting installations for the transport 
of persons and goods.

Cl.9;Magnets, magnetizers and demagnetizers; piezoceramic parts of machines, apparatus and instruments for 
generation of sound and ultrasonic waves as parts of piezoelectric and mechanical sensors and electric actuators.
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Priority claimed from 21/11/2017; Application No. : 30 2017 029 752 ;Germany 

4045955    07/05/2018
[International Registration No. : 1441120]
VOLKSWAGEN AKTIENGESELLSCHAFT

Berliner Ring 2 38440 Wolfsburg Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; safety, security, protection and signaling devices; diving equipment; 
navigation, guidance, tracking, targeting and map making devices; measuring, detecting and monitoring instruments, 
indicators and controllers; scientific research and laboratory apparatus, educational apparatus and simulators; scientific, 
nautical, surveying, photographic, cinematographic, electric weighing, measuring, signaling, checking (supervision), life-
saving apparatus and instruments, included in class 09; vehicle breakdown warning triangles; vehicle breakdown warning 
lamps other than parts of vehicles; electric batteries and their parts, electric accumulators and their parts, fuel cells and 
their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; chargers for electric 
batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire extinguishing 
apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring instruments), 
acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights and their 
parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting diodes 
[LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; electric fuses, electric relays; lasers not for medical purposes, laser pointers; 
remote controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; 
telephone apparatus; television apparatus; video telephones; radios; directional compasses, navigation systems, 
navigational instruments; telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating and controlling electricity; apparatus for recording, transmission 
and/or reproduction of sound and images; magnetic, electronic, phonograph records, compact discs [audio-video], DVDs 
and other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), 
downloadable music files, headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc 
players, DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; 
cinematographic cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; 
encoded magnetic cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated 
apparatus; automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic 
agendas, facsimile apparatus, monitors (computer hardware and computer programs), computer peripheral devices, 
computer programs for use in autonomous driving of vehicles, computer programs for use in the autonomous navigation 
of vehicles, computer programs for use in autonomous control of vehicles; recorded and downloadable computer 
programs, especially collected data recorded on data carriers, computer software, application software, all 
aforementioned goods not in relation to electronic games or video games; pocket calculators; downloadable electronic 
publications; downloadable image files; crash test dummies; microscopes; electric cables; sockets, plugs and other 
contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; radiological apparatus for industrial 
purposes; protective helmets; electric locks; electronic controllers and electronic control systems; parts and fittings of all 
aforesaid goods, included in this class; none of the aforesaid goods in connection with rail vehicles.

Cl.12;Motorised vehicles, other than rail vehicles; motors, engines and drives for motor vehicles; propulsion 
mechanisms for automobiles; chassis for motor vehicles; vehicle superstructures for motor vehicles; clutch mechanisms 
for motor cars; shock absorbers for automobiles; shock absorbing springs for motor cars; tyres for motor vehicle wheels; 
rims for motor vehicle wheels; solid rubber tyres for motor vehicle wheels; automotive wheels; hubs for motor vehicle 
wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber patches for repairing tyre inner 
tubes, spikes for tires [tyres], snow chains; non-skid devices for automobile tires; car seats; rearview mirrors; head-rests 
for car seats; alarms for motor vehicles, anti-theft devices for motor vehicles; cigar lighters for automobiles; automotive 
vehicles; cars; lorries; trailers and semi-trailers for motor vehicles, trailer hitches for motor vehicles; omnibuses; buses; 
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caravans; tractors; cycles, scooters [vehicles]; chairlifts, funiculars; wheelchairs; parts and fittings of all the aforesaid 
goods, included in this class; none of the aforesaid goods in connection with rail vehicles.

Cl.28;Sporting articles and equipment, gymnastic articles; Christmas tree decorations and artificial Christmas trees; 
fairground and playground apparatus; toys, games, playthings and novelties; scale model kits [toys]; stuffed toy animals 
and other stuffed toys; automatic amusement machines (coin-operated machines), scale model vehicles; toy vehicles; 
scooters (toys for children); scale model automobiles; toy automobiles; radio-controlled toy vehicles; balls for games; 
kaleidoscopes; board games; playing cards; playing balls; stationary exercise bicycles; archery implements; appliances 
for gymnastics; plastic racetracks; gloves for games; floats for fishing; camouflage screens [sports articles]; parts and 
fittings of all aforesaid goods, included in this class; all aforementioned goods not in relation to electronic games or video
games.

Cl.35;Retail and wholesale services concerning motor vehicles, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order business concerning motor 
vehicles, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and 
wholesale services via Internet concerning motor vehicles, motors and engines for land vehicles, vehicle chassis, vehicle 
bodies and tires for vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles, motors and
engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but not 
transporting, a variety of motor vehicles, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires 
for vehicle wheels for the benefit of others, thereby enabling customers to view and purchase the goods in a retail outlet; 
negotiation of contracts for the benefit of others about sale and purchase of motor vehicles, motors and engines for land 
vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; business administration and organizational 
management of vehicle fleets for others; commercial information and advice for consumers (consumer advice shop); 
negotiation of contracts for the benefit of others about sale and purchase of goods; consultancy and assistance in 
organization and management of retail and business companies; advertising; business management; business 
administration; office functions; business management consultancy, radio and television advertising, organization of 
trade fairs for commercial or advertising purposes, news clipping services; personnel management consultancy; 
presentation of goods on communication media, for retail purposes; public relations; auctioneering; sales promotion for 
others; personnel recruitment; relocation services for businesses; administrative processing of purchase orders; 
business auditing; sponsorship search; none of the aforesaid services in connection with rail vehicles.

Cl.37;Building, construction and demolition; rental of power tools, construction machines and equipment for 
construction and demolition; mining, oil and gas extraction; extermination, disinfection, pest control; reconstruction, 
repair, servicing and dismantling of vehicles; vehicle repair in the course of vehicle breakdown-services; reconditioning 
of vehicles and their parts and motors and their parts; tuning of motors and engines for automobiles, included in this 
class; varnishing of vehicles; vehicle polishing; anti-rust treatments for vehicles; vehicle maintenance; vehicle cleaning; 
retreading of tires; boiler and burner maintenance, cleaning and repair; repair information; construction information; 
installation of doors and windows; quarrying services; machinery installation, maintenance and repair; airplane 
maintenance and repair; shipbuilding; photographic apparatus repair; clock and watch repair; repair of security locks; 
rust proofing; furniture maintenance; leather care, cleaning and repair; disinfecting; burglar alarm installation and repair; 
advice, consultancy and information for the aforesaid, included in this class; none of the aforesaid services in connection 
with rail vehicles.
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4049688    17/12/2018
[International Registration No. : 1262091]
Arca Regler GmbH

Kempener Str. 18 47918 Tönisvorst Germany

Proposed to be Used
IR DIVISION
Cl.6;Control valves for the process industry for use in fluid transporting pipes (so far as included in this class).

Cl.7;Control valves for the process industry for use in fluid transporting pipes (so far as included in this class).

Cl.11;Control valves for the process industry for use in fluid transporting pipes (so far as included in this class).

8089



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

4049716    18/12/2018
[International Registration No. : 1329854]
De Korte Weg B.V.

Jagerskade 17 NL-3552 TL Utrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; potato beignets; potato flakes; ajvar [preserved 
peppers]; albumin milk; albumin for use in cooking; algae extracts for food; alginates for culinary purposes; aloe vera 
prepared for human consumption; anchovy; apple purée; pickles; bone oil for food; frozen fruit; processed nuts; 
processed fish eggs; processed seeds; processed sunflower seeds; beans, preserved; blueberry compote; butter; butter 
cream; broth; broth preparations; cocoa butter; mushrooms, preserved; compote; jams; dates; edible jellies; edible oils; 
edible palm kernel oil; edible rapeseed oil; edible fats; edible birds' nests; eggs; eggs in powder form; egg yolks; protein 
[egg white]; peas, preserved; fruit salads; fruit slices; shrimps, not live; fried potato slices [chips]; concentrated broth 
preparations; candied fruit; canned vegetables; preserved garlic; dried vegetables; cooked vegetables; cooked fruits; 
gelatin; ground almonds; ginger jam; curdled milk; poultry [not live]; sweetened eggnog without alcohol; preserved 
vegetables; vegetable mousse; vegetable juices for use in cooking; vegetable salads; vegetable soups; ham; herring; 
hoummous [chickpea paste]; viscera [tripe]; vegetable or meat based salted foods; cheese; rennet; caviar; kefir; kimchi 
[foods made from fermented vegetable]; kumys; coconut butter; coconut, dried; coconut oil; coconut fat; lobsters, not 
live; currants; croquettes; spiny lobsters, not live; lecithin for use in cooking; liver; liver pate; light chips; linseed oil for 
use in cooking; lentils, preserved; corn oil; margarine; marmalades; milk; milk drinks, in which milk is the main 
ingredient; milk ferments for culinary purposes; milk products; whey; marrow for food; milkshakes; mussels, not live; 
oysters, not live; olive oil for food; olives, preserved; palm oil [for food]; palourdes [mussels], not live; pectin for culinary 
purposes; piccalilli; peanut butter; peanuts, processed; pollen prepared as foodstuff; prostokvasha [soured milk]; lard; 
cream; ryazhenka [fermented baked milk]; sardines; shellfish, not live; sesame oil; whipped cream; snail eggs for 
consumption; smetana [sour cream]; soups; soup preparations; soya beans, preserved, for food; soy milk [milk 
substitute]; bacon; prawns, not live; tahini [sesame seed paste]; tofu; suet for food; tomato paste; tomato juice for 
culinary purposes; tuna; truffles, preserved; onions, preserved; pork; fruit-based snack food; vegetarian snacks, meals 
and meat substitute products, not included in other classes; fat-containing mixtures for bread slices; fatty substances for 
the manufacture of edible fats; fish; canned fish; fish fillets; fish, preserved; processed seafood; fish, salted; isinglass for 
food; fish meal for human consumption; fish mousse; meat; meat fillings; canned meat; meat, preserved; meat jellies; 
meat substitutes; prepared dishes and meals based on meat substitutes; fish substitutes; prepared dishes and meals 
based on fish substitutes; foods and additives for foods made from lupins, foods and additives for foods produced from 
soybeans; canned fruit; fruits, preserved; fruit preserved in alcohol; fruit jellies; fruit pulp; fruit peel; game, not live; 
sausage; sausages in batter; sausages; yogurt; salmon; sea cucumbers, not live; seaweed, roasted; silkworm chrysalis 
for human consumption; crayfish, not live; sunflower oil for food; sauerkraut.

Cl.30;Coffee, tea, cocoa, coffee substitutes; rice, tapioca, sago; flour and preparations made from cereals, bread, 
pastries and confectionery, edible ices; sugar, honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces; 
spices; ice; potato flour for culinary purposes; algae [spices]; almond paste; aniseed; aromatic preparations, other than 
essential oils; flavorings for beverages [other than essential oils]; flavorings for cakes, other than ethereal oils; aromatic 
preparations for food; vinegar; baking powder; baking soda; pastry; sandwiches; rusks; processed gluten for food; beer 
vinegar; binding agents for ice cream; binders for sausages; macaroons; bean flour; butter cookies; bread; rolls; cocoa; 
cocoa beverages with milk; cake pastry; cheeseburgers; chocolate; chocolate beverages with milk; chocolate mousse; 
chow chow [spices]; chutney [spicy sauce]; chicory [coffee substitute]; ice cream; couscous; crackers; cream of tartar for 
culinary purposes; custard; dough; dough for pies; pasta; desserts mousses [confectionery]; beverages based on cocoa; 
beverages based on chocolate; beverages based on coffee; tea-based beverages; stick licorice [confectionery]; liquorice 
[confectionery]; essences for foodstuffs [except etheric oils]; fondants [confectionery]; pastry powder; turmeric for food; 
ground corn; ginger [spices]; husked oats; husked corn kernels; crushed oats; puffed corn [popcorn]; dishes based on 
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flour; roasted corn; barley [peeled]; barley [crushed or pounded]; barley flour; yeast; ferments for pastes; glucose for use 
during cooking; gluten-additives for use in cooking; cereal preparations; cereal bars with increased protein content; 
cereal flakes, dried; semolina; grits for human consumption; halva [turkish confectionery]; oatmeal; oat flakes; honey; 
ice, natural or artificial; iced tea [tea based drink]; candy; cinnamon [spice]; capers; caramels [candy]; chewing gum; 
curry [spices]; ketchup [sauce]; cooking salt; cookies; coffee; coffee aromatics; coffee drinks with milk; artificial coffee; 
royal jelly; herbal teas, not for medical use; herb mixtures; sauces [condiments]; condiments [spices]; seasonings; 
gingerbread; cloves[spice]; linseed for human consumption; spring rolls; meals based on noodles; macaroni; cornmeal; 
hominy, water or milk based; corn flakes [cereal]; maltose; marinades; marzipan; mayonnaise; flour; wheat flour; flour 
preparations; molasses for food; golden syrup; mustard; mustard meal; malt biscuits; malt extracts for food; malt for 
human consumption; granola; nutmegs [spices]; natural sweeteners; noodles; unroasted coffee; unleavened bread; palm 
sugar; breadcrumbs; pancakes; gruel, with a milk base, for food; pasta sauce; pastries [confectionery]; pies [sweet or 
savoury]; pastilles [confectionery]; pepper; peppermint candies; peppermint for confectionery; pesto; petit fours [cakes]; 
piment [spices]; pizzas; vegetable preparations, as a substitute of coffee; powders for ice cream; pralines; meat 
tenderizers for household purposes; products for the stabilization of whipped cream; propolis; pudding; quiches; ravioli; 
relish [spices]; rice; rice cake; saffron [herbal]; sago; celery salt; salad dressings; confectionery; soybean paste [spices]; 
soya flour; soy sauce; sorbets [ice cream]; spaghetti; star aniseed; sugar; ham glaze; cake frosting [icing]; confectionery 
for decorating christmas trees; confectionery based on almonds; confectionery based on peanuts; sushi; cakes; 
tabbouleh; tacos; tapioca; tapioca flour for food; wheat germ for human consumption; tea; tomato sauce; tortillas; garden 
herbs, preserved; vanilla [flavoring]; vanillin [vanilla substitute]; vegetarian snacks, meals, not included in other classes; 
thickening agents for the cooking foodstuffs; vermicelli; cereal-based snack foods; rice-based snack food; tarts; meat 
pies; sauce for meat; oat-based food; food flavourings and additives made from lupins, food flavourings and additives 
made from soy; fruit pastes [confectionery]; fruit sauces; waffles; frozen yoghurt [confectionery ices]; sea water for use in
cooking; starch for food; salt for the preservation of food; leaven [yeast].

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; non-alcoholic beverages; non-alcoholic fruit beverages; non-alcoholic fruit 
extracts; aloe vera drinks, non-alcoholic; almond milk [drink]; aperitifs, non-alcoholic; apple juice; beer; beer wort; 
cocktails, non-alcoholic; whey-based beverages; grape must; essences for the preparation of beverages; ginger beer; 
vegetable juices [beverages]; non-alcoholic honey-based beverages; hop extracts for brewing; isotonic drinks; 
carbonated beverages; kvass [non-alcoholic beverage]; lemonades; syrups for lemonade; lithia water; mineral water 
[beverages]; must; malt beer; malt must; orgeat [drink]; peanut milk [soft drinks]; powders for making carbonated 
beverages; preparations for making beverages; preparations for making liqueurs; soda beverages; products for the 
preparation of mineral water; preparations for making aerated water; salsaparilla [non-alcoholic beverage]; selters water 
[mineral water]; syrups for beverages; smoothies; sorbets [beverages]; tablets for making carbonated beverages; table 
water; tomato juice [drink]; fruit nectars; fruit juices; water [beverages].

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services; 
services of supermarkets and retailers, namely the bringing together of goods (except the transport thereof), enabling the 
consumer conveniently to view and purchase them; publicity and sales promotion; advertising and advertising mediation; 
distribution of advertising material; marketing; marketing research and analysis; providing information in the field of 
promotion and publicity of culinary affairs and cooking; development of marketing strategies and concepts; the 
developing and organising advertising campaigns; design of house styles for advertising purposes; business 
management of companies in the context of franchising; administrative services in connection with drafting and 
concluding franchise agreements with regard to retail and wholesale services (franchising); sales promotion of goods and
services by advertisements on online bulletin boards; providing information and advice relating to the aforesaid services.

Cl.39;Transport (including home delivery) and storage of goods, relating to services provided by supermarkets and 
retailers.

Cl.40;Services for the treatment of materials, namely processing of soya and lupine; treatment, handling and 
processing of fats and oils; preservation of food; handling, processing and refining of foodstuffs; consultancy and 
information regarding the aforesaid services, including via electronic networks such as the internet.
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4051856    13/12/2018
[International Registration No. : 1341241]
Tirnet Joint-Stock Company

Ligovskiy prospect, 113, liter A, room 9N RU-191119 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.12;Aeronautical apparatus, machines and appliances; air vehicles; aircraft; civilian drones; electric vehicles; military 
drones; remote control vehicles, other than toys.

Cl.28;Drones [toys]; hang gliders; radio-controlled toy air vehicles; radio-controlled toy vehicles; scale model kits 
[toys]; scale model vehicles; toy air vehicle models; toy models.

Cl.41;Arranging and conducting of conferences; arranging and conducting of in-person educational forums; arranging 
and conducting of seminars; arranging and conducting of workshops [training]; club services [entertainment or 
education]; education information; electronic desktop publishing; game services provided on-line from a computer 
network; on-line publication of electronic books and journals; organization of competitions [education or entertainment]; 
organization of exhibitions for cultural or educational purposes; providing on-line electronic publications, not 
downloadable; practical training [demonstration]; providing on-line music, not downloadable; providing on-line videos, 
not downloadable; recreation information; teaching; vocational guidance [education or training advice].
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Priority claimed from 15/06/2018; Application No. : 1934311 ;Australia 

4051859    13/12/2018
[International Registration No. : 1435786]
AMES Australasia Pty Ltd

1/660 Doncaster Rd DONCASTER VIC 3108 Australia

Proposed to be Used
IR DIVISION
Cl.4;Candles and wicks for candles in lighting; illuminating wax; perfumed candles; coloured candles; wax.

Cl.6;Metal garden stakes; bird baths (structures of metal); letter boxes of metal; metal trellises; iron trellises; cast 
aluminium trellises; cast iron obelisks; cast aluminium obelisks; small items of metal hardware; metal fence panels for 
garden; metal edgings; buildings of metal including metal greenhouses.

Cl.11;Lighting apparatus and instruments; garden lanterns; metal garden lanterns; cast iron garden lanterns; cast 
aluminium garden lanterns.

Cl.14;Horological instruments; clocks; wall clocks; garden clocks.

Cl.16;Printed matter including on the subject of gardening, pottery, landscaping, garden maintenance, garden design; 
gardening magazines; gardening journals; gardening books; plastic materials for packaging (not included in other 
classes); garbage bags (of paper or of plastic) and sealing compounds; paintings; adhesive wall decorations of paper; 
artworks in this class.

Cl.19;Non-metallic bird baths (structures); garden ornaments being non-metallic building structures; garden ornaments 
of concrete; garden ornaments of marble; garden ornaments of stone; parts and accessories for the aforementioned 
goods; glass reinforced cement statues; cement statues; glass reinforced cement ornaments; cement ornaments; 
sandstone statues; sandstone ornaments; aquaria [structures]; swimming pools [structures, not of metal]; porcelain 
pavers; non-metallic building materials; pavers; tiles; bluestone, granite, limestone, slate, basalt and sandstone building 
materials including pavers, tiles and stepping stones made from these materials; pebbles; pebbles made of plastic or 
glass; trellises; synthetic stone; synthetic (plastic) border stones for use in gardens; synthetic (plastic) lawn edging; 
synthetic (plastic) landscape stones; non-metal bird baths; garden edging made from recycled car tires; buildings of non-
metallic materials including greenhouses.

Cl.20;Flower baskets of wicker; metal furniture, garden furniture, wall decoration, garden décoré; metal plant stands; 
cast iron plant stands; cast aluminium plant stands; stands for plants.

Cl.21;Glassware, porcelain and earthenware not included in other classes; pots including pots made from stone resin 
and wpc; planters not of metal; planters for flowers and plants; flow pots; deck planters; window boxes; urns; watering 
cans; saucers; plant caddies; apparatus for spraying for attachment to hoses apparatus for sprinkling for attachment to 
hoses; decorative pots of china; decorative pots of earthenware; flower pots, plant containers in the nature of pots, plant 
pots, pots, pots for flowers, pots for plants, pottery, water gardens being decorative vessels for the growing of water 
plants, all manufactured from material including, but not limited to, fibreglass, fibreclay, glass reinforced cement, 
earthenware, china, plastic, cement, sandstone and metal; statues and ornaments of terracotta, ceramics, china, crystal, 
earthenware, glass or porcelain; bud vases; flower vases; glass vases; vases of ceramic, earthernware, glass, plastic or 
porcelain; planters of metal.

Cl.35;Retailing, wholesaling and advertising of gardening products and supplies, including online; retailing, 
wholesaling and advertising of gardening machinery and accessories, including online; retailing, wholesaling and 
advertising of landscaping products and supplies, including online; retailing, wholesaling and advertising of hardware 
products and supplies, including online; retailing, wholesaling and advertising of outdoor furniture and outdoor heaters, 
including online; retailing, wholesaling and advertising of garden furniture, garden ornaments and decor, including online.

Cl.38;Electronic transmission (uploading, posting or displaying) of data, information, pictures, images, audio and/or 
video via online forums on gardening, garden maintenance, garden design, and garden landscaping; providing user 
access to a global computer network and online sites containing information on gardening, garden maintenance, garden 
design, and garden landscaping.

Cl.41;Electronic publication of information on the topics of gardening, garden maintenance, garden design, and garden 
landscaping, including online and over a global computer network.

Cl.44;Advisory services relating to gardening, garden maintenance, garden design, and garden landscaping.
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4051886    18/12/2018
[International Registration No. : 1314164]
J.R. Simplot Company

Post Office Box 27 Boise ID 83707 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture and horticulture, except fungicides, herbicides, insecticides and parasiticides; 
fertilizers; plant growth nutrients; chemicals used in agriculture as a soil nutrient; chemicals used in agriculture as a soil 
conditioner; chemical coating applied to fertilizer granules; chemical coating as a component of fertilizer; chemicals used 
as a coating applied to fertilizer granules; surfactants used with agricultural pesticides; soil wetting agents and 
penetrants; soil surfactants and adjuvants used with agricultural chemicals and agricultural pesticides; soil surfactant 
used to promote uniform movement of water in soil; adjuvants for use with agricultural chemicals; chemicals used in the 
manufacture of animal feed.

Cl.5;Fungicides for turf and ornamental use; fungicides for agricultural use; fungicides, herbicides, insecticides, and 
pesticides for use in agriculture and horticulture; animal feed supplements.

Cl.29;Processed potatoes; processed sweet potatoes; processed vegetables; processed fruits; frozen potatoes; frozen 
sweet potatoes; frozen vegetables; frozen fruits; guacamole; processed avocados; frozen avocados; frozen pre-packaged 
side dishes consisting primarily of vegetables; frozen pre-packaged side dishes consisting primarily of potatoes.

Cl.30;Processed quinoa; processed grains; processed corn; processed rice; frozen side dishes and meals composed 
primarily of grains, rice or pasta; processed side dishes and meals composed primarily of grains, rice or pasta.
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4052093    18/12/2018
[International Registration No. : 1439610]
Hatch Entertainment Ltd.

Keilaranta 19 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; instruction manuals in electronic format; 
cinematographic films; pre-recorded audio tapes; exposed films; digital music [downloadable] provided from MP3 Internet
web sites; holographic images; digital music [downloadable] provided from the Internet; weekly publications downloaded 
in electronic form from the internet; recorded discs bearing images; downloadable graphics for mobile phones; 
downloadable publications; downloadable musical sound recordings; downloadable music files; musical video 
recordings; talking books; records [sound recordings]; audio recordings; recorded discs bearing sound; musical sound 
recordings; musical recordings in the form of discs; pre-recorded videos; tape recordings of music; printed publications 
in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; computer 
documentation in electronic form; electronic publications recorded on computer media; training manuals in the form of a 
computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, exposed; 
video recordings; recorded data files; games software; recorded content; recorded content; software; databases 
(electronic); computer games programmes downloaded via the internet [software]; downloadable electronic game 
programs; downloadable computer game programs; downloadable video game programs; software programs for video 
games; programmed video games contained on cartridges [software]; recorded computer game programs; computer 
games; video game programs; computer programmes stored in digital form; computer software in the field of electronic 
publishing; personal computer application software for managing document control systems; computer software 
downloaded from the internet; interactive computer software; interactive multimedia computer programs; computer 
software that permits games to be played; application software; education software; computer software downloadable 
from global computer information networks; children's educational software; computer software concerned with 
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children's education; data recorded electronically; audio cassettes; compact discs; dvds; electronic data carriers; pre-
recorded compact discs; information technology and audiovisual equipment; computer operating systems.

Cl.38;Telecommunications; communication of data by means of telecommunications; transmission of sound and vision 
via satellite or interactive multimedia networks; audiovisual communication services; broadcasting of audiovisual and 
multimedia content via the internet; audiovisual transmission services; transmission of digital audio and video 
broadcasts over a global computer network; broadcasting of motion picture films via the internet; audio and video 
broadcasting services provided via the internet; audio, video and multimedia broadcasting via the internet and other 
communications networks; broadcasting of video and audio programming over the internet; music broadcasting; 
broadcasting programs via a global computer network; broadcasting of programmes via the internet; podcasting; 
streaming of television over the internet; transmission of videos, movies, pictures, images, text, photos, games, user-
generated content, audio content, and information via the internet; transmission of video data via the internet; provision 
of access to data on communication networks; providing user access to information on the internet; transmission of data, 
audio, video and multimedia files; transmission of data, audio, video and multimedia files, including downloadable files 
and files streamed over a global computer network; transmission of data by electronic means; transmission of data and 
information by computer and electronic communication means; transmission of data by audio-visual apparatus; 
transmission and distribution of data or audiovisual images via a global computer network or the internet; delivery of 
digital music by telecommunications; streaming audio and video material on the internet; electronic transmission of data; 
providing internet chatrooms and internet forums; streaming of video material on the internet; transmission of digital 
files; transmission of multimedia content via the internet; video-on-demand transmission services; transfer of information 
and data via online services and the internet; transferring information and data via computer networks and the internet; 
electronic file transfer; providing telecommunications connections to a global communication network or databases; 
video, audio and television streaming services; webcasting services; video messaging services; providing virtual 
facilities for real-time interaction among computer users.

Cl.41;On-line publishing services; publication of material which can be accessed from databases or from the internet; 
electronic data processing training; education services relating to the use of computers in business; education services 
relating to computers; information relating to education, provided on-line from a computer database or the internet; 
training in the development of software systems; training in the operation of software systems; training in the design of 
software systems; education in the field of computing; education in the field of data processing; technological education 
services; tuition in data processing; training services relating to computer-aided design; training services relating to 
computer-aided engineering design; training services relating to computer-aided testing; instruction in the use of 
computers; instruction in the development of computers; instruction in the repair of computers; training services relating 
to the maintenance of computers; training in the operation of computerised systems; education services relating to the 
application of computer systems; computer education training; training services relating to computer systems; computer 
training advisory services; computer training; training relating to computer hardware; training in the design of computer 
memories; training services relating to the installation of computer controlled test systems; instruction in the writing of 
computer programs; educational services relating to the writing of computer programs; training in the design of computer 
programs; training in computer programming; education services relating to the application of computer software; 
provision of instruction relating to computer programming; entertainment services provided on-line from a computer 
database or the internet; providing information in the field of entertainment by means of a global computer network; 
audio-visual display presentations; audio-visual display presentation services for entertainment purposes; providing 
digital music from the internet; electronic games services provided from a computer database or by means of the internet;
electronic games services, including provision of computer games on-line or by means of a global computer network; 
interactive entertainment services; provision of non-downloadable games on the Internet; electronic game services 
provided by means of the internet; electronic game services and competitions provided by means of the internet; 
providing a computer game that may be accessed by users on a global network and/or the internet; electronic games 
services provided via a global computer network; on-line gaming services; provision of on-line computer games; 
provision of on-line entertainment; computer and video game amusement services; providing information on-line relating 
to computer games and computer enhancements for games; providing on-line information in the field of computer gaming
entertainment; video entertainment services; entertainment; provision of information relating to entertainment online from 
a computer database of the internet; providing interactive multi-player computer games via the internet and electronic 
communication networks.

Cl.42;IT programming services; information technology [IT] consultancy services; testing, authentication and quality 
control; scientific and technological services; software development, programming and implementation; computer 
hardware development; IT consultancy, advisory and information services; development of computer systems; design 
and development of networks; testing of electronic data processing systems; website usability testing services; 
technological services and design relating thereto; technological services and research relating thereto; services for the 
provision of technological information; technological planning services; engineering consultancy relating to computer 
programming.
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4052185    20/12/2018
[International Registration No. : 1427663]
GlaxoSmithKline Consumer Healthcare (UK) IP Limited

980 Great West Road Brentford, Middlesex TW8 9GS United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances including analgesics, antipyretics and anti-inflammatory 
preparations; chemical products for therapeutic use; therapeutic agents (medical); adhesive patches for medical 
purposes; adhesive patches for surgical purposes; adhesive patches incorporating a pharmaceutical preparation.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles.
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4052187    17/12/2018
[International Registration No. : 1402161]
SKEYNDOR, S.L.U.

Calle Navas de Tolosa, 148 E-08223 Terrassa (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; bleaching preparations and other substances 
for laundry use; cleaning, polishing, degreasing and abrasive preparations.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances for medical 
use, food for babies; plasters, material for dressings; material for dental fillings and for dental impressions; disinfectants; 
products for destroying vermin; fungicides, herbicides.

Cl.44;Medical and aesthetic medicine services; hygienic and beauty care for persons; aromatherapy services; beauty 
salons; massages; health care services.
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4053016    19/12/2018
[International Registration No. : 1424523]
memoryking GmbH & Co. KG

Päwesiner Weg 20 13581 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded data files; information technology and audio-visual, multimedia and photographic devices; magnets, 
magnetizers and demagnetizers; scientific and laboratory devices for physical reactions using electricity; apparatus, 
instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection and 
signalling devices; diving equipment; navigation, guidance, tracking, targeting and mapping devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; parts and accessories for all the aforesaid goods, included in this class.

Cl.11;Flues and installations for conveying exhaust gases; sun tanning appliances; sanitary installations, water supply 
and sanitation equipment; burners, boilers and heaters; lighting and lighting reflectors; food and beverage cooking, 
heating, cooling and treatment equipment; fireplaces, domestic; filters for industrial and household use; industrial 
treatment installations; industrial installations for the filtration of liquids; installations for the collection of gases; 
installations for the collection of liquids; installations for the separation of impurities from molten metals; bioreactors for 
clarifying industrial waste water; apparatus for draining food waste; personal heating and drying implements; drying 
installations; refrigerating and freezing equipment; regulating and safety accessories for water and gas installations; 
nuclear installations; ventilating fans; heating, ventilating, and air conditioning and purification equipment; igniters; parts 
and accessories for all the aforesaid goods, included in this class.

Cl.17;Flexible pipes, tubes, hoses and fittings therefor, including valves, and fittings for rigid pipes, all non-metallic; 
caulking materials; stopping materials in the nature of filling compounds; insulating materials and articles; unprocessed 
and semi-processed materials, not being designed for a specific use, included in this class, namely polyesters, mineral 
fibres, elastomers, cellulose, fibres impregnated with artificial resins, synthetic and composite materials, namely carbon 
fibres, cellulose acetate, fibreglass and glass wool, cast nylon for use in manufacture, chemical fibres, not for textile use; 
microporous synthetic sheets for the manufacture of protective clothing, protective work clothing, rainproof clothing, and 
for use in manufacture; self lubricating cast nylon for use in manufacture; synthetic fibres, other than for textile use; 
viscose sheets, other than for packing; semi-finished viscose sheets; yarns of ceramic fibres, other than for use in 
textiles; resins in extruded form; semi-worked plastic substances; finished or semi-finished products designed for a 
specific use, included in this class, namely shock-absorbing and packaging materials, vibration dampers, covers and 
seals, rubber suspensions, connection pieces, membranes and semi-processed synthetic filtering materials, adhesive 
tapes, strips and films; clutch and brake linings; tyre restoration and repair materials; anti-corrosion tape; foam for flower 
arrangements; fixing film; glass tapes and strips; marking tape; rubber pouches; protective articles of rubber; protective 
asbestos screens; handles and supports of rubber; threads of plastic for soldering; stoppers of plastics; statues and 
works of art, namely decorative badges of mica; decorative articles, namely, badges made of rubber; figurines made from 
rubber; decorative plastics films being semi-finished products; parts and accessories for all the aforesaid goods, 
included in this class; rubber bands for commercial and industrial uses.

Cl.18;Umbrellas and parasols; walking sticks; luggage, bags, wallets and other carriers; leather and imitation leather; 
fur; animal skins; saddlery, whips and apparel for animals; parts and accessories for all the aforesaid goods, included in 
this class.

Cl.35;Wholesaling and retailing in the field of filtering materials consisting of chemical and non-chemical substances, 
chemicals and materials for film, photography and printing; wholesaling and retailing in the field of unprocessed plastics, 
adhesives for use in industry, growth agents, fertilisers and chemicals for use in agriculture, horticulture and forestry; 
wholesaling and retailing in the field of detergents for use in manufacturing processes and for industrial purposes, 
chemical substances, chemical materials, chemical preparations and natural elements; wholesaling and retailing in the 
field of salts for industrial purposes, unprocessed artificial and synthetic resins; wholesaling and retailing in the field of 
starches for use in manufacture and industry, putties, fillers and pastes for use in industry; wholesaling and retailing in 
the field of chemical and organic compounds for use in producing foodstuffs and beverages; wholesaling and retailing in 
the field of dyes, colorants, pigments and inks, thinners and thickeners for coatings, dyes and inks, paints; wholesaling 
and retailing in the field of raw natural resins; wholesaling and retailing in the field of cosmetics, animal grooming 
preparations, essential oils and aromatic extracts; wholesaling and retailing in the field of grinding preparations, cleaning 
and fragrancing preparations, tailors' and shoemakers' wax; wholesaling and retailing in the field of fuels and illuminants, 
electric energy, dust binding compositions, lubricants and industrial greases, waxes and fluids; wholesaling and retailing 
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in the field of building and construction materials and elements of metal, unprocessed and semi-processed materials of 
metal, not being designed for a specific use; wholesaling and retailing in the field of metal hardware, doors, gates, 
windows and window coverings of metal, buildings and transportable buildings of metal; wholesaling and retailing in the 
field of statues and works of art of common metal, containers, and transportation and packaging articles of metal; 
wholesaling and retailing in the field of mechanical agricultural, earthmoving, construction, oil and gas extraction and 
mining equipment, pumps, compressors and fans; wholesaling and retailing in the field of industrial robots, moving and 
handling equipment, generators of electricity, machines and machine tools for treatment of materials and for 
manufacturing; wholesaling and retailing in the field of dispensing machines, sweeping, cleaning, washing and 
laundering machines, parts and fittings for all of the aforesaid goods; wholesaling and retailing in the field of hygienic and
beauty implements for humans and animals; wholesaling and retailing in the field of edged and blunt weapons, food 
preparation implements, kitchen knives and cutting tools, and table cutlery; wholesaling and retailing in the field of hand 
tools and implements (hand-operated) for treatment of materials, and for construction, repair and maintenance, lifting 
tools; wholesaling and retailing in the field of recorded content, information technology, audiovisual, multimedia and 
photographic apparatus; wholesaling and retailing in the field of magnets, magnetisers and demagnetisers, scientific 
apparatus and laboratory apparatus for triggering physical reactions using electricity; wholesaling and retailing in the 
field of apparatus, instruments and cables for electricity, optical apparatus and equipment; wholesaling and retailing in 
the field of amplifiers and correctors, safety, security, protection and signalling apparatus and equipment, diving 
equipment; wholesaling and retailing in the field of navigation, guidance, tracking, targeting and mapping devices, 
measuring, detecting and monitoring instruments, devices and regulators; wholesaling and retailing in the field of 
scientific research and laboratory apparatus, educational apparatus and simulators; wholesaling and retailing in the field 
of flues and installations for conveying exhaust gases, sun tanning appliances, sanitary installations and equipment; 
wholesaling and retailing in the field of water supply installations, burners, boilers and heaters, lighting and light 
reflectors; wholesaling and retailing in the field of apparatus and equipment for cooking, heating, refrigerating or 
otherwise treating foodstuffs and beverages; wholesaling and retailing in the field of fireplaces, filters for industrial and 
household use, industrial treatment installations; wholesaling and retailing in the field of industrial installations for 
filtering liquids, installations for collecting gases, installations for collecting liquids, installations for separating impurities 
out of molten metals; wholesaling and retailing in the field of bioreactors for clarifying industrial sewage, apparatus for 
draining food waste, personal heating and drying implements, drying installations, refrigerating and freezing equipment; 
wholesaling and retailing in the field of regulating and safety accessories for water and gas installations, nuclear 
installations; wholesaling and retailing in the field of heating, ventilating, air conditioning and purification equipment and 
installations, lighters; wholesaling and retailing in the field of vehicles and conveyances, wheels, tyres and continuous 
tracks for vehicles; wholesaling and retailing in the field of paper and cardboard, works of art and figurines of paper or 
cardboard, and architects' models; wholesaling and retailing in the field of decoration and artistic materials and media, 
filtering materials of paper, bags, pouches and goods of paper, cardboard or plastic for packaging, wrapping and storage 
purposes; wholesaling and retailing in the field of stationery, and instructional and teaching materials, adhesives for 
stationery or household purposes; wholesaling and retailing in the field of banknote holders, printed matter; wholesaling 
and retailing in the field of flexible pipes, tubes, hoses, and fittings therefor, and fittings for rigid pipes; wholesaling and 
retailing in the field of gaskets, caulking materials and fillers, insulating, damping and barrier materials; wholesaling and 
retailing in the field of unprocessed and semi-processed materials, not being designed for a specific use, namely 
polyesters, mineral fibres, elastomers, cellulose, fibres impregnated with synthetic resins; wholesaling and retailing in the 
field of synthetic and composite materials, namely carbon fibres, cellulose acetate, fibreglass and glass wool; 
wholesaling and retailing in the field of cast nylon for use in manufacture, chemical fibres, not for textile use; wholesaling 
and retailing in the field of microporous synthetic sheets for the manufacture of protective clothing, protective workwear, 
protective rainwear, and for use in manufacture; wholesaling and retailing in the field of microporous synthetic strips for 
the manufacture of protective clothing, self-lubricating cast polyamides for use in manufacture, synthetic fibres, other 
than for textile use, viscose sheets, other than for wrapping and packaging; wholesaling and retailing in the field of 
viscose sheets (semi-finished products), yarns of ceramic fibres (other than for textile use), resins in extruded form; 
wholesaling and retailing in the field of semi-worked plastic substances, finished or semi-finished products, namely 
shock-absorbing and packaging materials, vibration dampers, covers and seals, rubber suspensions; wholesaling and 
retailing in the field of connection pieces, membranes and semi-processed synthetic filtering materials, adhesive tapes, 
strips and films; wholesaling and retailing in the field of clutch linings and brake linings, tyre restoration and repair 
materials, anti-corrosion tape; wholesaling and retailing in the field of foam supports for flower arrangements, fixing foils, 
fibreglass tapes and strips, marking tape, rubber pouches, protective rubber articles; wholesaling and retailing in the field 
of protective asbestos screens, elastic bands, grips and supports of rubber, threads of plastic for soldering, plugs of 
plastic; wholesaling and retailing in the field of statues and works of art, namely decorative badges made of mica, 
decorative articles (badges) made of rubber, figurines made from rubber; wholesaling and retailing in the field of 
decorative plastic films (semi-finished products), umbrellas and parasols, walking sticks, luggage, bags, pocket wallets 
and other carrying cases; wholesaling and retailing in the field of leather and imitations of leather, animal skins and hides, 
saddlery, whips and clothing for animals; wholesaling and retailing in the field of building and construction materials and 
elements, not of metal, doors, gates, windows and window coverings, not of metal, buildings and transportable buildings, 
not of metal; wholesaling and retailing in the field of pitch, tar, bitumen, asphalt, stone, rock, clay and minerals, wood and 
imitation wood; wholesaling and retailing in the field of statues and works of art, goods, not of metal, namely mooring 
buoys, locks and keys, door, gate and window fittings, valves, fasteners, spindles, clamps, connectors and connections; 
wholesaling and retailing in the field of fans, clack valves, handles and rails, joints, hooks and hangers, identification 
bracelets, moulds and shapers, pennant holders, dowels; wholesaling and retailing in the field of protectors and support 
devices, spools, stiffening materials, rings, rods, saw benches, mats for sinks, spacer rings, intermediate layers for vats, 
staircase fittings, spiral springs, stackable adapters; wholesaling and retailing in the field of staves, posts and masts, 
suction cups, overhead rail systems, trailers, tension rollers, parts for tents, paper tissue holders, trays; wholesaling and 
retailing in the field of statues, figurines, works of art, ornaments and decorations made from materials including wood, 
wax, plaster or plastic; wholesaling and retailing in the field of furniture and furnishings, animal houses and beds; 
wholesaling and retailing in the field of yellow amber, animal parts, meerschaum, plant parts, non-metallic containers, and 
closures and holders therefor; wholesaling and retailing in the field of non-metallic ladders and movable steps non-
metallic displays, stands and signage; wholesaling and retailing in the field of statues, figurines, signboards and works of 
art; wholesaling and retailing in the field of unworked and semi-worked glassware, not being designed for a specific use; 
wholesaling and retailing in the field of brushes, brooms, and other cleaning implements and articles for cleaning 
purposes, brush-making materials, dishes, cookware and containers; wholesaling and retailing in the field of cosmetic 
and toilet utensils, and bathroom articles, animal husbandry articles, namely aquaria and vivaria; wholesaling and 
retailing in the field of devices for pest and vermin control, bird baths, cages, feeding and drinking articles, goldfish 
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bowls, grooming articles, nesting articles; wholesaling and retailing in the field of swing tags, waste disposal articles; 
wholesaling and retailing in the field of household articles for clothing and footwear, namely boot jacks and shoe horns, 
buttonhooks, coatstands, clothing stretchers, irons and clothes wringers, shoe polishing apparatus, shoe trees and 
stretchers; wholesaling and retailing in the field of raw textile fibres and substitutes therefor, goods of woven fabrics and 
fibres, namely slings and bands, bags and sacks for packaging, storage and transport; wholesaling and retailing in the 
field of tarpaulins, awnings, tents and unfitted coverings, sails, ropes and strings, nets; wholesaling and retailing in the 
field of ventilation sheets, container displays, padding and stuffing materials, animal hair; wholesaling and retailing in the 
field of textile material, textile goods and textile substitutes, filtering materials of textile, clothing, footwear, headgear; 
wholesaling and retailing in the field of sporting articles and equipment, festive decorations and artificial christmas trees.
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4055784    27/12/2018
[International Registration No. : 1442040]
ERIKS N.V.

Mariaplaats 21 NL-3511 LK Utrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Pipes and tubes of metal; fittings of metal for hose, tubes and pipes; clips of metal for hose, tubes, and pipes; 
blocks and bars of metal, all of the aforesaid for industrial purposes; valves of metal; attachments of metal for industrial 
installation pipes, in particular disconnection, adaptation, distribution and safety fittings, sliding gates; metal rings and 
metallic o-rings; seals, made of metal, rotary seals made of metal; rotary shaft seals; transmotion seals; all the aforesaid 
being metal o-rings.

Cl.17;Packing, stopping and insulating materials; flexible pipes, not of metal; flange gaskets, taper couplings, not of 
metal, valve rings for sealing, steam valves for sealing, butterfly valve seals, gasket sealer for use in plumbing, rubber 
valves, sealing rings, screw seal rings, oil and grease seals, dust seals, glass gauge rings, rotary seals not of metal, 
elastomeric and polymer seals, flexible tubes, not of metal; hose fittings, not of metal; non metal fittings, namely, tube 
and pipe clips, belt fasteners, flanges, sleeves, elbows, cylinders, rings and round cords.
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Priority claimed from 28/11/2018; Application No. : 4020180166029 ;Republic of Korea 

4055867    30/11/2018
[International Registration No. : 1444006]
AMOREPACIFIC CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.21;Containers for household use; make-up brushes; powder puffs; non-electric toothbrushes; bath sponges; 
shaving brushes; appliances for removing make-up, electric; electric toothbrushes; kitchen containers; mugs; 
dishwashing brushes; drinking vessels; flower pots; perfume burners; drinking bottles for sports; eyebrow brushes; 
combs; floss for dental purposes; make-up removing appliances; toilet paper holders.

Cl.35;Wholesale store services for cosmetics; commercial intermediary services in the field of cosmetics; relocation 
services for businesses; accounting; sales promotion for others; outsourced administrative management for companies; 
marketing; rental of office machinery and equipment; advertising; business management and organization consultancy; 
rental of vending machines; personnel management consultancy; distribution of samples; commercial intermediary 
services in the field of green tea; commercial intermediary services in the field of soaps for personal use; comprehensive 
shopping mall services provided via internet; commercial intermediary services in the field of dentifrices; commercial 
intermediary services in the field of esthetic massage apparatus; commercial intermediary services in the field of 
cosmetic utensils; retail store services for cosmetics.
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Priority claimed from 08/06/2018; Application No. : 87955032 ;United States of America 

4058869    07/12/2018
[International Registration No. : 1443591]
ACM Management Company, LLC

1331 NW Lovejoy Street, Suite 720 Portland OR 97209 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Dried fruit; frozen fruit; processed fruit; processed nuts.

Cl.31;Fresh fruit; unprocessed nuts.

Cl.35;Business management consultancy services in the field of agriculture; employment agency services in the field 
of agriculture; advertising, marketing and promotion services.
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Priority claimed from 19/07/2018; Application No. : 30 2018 108 101 ;Germany 

4060034    11/12/2018
[International Registration No. : 1444410]
Bayerische Motoren Werke Aktiengesellschaft

Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Controls for the operation of machines and engines.

Cl.9;Data processing equipment and accessories; measuring, detecting and monitoring instruments, indicators and 
controllers.

Cl.12;Vehicles and conveyances; powertrains, including engines and motors, for land vehicles; parts and fittings for 
vehicles; wheels for vehicles; tyres for vehicles; continuous tracks for vehicles.
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Priority claimed from 12/06/2018; Application No. : 87959522 ;United States of America 

4060057    06/12/2018
[International Registration No. : 1443776]
Figure Technologies, Inc.

650 California Street, Suite 2700 San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for managing digital assets; computer software for completing financial and investment 
transactions for equities.

Cl.35;Business consultation services in the field of digital asset management using blockchain technology.

Cl.36;Equity release services, namely, assisting others with the completion of financial and investment transactions for 
equities; unsecured lending services; financial asset management services.

Cl.42;Providing temporary use of non-downloadable computer software for managing digital assets; providing 
temporary use of non-downloadable computer software for completing financial and investment transactions for equities.
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4060061    10/12/2018
[International Registration No. : 1443650]
ACUITIVE TECHNOLOGIES, INC.

50 Commerce Drive Allendale NJ 07401 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Polymers and polymeric additives for use in the manufacture of medical devices, surgical dressings, wound 
dressings, medical implants, joint implants, personal care products, medical device coatings, and adhesives used in 
medical and surgical applications.

Cl.10;Artificial biomaterials for augmentation of bone and tissue for medical purposes; artificial bone growth media; 
artificial skin for surgical purposes; artificial skin for wound care purposes; synthetic media for use in the augmentation 
of bone and tissue for medical purposes.
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Priority claimed from 29/05/2018; Application No. : 87939838 ;United States of America 

4063962    29/11/2018
[International Registration No. : 1444622]
Poseida Therapeutics, Inc.

4242 Campus Point Court, Suite 700 San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Kits comprised of genetically engineered cell lines, reagents, enzyme substrates and chemical preparations for 
research purposes; reagents, nucleic acids, and nucleotides for scientific and research use in the fields of clinical 
research, drug development, agriculture and genetics research; reagent kits comprised of reagents and chemical 
preparations for scientific research purposes; samples of nucleotide sequence variants and modifications for use in the 
fields of scientific research, clinical research, and scientific diagnostics research.

Cl.5;Biological preparations for use in medical and clinical cell therapy; gene therapy products, namely, engineered 
cells and engineered cell platforms for medical or clinical use.

Cl.31;Live genetically engineered animals for laboratory use.

Cl.42;Scientific and laboratory research services in the fields of gene, genome and cellular editing, modification, 
engineering and regulation for use in developing medical diagnostic products; scientific and laboratory research services 
in the fields of gene, genome and cellular editing, modification, engineering and regulation for use in developing human 
and veterinary pharmaceutical and biological preparations; aggregation, analysis and provision of data in the field of 
genomics; custom design and development of engineered cell lines for others for use in scientific research, and drug 
discovery and development.

8108



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

4066088    03/01/2019
[International Registration No. : 1444348]
Narottam TM Ltd

31 High View Close Leicester LE4 9LJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; beverages for babies.

Cl.29;Prepared snacks consisting principally of fruit, vegetables, legumes, nuts or seeds; prepared meals consisting 
principally of meat, eggs, fish, legumes, vegetables or fruit; jellies; milk products; dried fruits and vegetables; cooked 
fruits and vegetables; cheese-based snack foods; all the aforesaid being for children.

Cl.30;Prepared snacks consisting principally of pasta, rice or cereals; prepared meals consisting principally of pasta, 
rice or cereals; pastries; confectionery; chocolate; cakes; biscuits; pies; pizza; all the aforesaid being for children.
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Priority claimed from 18/06/2018; Application No. : 17918828 ;European Union 

4067559    17/12/2018
[International Registration No. : 1433668]
PlugIt Finland Oy

Keskuojankatu 13 FI-33900 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; mobile applications; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; charging devices and poles for electric vehicles; battery charging 
devices; charging displays and indicators; time switches, automatic; navigation apparatus for vehicles [on-board 
computers]; vehicle batteries; electric batteries; electric cables and wires; commutators; circuit breakers; thermal 
controls [thermostats] for vehicles; milage recorders for vehicles; parking meters.

Cl.35;Advice relating to the sale of electricity; consumer advice relating to the use of electricity; electricity resale and 
purchase contracts for others; advertising, marketing and promotional services; business analysis, research and 
information services; business management consultancy services.

Cl.37;Installation, repair and maintenance services of charging devices and charging poles; vehicle battery charging; 
rental of charging devices and charging poles; leasing of charging devices; advisory, consultation and information 
services relating to the foregoing.
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4067649    27/12/2018
[International Registration No. : 1435402]
IPASON TECHNOLOGY CO., LTD.

No. 1801, 18F, D1 Dist., Hankoubei E-commerce Plaza, No.88 Hankou Bei Road, Panlongcheng, Huangpi District 430312 Wuhan City, 
Hubei Province China

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices.

Cl.35;Advertising; sales promotion for others; procurement services for others [purchasing goods and services for 
other businesses]; provision of an on-line marketplace for buyers and sellers of goods and services; commercial 
administration of the licensing of the goods and services of others; personnel recruitment; office machines and 
equipment rental; updating and maintenance of data in computer databases; typing information into computers; 
sponsorship search.
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4067683    17/12/2018
[International Registration No. : 1433670]
PlugIt Finland Oy

Keskuojankatu 13 FI-33900 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; mobile applications; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; charging devices and poles for electric vehicles; battery charging 
devices; charging displays and indicators; time switches, automatic; navigation apparatus for vehicles [on-board 
computers]; vehicle batteries; electric batteries; electric cables and wires; commutators; circuit breakers; thermal 
controls [thermostats] for vehicles; milage recorders for vehicles; mobile applications; parking meters.

Cl.35;Advice relating to the sale of electricity; consumer advice relating to the use of electricity; electricity resale and 
purchase contracts for others; advertising, marketing and promotional services; business analysis, research and 
information services; business management consultancy services.

Cl.37;Installation, repair and maintenance services of charging devices and charging poles; vehicle battery charging; 
rental of charging devices and charging poles; leasing of charging devices; advisory, consultation and information 
services relating to the foregoing.
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4067702    21/12/2018
[International Registration No. : 1393092]
Trittec AG

Nordring 22 19073 Wittenförden Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal [storage, transport].

Cl.9;Recorded content; computer software; mobile apps; measuring, detecting and monitoring instruments, indicators 
and controllers; controllers (regulators); industrial process control software.

Cl.11;Filters for industrial and household use; heating, ventilating, and air conditioning and purification equipment 
(ambient); air treatment equipment; air purifiers; electric air deodorizers; filters for air purifiers; pollen filtering apparatus; 
dust filters; dust cyclone filters; air filters for use as dust arrestants in industrial processes; air filters for use as dust 
extractors in industrial processes; electrically powered blowers for dust extraction from the air.

Cl.37;Routine servicing of dust extraction apparatus; installation of dust extraction apparatus; installation of ventilation 
and dust extraction systems; maintenance and repair of dust extraction apparatus.
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4067712    17/12/2018
[International Registration No. : 1395447]
Philips Lighting Holding B.V.

High Tech Campus 45 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting apparatus and lighting systems; lighting control 
apparatus; lighting control systems; remote control apparatus for controlling lighting; mobile apps for lighting systems; 
optical control apparatus; thermal control apparatus; signaling apparatus and instruments; projectors; apparatus for the 
transmission of data; databases; electric converter; ballasts for lighting installations; light emitting diodes (leds), organic 
light emitting diodes (oleds), laser diodes and zener diodes; lasers; electronic components for lighting; sensors and 
detectors; electric power unit [transformers]; batteries; starters for electric lights; parts of the aforementioned goods.

Cl.11;Apparatus for lighting; lighting fixtures and lighting installations; lamps; light sources [other than for 
photographic or medical use]; parts of the aforesaid goods.
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4067713    09/01/2019
[International Registration No. : 1177913]
ENI S.p.A.

Piazzale Enrico Mattei, 1 I-00144 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.1;Motor fuel additives; lubricant additives; tyre repairing compositions; chemicals, including sprays, for the repair, 
inflation and maintenance of tyres; anti-freezing agents, chemical antifreeze additives; antifreeze fluids for windshields 
and every other part of vehicles; chemical cleaners for engines and injectors; chemical de-icers; anti-freezing agents.

Cl.3;Cleaning preparations for vehicle interiors and exteriors, in particular detergents, polishing preparations, sanitising 
deodorants and shampoos; products for removing ice from vehicles, preparations for removing small flies and for 
cleaning the windshield, windshield cleaners.

Cl.4;Motor fuel, lubricants, non-chemical additives for lubricants and motor fuel, cleaners for engines and injectors; oils 
and grease for vehicles.
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Priority claimed from 06/06/2018; Application No. : 31433614 ;China 

4068849    08/10/2018
[International Registration No. : 1445770]
XIAOMI INC.

FLOOR 13, RAINBOW CITY SHOPPING MALL II OF CHINA RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN 
DISTRICT 100028 BEIJING China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; smartphones; portable media players; 3D spectacles; video 
screens; remote control apparatus; measuring instruments; sensors; integrated circuit chips; video projectors; optic 
mirrors; electric light dimmers and regulators; quantity indicators; photography slides; theft prevention installations, 
electric; batteries, electric; electric inductors; wires, electric; selfie sticks for cellphones; wrist-worn smart phone.

Cl.42;Monitoring of computer systems by remote access; computer software design; computer video game 
programming; conversion of data or documents from physical to electronic media; technical research; quality system 
authentication; cosmetic research; industrial design; design of interior décor; intangible assets evaluation.
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Priority claimed from 12/10/2018; Application No. : 33992969 ;China 

4068911    17/10/2018
[International Registration No. : 1445405]
BEIJING PERFECT WORLD SOFTWARE TECHNOLOGY DEVELOPMENT CO., LTD.

701 -14 FLOOR 7, BLOCK 5, NO. 1 SHANGDI EAST ROAD, HAIDIAN DISTRICT 100085 BEIJING China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; electronic publications, downloadable; computer game software; computer software 
applications, downloadable; computer programs, recorded; downloadable smartphone software applications; 
downloadable image files; computer programs [downloadable software]; holograms; face recognition devices; 
photocopiers [photographic, electrostatic, thermic]; electronic notice boards; cases for smartphones; virtual reality 
headsets; headphones; projection apparatus; cameras [photography]; surveying apparatus and instruments; telescopes; 
remote control apparatus; electronic chips; video screens; theft prevention installations, electric; 3d spectacles; 
rechargeable electric batteries; animated cartoons.

Cl.41;Educational services; organization of competitions [education or entertainment]; lending library services; 
providing on-line electronic publications, not downloadable; release of videotapes; toy rental; games equipment rental; 
providing sports facilities; game services provided on-line from a computer network; conducting guided tours; cinema 
presentations.

8117



Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 15/06/2018; Application No. : 88002208 ;United States of America 

4069191    13/12/2018
[International Registration No. : 1445512]
The Gideons International

50 Century Boulevard Nashville TN 37214 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Greeting cards and note cards.

Cl.36;Charitable fundraising by means of distributing greeting cards and note cards to raise funds for the distribution 
of Bibles.
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Priority claimed from 02/10/2018; Application No. : 1958466 ;Australia 

4072049    12/12/2018
[International Registration No. : 1445978]
BIZ HUB AUSTRALIA PTY. LTD.

1 Northcote St TORRENSVILLE SA 5031 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; personal computer application software; computer software 
programs for spreadsheet management; downloadable software applications (apps); computer software programs for 
database management; integrated software packages; industrial computer software programs; education software; 
computer software platforms, recorded or downloadable; computer software downloaded from the internet; application 
software; communications processing computer software; computer software for accounting systems; computer software
for business purposes; engineering design software; computer software for processing market information; computer 
software for processing address files; computer software applications (downloadable); computer software packages; 
computer software (programs); computer software programs; computer programs (downloadable software); computer 
software products; packaged software.

Cl.42;Computer software development; computer software advisory services; upgrading of computer software; design 
of computer software; maintenance of computer software; installation of middleware (software); development of software; 
writing of computer software; advisory services relating to computer software; computer software consultancy; software 
creation; computer software design; software engineering; computer software engineering; computer software 
programming services; development of computer software; development of computer software application solutions.
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Priority claimed from 16/08/2018; Application No. : 017944233 ;European Union 

4073984    31/08/2018
[International Registration No. : 1445689]
Sandvik Machining Solutions AB

Sandviken SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools, including turning, parting, grooving, threading, milling, drilling, boring and 
reaming tools and tool holders, and inserts for such tools; automatic vending machines in particular card operated.

Cl.9;Computer software; computerized electric control systems; computer software programs; computer software 
platforms; cloud computing software; electronic control systems; software applications; computer hardware; magnetic 
data carriers, recording discs; data processing equipment and computers.

Cl.35;Advertising services, namely, dissemination of advertising for others via an on-line electronic communications 
network; business consultancy services relating to the selection of metal working machines and tools; business 
consultancy; data processing services; computer database management services; business analysis, research and 
information services; collection and systematization of business data; provision of an on-line marketplace for buyers and 
sellers of goods and services; retail store services in relation to computer software, power operated metal working tools, 
including turning, parting, grooving, threading, milling, drilling, boring and reaming tools and tool holders, and inserts for 
such tools; provision of an on-line marketplace for selling computer software and applications, power operated metal 
working tools, including turning, parting, grooving, threading, milling, drilling, boring and reaming tools and tool holders, 
and inserts for such tools, providing a searchable on-line advertising guide featuring the goods and services of other on-
line vendors.

Cl.36;Financial payment services; finance services; monetary affairs; insurance services.
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Cl.37;Repair, maintenance and installation of computers.

Cl.38;Telecommunication services; enabling multiple user access to a global computer network; electronic 
transmission of data and documents with private and business information via computer terminals; Internet service 
provider services; electronic communication services; provision of access to a searchable database of business related 
information, via worldwide computer networks.

Cl.39;Transport; packaging and storage of goods; sending and delivery of goods.

Cl.41;Education services; providing of training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of operating software for 
accessing and using a cloud computing network; software consulting services; application service provider [ASP] 
services; software as a service [SaaS]; platform as a service [PaaS]; providing temporary use of online non-downloadable 
software; maintenance and repair of software; computer software integration; website hosting services; information 
technology consultancy services, computer software technical support services, providing on-line support services for 
computer program users, research services, computer system analysis, design of information systems, development of 
information systems; providing information concerning computer software via the Internet and other computer and 
electronic communication networks; providing technical consulting services and technical troubleshooting support for 
computer software and for handheld mobile digital electronic devices and other consumer electronics; consulting 
services in the field of selection, implementation and use of computer hardware, computer software and consumer 
electronic systems for others; computer data recovery; multimedia and audio-visual software consulting services; 
computer programming; support and consultation services for developing computer systems, databases and 
applications; providing search engines for obtaining data via communications networks; providing temporary use of 
computer software and online facilities to enable users to access and download computer software; computer hardware 
and software consulting services; rental of computer hardware and software apparatus and equipment; support and 
consultation services for developing computer systems and databases; graphic design for the compilation of web pages 
on the Internet; information relating to computer hardware or software provided on-line from a global computer network 
or the Internet; creating and maintaining web-sites; design and development of web-sites featuring multimedia materials; 
information, advisory and consultancy services relating to all the aforesaid; hosting the web-sites of others; providing 
search engines for the Internet; hosting a social networking platform on the Internet; advice relating to the development 
of computer systems; database design and development; design and development of networks; development of computer 
software application solutions; website development services; design, development and programming of technical 
solutions for improving performance of metal working machines and tools.

Cl.45;Licensing of software.
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Priority claimed from 06/09/2018; Application No. : 308774 ;Israel 
4074018    15/11/2018
[International Registration No. : 1445683]
LYCORED LTD

P.O.B. 320 Be'er Sheva Israel

Proposed to be Used
IR DIVISION
Cl.1;Lycopene for the food industry; carotenoids, namely, lycopene, alpha-carotene, phytofluene, lutein, astaxanthin, 
beta-carotene, carnosic acid and phytoene from natural sources for use in the manufacture of food and beverages; all 
included in class 1.

Cl.2;Food dye; colorants for use in the manufacture of food and beverage products; all included in class 2.
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Priority claimed from 18/10/2017; Application No. : UK00003264439 ;United Kingdom 

4074019    18/04/2018
[International Registration No. : 1445715]
TopHat Corporate Limited

14 Great James Street LONDON WC1N 3DP United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Metal building and construction materials; transportable metal buildings; prefabricated metal buildings; modular 
building units of metal; parts and fittings for the aforesaid goods; metal cladding; metal materials for building decoration.

Cl.9;Software; computer software; software applications.

Cl.19;Non-metal building and construction materials; non-metal transportable buildings; non-metal prefabricated 
buildings; non-metal modular building units; parts and fittings for the aforesaid goods; processed timber; building timber;
non-metal cladding materials; non-metal materials for building decoration.

Cl.36;Real estate affairs; estate agency services; home sales services; management of property developments (terms 
too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); financial services; 
property investment services; advice, information and consultancy for all the aforesaid services.

Cl.37;Building, restoration, construction, repair, maintenance and installation services relating to residential and 
commercial property; real estate development (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) 
of the Common Regulations); construction, assembly and erection of prefabricated buildings; decorating of buildings 
(terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); advice, 
information and consultancy for all the aforesaid services.

Cl.42;Architectural design and consultancy services; design of buildings and of components used in building and 
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construction; design and consultancy services for the interiors of buildings; interior decorating (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); architectural services relating to the 
development of land; preparation of architectural plans and reports; architectural and construction planning services; 
assistance and advice in connection with planning applications (terms too vague in the opinion of the International 
Bureau – Rule 13 (2) (b) of the Common Regulations); software development; advice, information and consultancy for all 
the aforesaid services.
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4074021    31/08/2018
[International Registration No. : 1445690]
Bandelin electronic GmbH & Co. KG

Heinrichstr. 3-4 12207 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.5;Disinfectants and cleaning preparations for medical, dental and veterinary purposes, laboratory purposes, 
occupational health and safety, and surface engineering in industry, craft and commerce.

Cl.9;Ultrasonic cleaners, not for medical use; ultrasound apparatus, not for medical purposes; scientific, signalling and 
measuring apparatus and instruments; calculating machines, data-processing equipment and computers; computer 
software; data carriers; laboratory equipment (disintegrators with sonotrodes) being accessories for ultrasonic 
apparatus; ultrasonic apparatus (apparatus for generating ultrasound) for industrial applications, included in this class; 
fittings and components for ultrasound apparatus, included in this class, in particular components for ultrasound 
generation, including ultrasonic immersible transducers, deflection plates, individual converters, tubs, baths, assemblies 
and laboratory equipment (disintegrators with sonotrodes).

Cl.10;Ultrasound equipment for medical purposes; ultrasound apparatus (apparatus for ultrasound generation) for 
medical applications; medical apparatus, in particular low-frequency therapy tranducers, being components for ultrasonic 
apparatus for physiotherapy, in particular for the treatment of musculo-skeletal pain; low-frequency therapeutic 
converters being components for ultrasonic apparatus for physical therapy (medical apparatus); fittings and components 
for ultrasound apparatus, in particular components for ultrasound generation, including low-frequency therapeutic 
converters being components for ultrasonic apparatus for physical therapy (medical apparatus); ultrasonic cleaners, for 
medical, surgical and dental use.

Cl.42;Research and development in the field of ultrasound technology; manufacture of technical apparatus, in 
particular apparatus for ultrasound generation, scientific and technological services with regard to the custom 
manufacture of technical apparatus, in particular apparatus for ultrasound generation.
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4074027    23/11/2018
[International Registration No. : 1445959]
YEARCON CO., LTD.

No.239, Wenzhong East Road, Wenxi Town, Qingtian County 323903 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.18;Fur-skins; handbags; bags; leather laces; umbrellas; walking sticks; covers for animals; pocket wallets; animal 
skins.

Cl.25;Clothing; knitwear [clothing]; shoes; hats; hosiery; gloves [clothing]; scarfs; girdles; sleep masks; shower caps; 
ready-made clothing; sashes for wear.
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Priority claimed from 16/01/2018; Application No. : AM 50111/2018 ;Austria 

4077302    16/07/2018
[International Registration No. : 1446886]
Palfinger AG

Lamprechtshausener Bundesstraße 8 A-5101 Bergheim bei Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.6;Wire ropes for cranes; wire ropes for anchoring purposes; mounting parts of metal; cables, wires, and chains of 
metal: rollers, springs and valves of metal [except for machine elements]; pipelines, tubes and hoses, as well as 
accessories for this, including valves, of metal; masts of metal; metal structures; metal containers for transport purposes; 
metal hooks; metal support struts; struts of metal, in particular front supports, rear supports, additional supports for 
vehicles and canes and lifting devices; tanks of metal; packing plates and washers of metal; chocks, mainly of metal; 
safety chains of metal; snap hooks of metal; thimbles [metal] for ropes and cables; brackets of metal; clamps of metal; 
baskets of metal; frames of metal; metal rails; webbing of metal for load transport; load carrying straps of metal; working 
cages of metal; metal tie rods for construction purposes; vehicle ramps of metal; transportable structures, mainly of 
metal; transportable metal structures; transportable metal cabins; ramps of metal; platforms of metal; anchors; anchoring 
devices of metal; hose drums; loading bridges of metal; non-automatic hose reels [retractor] of metal; non-automatic 
hose reels [unwinder] of metal; loading bridges of metal [structures]; chains of metal; crawler chains of metal; removable 
counterweights of metal for vehicles and cranes and lifting devices; metal support devices for uncoupling loading cranes; 
access ramps and access rails for wheelchairs of metal, in particular light metal.

Cl.7;Cranes and their parts; jacks and lifting devices, in particular cranes on vehicles, jib cranes; crane trucks; lifting 
machines as attachments for vehicles; mobile cranes; stationary cranes; bridge cranes; crawler cranes; rail cranes; 
suspension cranes; spare-parts of cranes and lifting devices; mounting parts for cranes; crane hooks; clamping chucks 
[machine parts]; crane forks; turnable forks for cranes and lifting devices, folding forks and retractable forks for lifting 
devices, in particular stacker trucks; hydraulic, electric and pneumatic lifting gear; tool inserts for machines; hydraulic 
tongs; grippers for cranes, in particular suction grippers, orange peel buckets, universal grippers, clamshell buckets, bulk 
material grabs, moulding grippers; lifting tongs for cranes; pallet forks; brick clamps; machines for positioning and 
embedding masts and posts; augers; emptying machines; hydraulically driven tools [machine parts]; stacking crane 
arms; lifting devices for vehicles; winches; agricultural and forestry equipment mounted on trailers; rams; saws 
[machines]; snow blower attachments for vehicles; shovels for earthmoving machines, rope tensioning devices for 
cranes; automatic reels; mechanical reels; rotators and manipulators for cranes and lifting devices; drives, except for 
land vehicles; clutches and devices for power transmission [except for land vehicles]; connecting elements [machine 
parts]; hydraulic circuits for machines; hydraulic drives for tools, machines, and motors, in particular for cranes and 
lifting devices; hydraulic pumps; pumps; cylinders for machines; oil coolers for motors; pressure controls [regulators] as 
machine parts; servomotors; rotary motors for cranes and lifting devices; auxiliary drives; emergency drives for cranes 
and lifting devices; hybrid drive for cranes and lifting devices; hydraulic aggregates; axles and articulations for machines, 
differential gears for machines; machines for waste disposal and recycling; machines for container handling; rocker 
levers (machine parts); pile hoist devices [machines]; hydraulic wood grippers for forestry purposes; agricultural, 
horticultural and forestry machines and apparatuses; rope cranes; automatic devices for felling, delimbing and/or cutting 
trees; automatic devices for splitting tree trunks, in particular splitting tongs; platform lifts; tailgate lifts; lifting platforms, 
lifting hoists, aerial work platforms; lift ramps; self-propelled working cages; mechanical work platforms; motor-driven 
access work platforms; mobile platforms, in particular loading platforms; hoisting gear for platforms and loading 
platforms; handicapped lifts, swivel lifts; wheelchair lifting platforms; retractable and extendable ramps and raising as 
well as lowering platforms to facilitate getting into or out of, resp., vehicles for persons; anchor winches; electrically or 
hydraulically driven winches for shipping; loading bridges; capstans; loading cranes; unloading cranes; derricks; harbour
cranes; portal cranes; mobile cranes; grapnels for shipping [automatic]; facade access equipment; raising and lowering 
platforms for maintenance and upkeep of building façades; pit cages.

Cl.9;Instrumentation and control for cranes and lifting devices, utility and multipurpose vehicles, lifting platforms, 
loading ramps, mechanical access platforms, entry and exit aids for vehicles, agricultural and forestry machines, heavy 
goods vehicles with cranes; radio remote controls for cranes and lifting devices, utility and multipurpose vehicles, lifting 
platforms, loading ramps, mechanical access platforms, entry and exit aids for vehicles, agricultural and forestry 
machines, heavy goods vehicles with cranes, stacker trucks, truck-mounted forklifts; accessories for radio remote 
controls; computer programmes and computer software, including programmes for use on mobile electronic devices; 
software for control and operation of cranes and lifting devices, utility and multipurpose vehicles, lifting platforms, 
loading ramps, mechanical access platforms, entry and exit aids for vehicles, agricultural and forestry machines, heavy 
goods vehicles with cranes; software for use in autonomous control of cranes and lifting devices; software for use for 
autonomous and semi-autonomous driving of vehicles; software for use for autonomous and semi-autonomous moving 
of cranes and lifting devices; integrated electronic risk and collision prevention devices for cranes and lifting devices; 
weight measuring instruments and apparatuses; graphic display devices; joysticks for computers; communications 
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equipment; control apparatuses and instruments; operating consoles [electric]; wireless communication devices; alarm- 
and warning equipment; head protection; measuring, detection and monitoring instruments, devices as well as 
controllers; alignment and calibration instruments; approximation detectors; levelling instruments; sensors and 
detectors; safety, security, protection and signal devices as well as equipment; warning lights for vehicles; screens 
[displays]; apparatuses and instruments for conducting electric current.

Cl.12;Vehicles with lifting devices, in particular cranes; heavy good vehicles with leading cranes; multipurpose 
vehicles, accessories for multipurpose vehicles, namely winch attachments, loading cranes, on-board cranes, trailers; 
container vehicles; vehicles with tipping devices, in particular roll-off tippers and skip loaders; stacker trucks; truck-
mounted forklifts; forklift trucks; parts and accessories for vehicles; rail vehicles; utility vehicles; vehicles with integrated 
loading device; driverless vehicles (autonomous vehicles); remote-controlled vehicles; trailers for vehicles; trailer 
supports; car bodies for trailers; trailers with tipping function; hydraulic circuits for vehicles; suspensions for vehicles; 
components for the outer car body of vehicles; chassis for motor vehicles; tipping attachments for heavy goods vehicles; 
refuse collection vehicles; vehicle cabins; car bodies for motor vehicles; seats for motor vehicles, in particular swivel 
seats; luggage racks for motor vehicles; axles and articulations for vehicles; deferential gears for land vehicles, motors 
for land vehicles; drives (parts of motor vehicles); overhead guard; rain and weather protection attachments for vehicles; 
acoustic and visual safety signal devices for vehicles; hydraulic control systems for vehicles; stability control systems for
vehicles; hydraulic clutches for vehicles; disability vehicles; retractable and extendable entry steps for vehicles; fastening
and safety devices for wheelchairs in vehicles; retractable and extendable ramps and raising as well as lowering 
platforms to facilitate getting into or out of, resp., vehicles for persons; elevator tailboards [parts of land vehicles]; tail 
lifts for vehicles; outriggers for water vehicles; components for boats; dinghies; boat davits; beat hooks; cable chocks for 
boars; water vehicles; fenders for water vehicles; tail lifts [parts of land vehicles], in particular for attachment to vehicles, 
vehicle attachments and/or vehicle chassis.

Cl.37;Renting of cranes and lifting devices, accessories for cranes and lifting devices, lifting platforms, loading ramps, 
mechanical access platforms, stacker trucks, tuck-mounted forklifts, entry and exit aids for vehicles, agricultural and 
forestry machines; repair, servicing, and maintenance of cranes and lifting devices, accessories for cranes and lifting 
devices, vehicles and their parts, lifting platforms, loading ramps, mechanical access platforms, entry and exit aids for 
vehicles, agricultural and forestry machines, customer services for vehicles [maintenance]; installation of cranes and 
lifting devices, accessories for cranes and lifting devices, vehicles and their parts, lifting platforms, loading ramps, 
mechanical access platforms, entry and exit aids for vehicles, agricultural and forestry machines: consulting and 
provision of information with regard to repair, maintenance, servicing, installation, and operation of cranes and lifting 
devices, accessories for cranes and lifting devices, vehicles and their parts, lifting platforms, loading ramps, mechanical 
access platforms, entry and exit aids for vehicles, agricultural and forestry machines.
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4077509    28/09/2018
[International Registration No. : 1446760]
"OOBLEE" D.O.O. PODGORICA

Bulevar Ivana Crnojevica 2/B - D3 81000 Podgorica Montenegro

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; business inquiries; bill-posting; import-export agency services; commercial 
information agency services; cost price analysis; dissemination of advertising matter; photocopying services; 
employment agency services; office machine and equipment rental; book-keeping; accounting; drawing up of statements 
of accounts; business auditing; business management and organization consultancy; personnel management 
consultancy; business management consultancy; typing; demonstration of goods; direct mail advertising; commercial or 
industrial management assistance; document reproduction; updating of advertising material; distribution of samples; 
business efficiency expert services; auctioneering; market studies; business appraisals; business investigations; 
publicity material rental; business organization consultancy; publication of publicity texts; publicity; advertising; radio 
advertising; business research; public relations; shorthand; television advertising; transcription of communications 
[office functions]; shop window dressing; advertising agency services; advisory services for business management; 
modelling for advertising or sales promotion; marketing research; computerized file management; professional business 
consultancy; economic forecasting; organization of exhibitions for commercial or advertising purposes; business 
information; opinion polling; payroll preparation; personnel recruitment; relocation services for businesses; rental of 
advertising space; sales promotion for others; secretarial services; tax preparation; telephone answering for unavailable 
subscribers; word processing; arranging newspaper subscriptions for others; advertising by mail order; business 
management of hotels; business management of performing artists; compilation of information into computer databases; 
systemization of information into computer databases; organization of trade fairs for commercial or advertising purposes; 
rental of photocopying machines; on-line advertising on a computer network; procurement services for others 
[purchasing goods and services for other businesses]; data search in computer files for others; rental of advertising time 
on communication media; news clipping services; rental of vending machines; psychological testing for the selection of 
personnel; price comparison services; presentation of goods on communication media, for retail purposes; commercial 
information and advice for consumers in the choice of products and services; arranging subscriptions to 
telecommunication services for others; administrative processing of purchase orders; commercial administration of the 
licensing of the goods and services of others; outsourcing services [business assistance]; invoicing; writing of publicity 
texts, compilation of statistics; layout services for advertising purposes; sponsorship search; organization of fashion 
shows for promotional purposes; production of advertising films; business management of sports people; marketing; 
telemarketing services; retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies; 
rental of sales stands; provision of commercial and business contact information; search engine optimization for sales 
promotion; web site traffic optimization; pay per click advertising; commercial intermediation services; business 
management for freelance service providers; negotiation and conclusion of commercial transactions for third parties; 
updating and maintenance of data in computer databases; business project management services for construction 
projects; providing business information via a web site; provision of an on-line marketplace for buyers and sellers of 
goods and services; design of advertising materials; outsourced administrative management for companies; tax filing 
services; business management of reimbursement programs for others; business management of reimbursement 
programmes for others; rental of billboards [advertising boards]; writing of resumes for others; web indexing for 
commercial or advertising purposes; administration of frequent flyer programs; appointment scheduling services [office 
functions]; appointment reminder services [office functions]; administration of consumer loyalty programs; scriptwriting 
for advertising purposes; registration of written communications and data; updating and maintenance of information in 
registries; compiling indexes of information for commercial or advertising purposes; business intermediary services 
relating to the matching of potential private investors with entrepreneurs needing funding; production of teleshopping 
programmes; production of teleshopping programs; consultancy regarding public relations communication strategies; 
consultancy regarding advertising communication strategies; negotiation of business contracts for others; promotion of 
goods and services through sponsorship of sports events; competitive intelligence services; market intelligence 
services; financial auditing; online retail services for downloadable digital music; online retail services for downloadable 
ring tones; online retail services for downloadable and pre-recorded music and movies; wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; gift registry services; targeted marketing; 
interim business management; outdoor advertising; retail services for works of art provided by art galleries; 
administrative assistance in responding to calls for tenders; marketing in the framework of software publishing.

Cl.38;Radio broadcasting; message sending; television broadcasting; transmission of telegrams; telegraph services; 
communications by telegrams; telephone services; communications by telephone; telex services; news agency services; 
cable television broadcasting; communications by cellular phones; communications by computer terminals; computer 
aided transmission of messages and images; transmission of electronic mail; facsimile transmission; information about 
telecommunication; paging services [radio, telephone or other means of electronic communication]; rental of message 
sending apparatus; communications by fiber optic networks; rental of facsimile apparatus; rental of modems; rental of 
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telecommunication equipment; rental of telephones; satellite transmission; electronic bulletin board services 
[telecommunications services]; providing telecommunications connections to a global computer network; 
telecommunications routing and junction services; teleconferencing services; providing user access to global computer 
networks; rental of access time to global computer networks; providing telecommunication channels for teleshopping 
services; providing Internet chatrooms; providing access to databases; voice mail services; transmission of greeting 
cards online; transmission of digital files; wireless broadcasting; videoconferencing services; providing online forums; 
streaming of data; radio communications; video-on-demand transmission.

Cl.42;Chemical analysis; analysis for oil-field exploitation; architectural services; bacteriological research; chemistry 
services; chemical research; architectural consultancy; construction drafting; technical research; oil-well testing; 
cosmetic research; design of interior decor; industrial design; packaging design; material testing; conducting technical 
project studies; geological surveys; oil-field surveys; engineering; meteorological information; land surveying; computer 
rental; computer programming; oil prospecting; physics [research]; mechanical research; textile testing; geological 
prospecting; geological research; authenticating works of art; calibration [measuring]; computer software design; 
updating of computer software; consultancy in the design and development of computer hardware; dress designing; 
graphic arts design; quality control; rental of computer software; research and development of new products for others; 
styling [industrial design]; underwater exploration; recovery of computer data; maintenance of computer software; 
computer system analysis; biological research; urban planning; surveying; computer system design; vehicle 
roadworthiness testing; duplication of computer programs; conversion of data or documents from physical to electronic 
media; creating and maintaining web sites for others; hosting computer sites [web sites]; installation of computer 
software; cloud seeding; conversion of computer programs and data, other than physical conversion; computer software 
consultancy; rental of web servers; computer virus protection services; consultancy in the field of energy-saving; 
research in the field of environmental protection; providing search engines for the Internet; digitization of documents 
[scanning]; handwriting analysis [graphology]; provision of scientific information, advice and consultancy in relation to 
carbon offsetting; quality evaluation of standing timber; quality evaluation of wool; monitoring of computer systems by 
remote access; water analysis; scientific laboratory services; energy auditing; web site design consultancy; software as a 
service [SaaS]; information technology [IT] consultancy; scientific research; server hosting; clinical trials; off-site data 
backup; electronic data storage; providing information on computer technology and programming via a web site; 
cartography services; cloud computing; outsource service providers in the field of information technology; technological 
consultancy; computer technology consultancy; telecommunications technology consultancy; weather forecasting; 
computer security consultancy; technical writing; interior design; unlocking of mobile phones; monitoring of computer 
systems to detect breakdowns; creating and designing website-based indexes of information for others [information 
technology services]; scientific laboratory services; energy auditing; web site design consultancy; software as a service 
[SaaS]; information technology [IT] consultancy; scientific research; server hosting; clinical trials; off-site data backup; 
electronic data storage; providing information on computer technology and programming via a web site; cartography 
services; cloud computing; outsource service providers in the field of information technology; technological consultancy; 
computer technology consultancy; telecommunications technology consultancy; weather forecasting; computer security 
consultancy; technical writing; interior design; unlocking of mobile phones; monitoring of computer systems to detect 
breakdowns; creating and designing website-based indexes of information for others [information technology services]; 
Internet security consultancy; data security consultancy; data encryption services; monitoring of computer systems for 
detecting unauthorized access or data breach; electronic monitoring of personally identifying information to detect 
identity theft via the Internet; electronic monitoring of credit card activity to detect fraud via the Internet; software 
development in the framework of software publishing; platform as a service [PaaS].
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4077511    10/07/2018
[International Registration No. : 1446632]
Jaguar Land Rover Limited

Abbey Road, Whitley Coventry, Warwickshire CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; on-board computers for vehicles; computers for autonomous-driving; on board electronic 
systems for providing driving and parking assistance; on board electronic systems for automatic braking; on board 
electronic systems to assisting in maintaining or changing lanes when driving; cruise control systems for vehicles; 
vehicle speed control apparatus; computer software; interactive multimedia software; voice-activated software; voice 
recognition software; voice processing software; computer software for searching, locating, compiling, indexing, 
correlating, storing, obtaining and organising data; Internet or database browser software; automotive computer software 
and hardware; computer software for use in relation to vehicles; telemetry devices for motor vehicle and engine 
applications; electric control panels; electric control apparatus, instruments and displays; sensors; integrated electronic 
safety systems for vehicles; safety and driving assistant systems; lasers for use in relation to vehicles; LIDAR apparatus 
for vehicles; radar apparatus for vehicles; cameras for vehicles; onboard cameras; action cameras; parking sensors and 
rear-view cameras for vehicles; helmet cameras; dashboard cameras; automotive measuring instruments; electronic 
apparatus for collecting measurements and receiving data; computer software, mobile applications and wireless 
transmission and receiving equipment for use in connection with autonomous and hands-free driving, automobile safety 
features and warning or alarm functions, accident prevention and traffic alerts; driving control unit for vehicles; 
computerized driver assistance systems for motor vehicles; charging stations for charging electric vehicles; apparatus 
and cables for use in charging electric vehicles; batteries for vehicles; electric power connectors to charge electric 
vehicles; electric accumulators, voltage regulators, aerials, electric batteries and mountings; anti-theft warning devices; 
alarm sensors; gauges; electronic or computer instrument panels and clusters; odometers; speedometers; tachometers; 
temperature sensors; voltmeters; ammeters; testing apparatus; proximity meters; electric circuit breakers; commutators; 
electric condensers; electric connections; electric cables; electric fuses; electric fuse boxes; electric control apparatus 
and instruments for motor vehicles and engines; electrical sensors; fire extinguishing apparatus; printed electrical 
circuits; electric relays; electric switches; electric wiring harnesses; apparatus for recording, transmission or 
reproduction of sound and images; remote controls for motors; remote control apparatus for starting vehicles; remote 
control apparatus for controlling vehicles; voice-activated controllers for vehicles; voice-activated controllers for 
multimedia devices; remote controllers and voice-activated controllers for home audiovisual entertainment devices or for 
home appliances, heating systems, ventilation systems, window dressing, doors or for locks; remote controllers and 
voice-activated controllers for video games, projection systems or for virtual reality systems; emergency warning lights; 
electronic emergency notification system; computer interface apparatus forming an integral part of a vehicle; display 
panels for vehicles; electronic driver display systems for vehicles; audio, audiovisual or telecommunications equipment; 
screens; radio apparatus; in-car audiovisual entertainment systems; sound reproducing equipment; televisions; radios; 
CD players; loud speakers; smart speakers; wireless speakers; headphones; Personal Digital Assistants; tablet 
computers; multimedia devices; MP3 or MP4 apparatus and players; mobile hard drives; Universal Serial Bus drives; 
cases and holders for mobile phones, smartphones, computers, personal digital assistants, laptops, notebook 
computers; chargers for mobile phones, smartphones, laptop and tablet computers; peripherals adopted for use with 
computers including multi USB ports, computer mice, mouse mats, wireless speakers, USB flash drives, earphones; 
telephones; mobile telephones; mobile phone and tablet computer headsets and accessories; straps for telephone 
handsets; telecommunications apparatus; hubs for telecommunication systems; screensavers for phones and tablets; car
telephone installations; smart watches; wristband computer devices; electronically encoded identity wristbands; 
recording media; highway emergency warning equipment; thermometers; compasses; calculators; electronic 
instructional and teaching apparatus and instruments; electrical diagnostic and scientific apparatus for use in the repair 
and servicing of vehicles; magnets; tape measures; eyewear, glasses, sunglasses, driving glasses, skiing goggles; 
cyclist's glasses; cases for eyeglasses, sunglasses or skiing goggles; helmets; drivers helmets; racing driver protective 
clothing; apparatus, gloves and clothing, all for use in protection against accident or injury; anti-pollution masks for 
respiratory protection; high visibility accessories for wear on the body [safety devices]; reflectors for wear on the body 
[safety devices]; global positioning system (GPS); navigational systems, comprising electronic transmitters, receivers, 
circuitry, microprocessors, cellular telephone and computer software all for use in navigation and all integrated into a 
motor vehicle; downloadable electronic maps; wireless transmission and receiving equipment; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, signalling systems and mechanical 
devices for use in connection with vehicles and engines for vehicles; communications apparatus to transmit and receive 
communications via vehicles; computer hardware and software for tracking driver behaviour; sensors, computers and 
wireless transceivers to provide connectivity within the vehicle, between vehicles, with cell phones, and with data 
centers; computer hardware and software apparatus to provide tactile, audible and visual interfaces to interact with 
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occupants of the vehicle; wireless transmission and receiving equipment for use in connection with remote computers for 
use in automobiles for tracking, monitoring and diagnosing maintenance for vehicles and for providing information to 
drivers; computer application software for use by drivers and passengers of vehicles for accessing, viewing, and 
interacting with and downloading information and entertainment content; downloadable software and on-board computer 
software that provides users with remote and in-vehicle access to motor vehicle functions and functions relating to driver 
safety, convenience, communication, entertainment, and navigation; diagnostic apparatus consisting of sensors for use 
in testing vehicle function and in diagnosing vehicle electrical and mechanical problems; software and software 
applications to allow users to track and locate stolen vehicles, charge electronics, and store and synchronize collected 
personalized user and vehicle information; electronic interface modules for wired and wireless interface of mobile phones 
and electronic media players with an automotive electrical system; computer systems for automated vehicle control; 
downloadable mobile applications; downloadable electronic publications; electronic publications; electronic periodic 
publications; application software for use in or in relation to vehicles; computer games, computer games software; 
databases, data sets, data files and software relating to 3D printing; databases, data sets, data files and software relating 
to design and manufacture of vehicles and parts and accessories therefor; databases, data sets, data files and software 
relating to design and manufacture of replica or model vehicles and parts and accessories therefor; computer-aided 
design (CAD) software and data files; downloadable image files; electronic databases containing image files; databases, 
data sets, data files and software relating to car sharing schemes; databases, data sets, data files and software relating to 
vehicle driver behaviour; simulators for simulating the operation of land vehicles; virtual models of vehicles or vehicle 
interiors; virtual reality software and hardware; augmented reality software and hardware; parts and fittings for any of the 
aforesaid goods.

Cl.12;Vehicles; motor vehicles; apparatus for locomotion by land, air and/or water; motor land vehicles; land vehicles; 
off-road vehicles; all-terrain vehicles (ATVs); driverless motor vehicles; autonomous motor vehicles; racing cars; 
reconditioned classic vehicles; vehicles sold in kit form; commercial vehicles; motor vehicles not powered by 
combustion; electric vehicles; hybrid vehicles; military vehicles; vehicles for use by emergency services, search and 
rescue services; powertrains for land vehicles; engines for land vehicles; motors for land vehicles; engines for 
motorcycles; motors for motorcycles; engines for bicycles; motors for bicycles; engines for racing cars; vehicles 
equipped to cook and sell food; trailers; arm rests for vehicle seats; luggage bags specially adapted for fitting in the boot 
of vehicles; car interior organizer bags, nets and trays specially adapted for fitting in vehicles; head-rests for vehicle 
seats; vehicle head rest covers; wing mirror protective and vanity covers; car seat covers; covers for vehicle steering 
wheels; fitted covers for vehicles; wheels for vehicles; alloy wheels; wheel trims; wheel rims; spare wheels; hub caps for 
wheels; hub centre caps; wheel covers; wheel sprockets; tyres; automobile tyres, bicycle tyres; inner tubes for tyres; 
puncture repair outfits for bicycle tires; spoilers for vehicles; covers for vehicles; seats for vehicles; safety seats for 
vehicles; safety belts for vehicles; safety harnesses for vehicles; safety signals [audible] for vehicles; anti-theft, security 
and safety devices and equipment for vehicles; radiator grilles for vehicles; trim panels for vehicle bodies; doors for 
vehicles; vehicle windows; vehicle windshields; window glass for vehicles [finished products] and windshields; roof 
windows for vehicles; skylight windows for vehicles; vehicle bumpers; vehicle centre consoles sold as parts of vehicles 
and which incorporate electronic interfaces; shaped vehicle mats; bicycles; electric bicycles; children's bicycles; balance 
bikes; tricycles; parts, fittings and accessories for bicycles; bicycle saddlebags; hover boards; scooters; quadricycles; 
motorised unicycles; go-karts; strollers and prams, and their parts and accessories; baby, infant and child seats for 
vehicles; sun blinds, roof racks, luggage carriers and nets, cycle carriers, sail board carriers, ski carriers, and snow 
chains, all for vehicles; aircraft; space vehicles; drones; unmanned aerial vehicles; personal air vehicles; parachutes; 
hovercraft; underwater vehicles; jet vehicles for water sports; remote control vehicles, not toys; parts and fittings for all 
of the aforesaid goods.

Cl.37;Building services; construction services; maintenance, repair, servicing, reconditioning, restoration, inspection 
[prior to repair or servicing], care, cleaning, painting and polishing of motor land vehicles, bicycles, drones, unmanned 
aerial vehicles, civil engineering construction machines, automotive manufacturing machinery, agricultural machines, 
internal combustion engines or of parts and fittings for all these goods; applying external finishes or coatings to vehicles; 
diagnostic or inspection services, all for vehicles or for parts and fittings therefor, or for internal combustion engines; 
assembly of accessories for vehicles (installation services); vehicle breakdown assistance [repair]; providing emergency 
roadside repair assistance service; tuning of engines and motor vehicles; providing maintenance and vehicle repair 
assistance and information to drivers regarding their vehicles; maintenance, upgrading and diagnostic repair services for 
in-car electronics systems or in-car entertainment systems; charging station services for electric vehicles; vehicle battery 
charging; automobile customization services; custom modification of vehicles; custom restoration of vehicles; custom 
tuning of vehicles; automobile upgrade services; information, consultancy and advice relating to any of the aforesaid 
services and for the supply of parts for motor land vehicles or for bicycles.
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4077558    03/04/2018
[International Registration No. : 1446572]
CAPGEMINI

11 rue de Tilsitt F-75017 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Recorded software and software packages, software for remote transmission of data, recorded software packages 
and computer programs relating to all manner of fields of activity.

Cl.35;Advisory services for business management; assistance in the management of industrial and/or commercial 
companies; professional business consultancy; business management and organization consultancy; management 
consulting; commercial management of IT infrastructures on behalf of industrial or commercial companies (outsourcing); 
advice on information system management for companies; information system management consulting for business; 
business consultancy in design, implementation of information systems and computer technologies; commercial 
consulting in the realization and management of information systems and computer technologies; consultancy pertaining 
to personnel issues; personnel recruitment; computer file management; organization of exhibitions for commercial or 
advertising purposes; business consultancy and information services on commercial companies provided online from a 
computer database or the Internet network; production of advertisements used as web page on the Internet network; 
online presentation of advertising texts.

Cl.37;Computer equipment installation services; computer installation, maintenance and repair services; maintenance 
services for computers, computer peripherals, information processing apparatus and telephone apparatus; 
telecommunication equipment and computer hardware maintenance services; services for the opening of telephone lines, 
namely installation, configuration, connection, maintenance and repair of telecommunication systems.

Cl.38;Communications by computer terminals, by fiber-optic networks; telephone call centers; electronic messaging; 
information telecommunication services (including web pages), telecommunication services provided via the Internet, 
electric and computer mail and messaging services; providing access by telecommunication and connection to a 
computer database or the Internet; transmission of texts, graphics, images, audiovisual and multimedia information, 
documents, databases, address files, glossaries, practical information provided online from a computer database or the 
Internet network; providing access to and rental of access time to a computer database; provision of access to databases 
and websites.

Cl.39;Physical storage of electronically stored databases; rental of data storage spaces; services for the supply and 
distribution [transport] of computer hardware, namely telecommunication apparatus and instruments, data processing 
equipment, computers and software.

Cl.41;Organization and conducting of colloquiums, conferences, congresses, seminars, symposiums; organization of 
exhibitions for cultural or educational purposes; professional training; advisory and information services in the fields of 
education, training provided online from a computer database or the Internet; publication in electronic form of journals 
and articles in the fields of computer science, business management provided by any means on the Internet; career 
counseling.

Cl.42;Information technology consulting, development of IT strategies for companies; technical advice and analysis in 
information systems and computer technologies; computer programming; conception (design) and development of 
software and software packages; update of software and software packages; computer consultancy services; technical 
assistance regarding information technology, particularly regarding software; provision of online non-downloadable 
operating software for accessing and using a cloud computing network; providing online non-downloadable software for 
operation and maintenance of computer networks and servers; hosting, management, development and maintenance of 
applications, software for accessing websites and databases; providing a full range of non-downloadable online 
application software for general and professional purposes; application service provider services, namely, hosting, 
management, development and maintenance of applications, software and provision of access to websites and 
databases; IT consulting services; computer systems integration services; assistance services in the field of software as 
a service; information technology (IT) support services; assistance regarding transformation, integration, modernization, 
migration, design, development, implementation, testing, optimization, operation and management of information 
technology (IT) and applications; assistance relating to cloud computing and large data; temporary provision online of 
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non-downloadable cloud software for data management and electronic data storage; design and development of 
computer hardware and software; software used as service provider services; provision of application services; PaaS 
platform services; IaaS (Infrastructure as a Service) services; electronic storage of files, documents and data; rental of 
electronic data storage spaces.
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4077559    25/06/2018
[International Registration No. : 1446828]
Eppendorf AG

Barkhausenweg 1 22339 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments, apparatus and equipment, including laboratory equipment; laboratory centrifuges; dosing 
devices, in particular single-use devices; apparatus of plastic with communicating connections, including tubes, pipes, 
bags, containers and filters for pharmaceutical or biotechnology applications; pipettes, multichannel pipettes, pipette 
controllers, pipette tips, filters for use in pipettes or pipette tips; pipette stands; charging stations for pipettes; pipette 
accessories; syringes for use with pipettes; dispensers, in particular being attachments for containers; incubators; 
microtiter plate; devices for reading microtiter plates; testing apparatus not for medical purposes; incubators for bacteria 
culture; chemistry apparatus and instruments; computer programs (recorded); computer programs (downloadable 
software); computer software, recorded; diagnostic apparatus, not for medical purposes; dosimeters; laboratory trays; 
laboratory centrifuges; diaphragms for scientific apparatus; microscopes; optical apparatus and instruments; apparatus 
and instruments for physics; sceleroscopes; thermostats; lens hoods; scales; weighing apparatus and instruments; 
printers; laboratory equipment; tubes for laboratory and scientific use; test tubes for use in laboratories; disposable 
products for laboratories (sample containers, pipettes, pipette tips, tweezers); laboratory supplies of plastic, in particular 
bottles, vials, spray bottles, connectors, zippered pouches, laboratory tubes, PCR tubes and accessories; eyeglasses; 
lenses; spectacle frames; sunglasses; optics; magnetic data carriers, recording discs; compact discs, DVDs and other 
digital recording media.

Cl.10;Tubes for medical use; test tubes for medical use; diagnostic apparatus for medical purposes; medical apparatus 
and instruments; containers for medical, diagnostic, chemical, biological and laboratory purposes.

Cl.11;Filters, including filter apparatus and installations; apparatus and installations for treatment of solutions in the 
pharmaceutical, medical and laboratory fields; bioreactors and fermenters; freezers, refrigerators; refrigerating 
containers; freezer apparatus and installations.

Cl.16;Paper and cardboard; printed matter; stationery; office requisites, except furniture; instructional and teaching 
material (except apparatus); printed matter, namely, newsletters, periodicals, books, brochures, guides, bulletins, 
magazines, product manuals, and printed instructional, educational, and teaching materials all in the fields of science, 
technology, electronic and optical equipment, testing, measurement, chemical or biological analysis, telecommunication, 
and medicine; printed instructional, educational and teaching materials; note pads; note cards; memo pads; self-adhesive 
notes and writing tablets; greeting cards; folders for papers; document files [stationery]; announcement cards; stickers 
(stationery); pencils; pads (stationery); writing paper; pamphlets; bookbindings; books; flyers; forms; photographs 
(prints); graphic representations; graphic reproductions; handbooks [manuals]; calendars; bookmarkers; note books; 
paperclips; conical paper bags; posters; playcards of paper or cardboard; advertisement boards of paper or cardboard; 
prospectuses; boxes of cardboard or paper; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard 
articles; periodicals; magazines [periodicals]; newspapers; merchandising articles consisting of the above-mentioned 
goods; parts and accessories for all the above-mentioned goods, insofar as they are included in this class.

Cl.21;Household or kitchen utensils; glassware, porcelain, earthenware.

Cl.25;Clothing, headgear, caps.

Cl.28;Games, playthings, gymnastic and sporting articles.

Cl.30;Merchandising articles and giveaways in the form of sweets, cereal- based snack food; cookies; crackers; candy 
and confectionery.

Cl.35;Advertising; business management; business administration; office functions; updating of advertising material; 
cost price analysis; business inquiries; business management and organization consultancy; business management 
consultancy; publication of publicity texts; business information; marketing; on-line marketing on a computer network; 
organization of exhibitions and trade fairs for scientific and advertising purposes; public relations; systemization of 
information into computer databases; direct mail advertising; administrative processing of purchase orders; 
demonstration of goods; publicity columns preparation; merchandising; creation of customer acquisition and customer 
loyalty programs, customer loyalty marketing, presentation of goods and services; compilation, updating of data in 
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databases; maintenance of data in databases; retail and wholesale services for the following goods: scientific 
instruments, apparatus and equipment, including laboratory equipment, laboratory centrifuges, dosing devices, in 
particular single-use devices, apparatus of plastic with communicating connections, including tubes, pipes, bags, 
containers and filters for pharmaceutical or biotechnology applications, pipettes, multichannel pipettes, pipette 
controllers, pipette tips, filters for use in pipettes or pipette tips, pipette stands, charging stations for pipettes, pipette 
accessories, syringes for use with pipettes, dispensers, in particular being attachments for containers, incubators, 
microtiter plate, devices for reading microtiter plates, testing apparatus not for medical purposes, incubators for bacteria 
culture, chemistry apparatus and instruments, computer programs (recorded), computer programs (downloadable 
software), computer software, recorded, diagnostic apparatus, not for medical purposes, dosimeters, laboratory trays, 
laboratory centrifuges, diaphragms for scientific apparatus, microscopes, optical apparatus and instruments, apparatus 
and instruments for physics, sceleroscopes, thermostats, lens hoods, scales, weighing apparatus and instruments, 
printers, laboratory equipment, tubes for laboratory and scientific use, test tubes for use in laboratories, disposable 
products for laboratories (sample containers, pipettes, pipette tips, tweezers), laboratory supplies of plastic, in particular 
bottles, vials, spray bottles, connectors, zippered pouches, laboratory tubes, pcr tubes and accessories, eyeglasses, 
lenses, spectacle frames, sunglasses, optics, magnetic data carriers, recording discs, compact discs, dvds and other 
digital recording media, tubes for medical use, test tubes for medical use, diagnostic apparatus for medical purposes, 
medical apparatus and instruments, containers for medical, diagnostic, chemical, biological and laboratory purposes, 
filters, including filter apparatus and installations, apparatus and installations for treatment of solutions in the 
pharmaceutical, medical and laboratory fields, bioreactors and fermenters, freezers, refrigerators, refrigerating 
containers, freezer apparatus and installations, paper and cardboard, printed matter, stationery, office requisites, except 
furniture, instructional and teaching material (except apparatus), printed matter, namely, newsletters, periodicals, books, 
brochures, guides, bulletins, magazines, product manuals, and printed instructional, educational, and teaching materials 
all in the fields of science, technology, electronic and optical equipment, testing, measurement, chemical or biological 
analysis, telecommunication, and medicine, printed instructional, educational and teaching materials, note pads, note 
cards, memo pads, self-adhesive notes and writing tablets, greeting cards, folders for papers, document files [stationery], 
announcement cards, stickers (stationery), pencils, pads (stationery), writing paper, pamphlets, bookbindings, books, 
flyers, forms, photographs (prints), graphic representations, graphic reproductions, handbooks [manuals], calendars, 
bookmarkers, note books, paperclips, conical paper bags, posters, playcards of paper or cardboard, advertisement 
boards of paper or cardboard, prospectuses, boxes of cardboard or paper, bags [envelopes, pouches] of paper or 
plastics, for packaging, cardboard articles, periodicals, magazines [periodicals], newspapers, household or kitchen 
utensils, glassware, porcelain, earthenware, clothing, headgear, caps, games, playthings, gymnastic and sporting articles, 
merchandising articles and giveaways in the form of sweets, cereal- based snack food, cookies, crackers, candy and 
confectionery; arranging and conducting of trade fairs.

Cl.41;Education services; provision of training; entertainment; sporting and cultural activities; providing online games 
services on computer networks; online publishing of electronic books and magazines; arranging and conducting of 
seminars and webinars; arranging and conducting of workshops (training); organization of exhibitions for cultural or 
educational purposes.

Cl.42;Biological research; material testing; quality control; scientific and technological services and research and 
design relating thereto; industrial analysis and research services; design and development of computer hardware and 
software¸ laboratory services, calibration services for monitoring test agents, calibration of pipettes, calibration of 
measuring apparatus.
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4077567    27/07/2018
[International Registration No. : 1447380]
Pearson Education Limited

80 Strand London WC2R 0RL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Educational teaching, instruction or research apparatus and instruments; electronic apparatus and instruments for 
teaching, instruction, training, research, education, testing, examination and assessment purposes; optical data media, 
magnetic data media, CDs, DVDs and other digital recording media bearing electronic publications and data; electronic 
publications; downloadable electronic publications provided online from a database or the Internet; downloadable text 
and information provided electronically, by telecommunications networks, by online delivery, by way of the Internet or 
world wide web; electronic databases; electronic job boards; computer software, hardware and firmware; computer 
software, hardware and firmware for the provision of teaching, instruction, training, research, education, testing, 
examination and assessments including software for operation over computer networks or by remote computer access; 
software, for the creation, management, updating and operating of databases; computer software for authoring, 
downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and organizing text, 
graphics, images, and electronic publications; computer software for converting, analyzing and evaluating data; 
downloadable mobile applications.

Cl.16;Printed matter; printed publications; printed educational materials; examination papers; printed syllabi; diplomas, 
academic and vocational certificates; printed examination regulations; books; magazines; periodicals; journals; 
textbooks; exercise books and notebooks; newspapers; handbooks and manuals; study guides; instructional and 
teaching materials (except apparatus); stationery; posters; printed educational materials.

Cl.38;Provision of telecommunication facilities for educational, instructional, training, research, testing, examination 
and assessment purposes; telecommunication of electronic publications and communications in electronic form supplied 
online, from databases, or from facilities provided on the Internet; provision of access to data or documents stored 
electronically for remote consultation; providing multiple user access to global computer information networks for the 
transfer and dissemination of a wide range of information; providing online forums for transmission of messages among 
computer users; information, advisory and consultancy services relating to all of the aforesaid services.

Cl.41;Provision of training, teaching, academic, education, instruction, examination, testing and assessment services; 
provision of training, teaching, academic, education, instruction, examination, testing and assessment services 
electronically, by means of telecommunications networks, by online delivery, by way of the Internet or world wide web; 
training, teaching, academic and vocational education, instruction, academic and vocational examination, testing and 
assessment services provided online or via the Internet; educational examination services; online provision and 
publication of instruction, teaching, training, examination, testing and assessment material; assessment of educational 
and vocational ability for use in connection with educational and vocational instruction and placement; educational 
services in the nature of correspondence courses; distance learning services; computer-based educational services; 
educational information services; developing educational materials; design of educational courses, developing training 
systems and learning methodologies for others; providing online non-downloadable textbooks, workbooks, teacher 
guides and course materials; publishing services; publication of texts, books, textbooks, brochures, syllabi, examination 
papers, assessments, magazines, journals and newspapers; electronic publishing; online publication of electronic texts, 
books, textbooks, brochures, syllabi, examination papers, assessments, magazines, journals and newspapers; 
educational examination services; educational assessment services; educational certification in relation to academic and 
vocational examinations and other forms of academic assessment, education and training awards; conferral of degrees; 
organisation and provision of courses, examinations, assessment, teaching and training using distance learning 
methods; preparation, validation, testing and conducting of examinations, assessments and tests; educational research 
services; career counseling [education or training advice]; production and distribution of educational films, television 
programmes and video recordings; arranging, organising and conducting courses, seminars, symposiums, conferences, 
congresses and exhibitions; information, advisory and consultancy services relating to all of the aforesaid services.

Cl.42;Application service provider (ASP) services featuring computer software; application service provider (ASP) 
services featuring software for authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, 
displaying, storing and organizing text, graphics, images, and electronic publications; application service provider (ASP) 
services featuring software for use in connection with online subscription service that enables users to access 
educational audio, video, text and multimedia content; development of computer software application solutions; 
customisation and development of computer applications software; application service provider services; providing 
temporary use of non-downloadable software to enable users to access educational audio, video, text and multimedia 
content; providing temporary use of non-downloadable software for converting, analysing and evaluating data; 
information, advisory and consultancy services relating to all of the aforesaid services.
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Priority claimed from 19/12/2017; Application No. : 87726157 ;United States of America 

4078834    14/06/2018
[International Registration No. : 1446685]
Flow, Inc.

335 Madison Avenue, 4th Floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software and mobile application software to allow users to discover, access, contribute to, utilize, 
subscribe to, buy, integrate and share information in the field of mobility systems and public and private transportation 
systems and modalities; downloadable software and mobile application software providing information on the topics of 
public and private mobility systems, modes of transportation, intermodal transportation, transit schedules, traffic flow, 
routes, sharing of transportation modalities, parking availability and alternatives, walking and bicycling paths and routes, 
storage and maintenance of transportation modalities, and navigation; downloadable computer software for use in the 
field of design, development, management, planning and maintenance of mobility and transportation systems and 
modalities; downloadable software tools for use in collecting, analyzing, normalizing and reporting civic and community 
regulations in the field of mobility and transportation systems and modalities; downloadable software for accessing, 
integrating and utilizing systems for management and operation of transportation and mobility systems, modalities and 
alternatives; downloadable computer software for detecting user location and identifying and optimizing transportation 
routes, costs and transportation and mobility modes; software for the provision of real-time transportation information to 
users; downloadable software development tools for use by software developers in generating, creating, authoring, 
defining and developing software applications for use in the field of transportation and mobility systems, modalities and 
alternatives; mobility and transportation systems, namely, computer hardware, computer peripheral devices, electronic 
access cards and devices, and software for use in identifying, locating, purchasing and using public and private mobility 
and transportation modalities and systems; electronic devices for mobility management.

Cl.35;Promoting public awareness of sustainable and efficient mobility and transportation systems, modalities and 
alternatives; consultation services, namely, providing business advice in the field of design, development, management, 
planning and maintenance for transportation and mobility systems and modalities and improvements thereto; business 
organization consultation services, namely, providing new ideas and concepts in the fields of mobility and transportation 
systems, modalities and alternatives; compiling and analyzing business data in the field of transportation and mobility 
systems, modalities and alternatives; computerized preparation and management of a digital inventory of assets 
comprising transportation and mobility systems, modalities and alternatives for business purposes.

Cl.41;Education services, namely, organizing and providing classes, lectures, workshops, conferences, seminars, 
webinars, training courses, competitions, symposiums and forums in the field of mobility and transportation systems, 
modalities, alternatives, improvements and developments; publishing of books, newsletters, bulletins, manuals, 
magazines, and educational material in the field of design, development, management, planning and maintenance of 
mobility and transportation systems, modalities, improvements and developments.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for hosting and integrating information in the 
field of transportation and mobility systems, modalities and alternatives and public and private transportation and 
mobility systems, modalities and alternatives; providing, via a website, on-line non-downloadable software featuring 
technology that enables users to discover, access, contribute to, utilize, subscribe to, obtain and share information in the 
field of mobility and transportation systems and public and private mobility and transportation systems, modalities and 
alternatives; software as a service (SAAS) services featuring software for use in identifying, accessing, and utilizing 
public and private transportation and mobility systems and modalities, to allow users to perform electronic business 
transactions related to identifying and utilizing public and private transportation and mobility systems and modalities, and
alternatives and to obtain and share information related to utilizing public and private transportation and mobility systems 
and modalities; software as a service (SAAS) services featuring software for use in accessing, integrating and utilizing 
systems for management and operation of public and private transportation and mobility systems, modalities and 
alternatives; scientific and technological services, namely, scientific research and analysis in the field of public and 
private transportation and mobility systems, modalities and alternatives and the management of public and private 
transportation and mobility systems, modalities and alternatives; research and development in the field of public and 
private transportation and mobility systems, modalities and alternatives and the management of public and private 
transportation and mobility systems, modalities and alternatives.
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Priority claimed from 12/09/2016; Application No. : 302016000091505 ;Italy 

4078836    10/02/2017
[International Registration No. : 1446691]
FERRARI S.P.A.

Via Emilia Est, 1163 I-41100 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; contact lenses; magnifying glasses [optics]; cases adapted for contact lenses; 3D spectacles; binocular cases; 
recorded programs for hand-held games with liquid crystal displays; electronic game software for handheld electronic • 
devices; electronic game software for cellular phones; computer game software; recorded programs for electronic games;
games cartridges for use with electronic game apparatus; computer game cartridges; video game cartridges; disks for 
electronic games; video game discs; computer game cassettes; video game cassettes; joysticks for use with computers, 
other than for video games; joystick chargers; memory cards for video game machines; mouse for video game machines; 
simulators for the steering and control of vehicles; sports training simulators; steering wheels for computers; earphones 
used for connecting to hand-held games; bags and cases adapted or shaped to contain computers; bags adapted for 
laptops; sleeves for laptops; protective covers and cases for tablet computers; mouse pads; mobile telephones; mobile 
phone covers; mobile phone holders; bags and cases adapted or shaped to contain mobile phones; cell phone straps; 
cell phone battery chargers for use in vehicles; mouse [computer peripheral]; wrist rests for use with computers; 
personal computers; laptop computers; computer programs, being downloadable software; cases for laptops, laptop 
carrying cases ear plug holders; protective helmets; fireproof automobile racing suits for safety purposes; face-shields 
for protection against accidents, irradiation and fire; gloves for protection against accidents; balaclavas for protection 
against accidents, irradiation and fire; shoes for protection against accidents, irradiation and fire; boots for protection 
against accidents, irradiation and fire; protection devices for personal use against accidents; garments for protection 
against accidents, irradiation and fire; garments for protection against fire; CD-ROMs featuring car races and the history 
of automobile manufacturers; DVDs featuring car races and the history of automobile manufacturers; CD-ROMs featuring 
high-performance cars and automobiles; DVDs featuring high-performance cars and automobiles; downloadable image 
files; downloadable video files; electronic publications, downloadable; speed checking apparatus for vehicles; steering 
apparatus, automatic, for vehicles; automatic indicators of low pressure in vehicle tyres; voltage regulators for vehicles; 
milage recorders for vehicles; hands free kits for cellular phones; electric locks for vehicles; electronic keys for 
automobiles; control units of central locking systems for vehicles; navigation apparatus for vehicles [on-board 
computers], electronic accumulators for vehicles; accumulators, electric, for vehicles; kilometer recorders for vehicles, 
vehicle radios; car televisions; remote control apparatus; starter cables for motors; thermostats for vehicles; vehicle 
breakdown warning triangles; air bag deactivation switches for automobiles; magnets; decorative magnets; lanyards 
especially adapted for: holding cellular phones, MP3 players, cameras, video cameras, eyeglasses, sunglasses, magnetic 
encoded cards; cases especially made for photographic apparatus and instruments; cases adapted for CD players; cases 
adapted for DVD players; cases adapted for MP3 players.

Cl.12;Automobiles; cars; racing cars; sports cars; motors, electric, for land vehicles; engines for land vehicles; vehicle 
seats; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; covers for baggage 
compartments [parts of automobiles]; upholstery for vehicles; sun-blinds adapted for automobiles; head-rests for vehicle 
seats; arm rests for vehicle seats; ski carriers for cars; cigar lighters for automobiles; adhesive rubber patches for 
repairing inner tubes; repair outfits for inner tubes; luggage carriers for vehicles; direction signals for vehicles; 
automobile seat cushions; pneumatic tires; casings for pneumatic tires [tyres]; trailers [vehicles]; motor cars; bodies for 
vehicles; vehicle chassis; hoods for vehicles; vehicle bumpers; motors for land vehicles; driving motors for land vehicles;
mudguards; rearview mirrors; steering wheels for vehicles; windows for vehicles; windscreens; brakes for vehicles; caps 
for vehicle petrol [gas] tanks; horns for vehicles; crankcases for land vehicle components, other than for engines; 
automobile wheels; rims for vehicle wheels; vehicle tires; automobile tires [tyres]; racing seats for automobiles; 
automobile sunroofs; tops for land vehicles; sun visors [parts of automobiles]; ashtrays [parts of automobiles]; glass-
holders [parts of automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts of automobiles]; 
glove compartments [parts of automobiles]; glove boxes [parts of automobiles]; freewheels for land vehicles; windscreen 
wipers; bicycles; tricycles; push scooters [vehicles]; kick sledges; sleighs [vehicles]; safety belts for vehicle seats; 
security harness for vehicle seats; air bags [safety devices for automobiles]; non-skid devices for vehicle tires; safety 
seats for children, for vehicles; anti-theft devices for vehicles; prams; covers for prams; strollers; stroller covers; 
parachutes; twowheeled trolleys; ski lifts; golf buggies.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; apparatus for games adapted 
for use with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; pocket-sized 
apparatus for playing video games; pocket-sized video games; pocket-sized electronic games; hand-held video games; 
portable electronic games; portable electronic toys; hand-held units for playing video games; stand alone video game 
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machines; computer game equipment; electronic games consoles adapted for use with an external display screen or 
monitor; controllers for game consoles; bags specially adapted for hand-held video game apparatus; bags specially 
adapted for video game consoles; amusement apparatus adapted for use with an external display screen or monitor to be 
used in amusement parks; apparatus for playing video games; joysticks for video games; scale model vehicles; scale 
model cars; scale model racing cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; 
toy full-size vehicle replicas; toy full-size steering wheel replicas; resin models featuring racing scenes; scale model 
drivers; scale model pit crews; toy models; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing cars 
tracks; toy steering wheels; pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toys; ride-on toy 
cars for children in pedal version or working with batteries; toy cars for children in pedal version or working with 
batteries; toy go-karts for children in pedal version or working with batteries; race pit-stops [toys]; race tracks [toys]; toy 
trucks; toy trailers for transporting cars; radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service 
stations; toy car. garages; toy car showrooms; toy telephones; plush toys; toy plush steering wheels; teddy bears; 
playing cards; toys designed to be attached to car seats; padded toys for seatbelts; toy back-seat organizers; 
streetboards; ankle guards; [sports articles]; ankle pads for sports use; ankle guards for skating; ankle pads for skating; 
push scooters [toys]; sticks for fans and for entertainment [novelty items]; toy sticks for fans and for entertainment 
shaped as flags [novelty items]; toy lanyards. 
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Priority claimed from 30/05/2018; Application No. : 017910702 ;European Union 

4078841    25/10/2018
[International Registration No. : 1447458]
Hamilton Germany GmbH

Fraunhoferstr. 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines, namely container filling machines, robot; robotic filling machines; vacuum controllers; pumps 
[machines]; pumps [machines]; parts and accessories for all the aforesaid goods, included in this class.

Cl.9;Analysis and diagnostic apparatus, not for medical purposes; measuring, detecting and monitoring instruments, 
indicators and controllers; apparatus for scientific research and laboratories; scientific, optical, analytical, measuring, 
dosing, diagnostic and checking (supervision) apparatus and instruments; dosimeters; automatic dosage apparatus; 
liquid dosage devices that measure the amounts to be dispensed; scientific, optical, analytical, measuring, dispensing, 
diagnostic and checking (supervision) apparatus and instruments for use in laboratories; dosage dispensers for the 
contactless dispensing of liquids; dosage dispensers for the contactless generation of drops of liquid; dosage dispensers
for the contactless dispensing of small volumes of liquid; dosage dispensers for the pneumatic generation of drops of 
liquid in the lower ml range (below 100 ml); dosage dispensers for the contactless generation of drops of liquid with 
volumes in the lower ml range (below 100 ml); dosing heads for the contactless dispensing of small volumes of liquid; 
dosing systems for laboratory use for dispensing liquids in jet mode; dosing systems for laboratory use for dispensing 
liquids in open-jet mode; metering apparatus for aspirating and dispensing liquids for laboratory use and scientific 
purposes; pipetting devices for aspirating and dispensing dosing liquids for laboratory use and scientific purposes; 
automatic pipetting work stations; liquid handling workstations for scientific research and laboratories; laboratory 
equipment systems consisting of automatic pipetting workstations connected to one another and scientific laboratory 
apparatus for storage and management of biological, clinical, chemical, forensic and biopharmaceutical substances and 
samples; automatic pipetting workstations for handling and transporting liquids using a number of liquid transfer 
installations, not for medical purposes; laboratory apparatus and instruments for process analytics, not for medical 
purposes; laboratory apparatus and instruments for biopharmaceutical process applications, not for medical purposes; 
laboratory apparatus and instruments for biopharmaceutical process installations, not for medical purposes; laboratory 
apparatus and instruments for media and buffer preparation, not for medical purposes; laboratory apparatus and 
instruments for clinical chemistry, not for medical purposes; laboratory apparatus and instruments for sample 
preparation and processing in analytical laboratories; laboratory apparatus and instruments for the automated transport 
of liquids and sample carriers, not for medical purposes; diluters for sample preparation and processing in analytical 
laboratories; dispensers for sample dispensing systems for preparing samples in analytical laboratories; laboratory 
apparatus and instruments for in-vitro diagnostics, not for medical purposes; wired and wireless communication devices; 
wireless and wired communications apparatus for the transmission of data; apparatus and instruments for use in clinical, 
analytical and biopharmaceutical laboratories; sampling devices for laboratory use and scientific purposes; automated 
sampling devices for laboratory use and scientific purposes; calculators, data recording and processing apparatus; 
computers; tablet computers; portable computers; automated pipettes; pipettes; piston pipettes; air displacement 
pipettes; electronic air displacement pipettes; mechanical air displacement pipettes; pipettes operating on the principle of 
air displacement; handheld pipettes; electronic handheld pipettes; mechanical handheld pipettes; pipettes for aspirating 
and dispensing liquids for laboratory use and scientific purposes; pipette tips; pipettors; pipetting channels; pipetting 
heads; pipetting arms; pipette modules; feeders for pipettes; vacuum apparatus for laboratory use; vacuum pumps for 
laboratory use; vacuum stations for laboratory use; laboratory apparatus and instruments for automated refilling of 
reagents; filters for pipettes or pipette tips; probes and pipettes for scientific purposes; pipette accessories, namely 
pipette holders, pipette carriers and pipette stands; pipette racks for laboratory use; holders for pipette carriers for 
laboratory use; reusable dispenser syringes for laboratory use; disposable dispenser syringes for laboratory use; liquid 
containers for use in laboratories, brackets for filling pipettes; glassware for use in a laboratory; hollow glass containers 
for measuring; glassware for scientific use [specifically adapted]; laboratory apparatus for collecting, dispensing, 
transporting and positioning objects and substances in solid, liquid or gas form; analysis robots not for medical 
purposes; pipetting robots, not for medical purposes; apparatus for recording, transmission or reproduction of sound, 
images or data; data carriers for recording images, sound and data; computer software; magnetic sensors; magnetic 
detectors; magnetic flux sensors; magnetic field measurement sensors; hall effect sensors; inductive sensors; laboratory 
apparatus and instruments for the commutation of electronically commutated motors; magnets; magnets for industrial 
purposes; magnetic object detectors; magnetic data media; electric generators for generating and maintaining magnetic 
fields, other than for medical use; magnetic separators for scientific use; signal transmitters; contacting and contactless 
signal transmitters; magnetic field cameras; digital cameras; camera containing a linear image sensor; electromagnetic 
conduits; electromagnetic measuring detectors; electromagnetic relays; electromagnetic switches; electromagnetic coils; 
adjusting and positioning apparatus/instruments with electromagnetic actuators and systems formed thereof being 
scientific apparatus and instruments; precision micropositioning apparatus/instruments; laboratory robots; robotic 
electrical control apparatus; parts and accessories for all the aforesaid goods, included in this class.

Cl.10;Medical and veterinary apparatus and instruments; diagnostic, examination, and monitoring equipment; pipetting 
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instruments for medical use; medical syringes; analysers for medical use; apparatus for use in medical or veterinary 
analysis for conducting analyses of blood and urine of human or animal origin; analysis apparatus for conducting of 
immunoassays for medical purposes; measuring devices for medical use; measuring instruments adapted for medical 
use; testing instruments for medical purposes; manual probe heads for medical purposes; automated apparatus and 
instruments for blood separation; dispensers for administering and selecting reagent instruments for medical use; 
medical analysis apparatus for use in laboratories; precision instruments for medical purposes; medical instruments for 
drug abuse testing; cell culture instruments for medical use; analysis robots for medical purposes; probes for medical 
purposes; parts and accessories for all the aforesaid goods, included in this class.

Cl.45;Licensing authority services; issuing of licences for computer software; licensing of technology; licensing 
industrial property rights; industrial property consultancy; legal services in the form of exploitation of intellectual 
property rights and copyright though licensing.
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Priority claimed from 05/03/2018; Application No. : 017868402 ;European Union 

4078843    26/07/2018
[International Registration No. : 1447449]
SCHLEGEL ACQUISITION HOLDINGS LIMITED

29 Queen Anne's Gate London SW1H 9BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Construction materials of metal; locking mechanisms; safety devices and handles; bolts of metal; metal hardware; 
hardware of metal for windows and doors, including handles, locks, locking mechanisms, window fasteners of metal; 
door, window and furniture fittings of metal; internal and external door handles, knobs for doors and windows, squares of 
metal for making metal door frames, hook bolts for joining metal sections to make door and window frames, joining 
brackets and dustproof sealing plugs for doors and windows, pulleys for sliding doors and windows.

Cl.17;Unprocessed and semi-processed rubber, guttapercha, gum, asbestos, mica and substitutes for all these 
materials; plastic materials and semi-processed resins for use in manufacture; packing, stopping and insulating 
materials; flexible pipes, not of metal; door and window seals, draught excluders and weather excluders; foam seals; 
foam seals including plastics or metal reinforcements; seals; extruded seals; combination seals; weatherproof seals; 
edge protectors; pipes for windows and door; sealing rubbers and protective mouldings; all made wholly or 
predominantly of rubber or of plastics; plastics materials in the form of sheeting for use as sealings or linings; draught 
excluder strips; semi-finished plastic for the manufacture of finished products; weatherstripping insulating from cold, 
heat, moisture and outside air; gutta-percha, rubber, and substitutes therefor, packing, stopping and insulating materials.

Cl.19;Building materials, not of metal, namely, natural and artificial stone, cement, lime, lime mortar, plaster and gravel; 
pipes of earthenware or of cement; building materials, namely, asphalt, pitch and bitumen for making roads and mobile 
homes; monuments of stone; chimneys, not of metal; doors and windows (non-metallic) and parts and fittings therefor.
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Priority claimed from 06/06/2018; Application No. : 723531 ;Switzerland 

4078844    29/11/2018
[International Registration No. : 1446581]
Meltwater News International Holdings GmbH

Mühlentalstrasse 28 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software for searching and retrieving information on computer networks, websites and other resources 
in the field of business information management via a global computer information network; computer software for 
accessing business information directories, websites and other resources in the field of business information 
management via a global computer information network; software for searching and retrieving media information, 
particularly, information on news, weather, sports, current events and reference materials via a computer network; 
enterprise and resource planning (ERP) software for collecting, storing, managing and interpreting business data from 
many business activities; computer software for use with management information systems that integrate and automate 
business operations and production, namely, logistics, accounting, human resources and customer relationship 
management software; software for conducting machine learning; computer hardware for natural language processing, 
information retrieval and machine learning.

Cl.16;Paper and cardboard; printing products (printed matter); bookbinding material; photographs; instructional or 
teaching material.

Cl.35;Business research; web indexing services, namely, automatic indexing of information, information data bases, 
information reference documents and other sources available on computer networks for commercial and professional 
purposes; marketing; news clipping services.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software; Providing online non-downloadable 
computer software for use in the field of business information management; recovery of computer data, namely, recovery 
of information, sites and other available resources on computer networks for others.
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4078846    23/02/2018
[International Registration No. : 1446846]
THE AUTOMATION PARTNERSHIP (CAMBRIDGE) LIMITED

York Way Royston, Hertfordshire SG8 5WY United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines for cultivating micro-organisms, cells or other biological material; mixing machines; mixers [machines].

Cl.9;Scientific instruments, apparatus and equipment, including laboratory equipment; measuring and checking devices
and parts therefor; data processing equipment and computers; computer software, in particular for controlling apparatus, 
equipment and installations and for controlling processes and for chemometric applications; cell culturing apparatus and 
instruments; cell culture systems; bioreactors; equipment and installations for controlling biological and chemical 
processes, scientific instruments, apparatus and equipment, including laboratory equipment; apparatus for the cultivation
of cell cultures (not for medical purposes); plastic bags, not for medical purposes, for scientific and laboratory purposes, 
namely for the cultivation of cells; cell culture vessels having sensors; laboratory vessels and laboratory apparatus for 
cultivating, incubating, staining and analyzing biological materials, including microorganisms, cells and tissue; parts and 
fittings for all the aforesaid goods.

Cl.11;Filters, filter apparatus and installations for use in technology, biology, food and beverage industry, 
biotechnology, pharmaceutical industry and chemical industry, genetic engineering and for water and waste water 
treatment, filter installations of stainless steel for use in technology, biology, food and beverage industry, biotechnology, 
pharmaceutical industry and chemical industry, genetic engineering and for water and waste water treatment; filter 
modules, including cross-flow filter cassettes, filter capsules, filter candles, filter winding modules, membranes, 
membrane filters, membrane absorbers, absorbers and filter nonwovens, including all the aforesaid goods being parts for 
filter systems or being stand-alone filters for use in technology, biology, food and beverage industry, biotechnology, 
pharmaceutical industry and chemical industry, genetic engineering and for water and waste water treatment; apparatus 
and installations for treating water and for waste water treatment and disposal of liquid solutions in the pharmaceutical, 
medical and laboratory sectors; disposable filters of plastic for the pharmaceutical and biotechnology industries.

Cl.37;Maintenance, repair and servicing of mechanical apparatus and devices, scientific apparatus and instruments, 
laboratory apparatus, electronic filter testing apparatus, filter apparatus, filter apparatus, filter installations, filter modules, 
fermenters and bioreactors.

Cl.42;Scientific laboratory services, calibration services for test medium supervision, testing services, including 
conducting tests for the validation of filter systems, bioreactors and fermenters in the context of quality control for 
manufacturers of pharmaceutical products; conducting integrity tests for filter installations; computer programming; 
technical consultancy relating to network design; system consultancy, namely computer system analysis, filter system 
analysis and bioreactor analysis and technical consultancy relating to creating and changing the scale of systems 
consisting of computers, filter and/or bioreactor installations taking into consideration the mutual compatibility of these 
installations; creating technical validation concepts regarding the compliance of technical apparatus and facilities with 
legal requirements, in particular for the pharmaceutical industry and for the food and beverage industry; audits, namely 
monitoring the conformity of products, installations and technical methods using regulatory and/or legal specifications 
and guidelines; scientific and technological information and advice for manufacturers of pharmaceutical products and for 
food and beverage producers during technical and quality audits; development of biopharmaceutical production 
processes.
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Priority claimed from 13/02/2018; Application No. : 2018-17415 ;Japan 

4078848    13/08/2018
[International Registration No. : 1447700]
Sumitomo Mitsui Construction Co., Ltd.

2-1-6, Tsukuda, Chuo-ku Tokyo 104-0051 Japan

Proposed to be Used
IR DIVISION
Cl.19;Tar; pitch; non-metallic minerals for building or construction; building materials made of plastic; synthetic 
building materials; asphalt and materials made of asphalt for building or construction; materials made of lime for building 
or construction; cement and cement products; concrete; ultra-high-strength concrete; cement mortar; fiber reinforced 
mortar; industrial concrete for use in civil engineering works; concrete materials for building; concrete materials for 
construction; cement mortar materials for building; cement mortar materials for construction; repairing materials made of 
cement mortar for building and construction; repair mortar for buildings; repair mortar for structures; mortar for civil 
engineering; mortar for building; aggregate; building stone; clinker ballast; moulds for forming cement products, not of 
metal; nonmetallic mineral materials.

Cl.37;Construction services using concrete; construction; construction of civil engineering structures; road 
construction; construction of bridges; construction of dams; construction of tunnels; construction of swimming pools; 
construction of tanks; construction of storage tanks; construction of liquid storage tanks; construction of gas storage 
tanks; construction of medicine storage tanks; construction of oil storage tanks; construction of rainwater tanks; 
construction of fluid storage tanks; construction of septic tanks; construction of water tanks; construction of runways; 
laying of paving; construction of nuclear power plants; construction of radioactive substances storage facilities; 
decommissioning of reactor; wrecking services; consultancy services relating to construction; construction supervision; 
advisory and consultancy services relating to construction; construction information; maintenance of power supply 
facilities for buildings; maintenance of air conditioning facilities for buildings; maintenance of sanitary facilities for 
buildings; maintenance of fire extinguishing facilities for buildings; operation, inspection and maintenance of electrical 
facilities for buildings; operation, inspection and maintenance of air conditioning facilities for buildings; operation, 
inspection and maintenance of water supplying and draining facilities for buildings; operation, inspection and 
maintenance of building equipment; installation of building management facilities, namely anti-disaster facilities, security 
facilities, power supply control facilities, air conditioning facilities; extension of buildings; reconstruction of buildings; 
repair of buildings; reconstruction of buildings and residential facilities; renovation of buildings and residential facilities; 
general building contractor services; construction and maintenance services relating to civil engineering; building 
construction supervision services for building projects; provision of technical information in the field of general building 
contractor services; advisory services relating to general building contractor services; providing information relating to 
general building contractor services; installation of electrical wiring work accompanying general building contractor 
services; consultancy services relating to general building contractor services; installation of parking lots; repair or 
maintenance of measuring and testing machines and instruments; construction of parking lots; repair and maintenance of
parking structures; repair and maintenance of mechanical car parking apparatus; repair or maintenance of bicycle parking
apparatus; repair or maintenance of chemical plants; repair or maintenance of nuclear power plants; cleaning of building 
exterior surfaces; construction of storage reservoirs.

Cl.42;Architectural services; surveying; design services; design of air conditioning equipment; designing of machines, 
apparatus, instruments or systems composed of such machines, apparatus and instruments; design of housing for the 
elderly or disabled; planning and design of apartment house; provision of information on design of apartment houses; 
housing renovation design; consultancy services in the field of housing renovation and design; housing design; 
consultancy and advisory services relating to house design; provision of information in the field of housing design; 
architectural design; planning and design of construction; planning and design of constructions; planning and design of 
civil engineering structures; planning and design of roads; planning and design of bridges; planning and design of dams; 
planning and design of tunnels; planning and design of swimming pools; planning and design of tanks; planning and 
design of storage tanks; planning and design of liquid storage tanks; planning and design of gas storage tanks; planning 
and design of medicine storage tanks; planning and design of oil storage tanks; planning and design of rainwater tanks; 
planning and design of fluid storage tanks; planning and design of septic tanks; planning and design of water tanks; 
planning and design of runways; planning and design of nuclear power plants; planning and design of and radioactive 
substances storage facilities; planning and design of parking lots; planning and design of parking structures; computer 
software design, computer programming, or maintenance of computer software; technological advice relating to 
computers, automobiles and industrial machines; providing computer programs on data networks for making housing 
design plan; providing computer programs on data networks; rental of computers; research in the field of building 
construction or city planning; testing or research services in the field of preventing pollution; testing or research services 
in the field of electricity; testing and research services in the field of civil engineering; testing and research services 
relating to concrete; planning and design of storage reservoirs.
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Priority claimed from 18/06/2018; Application No. : 017918780 ;European Union 

4078855    11/12/2018
[International Registration No. : 1447422]
ABB AB

Kopparbergsvägen 2 SE-721 83 Västerås Sweden

Proposed to be Used
IR DIVISION
Cl.7;Automatically controlled machines for handling, separating, connecting, commissioning, palletizing, cutting, 
jointing, lacquering, coating, packaging, gluing, welding, milling, deburring, grinding and polishing, as well as for rotating,
turning, lifting, holding, tensioning and gripping equipment and workpieces, machine tools, and parts and fittings 
therefor; robots (machines), industrial robots, and parts and fittings therefor; control mechanisms for industrial robots.

Cl.9;Laboratory robots; apparatus and instruments regulating and controlling machine tools and robots; computers for 
regulating and controlling machine tools and robots; electrical and electronic regulation and control apparatus and 
instruments; remote control apparatus and instruments; transmitters of electronic signals; measuring apparatus and 
instruments, measuring devices, precision measuring devices; apparatus for the electronic capture and processing of 
spatial data, microprocessors, electric input and output units, compact discs, floppy disks, magnetic tapes and semi-
conductor chips for storing technical data; computer software; computer software for regulating and controlling the 
operation of robots; computer software and firmware for operating computers for regulating and controlling machine 
tools, robots and industrial robots; electrical robot controllers for the actuation and control of robots; computer hardware 
for the purpose of steering the movement of robots.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; monitoring of computer 
systems and robots; monitoring of computer systems and robots by remote access; design and development of computer
hardware and software, computer programming, including development of software to link robot software with 
applications and manufacturing software.
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Priority claimed from 03/04/2018; Application No. : UK00003301192 ;United Kingdom 

4078859    31/05/2018
[International Registration No. : 1446659]
Technopharma Limited

Regent House, 316 Beulah Hill London SE19 3HF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; hair lotions; dentifrices; skin 
lightening preparations and substances [cosmetics]; non-medicated toilet preparations and substances; preparations and 
substances for the conditioning, care and appearance of the skin, body, face, eyes, hair, scalp, teeth and nails; soaps; 
personal cleansing preparations; shower gels; bath gels; bath preparations; scents, perfumery, eau de parfum and toilet 
waters; deodorant preparations for personal use; antiperspirants; cosmetics; colour cosmetics; eye cosmetics; nail 
cosmetics; lip cosmetics; make up removers; cosmetic impregnated tissues; shampoos; hair conditioners; preparations 
for the hair; hair lotions; sun tanning preparations; sun-screening preparations; shaving preparations; after shave and pre
shave lotions and oils; depilatory preparations; essential oils; oils for toilet purposes; pomanders; potpourris; fragranced 
sachets for drawers; room fragrance; incense; aromatic plant extracts.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides; medicinal, homeopathic, allopathic, ayurvedic, 
remedial and dietetic preparations and substances; vitamins and nutrients; medicated toilet preparations and substances;
medicated skin and hair preparations and substances; medicated skin lightening preparations and substances; food 
supplements; mineral supplements; medicated drinks and foodstuffs; disinfectants; antiseptics; herbal preparations and 
substances for medical purposes; herbal remedies; herbal supplements and herbal extracts; herbal beverages for medical
purposes; vitamins, vitamin preparations; minerals, mineral preparations for medical use; vitamin and mineral food 
supplements; food supplements.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 542 ;Germany 

4078865    16/10/2018
[International Registration No. : 1447521]
POLIPOL Holding GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazines, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 06/12/2017; Application No. : 30 2017 112 517 ;Germany 

4078866    14/12/2017
[International Registration No. : 1446753]
GEA Group Aktiengesellschaft

Peter-Müller-Str. 12 40468 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for the treatment of materials and for manufacturing (other than for office use); motors
and engines (except for land vehicles and other than for office use); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; emulsifying machines and homogenisers 
(for chemical processing or food production); brewing machines; kneading machines; mixers (machines); drilling 
machines; electric knives; blade holders (parts of machines); knives (parts of machines); stropping machines; shaping 
and moulding machines (other than for office use); pressing machines; mills and crushing machines; rasps (machines); 
machines, mechanical apparatus, tools and parts thereof for the processing industry, in biotechnology, for use in the 
production and processing of drinking water, on oil rigs, in land and sea vehicles; machines, mechanical apparatus, tools 
and parts thereof for the industrial manufacturing and process technology, for the chemical, pharmaceutical, cosmetic, 
food and beverage industry for agricultural and dairy purposes, for oil extracting and oil processing, for energy 
producing, and for metal processing industries, for shipping, for drilling platforms and for use in cellars; electric ice 
crushing and shaving machines for the production and processing of dry ice, cubed ice, crushed ice and flaked ice; 
motors, pumps and compressors for refrigerators and freezers; machines, mechanical apparatus and plants for the 
manufacturing of gases, chemical products, foodstuffs, including beverages; machines for dividing, clarifying, 
separating, mixing and conveying of liquid and/or solid mixtures and substances; centrifugal mixers; powder mixers; 
reverse osmosis pumps for use in increasing the concentration of dissolved substances in liquids; filtering machines, 
separators, centrifugal decanting machines and centrifuges; cartridges for filtering machines; rotating brush sieves; 
cyclones as parts of machinery; oil separators; filters, sieves and membranes as parts of machines and for motors and 
engines; compressors and fans for engines; pumps, in particular for beverages and other foodstuffs; blowing machines; 
pump diaphragms; suction machines for industrial purposes; electric machines, apparatus and tools for cleaning; steam 
cleaners; food processing and preparation equipment, namely butter machines, computer- operated and non-computer-
operated machines and installations for the processing, further processing and packaging of foodstuffs, namely meat, 
poultry, fish, cheese, potatoes, vegetables and other vegetarian products, computer-operated and non-computer-operated 
machines and installations for the pre-processing, processing and packaging of foodstuffs, namely meat, poultry, fish, 
cheese, potatoes, vegetables and other vegetarian products, in particular knives, mills, mixers (machines), emulsifying 
machines, machines for sausage production, apparatus for the production, processing and portioning of flour, albumen 
and bread crumbs, as well as automatic machines for the storage and packaging of foodstuffs, vacuum packing machines 
and assembly lines and machinery apparatus and mechanical equipment for the production, processing and refining of 
foodstuffs, semiluxury food and beverages; cutting machines; food slicers; slicers (machines, electric); sausage making 
machines; labelling machines (other than for office use); printing machines; moving and handling equipment; agitators; 
lifting and hoisting equipment; handling machines, automatic (manipulators); palletisers; machines for lifting and their 
accessories; bottle filling machines; bottle washing machines; bottle capping machines; conveyors; belt conveyors; 
loading machines; automatic loading systems; manure augers; vacuum packing machines; packaging machines; 
wrapping machines; foil wrapping machines; engines, powertrains, and generic machine parts; pressure regulators (parts 
of machines); heat exchangers being machine parts; crankcases for machines, motors and engines; hydraulic controls 
for machines, motors and engines; pneumatic controls for machines, motors and engines; pistons (parts of machines and 
engines); regulators (parts of machines); steam traps; control mechanisms for machines, engines or motors; valves 
(machine parts); connection fittings for machines; expansion compensators, namely machine parts for compensating 
thermal stress; cleaners (machine parts); machines for the energy and power plant industry; machines for the energy 
technology, as far as comprised in class 7; compressors for refrigerators; machines for agglomeration, granulation and 
lamination (coating) of materials, including foodstuffs, and pharmaceutical preparations, and plants composed of the 
aforementioned machines used for applying the fluid bed technology for commercial purposes; sealing machines for 
industrial purposes; filling machines; spraying machines; machines for agricultural engineering purposes; environmental 
technology machines for commercial purposes; machines for industrial plant construction; machine tools; machines and 
installations composed thereof for applying the spraying technology and spray drying technology for commercial 
purposes; agricultural, earthmoving, construction, oil and gas extraction and mining equipment; agricultural equipment; 
electric machines for the processing of foodstuffs; fodder presses; rotary and linear milking parlor installations; semi-
automatic and automatic milking machines; milking installations; component parts for milking machines; pumps and 
pulsators for the dairy industry; udder washing and spraying apparatus; automatic feeding machines; milking parlor 

8150



equipment, namely manure scrapers; tractor-towed farm implements; waste management systems, processing systems 
and recovery systems for manure, slurry and other animal waste, namely pumps or scrapers for the transport of solid and 
liquid animal excretions as well as presses for the separation of undigested solid elements; mechanised livestock 
feeders; machines and machine-operated equipment for cleaning and disinfecting purposes for use in the processing 
industry, including the food processing industry, in particular the dairy industry, namely machines for the cleaning of 
teats and hooves; installations and appliances for processing and the disposal of manure and slurry for the generation of 
energy, namely pumps and conveyors; sweeping and cleaning machines; cleaning devices and machine-type cleaning 
apparatus, in particular chemical and/or mechanical cleaning apparatus and installations, in particular for the dairy 
industry, the brewing and beverage industry, the food industry, the chemical, pharmaceutical and cosmetics industry; 
stable cleaning machines; steam rollers; robots (machines); condensing installations; mechanical watering systems for 
livestock; vacuum packaging machines and installations composed thereof; vacuum cleaning machines and installations 
composed thereof; vacuum installations being parts of milking machines; bottling plants for the bottling of solid, pasty 
and liquid substances and of heterogeneous substance mixtures; pumps for the food processing industry, including 
milking machine pumps; extractors for milking clusters, namely apparatus for removing the milking equipment from the 
udder; dust removing installations and equipment; milking parlor equipment, namely aerators; plants and apparatus for 
applying the fluid bed technology for commercial and industrial purposes; plants and apparatus for applying the spray 
technology, namely spray-dryers and spray-granulators; installations and apparatus for condensing of foodstuffs, 
semiluxury food, beverages and animal feed.

Cl.9;Regulating, checking (supervision), control, measuring and switching installations, apparatus and instruments 
(other than for office use); detecting and monitoring instruments, indicators and controllers; food analysis apparatus; 
quantity indicators; telemeters; diagnostic apparatus, not for medical purposes; transducers; flow meters; pressure 
gauges; refractometers; spectrometers; thermometers; remote controls; dosage dispensers; automatic liquid flow 
controls; control and regulating installations for managing and monitoring dairy cattle herds; testing apparatus, not for 
medical purposes; alignment and calibrating instruments; vacuum gauges; scales; electronic measuring, control and 
checking (supervision) apparatus and instruments for climate; electric monitoring apparatus and remote temperature 
sensors; data processing and data collection installations and equipment; data output installations and equipment; data 
transmission installations and equipment; electrotechnical and electronic apparatus and equipment for process 
monitoring and process control, for the collection, processing and output of data; apparatus and equipment for the 
industrial and commercial measuring, monitoring and/or controlling technology; sensors and detectors; information 
technology and audiovisual equipment; scanners (other than for office use); luminescence scanners; electronically 
encoded identity devices; identity devices for livestock, encoded; communications equipment; transmitters; mobile data 
receivers; transponders; electric apparatus for commutation; X-ray apparatus, not for medical purposes; safety, security, 
protection and signalling devices; neck tags (electronic transmission and reception apparatus) and electronic responders 
for livestock; protective and safety equipment; protective boots; protective gloves and protective clothing; protective 
goggles; software; application software; computer application software for mobile devices and computers; dairy cattle 
herd management software and computer hardware; computer hardware; computer peripherals; optical devices, sensors 
and optical equipment, enhancers and correctors; observation instruments; closed-circuit video observation systems 
comprised of closed circuit television camera and video monitor; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; electrical contacts; electric relays; apparatus for 
recording, storage, transmission or reproduction of sound or images; scientific surveying, photographic, 
cinematographic, optical, weighing, signalling apparatus and instruments; scientific research and laboratory apparatus, 
educational apparatus and simulators; chemistry apparatus and instruments; electronic publications, downloadable, 
apparatus, instruments and cables for electricity; printed circuit boards; load cells.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply as well 
as sanitary installations; air treatment and air purification equipment; deodorising apparatus; air purifying installations; 
ventilation hoods; commercial and industrial dehumidifiers; HVAC systems (heating, ventilation and air conditioning); 
heat-recovery installations; air cooling apparatus; air purifying apparatus and machines; electrically powered blowers for 
ventilation; electric fans; regulating and safety accessories for water and gas installations; wet cooling towers and dry 
cooling towers with natural ventilation and/or forced ventilation for the cooling of liquid and/or vaporous media; burners, 
boilers and heaters; heat exchangers, not parts of machines; heat regenerators; furnaces; air reheaters; heat pumps; 
steam accumulators; heat accumulators; heat generating apparatus; stoves; incinerators; refrigerating and freezing 
equipment; refrigerating appliances and installations; cooling aggregates and cooling machines; refrigerating chambers; 
ice machines and apparatus; cooling units consisting of a cooling component and a gas condenser, other than parts of 
machines; transport refrigeration units for land, air and water vehicles, trailers, shipping boxes and containers; water 
cooling apparatus; cooling installations, in particular for foodstuffs, including milk cooling installations; cooling and 
refrigerating installations for the construction industry for the cooling of concrete; cooling and refrigerating installations 
for the mining industry; cooling and refrigerating installations for sports and leisure facilities; refrigerating containers; ice 
making machines; lighting and lighting reflectors; lighting apparatus; LED lighting apparatus; luminaires; discharge 
tubes, electric, for lighting; infrared and ultraviolet lamps not for medical purposes; sanitary installations, water supply 
and sanitation equipment; sterilisation, disinfection and decontamination equipment; disinfectant apparatus; autoclaves; 
water sterilisers; sterilisers for foodstuffs, including milk; steam sterilisers; water purification, desalination and 
conditioning installations; agricultural irrigation units; installations and apparatus for wastewater treatment; reverse 
osmosis water purification devices, water filtering apparatus and water purification installations; pipes being parts of 
sanitary facilities; sterilisers (not for medical purposes); food and beverage cooking, heating, roasting, grilling, cooling 
and treatment equipment; electric deep fryers; cooker hoods for industrial use; electric cooking utensils; electric kettles; 
coffee bean roasting machines; food dryers; roasting apparatus; infrared and microwave ovens for industrial purposes; 
pasteurisers; industrial air treatment installations; industrial ovens and furnaces (not for food or beverages); heat 
exchangers for chemical processing; flare stacks; drying apparatus for chemical processing; evaporators for chemical 
processing; distillation columns and units; industrial water treatment plants; gas cleaners and purifiers; industrial 
installations for filtering liquids; gas scrubbing apparatus and installations for purification of gases; sewage treatment 
installations; waste milk purifying apparatus for feeding waste milk to calves; drying apparatus and installations; 
machines, mechanical apparatus and plants composed of the aforesaid goods for the purification of gases and chemical 
products; industrial heating installations, as far as comprised in this class; installations and apparatus for the generating, 
transmission, transport, extracting and recovery of heat; vaporising installations, apparatus and appliances; drying 
apparatus; humidifying installations and equipment; humidifiers; air filtering installations; water filtering apparatus; 
cleaning installations and equipment for liquids; water purification, water treatment, water supply and water desalination 
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installations and equipment; decanting (filtering) or evaporating installations for thickening suspensions; apparatus and 
equipment for the separation of solid and liquid materials of gaseous and/or liquid media; apparatus and equipment for 
exhaust steam and waste heat recovery; automatic watering installations; pressure water tanks; clean chambers (sanitary 
installations); water intake apparatus; water filtering apparatus; water softening apparatus; water distribution 
installations; water heaters; water heating installations; air treatment apparatus and machines; germicidal lamps for 
purifying air; filters for industrial and household use; filters for the separation of solid or liquid substances from liquids or 
gases, including the air flues and installations for conveying exhaust gases; gas condensers, other than parts of 
machines; ionisation apparatus for the treatment of air; valves being parts of sanitary, heating, steam generating, 
cooking, refrigerating, drying, ventilating and water supply installations; installations and apparatus for the thermal 
treatment as well as for the thermal processing of foodstuffs, semiluxury food, beverages and animal feed, in particular 
for warming, heating, pasteurising, distilling, refrigerating, freezing, chilling, spray drying, freeze-drying and drying; 
milking parlor equipment, namely air curtains; all aforementioned goods also manufactured according to customers' 
order; distilling machines; microwave ovens.
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4079704    27/09/2018
[International Registration No. : 1446551]
The Polo/Lauren Company L.P.

650 Madison Avenue New York, NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, jewelry articles, precious stones, timepieces and chronometric instruments; key 
rings and key chains and their fobs.

Cl.18;Luggage, bags, wallets, carrying cases and other carrying bags, including document cases, backpacks, beach 
bags, briefcases (leather goods), card cases (wallets), handbags, key cases, leather shoulder straps, pocket wallets, 
purses, pouches, satchels, school bags, saddlebags, shopping bags, suitcases, covers for clothing, tote bags, traveling 
trunks, attaché cases, wallets; walking sticks; parasols; umbrellas.

Cl.24;Household linen; sheets, eiderdowns, bed blankets, dust ruffles, duvets, duvet covers, pillow cases, pillow 
shams, bedspreads, mattress covers, bed throws, bed covers, shower curtains, non-paper tablecloths, textile towels, 
textile napkins, place mats, textiles for making household textile articles.

Cl.25;Clothing for men, women and children, footwear, headgear for wear.
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4079725    02/08/2018
[International Registration No. : 1447432]
GIULIANI S.R.L.

Via Edoardo Amaldi, 3/B I-46029 Suzzara (Mantova) Italy

Proposed to be Used
IR DIVISION
Cl.7;Cylinders being parts of machines; engine cylinders for vehicles; cylinders for application on steering parts in 
earthmoving machines, agricultural machines, fork-lift truck, trailers, including on articulated vehicle; cylinders for 
motors and engines; clutch cylinders, other than for land vehicles; cylinders for vehicles other than land vehicles; 
cylinder blocks [parts of machines]; shock absorbing cylinders [parts of machines]; cable cylinders [parts of machines]; 
pistons for cylinders; devices for hoppers shaking [machines]; rotating cylinders for speed changers (part of motor).

Cl.9;Optical sensors; sensors for use with machine tools; motion sensors; measuring sensors; electronic sensors; 
sensors for use in the control of engines; sensors for determining position; sensors for measuring speed; slope 
indicators.

Cl.12;Shock absorbing cylinders [parts of vehicles]; main brake cylinders; compensating cylinders for vehicle brakes; 
brake cylinders for vehicles; clutch cylinders for land vehicles; wheel cylinders for vehicles; compensating cylinders for 
the braking systems of water vehicles; suspension cylinders for land vehicles; cylinders for hydraulic servo-control of 
gearboxes in land vehicles; cylinders with spring return used to ensure brake blockage in land vehicles.
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Priority claimed from 13/03/2018; Application No. : 017872961 ;European Union 

4079743    07/09/2018
[International Registration No. : 1447337]
OnDosis AB

Erik Dahlbergsgatan 11 A SE-411 26 GÖTEBORG Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for dosing, dispensing and administering pharmaceuticals; computer software for managing of 
clinical trials; computer software for remote control and monitoring of portable medical apparatus.

Cl.10;Apparatus for dosing and dispensing pharmaceuticals; apparatus for administering pharmaceuticals; medical 
apparatus for introducing pharmaceutical preparations into the human body; patient monitoring sensors and alarms; 
cases fitted for apparatus for dosing and dispensing pharmaceuticals.

Cl.38;Telecommunication services; transmission of information and images relating to pharmaceuticals.

Cl.42;Clinical trials; clinical research; providing medical and scientific research information in the field of 
pharmaceuticals and clinical trials.

Cl.44;Health advice and information services; providing medical information, other than dentistry, from online medical 
records; medical analysis services.
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4079750    31/10/2018
[International Registration No. : 1447353]
SHENZHEN QIANHAI AIAITIE BIOLOGICAL TECHNOLOGY CO., LTD

RM. 201, Block A, 1 Qianwan 1ST RD., Qianhai Shenzhen-Hongkong, Cooperation Zone, Shenzen, (Located in Shenzen Qianhia 
Business Secretaries Co., LTD.) China

Proposed to be Used
IR DIVISION
Cl.5;Moxa rolls; dietary supplements for animals; depuratives; insect repellent incense; medicines for human purposes; 
sticking plasters for medical use; medicinal herbs; liquorice for pharmaceutical purposes; plant extracts for 
pharmaceutical purposes; medicinal wormwoods; herbal extracts for medical purposes; medicinal wormwoods; herbal 
extracts for medical purposes; quassia for medical purposes; fumigation preparations for medical purposes; drugs for 
medical purposes; dietetic substances adapted for medical use; haemostatic pencils; Chinese medicines.

Cl.10;Moxibustion apparatus; nursing appliances; cupping glasses; orthodontic appliances; sanitary masks for medical
purposes; hot air therapeutic apparatus; X-ray apparatus for medical purposes; fumigation apparatus for medical 
purposes; acupuncture instruments; acupuncture needles; surgical implants comprised of artificial materials; babies' 
bottles.
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4079757    15/10/2018
[International Registration No. : 1447530]
NIPPON STEEL & SUMITOMO METAL CORPORATION

6-1, Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8071 Japan

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; plant food; slag sold as ingredient of fertilizers; slag fertilizers; fertilizers made from slag including iron; 
fertilizers containing mineral including iron; fertilizers containing mineral; slag [fertilizers]; slag phosphates [fertilizers]; 
phosphates [fertilizers]; soil amendments made from steel slag; soil amendments.

Cl.19;Slag; powder of steel slag; slag [building material]; nonmetallic mineral materials [unworked or partly worked]; 
artificial stones made from steel slag; slag stone; slag ballast; stones; non-metal artificial fish reefs.
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Priority claimed from 07/12/2017; Application No. : 27947686 ;China 

4079758    05/04/2018
[International Registration No. : 1447543]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO. LTD.

No.1, Jinshan Road, Jinshan Development Zone Hohhot China

Proposed to be Used
IR DIVISION
Cl.5;Dietetic beverages adapted for medical purposes; dietetic substances adapted for medical use; mineral food 
supplements; nutritional supplements; yeast dietary supplements; enzyme dietary supplements; casein dietary 
supplements; protein dietary supplements; royal jelly dietary supplements; propolis dietary supplements; lacteal flour for 
babies; dietary fiber; radium for medical purposes; gases for medical purposes; chemical conductors for 
electrocardiograph electrodes; semen for artificial insemination; food for babies; infant formula; powdered milk for 
babies; disinfectants for hygiene purposes; solutions for contact lenses; media for bacteriological cultures; vitamin 
preparations; depurative; dietary supplements for animals; pesticides; babies' diaper-pants; breast-nursing pads; dental 
lacquer; diapers for pets; candy, medicated; candy for medical purposes; dietetic foods adapted for medical purposes.

Cl.29;Bouillon; seaweed extracts for food; fish, not live; fruits, tinned [canned (Am.)]; fruit and vegetable-based snack 
food; vegetables, preserved; eggs; butter; milk beverages, milk predominating; milk products; powdered milk; cream 
[dairy products]; soybean milk powder; soybean milk; oils for food; fruit jellies; jellies for food; crystal jelly, a kind of food 
made from jelly powder and water; nuts, prepared; prepared agaric mushrooms; albumen for culinary purposes; sausage 
casings, natural or artificial; yogurt; condensed milk; almond milk; cheese; milk shakes; rice milk; coconut milk-based 
beverages; almond milk- based beverages; peanut milk-based beverages; milk substitutes; milky tea (milk based); cocoa 
milk (milk-based); milk; whey; margarine; whipped cream; curd; albumin milk; ryazhenka [fermented baked milk]; 
prostokvasha [soured milk]; vegetable-based cream; soya milk; fermented soya-bean milk.

Cl.30;Ice cubes; ice-lolly; sorbets [ices]; ice-cream bricks; cooking salt; vinegar; condiments; yeast; aromatic 
preparations for food; preparations for stiffening whipped cream; meat tenderizers for household purposes; gluten 
prepared as foodstuff; gluten additives for culinary purposes; coffee; unroasted coffee; cocoa beverages with milk; coffee 
beverages with milk; chocolate beverages with milk; coffee-based beverages; cocoa-based beverages; chocolate-based 
beverages; artificial coffee; tea; tea-based beverages; iced tea; cube sugar; candy; sweetmeats [candy]; caramels 
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[candy]; confectionery; milk slice (candy); honey; royal jelly; cakes; corn flakes; pastries; bread; oat-based food; oat 
flakes; muesli; cereal-based snack food; rice-based snack food; dessert mousses [confectionery]; cereal bars; freeze-
dried dishes with the main ingredient being rice; rice glue ball; pizzas; pre-packaged lunches consisting of ingredients 
included in this class; cereal preparations; flour; chips [cereal products]; high-protein cereal bars; instant rice; baozi 
[stuffed buns]; jiaozi [stuffed dumplings]; ice for refreshment; sherbets [ices]; edible ices; frozen yogurt [confectionery 
ices]; husked oats; rice-flour noodles (strip); instant noodles; instant bean starch noodles; rice cracker (puffed food); 
starch for food; ice cream; ice, natural or artificial; ginger juice beverages.

Cl.32;Beer; non-alcoholic fruit juice beverages; whey beverages; fruit juices; waters [beverages]; mineral water 
[beverages]; seltzer water; vegetable juices [beverages]; sherbets [beverages]; non-alcoholic beverages; fruit nectars, 
non-alcoholic; isotonic beverages; kvass [non-alcoholic beverage]; smoothies; soya-based beverages, other than milk 
substitutes; non-alcoholic beverages flavored with tea; soft drinks; powders for making fruit-based beverages; fruit 
extract, non-alcoholic; purified water (beverage); beans beverages; lactic acid beverage (fruit product, non-milk); herbal 
juices; non-alcoholic beverages flavored with coffee; protein-enriched sports beverages; preparations for making 
beverages; non-alcoholic fruit extracts.
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Trade Marks Journal No: 1889 ,   18/02/2019           Class 99 
 

Priority claimed from 15/12/2017; Application No. : 544512 ;Czech Republic 

4079760    15/06/2018
[International Registration No. : 1447463]
Stopskate s.r.o.

Mozartova 238/35, Olomouc CZ-779 00 Nová Ulice Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets for sports; skate helmets.

Cl.25;Skating outfits.

Cl.28;In-line skates; roller skates; toy roller skates; athletic protective elbow pads for skating; athletic protective knee 
pads for skating; athletic protective arm pads for skating; athletic protective wrist pads for skating; brakes for skates; 
skate wheels.

Cl.41;Organisation of roller-skating competitions; recreational services relating to skating; provision of skating 
facilities; organisation of skating shows for live audiences.
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Priority claimed from 02/04/2018; Application No. : 87859136 ;United States of America 

4079778    26/07/2018
[International Registration No. : 1447680]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals and accessories, namely, mouse pads and headsets; phone cases.

Cl.14;Necklaces.

Cl.16;Computer game instruction manuals and hint books; printed material, namely, novels and series of fiction books 
and short stories featuring scenes and characters based on video games; comic books; calendars and posters.

Cl.25;Hats; headwear; hooded pullovers; hooded sweat shirts; T-shirts.

Cl.28;Toy action figures.

Cl.41;Providing a website featuring blogs and non-downloadable publications in the nature of articles in the field of 
gaming (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); 
arranging and conducting live, interactive gaming tournaments featuring video games; organizing live fan meetings and 
conferences in which there is interactive gameplay between conference participants in the fields of gaming, video games, 
and e-sports; organizing live video game and e-sports competitions.

Cl.42;Developing customized web pages featuring user-defined computer game information; providing customized on-
line web pages and data feeds, featuring user-defined information, which includes blog posts, new media content, other 
on-line content, and on-line web links to other websites, and which excludes social networking services.
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Priority claimed from 21/09/2018; Application No. : 2018-120065 ;Japan 

4079783    05/10/2018
[International Registration No. : 1447549]
SATO HOLDINGS KABUSHIKI KAISHA

7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.9;Application software for printers; computer programs used for printers; bar code printers; thermal printers; 
printers for use with computers; computer software applications, downloadable, for printing.

Cl.42;Providing on-line non-downloadable application software for printers; computer programming; computer 
software design; maintenance of computer software; rental of application software; leasing of application software; 
software as a service [SaaS]; updating of computer software; providing information about the design and development of 
computer software, systems and networks, all relating to printing.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 456 ;Germany 

4079789    16/10/2018
[International Registration No. : 1447420]
POLIPOL Polstermöbel GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazines, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 19/04/2018; Application No. : 017889464 ;European Union 

4079791    09/10/2018
[International Registration No. : 1447302]
Starcounter AB

Hovslagargatan 3 SE-111 48 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware; electronic databases; computer software and hardware for database 
management; computer software, hardware and telecommunications apparatus including modems to enable searching of 
data and for connection to databases and the Internet; computer database servers; computer software for the 
administration of databases; computer software for creating searchable databases of information and data; software and 
apparatus to enable connection to databases and the Internet; computer software for image processing, for document 
management, for printer management, for network transmission and reception, for document creation, for database 
management and for document and image processing; computer software for word processing, database retrieval and 
management; computer software for application and database integration.

Cl.35;Business information services provided on-line from a computer database or the Internet; compilation and 
systematization of information into computer databases; compilation of data into computer databases; compilation and 
input of information into computer databases; management and compilation of computerised databases; systemisation of 
information into computer databases; database management; computerized database management; advice and 
consultation services and in relation to the aforementioned services.

Cl.42;Services in respect of design, development maintenance and update of software; services with regard to design, 
development and maintenance of databases; rental of a database server to third parties; computer programming services; 
technical support, advice and consultation services in relation to the mentioned services and in relation to managing of 
computer systems, databases and applications.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 455 ;Germany 

4079801    16/10/2018
[International Registration No. : 1447533]
POLINOVA Polstermöbel GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazines, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 03/05/2018; Application No. : 302018000015729 ;Italy 

4079804    28/10/2018
[International Registration No. : 1446926]
I.R.A ISTITUTO RICERCHE APPLICATE S.r.l.

Via del Lavoro, n. 4a/6 I-20865 Usmate Velate (MB) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of pharmaceuticals; chemical preparations for use in the 
manufacture of cosmetics.

Cl.3;Cosmetics; beauty care preparations; cosmetic creams for skin care.

Cl.5;Pharmaceutical preparations for skin care; medicated skin care preparations; injectable dermal filler; pre-filled 
syringes for medical purposes; dietetic foods adapted for medical use; dietary and nutritional supplements.
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Priority claimed from 03/05/2018; Application No. : 302018000015725 ;Italy 

4079808    20/07/2018
[International Registration No. : 1447539]
SAVIX S.R.L.

C.da Popoleto, 14/B I-70011 ALBEROBELLO (BA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, namely, electric connectors, insulated electrical connectors, plug-in connectors, electric cable connectors, 
electric couplings, electrical adapters, electric relays; electronic components for integrated circuit cards; electronic 
components for computers; display screens; flat panel electroluminescent display screens; liquid crystal display screens;
measuring instrumentation and apparatus, namely, speed measuring apparatus; USB cables.

Cl.12;Vehicles parts, namely, air bags [safety devices for automobiles], air pumps for automobiles, anti-dazzle devices 
for vehicles, anti-skid chains for vehicles, anti-theft devices for vehicles; automobile bodies; automobile chains; 
automobile chassis; bodies for vehicles; saddle covers for bicycles; safety belts for vehicle seats; safety seats for 
children, for vehicles; seat covers for vehicles; shock absorbers for automobiles; steering wheels for vehicles.

Cl.35;Commercial business management; administration of business affairs; clerical services; automobile registration 
services; wholesale services relating to automobile parts; retail services relating to automobile accessories; retail 
services relating to automobile parts; wholesale services relating to automobile accessories; promotion of financial and 
insurance services, on behalf of third parties; business auditing; financial auditing.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 457 ;Germany 

4079809    16/10/2018
[International Registration No. : 1446989]
MEGAPOL Polstermöbel GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazines, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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4079810    26/10/2018
[International Registration No. : 1447592]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;DNA chips; worked glass, except building glass; abacuses; protective shoes; locks, electric; carpenters' rules; 
physical and chemical laboratory apparatus and instruments; optical apparatus and instruments except for glasses and 
photographic apparatus; photographic apparatus and instruments; weighing apparatus and instruments for standard unit;
eyeglasses; mathematical instruments; mechanisms for coin-operated apparatus; life saving apparatus and equipment; 
fire extinguishing apparatus; alarm systems; luminous traffic signal devices; divers' masks; life boats (rafts); satellites; 
fire engines; electrified fences; egg-candlers; ionization apparatus not for the treatment of air or water; electric power 
distribution machines; neon signs; battery; electricity measuring apparatus and instruments; wires, electric; electric door 
bells; electric audio and visual apparatus and instruments; telecommunication machines and implements; operating 
system programs; computers; semiconductors; electric plugs; video game cartridges; nose clips for divers and 
swimmers; protective gloves; helmets; respiratory masks, other than for artificial respiration; protective clothing; 
phonograph records; metronomes; magnetic cards; downloadable ticket; films, exposed; electronic publications, 
downloadable; software; mobile software; e-commerce software; mobile e-commerce software; software for searching, 
viewing, and purchasing products and services; computer software for third parties to post information, create electronic 
product catalogs, respond to requests, and place and fulfill orders for products, services, and business opportunities via 
local and global computer networks; computer software for searching, browsing, and receiving transmissions of text, 
electronic documents, graphics, and audiovisual information on local remote area, global computer networks, and on 
intranets or directories of information available on computer networks; computer software for facilitating, processing, and 
collecting, analyzing, issuing receipts, and providing data and information regarding mobile payments; computer 
software for facilitating and completing money transfers via email, mobile devices, and global and local computer 
networks; computer software to allow users to perform electronic business transactions via mobile devices and local and 
global computer networks; computer software that enables consumers to use electronic signatures, personal 
identification numbers, names, or photos in completing mobile payment transactions; software for authenticating the 
identity of a payer; downloadable electronic publications in the nature of magazines, books, newspapers, and periodicals 
in the field of general human interest; software for cellphones; smart phone application (software); computer hardware for 
processing electronic payment; software for processing electronic payment; computer software for business purposes; 
computer software applications, downloadable; downloadable smart phone application (software); computer software for 
data processing; software for use in database management; software for smart TV (application); application software for 
smart phone; computer software for application and database integration; computer software for creating searchable 
databases of information and data; computer software for controlling and managing access server applications; computer
e-commerce software; computer application software (downloadable); privacy protection software; recorded data files; 
downloadable coupon; logistics management system using RFID (RFID communication machine); transmitting and 
receiving apparatus for logistics management system using RFID; downloadable electronic manuals.

Cl.36;Integrated services of mobile electronic wallet and mobile payment; mobile internet payment services; issuance 
of cyber money; issuance of tokens of value via smart phones; issuance of electronic gift certificate; electronic credit 
card transactions; membership card services for electronic wallet; provision of information in the field of financing via 
electronic wallet; issuance of tokens of value in electronic form; deposit-taking services; insurance services; fiscal 
valuations and assessments; real estate appraisal; credit inquiries services relating to finance; intermediary trade 
services; antique appraisal; appraisal of precious metals; philanthropic services concerning monetary donations; credit, 
charge, debit, gift, and cash card services; financial services, namely, enabling transfer of funds for others via electronic 
communications networks; authorization, authentication, clearing, reconciling, and settlement of financial transactions; 
cash disbursement services and transaction authorization; consultancy relating to financial and monetary affairs; 
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providing information relating to financial and monetary affairs; charge card and credit card services; debit card services; 
cash card services; financial services; transaction authorization and settlement services; financial clearing; payment 
transaction processing services; electronic payment for others; payment processing services; financial information 
processing; financial management; transaction authentication and verification services; issuance of coupon for cutting 
price; financial management relating to electronic processing of payments; providing cash and other rebates for credit 
card use as part of a customer loyalty program; financial trading; issuance of membership card; issuance of pre-paid card 
with membership card function; management of pre-paid card with membership card function; providing rebates at 
participating establishments of others through use of a membership card; mobile and internet payment services.

Cl.39;Logistics services consisting of the transportation, packaging, and storage of goods; delivery of goods ordered 
by on-line networks and the Internet; goods warehousing; same day delivery services; food delivery; marine transport; 
traffic information; storage of goods; hazardous materials warehousing; depot services for the storage of vehicles; rental 
of wheelchairs; travel tour guide services; physical storage of electronically stored data or documents; packaging of 
goods; diving (other than salvage); gas distribution; delivery and shipping services; packing goods for transportation and 
shipping; warehousing and storage services; travel ticket reservation service; packaging and storage of goods; transport 
and packaging of goods; transport/storage and packaging of goods; storage of services; transport and storage of goods; 
storage and delivery of goods; freight (shipping of goods); airline and shipping services; warehousing services; travel 
tours and ticket reservation services; transportation logistics information via computer communication networks; rental 
of warehouses; delivery of goods; provision of tourist travel information; arranging and booking of travel; booking of 
seats for travel; processed food delivery by means of on-line orders; postal, freight and courier services; logistics 
services consisting of the storage, transport and delivery of goods; mobile traffic information; storage of oil; physical 
storage of electronically-stored data; courier transport services; data processing relating to transportation logistics; 
collection of data relating to transportation logistics; providing statistics information relating to transportation logistics; 
inbound and reverse logistics of others.
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Priority claimed from 03/04/2018; Application No. : AM 50700/2018 ;Austria 

4079816    27/09/2018
[International Registration No. : 1447470]
COLOP STEMPELERZEUGUNG SKOPEK GESELLSCHAFT M.B.H. & CO.KG

Dr.-Arming-Straße 5 A-4600 Wels Austria

Proposed to be Used
IR DIVISION
Cl.9;Computer software, in particular augmented reality software, also for use in mobile devices; application software, 
mobile apps, all aforementioned goods for use in connection with digital stamps and for the generation of digital stamp 
templates.

Cl.42;Design and development of computer software, in particular augmented reality software and application software 
in the field of digital stamps and for the generation of digital stamp templates.
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Priority claimed from 23/01/2018; Application No. : 017718263 ;European Union 

4079819    02/07/2018
[International Registration No. : 1447484]
PharmaLex GmbH

Bahnstrasse 42-46 61381 Friedrichsdorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; automation software; artificial intelligence apparatus; information technology apparatus; computers; 
computer programmes for data processing; computer software applications, downloadable; unified communications 
software; computer programmes for data processing; assistive software.

Cl.35;Advertising, business management for others, company administration; office functions; business efficiency 
expert services; systemization of information into computer databases; compilation of information into computer 
databases; business assistance and consultancy services in the context of the retailing services and wholesaling 
services related to medicines; outsourcing services (business assistance) in the field of medicine authorisation, 
production, sale, safety and monitoring; assistance and consultancy in the context of medicine authorisation, namely 
automation of content compilation and document dossier development, automation for creation of documents for 
achieving medical marketing authorization and marketing approval; filing of documents for authorising medicines using 
documents, reports and files required by regulatory authorities, namely automation of content compilation and document 
dossier development, automation for creation of documents for achieving medical marketing authorization and marketing 
approval.

Cl.40;Assistance and consultancy in the context of medicine production.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; research and development (for others); provision of surveys [scientific]; development of a web application for 
inputting and using informative texts for medicines and medical products, in particular user guides, packaging inserts, 
specialist information, and for providing various documents; database services, namely storage of data in computer 
databases; conversion of data or documents from physical to electronic media; scientific research; scientific research 
and analysis; pharmaceutical product evaluation; consultancy pertaining to pharmacology; consultancy relating to 
research and development in the field of therapeutics; consultancy relating to laboratory testing; pharmaceutical 
products development; development of pharmaceutical preparations and medicines; testing of pharmaceuticals; 
provision of information and data relating to medical and veterinary research and development; inspection of 
pharmaceuticals; scientific investigations for medical purposes; conducting early evaluations in the field of new 
pharmaceuticals; pharmaceutical drug development services; medical laboratory services; information technology 
consultancy services provided to the pharmaceutical and healthcare industries; scientific assessment of the efficiency of 
medicines; services for assessing the efficiency of pharmaceuticals; analysis and evaluation of product design; analysis 
and evaluation of product development; quality control testing; materials testing and evaluation; product safety testing; 
certification [quality control]; quality testing of products for certification purposes; providing temporary use of on-line 
non-downloadable software for database management; providing temporary use of non-downloadable software 
applications accessible via a web site; providing temporary use of web-based software; providing temporary use of online 
non-downloadable software; development, updating and maintenance of software and database systems; development of 
software for data and multimedia content conversion from and to different protocols; providing temporary use of on-line, 
non-downloadable software for use in publishing and printing; providing temporary use of on-line non-downloadable 
software for the management of information; providing temporary use of on-line non-downloadable software for the 
transmission of information; providing temporary use of on-line non-downloadable software for the transmission of data; 
providing temporary use of on-line non-downloadable software for the management of data; software as a service [saas]; 
rental of software for data processing; providing temporary use of on-line non-downloadable software.

Cl.44;Medical and veterinary medical services; pharmacy advice; providing information relating to the preparation and 
dispensing of medications; provision of pharmaceutical information; provision of information relating to medicine; 
consultancy and information services provided via the internet relating to pharmaceutical products; consultancy and 
information services relating to pharmaceutical products; consultancy and information services relating to 
biopharmaceutical products; advisory services relating to pharmaceuticals.
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Priority claimed from 18/04/2018; Application No. : 30 2018 010 462 ;Germany 

4079841    16/10/2018
[International Registration No. : 1447564]
POLIPOL International GmbH

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazines, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks (namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture), mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazines, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 05/07/2018; Application No. : 88027157 ;United States of America 

4079847    10/08/2018
[International Registration No. : 1447708]
Wild Rabbit, LLC

633 W. 5th St., Ste. 2802 Los Angeles CA 90071 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software in the artificial intelligence field for use in predictive behavior in the areas of 
security, defense, finance, and employment fields; electronic sensors, computer hardware and computer software 
programs for use in collecting, testing, measuring and evaluating demonstrative physiological expressions and signals.

Cl.42;Consulting and development services in the field of artificial intelligence featuring demonstrative data from 
physiological expressions and signals in the areas of security, defense, finance, and employment fields; scientific 
research for others in the field of physiological expressions and signals; industrial research for others in the field of 
physiological expressions and signals; product research and development for others featuring sensor apparatus for 
measuring demonstrative physiological expressions and signals; development of computer software for others for use in 
measuring, monitoring, and evaluating demonstrative data of physiological expressions and signals; security consulting 
services (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations.
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Priority claimed from 02/07/2018; Application No. : 30 2018 107 337 ;Germany 

4079918    11/07/2018
[International Registration No. : 1447547]
Macherey, Nagel GmbH & Co. KG Handelsgesellschaft

Valencienner Str. 11 52355 Düren Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and mixtures for analytical sample preparation.

Cl.9;Separating and sample-preparing columns for use in chromatography, consisting of various layers of analytical 
media in a glass or plastic housing including syringes and columns.
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Priority claimed from 28/11/2017; Application No. : UK00003273601 ;United Kingdom 

4079923    25/05/2018
[International Registration No. : 1447303]
Johnson Electric Industrial Manufactory Limited

6th Floor, Science Park East Avenue, Hong Kong Science Park, Shatin, New Territories Hong Kong China

Proposed to be Used
IR DIVISION
Cl.7;Electric motors (not for vehicles); starter motors for internal combustion engines (not for vehicles); bearings; 
bearing brackets; electric motor brushes (parts of machines/dynamos); stator assemblies; mounting brackets; fans for 
motors, engines or batteries; impellers for motors or pumps; DC electric motor driven pumps for circulating cooling water 
for internal combustion engines for vehicles; valves, being parts of machines or engines; gear assemblies (not for 
vehicles); gears, pinions, cogs, worms and worm wheels, gear boxes, gear trains and transmission systems for machines 
and motors; dies and moulds being parts of machines and machine tools; cooling fans and cooling modules for vehicle 
engines; motor assembly apparatus; assembly jigs, assembly fixtures, automated assembly machines, armature winding 
apparatus and stator winding apparatus; mechanically automated assembly machines; fuel pumps for internal 
combustion engines; electrically automated assembly machines; parts and fittings for all the aforesaid goods, all included
in this class.

Cl.9;Rotor and armature assemblies; commutators; magnets; tachometers; speed sensors; testing apparatus for 
electric motors; torque measuring apparatus and electric motor performance testing/measuring apparatus, speed 
measuring apparatus, life (endurance) test apparatus, end play measurement apparatus, electrical monitoring apparatus, 
noise and vibration measurement apparatus, armature balancing apparatus; motor electronics, namely, varistors, 
resistors, capacitors, diodes and ASIC's (application-specific integrated circuit chips); brushless motor controllers, 
stepper motor controllers, motor controllers, noise suppression circuits, motor protection relays, over current and over 
voltage protection circuits, and speed controllers; thermostats for vehicles, temperature and pressure indicating 
measuring, signalling and control apparatus, and central processing units for all the aforesaid goods; electrically 
operated gas and water valves; electrically operable contactors for electrical power isolation (remote disconnects); 
printed circuit boards; flexible printed circuits; printed circuit assemblies; substrates for smart card modules; substrates 
for SIM cards; electrical switches; electrical solenoids; miniature and micro electric switches; parts and fittings for all the 
aforesaid goods, all included in this class.

Cl.11;Water cooling appliances and installations; cooling fans and cooling modules, being parts of vehicle engine 
cooling systems or vehicle air conditioning systems; parts and fittings for all the aforesaid goods, all included in this 
class.

Cl.12;Electric motors for use in vehicles, including for driving apparatus for locomotion by land; starter motors for 
internal combustion engines (for vehicles); electric motor mounting brackets for use in vehicles and their parts; gear 
assemblies for electric motors for use in vehicles; windscreen wipers; fan motors for vehicles; electric motor assemblies 
for use in accessories for vehicles; parts and fittings for all the aforesaid goods, all included in this class.
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4080147    26/10/2018
[International Registration No. : 1447290]
Lhasa Limited

Granary Wharf House, 2 Canal Wharf, Holbeck LEEDS, West Yorkshire LS11 5PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in searching databases concerned with toxicity and toxicity data associated with 
chemical structures and with toxicity prediction.

Cl.42;Scientific and technological services and research and design relating thereto; research and development 
services, including research and development services in toxicology, chemical synthesis, environmental science and 
chemical degradation; design and development of computer software for use in storing and searching data concerned 
with the toxicity and toxicity data associated with chemical structures and with toxicity prediction; software installation 
and maintenance services.
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4080149    03/08/2018
[International Registration No. : 1447679]
VOLKA ENTERTAINMENT LIMITED

15, Spyrou Kyprianou Street, Matrix Tower II, 1st Floor Mesa Geitonia Area CY-4001 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs; electronic game programs; interactive video game programs; 
computer software for providing access to computer games through online social networking websites; computer game 
software for use on mobile devices.

Cl.41;Entertainment services, namely, providing online computer and electronic games, enhancements within online 
computer and electronic games, and game applications within online computer and electronic games; entertainment 
services, namely, providing games on mobile devices; entertainment services, namely, providing on-line reviews and 
information relating to computer games; electronic games services provided from a computer database or by means of 
the Internet; providing interactive multi-player computer games via the Internet and electronic communication networks 
with members of a social network; providing online computer games played with members of a social network for 
entertainment purposes.

Cl.45;Online social networking services; providing on-line computer databases and online searchable databases in the 
field of social networking; providing information regarding social networking via the Internet.
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Priority claimed from 13/02/2018; Application No. : 87795305 ;United States of America 

4080158    13/08/2018
[International Registration No. : 1447591]
CMC ICOS Biologics Inc.

22021 20th Avenue SE Bothell WA 98021 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, protein-based therapeutics and antibody drug conjugates; biological 
preparations, namely, protein-based therapeutics and antibody drug conjugates; pharmaceutical and biological 
preparations for medical and veterinary purposes, namely, protein-based therapeutics and antibody drug conjugates.

Cl.35;Order fulfillment services in the field of pharmaceutical and biological products.

Cl.39;Packaging and distributing, namely, delivery of pharmaceutical and biological products for others; processing 
and filling orders, namely, packaging and distributing, namely, delivery of pharmaceutical and biological products for 
others.

Cl.40;Custom manufacture of pharmaceutical and biological products for third parties; processing and purifying 
services associated with custom manufacture of pharmaceutical and biological products.

Cl.42;Biological research; biological development services, namely, new product development and product quality 
evaluation in the field of pharmaceuticals and biologics; analyzing, testing and formulating of pharmaceutical and 
biological products.

Cl.44;Medical services, namely, analysis and evaluation services of medical and veterinary conditions and diseases; 
medical services, namely, medical analysis and evaluation of condition of patients participating in clinical studies.
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